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Priority claimed from 19/11/2014; Application No. : 86458418 ;United States of America 

3105551    14/05/2015
[International Registration No. : 1257947]
Foundation Medicine, Inc.
150 Second Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Hosting an online portal featuring links to medical and scientific research in the field of cancer treatment and 
diagnosis and clinical trials information; providing collected and analyzed medical information in the field of cancer 
genomics and treatment information for cancer for scientific research purposes.

Cl.44;Medical information, including patient medical test results from medical testing for diagnosis or treatment 
purposes, provided via an online portal; genomic and genetic and molecular medical testing for cancer diagnostic or 
treatment purposes; diagnostic services, namely, medical diagnostic testing for cancer; providing collected and analyzed 
medical information in the field of cancer genomics and treatment information for cancer for diagnostic and treatment 
purposes; providing medical data and information to healthcare professionals.
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Priority claimed from 22/12/2014; Application No. : 2014-108427 ;Japan 

3108443    18/05/2015
[International Registration No. : 1257981]
CANON KABUSHIKI KAISHA
30-2, Shimomaruko 3-chome, Ohta-ku Tokyo 146-8501 Japan

Proposed to be Used
IR DIVISION
Cl.2;Toner for copiers, printers and facsimile machines.

Cl.9;Printer equipment, namely, photosensitive drums and their parts for electronic copying machines, printers and 
facsimile machines.

7602



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

Priority claimed from 29/09/2014; Application No. : 2014-082021 ;Japan 

3110995    06/11/2014
[International Registration No. : 1257742]
Sony Olympus Medical Solutions Inc.
4-7-1, Koyasu-cho, Hachioji-shi Tokyo 192-0904 Japan

Proposed to be Used
IR DIVISION
Cl.9;Automated microscope and operating software sold as a unit for use in laboratory operations; biological 
microscopes; body-tubes for microscopes [lens-barrels]; charge-coupled devices (CCD); cover glass for microscope 
slides; electron microscopes; laboratory equipment, namely, microscope slides; lenses for microscopes; metallurgical 
microscopes; microscope condensers; microscopes for medical use; microscope lamps; microscopes; microscopes and 
parts thereof; stereomicroscopes; operating microscope stands; polarizing microscopes; prisms for microscopes; 
reflectors for microscopes; zoom microscopes; digital video microscopes; video microscopes for medical use; electronic 
apparatus for testing the sterility of medical equipment; rigid and flexible endoscopes for non-medical use; video 
processors; digital video cameras; lens caps for use with film, digital, and video cameras; remote video monitoring 
system consisting primarily of a camera and video monitor for recording and transmitting images to a remote location; 
video baby monitors; video monitors; digital video recorders; video recorders; video recorders and video reproducing 
apparatus; combination video players and recorders; digital audio recorders and players; digital video recorders and 
players; video disc players; head-mounted video displays; fiber optic cables; fiber optic connectors; optical fiber cables; 
optical fibers.

Cl.10;Rigid and flexible medical endoscopes; microscopes for surgical operations; carbon arc lamp units for 
therapeutic purposes; medical operating lamps; mercury arc lamp units for therapeutic purposes; quartz lamps for 
medical purposes; ultraviolet lamps for medical purposes; veterinary operating lamps; veterinary imaging products, 
namely, digital video camera connected to a tapered probe useful in viewing ear canals or other cavities of animals for 
diagnosis and treatment; laser pointers for medical use; lasers for medical purposes; endoscopic cameras for medical 
purposes; lasers for surgical and medical use; capsule endoscopy system for medical use.
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Priority claimed from 04/12/2014; Application No. : 144139088 ;France 

3112072    03/06/2015
[International Registration No. : 1258105]
BULL SAS
Rue Jean Jaurès F-78340 Les Clayes sous Bois France

Proposed to be Used
IR DIVISION
Cl.9;Software, excluding games software.

Cl.42;Development (design), installation, maintenance, updating or rental of software, excluding games software.
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Priority claimed from 18/09/2014; Application No. : 268439 ;Israel 
3112073    22/09/2014
[International Registration No. : 1258107]
WIX.COM LTD
40 Namal Tel Aviv Street 6350671 Tel Aviv IL

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software and software development tools and applications for designing, editing, 
creating, hosting, customizing, modifying, maintaining and updating websites, web pages for others and interactive 
applications, on a global computer network, mobile devices and social media sites and applications; providing 
downloadable software for use by others to customize, design, edit, modify, maintain and update websites, web pages 
and interactive applications, on a global computer network, mobile devices and social media sites and applications; 
interactive multimedia computer program for use by others in designing, editing, creating, modifying, customizing and 
updating websites, web pages and interactive applications, on a global computer network, mobile devices and social 
media sites and applications; computer e-commerce software to allow users to perform electronic business transactions 
via a global computer network, mobile devices and social media sites and applications; downloadable software for 
transaction processing, payment and billing systems; downloadable software in the nature of a mobile application for 
transaction processing, payment and billing systems; computer software, namely, electronic financial platform that 
accommodates multiple types of payment and debt transactions in an integrated mobile phone, PDA, and web based 
environment.

Cl.42;Providing temporary use of online non-downloadable software for designing, creating, hosting, customizing, 
editing, modifying, maintaining and updating websites, web pages for others and interactive applications, on a global 
computer network, mobile devices and social media sites and applications; application services provider (ASP) featuring 
software for use in designing, editing, creating, hosting, customizing, modifying, maintaining and updating websites, web 
pages of others and interactive applications, on a global computer network, mobile devices and social media sites and 
applications; cloud computing featuring software for use by others in designing, creating, customizing, modifying, 
editing, maintaining and updating websites, web pages and interactive applications, on a global computer network, 
mobile devices and social media sites and applications; computer services, namely, cloud hosting provider services; 
providing virtual computer systems and virtual computer campaigns; providing temporary use of online non-
downloadable software for use by others to customize, modify, edit, maintain and update websites, web pages and 
interactive applications, on a global computer network, mobile devices and social media sites and applications; website 
design and development for others; Internet and mobile Internet application development for others; computer user 
interface design for others; design of computer programs for others in the field of performance-based marketing and 
sales on the Internet and mobile Internet, and for systems for administering Internet and mobile Internet sales, marketing 
and booking activities; computer systems analysis, namely tracking and measuring Internet and mobile Internet activities; 
design of software packages in the field of digital marketing and advertising for others; and monitoring, testing, 
analyzing, and reporting on the Internet traffic control and content control of the web sites of others; providing a website 
featuring (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); non-
downloadable software for transaction processing, payment and billing systems.
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Priority claimed from 27/05/2014; Application No. : 86292602 ;United States of America 

3112074    20/11/2014
[International Registration No. : 1258110]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Wearable device platform consisting of firmware, processors, sensors, display, battery and connectivity 
components; bioprocessors; biometric sensors; smart watches, namely, wrist wearable computers with sensor modules, 
operating system software and firmware and also featuring a wristwatch; wearable wireless devices used for measuring 
and monitoring biometric, health and fitness data; semiconductors; integrated circuits; computer software platform to 
enable algorithms, apps and services to measure, store, analyze and communicate biometric and health data; computer 
software development tools for the creation of applications related to personal health; developer kits comprised of 
wearable device platforms and software development tools; computer software for use in health analysis.

Cl.42;Cloud computing featuring software for use in monitoring and managing biometric data, for use in analysis of 
data relevant to overall health and fitness, and for use in measuring, storing, analyzing and communicating biometric 
data; providing on-line non-downloadable software for use in monitoring and managing biometric data, for use in analysis 
of data relevant to overall health and fitness, and for use in measuring, storing, analyzing and communicating biometric 
data.

Cl.44;Providing information about health, wellness and nutrition through a website.
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Priority claimed from 08/08/2014; Application No. : 013156054 ;European Union 

3112119    19/01/2015
[International Registration No. : 1258129]
C. & E. Fein GmbH
Hans-Fein-Str. 81 73529 Schwäbisch Gmünd-Bargau Germany
Robert Bosch GmbH 
Wernerstr. 1 70469 Stuttgart DE

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and production of parts therefor; machine tools and parts therefor, in particular 
oscillating machine tools; interfaces for machine tools and tools, namely automatically operated fixed or detachable 
equipment for machine tools and tools, which serves as a detachable connection between a machine tool and a tool or a 
plurality of tools; power tools (used in industry and for home improvements) and parts therefor, in particular electric 
tools, pneumatic tools and pressure-activated tools and parts therefor; machine supports, namely drilling, grinding, 
screwing, separating machine stands and other kinds of stands for single and multi-unit installations with and without 
driving gears; machine construction parts, namely attachments for stock-removing and non-stock removing processes, 
for crushing, pumping, compressing, vacuuming and spraying; processing devices, namely mechanical, electric and 
pressure-activated clamping tools, processing and adjusting tools; cutters for use with oscillating driving gears; saw 
blades (parts of machines) and saw blades for machine tools and power tools; abrasive plates and abrasive discs for 
machine tools and power tools; blades for powered tools; interfaces for machine tools and tools, namely manually 
operated fixed or detachable equipment for machine tools and tools, which serves as a detachable connection between a 
machine tool and a tool or a plurality of tools.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; hand
tools and implements used in agriculture, horticulture and forestry, mechanical engineering and the construction of 
apparatus and vehicles, and for structural engineering; saw blades; putty knives.

Cl.9;Apparatus and instruments for controlling electricity, in particular electric apparatus for commutation; measuring, 
detecting and monitoring instruments, devices and regulators, in particular control equipment (regulators), measuring, 
counting, aligning and calibrating instruments, testing and quality control equipment; balancers for power tools; safety 
devices for power tools and processing devices, namely thermal overload protection, starting current limiters, 
commutators, protection devices, safety devices, safety hoods, interference protection devices, relays, contact breakers, 
protective cables, protective socket connectors for electric circuits; batteries; electric batteries; battery chargers.
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Priority claimed from 03/12/2014; Application No. : 86470676 ;United States of America 

3113469    29/05/2015
[International Registration No. : 1257429]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, authentication program for use in prevention of abuse and fraud in online websites 
and web applications; computer software for managing and filtering electronic communications.

Cl.42;Application service provider featuring software for abuse prevention in online websites and web applications and 
for managing and filtering electronic communications; application service provider featuring application programming 
interface (API) software for abuse prevention in online websites and web applications; providing technical advice and 
information about computer technology and programming as it relates to website security and the prevention of online 
abuse and computer attacks.
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Priority claimed from 27/03/2014; Application No. : 86234831 ;United States of America 

3113490    26/09/2014
[International Registration No. : 1257447]
MOROCCANOIL, INC.
16311 Ventura Blvd, Suite 1200 Los Angeles CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Anti-aging creams; bath oils; beauty masks; body butter; body creams; body oils; body scrub; cosmetic hair 
dressing preparations; cosmetic preparations for skin care; cosmetic preparations for the hair and scalp; cosmetics and 
cosmetic preparations; depilatories; depilatory preparations; eye cream; facial masks; hair bleach; hair care creams; hair 
care preparations; hair care products, namely, heat protection sprays; hair color removers; hair coloring preparations; 
hair creams; hair curling preparations; hair dyes; hair masks; hair mousse; hair oils; hair rinses; hair shampoos and 
conditioners; hair sprays and hair gels; hand creams; massage lotions; nail enamels; perfumes; self-tanning 
preparations; shower and bath gel; skin lotions; skin moisturizer; skin toners; soaps; sun care lotions; sun-block lotions; 
sun-tanning oils and lotions; toiletry bags sold filled with full and travel size hair care preparations, and full and travel size
skin care preparations (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations).

Cl.4;Candles.

Cl.8;Bags and cases specially adapted for holding or carrying electric hair curling irons; bags and cases specially 
adapted for holding or carrying hair cutting scissors and shears; bags and cases specially adapted for holding or carrying
non-electric curling irons; electric flat irons; electric hair clippers; electric hair cutters; electric hair straightening irons; 
hair cutting scissors; hair trimmers; razors.

Cl.11;Bags and cases specially adapted for holding or carrying hand-held electric hair dryers; hair dryers.

Cl.18;Beach bags; cosmetic bags sold empty; cosmetic cases sold empty; leather and imitation leather bags; parasols; 
purses and wallets; toiletry bags sold empty; toiletry cases sold empty; traveling bags; trunks; umbrellas.

Cl.21;Combs; cosmetic brushes; hair brushes; toiletry sponges.

Cl.35;Advertisement and publicity services by digital advertising, print advertising, product packaging, promotional 
items and through marketing communications; advertising and advertisement services; advertising, marketing and 
promotion services in the field of personal and professional development for hair stylists, salon professionals and the 
hair salon industry; digital advertising services.

Cl.38;Broadcasting of video and audio programming over the internet; cable television broadcasting; internet 
broadcasting services; radio and television broadcasting services; radio broadcasting; telephone communications.

Cl.41;Arranging and conducting educational conferences; conducting workshops and seminars in hair care and hair 
styling trends and procedures; educational services, namely, conducting workshops and conferences in the field of hair 
care, fashion, beauty and fashion; educational services, namely, providing online instruction in the field of hair salon 
industry and practical training in the field of hairdressing via an online website; entertainment, namely, production of hair 
care and hair styling events, fashion shows and beauty and cosmetic shows; providing a website featuring non-
downloadable videos in the field of hair care, hair styling, hair coloring, the hair salon industry and the projects of salon 
professionals and the salon trade, fashion, beauty, cosmetics and hair styling tools (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); providing an internet website portal featuring 
entertainment news and information specifically in the field of hair care, hair styling, fashion, beauty and cosmetics 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing online non-
downloadable electronic books in the field of hair care, hair styling, hair coloring, the hair salon industry and the projects 
of salon professionals and the salon trade, fashion, beauty, cosmetics and hair styling tools; training services in the field 
of hair care, hair styling, and hair coloring in salon operations and salon management, and distributing educational 
materials in connection therewith.

Cl.42;Research in the field of hair care; research in the field of hair preparations, fashion, beauty and cosmetics (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); scientific research in the 
field of hair preparations, fashion, beauty and cosmetics.

Cl.44;Beauty consultation services; beauty salon services; beauty salons; beauty spa services, namely, cosmetic body 
care; hair color salon services; hair cutting services; hair replacement, hair addition, and hair extension services; hair 
salon services, namely, hair cutting, styling, coloring, and hair extension services; hair styling; hair weaving services; 
hairdressing salons; hairdressing services; online cosmetic skincare consultation services; providing advice and 
information in the fields of hairstyling, haircare, and hair maintenance; providing online advice and information in the 
fields of hairstyling, haircare, and hair maintenance.
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Priority claimed from 27/05/2014; Application No. : 86292571 ;United States of America 

3113533    20/11/2014
[International Registration No. : 1258632]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Wearable device platform consisting of firmware, processors, sensors, display, battery and connectivity 
components; bioprocessors; biometric sensors; smart watches, namely, wrist wearable computers with sensor modules, 
operating system software and firmware and also featuring a wristwatch; wearable wireless devices used for measuring 
and monitoring biometric, health and fitness data; semiconductors; integrated circuits.

Cl.10;Electric and electronic sensors worn on the body to measure and monitor body temperature, blood pressure, 
heart and pulse rates, expended energy and biometric data, for medical purposes.

Cl.14;Smart watches; parts for watches; watch clasps; watch bands; watch straps; watches, bracelets and watch bands 
that communicate data to personal digital assistants, smart phones, tablet PCs, PDAs and personal computers through 
internet websites and other computer and electronic communication networks.
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3114657    06/02/2015
[International Registration No. : 1258701]
O P I Products, Inc.
13034 Saticoy Street North Hollywood CA 91605 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions; dentifrices; non-medicated toilet preparations; cosmetics; 
preparations for removing cosmetics; shampoos; perfumes; essential oils; preparations for the hair; anti-perspirants; 
deodorants for use on the person; depilatory preparations; dentifrices; non-medicated preparations for the nails and the 
skin; false nails and false eyelashes and adhesives for fixing all the aforesaid goods; depilatory wax; abrasive paper and 
emery paper, all for cosmetic purposes; cosmetic preparations for the nails; artificial fingernails; nail polish, nail varnish 
and preparations for removing all the aforesaid goods; oils for treating nails and cuticles; nail lacquer; nail polish 
remover; cuticle cream; lipstick; lip liner; nail polish base coat; nail polish top coat; nail hardeners; acrylic powders and 
bonding liquids for making, mending or strengthening artificial fingernails; kits for making artificial fingernails comprising 
acrylic powders, bonding liquids, glue removers, brush cleaners; nail adhesives.

Cl.35;Advertising; online retail services and mail order catalogue services in the fields of beauty, cosmetic and 
personal care products; retail store services in the fields of beauty, cosmetic and personal care products; wholesale 
services in the fields of beauty, cosmetic and personal care products; catalogue services in the fields of beauty, cosmetic 
and personal care products; organization of trade fairs for commercial and advertising purposes in the fields of beauty, 
cosmetic and personal care products; organization of exhibitions for commercial and advertising purposes in the fields of 
beauty, cosmetic and personal care products; promoting the goods and services of others by means of the issuance of 
loyalty cards and discount cards; customer loyalty services for commercial, promotional and advertising purposes.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; beauty salons services; nail salons services; consultation services in the fields of 
beauty, cosmetic and personal care products; medical, sanitary and beauty care services; tanning salons services; hair 
care salon services; beauty salon services, namely making reservations and bookings for beauty care; rental of machines 
and apparatus for use in beauty and nail salons.
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3114871    26/02/2015
[International Registration No. : 1258722]
SixInch Design, besloten vennootschap met beperkte aansprakelijkheid 
Singel 7 B-2550 Kontich BE

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
seating furniture, small furniture, tables.

Cl.42;Services of designers and creators (product development); industrial design; design and development of 
furniture; services of interior designers and architects, also related to interior furnishings; information, advice and 
consultancy relating to the aforesaid services.
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Priority claimed from 23/02/2015; Application No. : 1676500 ;Australia 

3114874    25/02/2015
[International Registration No. : 1258730]
Brien Holden Vision Institute
Level 4 North Wing RMB Gate 14 Barker Street University of NSW KENSINGTON NSW 2052 Australia

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, ophthalmic pharmaceutical preparations; ophthalmic preparations for the 
care and cleaning of contact lenses; sanitary preparations for medical purposes; chemical preparations for medical 
purposes, namely, for retinopathy; medicated preparations namely solutions to clean and disinfect contact lenses; eye-
washes.

Cl.9;Eyewear; prescription eyewear; sunglasses; lenses for eyeglasses; safety and protective eyewear; optical frames; 
optical inspection apparatus and instruments; eyeglasses; vision correction lenses; contact lenses; cases and other 
optical accessories for all of the aforementioned, namely, cases for contact lenses and cases for eyeglasses and 
sunglasses; instruments for scientific research in laboratories, namely, imagers; research instruments for scientific use, 
namely, optical imagers; optical apparatus and instruments, namely, retinal cameras; laboratory apparatus, namely, 
lenses; computer software.

Cl.10;Surgical and medical apparatus and instruments, namely, ophthalmic apparatus and instruments; intraocular 
lenses; intraocular prostheses, namely, lenses for surgical implantation; artificial lenses for implantation in the eye; 
research apparatus for medical diagnosis, namely, medical apparatus for diagnosing and treating myopia; research 
instruments for medical diagnosis, namely, medical apparatus for diagnosing and treating glaucoma and retinopathy; test 
equipment for medical use, namely, equipment for measuring refraction; indicators for medical diagnosis, namely, 
medical instruments for measuring eye strength and growth, eye health, cataracts, trachoma, low vision and childhood 
blindness.
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Priority claimed from 25/02/2015; Application No. : 86546238 ;United States of America 

3114877    12/03/2015
[International Registration No. : 1258733]
Aruba Networks, Inc.
1344 Crossman Avenue Sunnyvale CA 94089 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for cloud computing for network access, application deployment and 
network management; computer software for use in the management of applications operating on internet-enabled 
devices, mobile devices, portable media players and computers in the fields of analytics, performance management, 
reporting, configuration management, asset management, deployment, provisioning, compliance, content security and 
security management; computer software for the transmission, reception, coding or decoding of voice, data or multimedia
content to allow remote access to, monitoring of, or control of, computer hardware, computer software or electronic 
communications devices; computer operating system software to deploy, manage and access applications and computer 
hardware; computer software for managing and accessing computer applications and hardware; computer software for 
monitoring and providing reports on application and network usage; computer software used to facilitate, monitor and 
manage the transmission and security of communications between and within internet-enabled devices, mobile phones, 
portable media players, computers and computer networks; computer software for wireless IP protocol transmission; 
computer software for communication between wireless devices; computer software for security, authentication, data 
mining, tracking and information retention; computer software for customizing and hosting wireless network access.

Cl.42;Application service provider, namely, hosting, managing, developing, trouble shooting and maintaining 
applications, software, networks and web sites, in the fields of personal productivity, wireless communication, mobile 
information access, and remote data management for wireless delivery of content to handheld computers, laptops and 
mobile electronic devices; computer services, namely, cloud hosting provider services; on-line non-downloadable 
software for use in the management of applications operating on internet-enabled devices, mobile devices, portable 
media players and computers in the fields of analytics, performance management, reporting, configuration management, 
asset management, deployment, provisioning, compliance, content security and security management; computer network 
configuration services; computer network design for others; computer security services, namely, restricting access to 
and by computer networks to and of undesired web sites, media and individuals and facilities; computer services, namely,
integration of private and public cloud computing environments; technical support services, namely, remote and on-site 
infrastructure management services for monitoring, administration and management of public and private cloud 
computing IT and application systems; technical consulting services in the fields of datacenter architecture, public and 
private cloud computing solutions, and evaluation and implementation of network technology and services.
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Priority claimed from 09/09/2014; Application No. : UD2014C000333 ;Italy 

3114896    10/02/2015
[International Registration No. : 1258735]
FRIULSIDER S.P.A.
Via Trieste, 1 - Frazione Villanova del Judrio I-33048 SAN GIOVANNI AL NATISONE (UD) Italy

Address for service in India/Attorney address:
GOUTAM BHATTACHARYYA
K&S Partners | Intellectual Property Attorneys, Ivy Terrace, First Floor, East Wing, Plot no. 119, Kavuri Hills, Madhapur, Hyderabad 
500 081, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; plugs, screws, hooks, nails, washers, 
collars for downpipes, clamps, brackets for gutters, spring anchors for ceilings, shutter stops, fastening assemblies for 
toilets, anchoring ties, staples, fastenings, anchoring devices, fastenings for roofs and coverings, fastenings for wood, 
screws and bolts, hose clamps, all being of metal; caps and U-bolts of metal being elements for fastening on to roof tiles; 
supports of metal for central heating radiators.

Cl.20;Plugs, hooks, collars for downpipes, seals, washers, not of rubber or vulcanized fiber, fastening assemblies for 
toilets, hose clamps, fastenings, anchoring devices, screws, fastenings for roofs and coverings, fastenings for wood, 
screws and bolts, all being not of metal; caps not of metal being elements for fastening on to roof tiles; supports, not of 
metal, for central heating radiators.
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Priority claimed from 06/11/2014; Application No. : 013437314 ;European Union 

3114902    23/04/2015
[International Registration No. : 1258758]
Indutherm Erwärmungsanlagen GmbH
Brettener Straße 32 75045 Walzbachtal Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Vacuum and continuous casting machines; granulating machines and installations composed thereof; metal 
spraying installations.

Cl.11;Inductively operated heating apparatus for melting metals; machines and installations composed thereof for 
melting metals.
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3114904    27/04/2015
[International Registration No. : 1258763]
BETEK BOYA VE KIMYA SANAYI ANONIM SIRKETI
Kaynarca, Kavakpinar Mah. Tandogan Cad. Kocamezarlik Karsisi Pendik - ISTANBUL TR 

Address for service in India/Attorney address:
NEHA CHUGH ADV.,
8/3 RAJINDER NAGAR NEW DELHI 110060

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; manures and soils; 
unprocessed artificial resins and unprocessed plastics; fire extinguishing compositions; adhesives not for medical, 
household and stationery purposes.

Cl.2;Paints; varnishes; lacquers; preservatives against rust; preservatives against deterioration of wood; thinners and 
binders for paints; pigments; preservatives for metals; shoe dyes; printing dyes and ink; toners (including filled toner 
cartridges); colorants for food, pharmaceuticals and beverages; raw natural resins; metals in foil and powder form for 
painters, decorators, printers and artists.

Cl.35;Wholesale and retail services in relation to construction and DIY (do it yourself) articles, and other consumer 
goods for the professional and DIY (do it yourself) sectors, for chemicals used in industry, preparations for preserving 
and waterproofing cement and concrete, unprocessed artificial resins in the form of powders, granules or liquids, being 
additives for building materials, adhesive substances for use in industry, adhesives for wallpaper, adhesives used in 
building, waterproofing chemicals for masonry, except paints, masonry preservatives, except paints, solvents for 
varnishes and lacquers, paints, varnishes, lacquers, glazes, frosting, preservatives against deterioration of wood, 
primers, preservatives against rust, spackling compounds, binding preparations for paint, bactericidal/fungicidal paints, 
lacquers for buildings, colorants, dyestuffs, dye pastes, bleaching preparations and other substances for laundry use, 
cleaning, polishing, stripping, scouring and abrasive preparations, mordants, soaps, common metals and their alloys, 
metal building materials, materials of metal for railway tracks, non-electric cables and wires of common metal, 
ironmongery, small items of metal hardware, pipes and tubes of metal, safes, goods of common metal, ores, hand tools 
(hand-operated) for painting, paint rollers, broad brushes, paint brushes, spatulas, scaling hammers, graters, polishers, 
blast guns and spray guns, storage boxes of metal, hand-operated cleaning apparatus, scientific, surveying, signalling, 
weighing, life-saving, checking (supervision) and teaching apparatus and instruments, colour analysers (not for medical 
purposes), measuring apparatus, measuring apparatus (electric), fire extinguishers, magnets, magnetic discs, paper, 
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cardboard (cardboard) and goods made of these materials, printed matter, stationery, adhesives for stationery or 
household purposes, artists' materials, paint brushes, office requisites, instructional and teaching material, paint charts 
(cards), paint charts (fans), plastic materials for packaging, packing, heat protection and insulating materials, insulating 
plasters, coating materials, namely for coating heat protection and insulating materials for protection against moisture or 
against chemical or mechanical actions, sealing compounds, substances for insulating building against moisture, fibre-
glass fabrics and plastics for insulation, insulating paints, insulating varnishes, insulating fabrics, soundproofing 
materials, adhesive tapes and strips, other than for medical purpose, for stationery or household purposes, paints for 
waterproofing roofs, walls and floors, tubes, rubber, gutta-percha, gums, asbestos, mica and goods made of these 
materials, building materials (non-metallic), mortar, natural and artificial stone for building, plasters (except insulating 
plasters), protective agents for buildings, building materials, namely fabrics of fibre-glass and plastics, being linings for 
paint and plaster layers, fabric embedding compounds for composite thermal lining systems, the aforesaid goods for 
building, pipes for building, asphalt, pitch and bitumen, transportable buildings (not of metal), combs and sponges, 
brushes (except paint brushes), articles for cleaning purposes, steelwool, unworked or semi-worked glass (except glass 
used in building); advertising.
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3114905    05/05/2015
[International Registration No. : 1258764]
Elident GmbH
Lavalplatz 3 40822 Mettmann Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; Sanitary preparations for medical purposes; Dietetic food and 
substances adapted for medical or veterinary use, food for babies; Dietary supplements for humans and animals; 
Plasters, materials for dressings; Material for stopping teeth, dental wax; Disinfectants; Preparations for destroying 
vermin; Fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; Orthopedic 
articles; Suture materials.
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Priority claimed from 08/12/2014; Application No. : 013536371 ;European Union 

3115173    04/06/2015
[International Registration No. : 1258816]
LightLab Sweden AB
Östermalmstorg 1 SE-114 42 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; illumination regulators; control apparatus and software programs for controlling field emission light sources, 
lighting fixtures and lighting systems; electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations fitted with field emission light sources, and parts of the aforesaid goods; field emission lighting apparatus 
and installations.
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Priority claimed from 25/03/2015; Application No. : 1307335 ;Benelux 

3115186    15/06/2015
[International Registration No. : 1258826]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.5;Food additives for animals used to break down solids and control odors in animal waste.

Cl.31;Foodstuffs for animals.
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Priority claimed from 03/09/2013; Application No. : 649046 ;Switzerland 

3115191    15/07/2015
[International Registration No. : 1185719]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Automatic distribution machines for hot and cold beverages and foodstuffs; related rechargeable elements, 
cartridges and spare parts for these machines and apparatus.

Cl.35;Advertising, advertising via the Internet; business management; advertising by means of sponsoring of 
entertainment, sporting and cultural activities; commercial sponsoring (advertising) of recreational, sporting and cultural 
activities.
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3115197    01/07/2015
[International Registration No. : 1228513]
York Wallcoverings, Inc.
750 Linden Avenue, PO Box 5166 York PA 17405 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Children's wall stickers and murals; decals; decals and stickers for use as home decor; stickers.

Cl.27;Wallpaper.
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Priority claimed from 22/12/2014; Application No. : 30 2014 074 830 ;Germany 

3118251    15/06/2015
[International Registration No. : 1259049]
Mankenberg GmbH
Spenglerstrasse 99 23556 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes (recorded) for calculating characteristics of valves, dimensioning valves, selecting valves, 
computer programmes (downloadable software) for calculating characteristics of valves, dimensioning valves, selecting 
valves.

Cl.38;Providing user access to computer programmes in data networks for calculating characteristics of valves, 
dimensioning valves, selecting valves, providing access to databases for calculating characteristics of valves, 
dimensioning valves, selecting valves
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Priority claimed from 27/11/2013; Application No. : 012347514 ;European Union 

3119428    29/05/2015
[International Registration No. : 1212961]
International Financial Reporting Standards Foundation
1st Floor, 30 Cannon Street London EC4M 6XH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications including books, textbooks, periodical publications, educational 
publications, newsletters, news bulletins, editorials, primers, blogs, commentaries, texts, study courses, pamphlets, 
written articles, brochures, fact sheets, forms, record cards, graphs, diagrams, drawings and charts; electronic 
presentations, image files; digital materials namely recorded CD-ROMs, video discs and DVDs; data bases and computer 
databases; all the aforesaid goods relating to financial and accounting standards.

Cl.41;Providing, organising and arranging of education, instruction, training, printed matter publication, online non-
downloadable electronic publications, translations, courses, conferences, workshops, self-study training courses, 
discussion panels, forums, seminars, on-site training, business education, educational web-sites, on-line electronic 
educational publications including news bulletins, editorials and blogs, recorded educational films, video disks, 
videotapes, DVDs and CDs, educational webcasts, online educational video presentations of conferences, discussion 
panels, workshops, forums, courses, conferences, on-site training, seminars and self-study courses as training tools; all 
the aforesaid services relating to the formulation, development, setting, harmonisation, supervision, publication and 
improvement of financial, accountancy and accounting standards and principles and promotion of public awareness of 
the need for harmonisation and improvement of financial, accountancy and accounting standards and principles; 
information, assistance, advisory and consultancy services relating to the aforementioned services.

Cl.45;Formulation, development, setting, harmonisation, supervision, publication and improvement of financial, 
accountancy and accounting standards and principles; promoting public awareness of the need for harmonisation and 
improvement of financial, accountancy and accounting standards and principles.
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3119429    01/06/2015
[International Registration No. : 1220132]
Häfele GmbH & Co KG
Adolf-Häfele-Str. 1 72202 Nagold Germany

Proposed to be Used
IR DIVISION
Cl.6;Door fittings of metal, namely locks, door handles and doorknobs, lock cases; door hinges of metal and door stops 
of metal, parts therefor; metal plates for drawers, metal partitions for drawers; metal shelf brackets; metal panels, metal 
storage containers, metal handles, metal front knobs, metal runners for drawers and suspended filing frames thereof; 
drawer-locking mechanisms of metal; fittings of metal for furniture, namely metal fasteners; furniture fittings of metal, 
namely sliding ladders and hanging ladders, tie and belt holders, coat hanger holders, trouser holders, baskets/sliding 
baskets, shoe racks, wardrobe lifts, racks, drawers, rails, TV swivel arms, hinged drawers, CD/DVD holders and rails, 
dividers, CD/DVD supports; all the aforesaid goods included in this class.

Cl.20;Non-metal door fittings, namely locks, door handles and doorknobs and lock cases; non-metallic door hinges and 
plastic door stops, parts therefor; drawers, parts of drawers, drawer unit faces, drawer chests, drawer dividers; shelf 
dividers; shelves, storage units, drawers, front drawers, drawer slides and suspended filing frames thereof; non-metal 
locks for drawers; furniture, in particular kitchen and bathroom furniture, cabinets, furniture parts; furniture connectors, 
furniture fittings; all the aforesaid goods included in this class.
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3119479    11/05/2015
[International Registration No. : 1259309]
Astaras, Inc.
6901 Bryan Dairy Road, Suite 160 Largo FL 33777 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Electrode metals, metal alloys and materials forming electrodes for hot upsetting and metal gathering.

Cl.7;Casting and molding machine parts; namely, die-casting dies, cores, core pins; permanent mold casting dies, cores
and core pins; extrusion dies, cores, and core pins; and metal drawing dies.
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Priority claimed from 13/11/2014; Application No. : 14 4 133 516 ;France 

3121305    16/02/2015
[International Registration No. : 1258931]
SOMFY SAS
50 avenue du Nouveau Monde F-74300 CLUSES France

Proposed to be Used
IR DIVISION
Cl.9;Interfaces for home automation applications; instruction manuals and guides on electronic media concerning home
automation.

Cl.37;Commissioning, installation support, diagnosis and repair of electric or electronic apparatus and instruments for 
the remote control of home automation systems for equipment in the home; information relating to installation and 
maintenance of home automation applications for home automation.

Cl.41;Training relating to assembly, installation, use and maintenance of electric or electronic apparatus and 
instruments for remote control of home automation systems for equipment in the home and/or buildings; training relating 
to home automation applications for home automation; organization and conducting of conferences, seminars and 
training workshops in the field of home automation.

7628



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

 

3121457    18/06/2015
[International Registration No. : 1259223]
OUTDOOR LIVING BRANDS INTELLECTUAL PROPERTY CORPORATION
2924 EMERYWOOD PARKWAY, SUITE 101 RICHMOND VA 23294 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Franchising and support services, namely, offering technical consulting services in connection with the 
establishment and/or operation of a business offering pest control services including design, installation and servicing of 
residential and commercial pest control systems.

Cl.37;Pest control services, namely, installation and servicing of residential and commercial pest control systems.
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3121465    17/06/2015
[International Registration No. : 1259812]
MEDICAL TRAVEL COMPANIONS PTY LTD
UP G, 183 Melbourne St North Adelaide SA 5006 Australia

Proposed to be Used
IR DIVISION
Cl.44;Travel companion services (for the provision of medical support).

Cl.45;Personal and social services rendered by others to meet the needs of individuals; social escort agency services.
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Priority claimed from 27/05/2014; Application No. : 86292563 ;United States of America 

3121533    20/11/2014
[International Registration No. : 1259225]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Wearable device platform consisting of firmware, processors, sensors, display, battery and connectivity 
components; bioprocessors; biometric sensors; smart watches, namely, wrist wearable computers with sensor modules, 
operating system software and firmware and also featuring a wristwatch; wearable wireless devices used for measuring 
and monitoring biometric, health and fitness data; semiconductors; integrated circuits.

Cl.10;Electric and electronic sensors worn on the body to measure and monitor body temperature, blood pressure, 
heart and pulse rates, expended energy and biometric data, for medical purposes.

Cl.14;Smart watches; parts for watches; watch clasps; watch bands; watch straps; watches, bracelets and watch bands 
that communicate data to personal digital assistants, smart phones, tablet PCs, PDAs and personal computers through 
internet websites and other computer and electronic communication networks.
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Priority claimed from 08/08/2014; Application No. : 86361462 ;United States of America 

3121627    30/01/2015
[International Registration No. : 1259259]
O P I Products, Inc.
13034 Saticoy Street North Hollywood CA 91605 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.3;Nail care products, namely, nail care preparations, nail polish, nail polish base coat, nail colorants and nail polish 
top coat.

Cl.9;Computer software for the transmission of data, images, audio and video, including voice, text and picture 
messages; computer communications software.
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Priority claimed from 19/09/2014; Application No. : VA 2014 02183 ;Denmark 

3124728    11/02/2015
[International Registration No. : 1258918]
Chr. Hansen A/S
Bøge Allé 10-12 DK-2970 Hørsholm Denmark

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Cultures of microorganisms other than for medical and veterinary use; cultures of microorganisms for use in food 
and beverage manufacture; lactobacillus for use in food manufacture; bacteriological preparations other than for medical 
and veterinary use; starter media and enzymes for use in cheese manufacture; enzyme preparations for industrial 
purposes; enzymes for use in the manufacture of dairy products.

Cl.29;Milk and milk products; yoghurt; preparations for the manufacture of yoghurt.
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Priority claimed from 25/02/2015; Application No. : BO2015C000216 ;Italy 

3124739    27/03/2015
[International Registration No. : 1258985]
MARCHESINI GROUP S.P.A.
Via Nazionale, 100 I-40065 PIANORO (BO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Automatic machines and apparatus for the wrapping and packaging of pharmaceutical preparations and cosmetics;
filling machines, sorting machines, tray packers, capping machines, tubing machines, labelling machines, sealing 
machines for pharmaceutical preparations and cosmetics; automatic machines and apparatus for the production and 
assembly of bottles and containers for pharmaceutical preparations and cosmetics.

Cl.9;Counting machines, dosing machine for pharmaceutical preparations and cosmetics; software for the management 
of machines and apparatus for the pharmaceutical preparations and cosmetics; software for the management of 
machines and apparatus for the production and assembly of bottles and containers for pharmaceutical preparations and 
cosmetics; software for the management of machines and apparatus for the wrapping and packaging of pharmaceutical 
preparations and cosmetics.

Cl.37;Support services, maintenance, repair and servicing of: automatic machines and apparatus, including those 
managed by microprocessors, for the wrapping and packaging of pharmaceutical preparations and cosmetics, filling 
machines, counting machines, dosing machines, sorting machines, cartoning machines, capping machines, tubing 
machines, labelling machines, sealing machines, including managed by microprocessors, for pharmaceutical 
preparations and cosmetics, automatic machines and apparatus, including those managed by microprocessors, for the 
production and assembly of bottles and containers for pharmaceutical preparations and cosmetics.
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3124750    11/11/2014
[International Registration No. : 1259535]
SHANGHAI SAISAI AUTOMOTIVE TECHNOLOGY CO., LTD. 
No. 333 XinZhai Road, Tianma, SheShan Town, SongJiang 201603 Shanghai CN

Proposed to be Used
IR DIVISION
Cl.7;Throttling gear and throttling element; starters for motors and engines; igniting devices for internal combustion 
engines; control mechanisms for machines, engines or motors; exhausts for motors and engines; inlet and exhaust pipe 
for vehicles motor muffler; pumps [parts of machines, engines or motors]; valves [parts of machines]; pneumatic 
element; bearings for vehicles; automobile repair and maintenance equipment; washing installations for vehicles; stepper 
motors; exhaust gas recirculation [EGR] system for motors and engines; connecting rods for machines, motors and 
engines; crank shafts; machine fly-wheels; engine cylinders; fuel filters; oil filters; air filters; oil pumps for land vehicles; 
crank shafts for automobile engines; fuel conversion apparatus for internal combustion engines; converter).

Cl.12;Idle air control valve for vehicles; motors for land vehicles; vehicle for control devices for engine; oil pump for 
vehicles; fuel filler pipes for land vehicles [internal combustion engine parts for land vehicles]; automobile bodies; 
upholstery for vehicle; vehicles for locomotion by land, air, water or rail; motorcycles; tyres for vehicle wheels; repair 
outfits for inner tubes; vehicle bumpers; sensors for land vehicles; automotive fuel rail conveyor; electronic throttle body 
for land vehicles, parts and fittings for vehicles; jet engines for land vehicles.
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Priority claimed from 27/05/2014; Application No. : 86292597 ;United States of America 

3124754    20/11/2014
[International Registration No. : 1259539]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Wearable device platform consisting of firmware, processors, sensors, display, battery and connectivity 
components; bioprocessors; biometric sensors; smart watches; wearable wireless devices used for measuring and 
monitoring biometric, health and fitness data; semiconductors; integrated circuits; computer software platform to enable 
algorithms, apps and services to measure, store, analyze and communicate biometric and health data; computer software 
development tools for the creation of applications related to personal health; developer kits comprised of wearable device 
platforms and software development tools; computer software for use in health analysis; electric or electronic sensors 
worn on the body to measure and monitor body temperature, blood pressure, heart and pulse rates, expended energy and 
biometric data.

Cl.14;Smart watches; parts for watches; watch clasps; watch bands; watch straps; watches, bracelets and watch bands 
that communicate data to personal digital assistants, smart phones, tablet PCs, PDAs and personal computers through 
internet websites and other computer and electronic communication networks.

Cl.42;Cloud computing featuring software for use in monitoring and managing biometric data, for use in analysis of 
data relevant to overall health and fitness, and for use in measuring, storing, analyzing and communicating biometric 
data; providing on-line non-downloadable software for use in monitoring and managing biometric data, for use in analysis 
of data relevant to overall health and fitness, and for use in measuring, storing, analyzing and communicating biometric 
data.

Cl.44;Providing a website featuring information about health, wellness and nutrition.
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3124779    19/02/2015
[International Registration No. : 1259573]
Premier Accessory Group, LLC
305 Clearview Avenue Edison NJ 08837 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Accessories for use with cell phones, namely, battery chargers, mounts, USB adapters, cigarette lighter adapters, 
and data electronic cables for use therewith.

Cl.11;Air freshener dispensing systems.
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Priority claimed from 20/08/2014; Application No. : 013186441 ;European Union 

3124790    20/02/2015
[International Registration No. : 1259580]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastics, machines for the chemical industry, agriculture and mining, 
machines for the beverage industry, textile machines, construction machines, packaging machines and machine tools; 
motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; belts for machines; rollers for printing machines; 
diaphragms for pumps and valves; anti-friction bearings for machines; ball bearings, roller bearings and plain bearings 
being machine parts; self-lubricating bearings; transmission shaft bearings; journal boxes (parts of machines); gaskets 
being parts of motors and engines; rotary shaft seals being parts of motors and engines; intake manifolds for land, air 
and water vehicles; parts of motors and engines for land, air and sea vehicles, namely shaft couplings, transmission 
shafts, bearing pins; piston rings, guide rings, valves and parts therefor, bearings and guides, shaped parts and pressed 
parts for the construction of machines and apparatus, in particular of plastic or mainly of plastic, in particular of 
fluorocarbon resins or elastomers; driving belts; bellows; folding bellows, in particular folding bellows of rubber, folding 
bellows of TPE; elastic bearings for machines, being noise dampening and vibration insulation parts; pneumatic springs 
and spring legs with bellows of elastomeric material for supporting vibrating vehicle and machine parts; elastic springs 
being machine parts for noise dampening and vibration and shock insulation; multilayer springs for noise dampening and 
vibration and shock insulation; parts of motors and engines for noise dampening and vibration insulation; parts for 
motors and engines for land vehicles, namely bearing pins; prefabricated goods of vulcanised perfluoroelastomers in the 
form of diaphragms for hydraulics, pneumatics and machine construction; pump diaphragms.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
parts for land vehicles, namely shaft couplings, transmission shafts, driving belts; parts for land, air and water vehicles, 
namely shock absorbers, shock-absorbing springs, suspension springs, air springs; body shells of 
polytetrafluoroethylene.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, seals and gaskets, gaskets for sealing of sensors; seal support rings; 
artificial resins, in particular fluorocarbon resins or elastomers, being semi-finished products in the form of sheets, pipes, 
rods, blocks, tubes (not of metal), fittings, expansion compensators, foils for sealing purposes, packing material for 
reaction columns, balls, filtering material in the form of fibres or porous sheets; guide pipes, insulation tubes and 
insulation parts for electrical purposes, springs with corrosion protection coatings for sealing purposes, in particular for 
mechanical seals, corrugated hoses for vacuum operation and being resilient washers; all the aforesaid goods of plastic 
or mainly of plastic, in particular of fluorocarbon resins or elastomers; shaft seals of polytetrafluoroethylene, gum or 
highly elastic and thermoplastic plastics, including combined with metal or other plastics, in particular lip seals for 
moveable machine parts; rotary shaft seals, shaft sealing rings, cassette seals; combination seals; rotary seals; static 
seals; valve stem seals; O-ring seals; support seals; composite seals; fibre gaskets; butterfly valve seals; sealing plugs 
being metal-elastomer composite parts (mainly of elastomers); seals for shock-absorbers and gas springs; valve spindle 
seals; gaskets; O-rings; flat seals; profile seals; axle seals; sealing plates; sealing strips; sealing frames; piston seals; 
rod wiper seals; buffer seals; goods (semi-finished products) of elastic rubber-like plastics, in particular including 
combined with metals and other plastics, in particular moulded parts, including boards, slabs and flaps, profiles, washers 
and shims; screw seal rings, in particular USIT rings; plug-in pieces; rotary pressure seals; insulating materials, namely 
diaphragms, in particular accumulator and separator diaphragms, regulating and switching diaphragms of elastomer; 
partitions, consisting in diaphragms, in particular diaphragms of elastomers; moulded parts of polytetrafluoroethylene; 
solid silicone parts, in particular jet formers for showers, seals, diaphragms, housing parts, injection-moulded parts; 
moulded parts of liquid silicon for machine elements; liquid silicone seals; plastics in the form of sheets, blocks, spheres, 
rods and tubes; moulded parts of PTFE; grooved rings, in particular including grooved rings of PTFE; static and dynamic 
seals; static cylinder cover seals; V-packings being multiple lip (chevron) packing seals designed to seal static 
reciprocating and centrifugal applications, where the male and female adapters are used to complete a set of 'V's; stuffing 
box packings (seals); micro parts of plastic or elastomer material (semi-finished products); rubberised chain wheels; 
packaging materials for moulded seals for sealing or insulation purposes; plates of graphite-based materials for use as 
sealing rings, packing seals and heat insulation; sound insulating multilayered sheets and formed parts of foam and/or 
plastic for vehicle cabins, for the building industry and for industrial machines; perfluoroelastomers being films, sheets 
and rods (semi-finished products).
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3124796    10/02/2015
[International Registration No. : 1259596]
EQUILIBRA S.r.l.
Via Plava, 74 I-10135 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics products, namely, face, eyes and skin treatment creams, sunscreen and protective creams, cosmetics 
oils; soaps, facial and body cleansing preparations, lipsticks; deodorants for personal use; hair treatment preparations, 
namely, shampoo and lotions; dentifrices, toothpaste and mouthwash.

Cl.5;Food supplements and medical preparations for the health of the intestines, cardiovascular system, hepatic 
system, microcirculatory system and of the urinary tract; anti-ageing and antioxidant food supplements; food 
supplements and medical preparations for cleansing, drainage, weight loss and weight control; food supplements for 
sleep, relaxation, mood and for improving the immune system; energy food supplements, multi-vitamin and mineral 
supplements; meal replacement preparations; food supplements based on aloe vera and propolis; food supplements for 
athletes, nursing mothers babies and children.

Cl.32;Fresh fruit juices; aloe juice.

7639



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

 

Priority claimed from 24/04/2015; Application No. : 013985494 ;European Union 

3124798    29/04/2015
[International Registration No. : 1259608]
Foam and Substance Limited 
Eighth Floor, 6 New Street Square London EC4A 3AQ GB

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; moisturizers; skin toners; beauty masks; facial serums; skin cleansers; toiletries, soaps, perfumery; 
fragrances; essential oils; shampoos; conditioners; beauty lotions; creams; anti-perspirants and deodorants for personal 
use; preparations for the care and treatment of the body, face, skin or hair; shower gels; moisture lotions; moisture 
creams; body scrubs; bath gels; bath oils; bath creams; facial moisturising lotions; face masks, eau de toilette; parfums; 
scented body sprays; body gels; body lotions; body creams; body masks; body care cosmetics in the form of body 
contouring patches; facial creams, lotions and toners; hand care creams; face scrubs; skin moisturisers; dentifrices; eau 
de cologne; detergents (not for use in industrial or manufacturing processes or for medical use); preparations for 
cleansing, moisturizing and/or care of the skin or hair; depilatory preparations; toilet preparations for use in the bath; 
aftershave lotions; shaving creams; room fragrances; potpourris.

Cl.35;Retail services connected with personal care and beauty products, preparations for the care and treatment of the 
body, face, skin or hair, cosmetics, toiletries, perfumery, essential oils, textiles, clothing, footwear, headgear, fragrances, 
room fragrances, candles, bags, belts, make-up and cosmetic bags, toiletry cases and holders, enabling customers to 
conveniently view and purchase those goods; retail services connected with the sale of personal care and beauty 
products, preparations for the care and treatment of the body, face, skin or hair, cosmetics, toiletries, perfumery, essential
oils, textiles, clothing, footwear, headgear, fragrances, room fragrances, candles, bags, belts, make-up and cosmetic 
bags, toiletry cases and holders; electronic shopping retail services connected with personal care and beauty products, 
preparations for the care and treatment of the body, face, skin or hair, cosmetics, toiletries, perfumery, essential oils, 
textiles, clothing, footwear, headgear, fragrances, room fragrances, candles, bags, belts, make-up and cosmetic bags, 
toiletry cases and holders; business advice and/or consultancy relating to franchising; franchising consultancy services; 
provision of business information related to franchising; advertising and promotional services including direct mail 
advertising; loyalty card services; setting up, administration, operation and supervision of customer loyalty, sales, 
incentives and promotional activity schemes and advice and consultancy information relating to such services.

Cl.44;Hygienic and beauty care services; beauty consultation; beauty treatments; cosmetic treatments; beauty salons; 
aromatherapy services; beauty institutes and salons; massages; manicure and pedicure services; personal hair removal 
services; facial beauty treatment services; services for the care of the skin and/or hair; hairdressing services; hair care 
services; beautician services; sauna and solarium services.
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Priority claimed from 03/06/2015; Application No. : UK00003111729 ;United Kingdom 

3124821    11/06/2015
[International Registration No. : 1259633]
C & J Clark International Limited
40 High Street Street, Somerset BA16 0EQ United Kingdom

Address for service in India/Agents address:
ALMT LEGAL
2, LAVELLE ROAD, BANGALORE 560 001

Proposed to be Used
IR DIVISION
Cl.18;Bags; rucksacks; travelling bags; holdalls; umbrellas and parasols; sports bags; school bags; beach bags; 
shopping bags; backpacks; pouches; handbags; key cases; parts and fittings for all the aforesaid goods.

Cl.25;Footwear; shoes; boots; slippers; clothing; headgear; soles for footwear; insoles; outer soles; footwear uppers; 
heels; tongues for shoes and boots; hosiery; socks; inner socks for footwear; belts.
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Priority claimed from 04/12/2014; Application No. : UK00003084593 ;United Kingdom 

3127020    04/06/2015
[International Registration No. : 1259634]
Enovate Systems Limited
Unit A, Howe Moss Drive, Kirkhill Industrial Estate Dyce, Aberdeen AB21 0GL United Kingdom

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; machine tools for use in drilling, well control, well completion and well intervention; valves; gate 
valves; gate valves used for well control in drilling and well intervention applications.

Cl.37;Maintenance and repair of machines and machine tools, valves and gate valves; maintenance and repair of oil 
and gas wells.

Cl.42;Engineering; engineering consultancy; engineering consultancy for the energy sector; product design and 
development; product design engineering.
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Priority claimed from 18/05/2015; Application No. : 4020150036253 ;Republic of Korea 

3129670    25/06/2015
[International Registration No. : 1260933]
Kolon Industries, Inc.
11, Kolon-ro, Gwacheon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.18;Parasols; canes; vanity cases, not fitted; leather; imitation leather; bags; wallets; purses; bags for sports; 
umbrellas; parasols [sun umbrellas].

Cl.25;Tights; clothing; money belts [clothing]; footwear; outerclothing; underwear; sweaters; shirts; socks; scarfs; 
neckties; winter gloves; caps [headwear]; hats; waterproof clothing; belts [clothing].
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Priority claimed from 30/01/2015; Application No. : 013693833 ;European Union 

3129695    22/06/2015
[International Registration No. : 1260940]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Driving devices for machines; electric driving motors for machines; pulp processing machines.

Cl.9;Measuring, signalling and supervision apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; electric signaling, measuring, counting, 
recording, monitoring, controlling, regulating and switching devices; electric data processing equipment, in particular 
apparatus for the input, transmission, storage and output of data; data processing programs, included in this class.

Cl.42;Engineering design and consultancy; development of programmes for data processing.
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Priority claimed from 02/03/2015; Application No. : 1305713 ;Benelux 

3134041    17/04/2015
[International Registration No. : 1260555]
DencoHappel GmbH
Südstraße 48 44625 Herne DE

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
tempering and soldering preparations; adhesives used in industry; carbon for filters; filtering materials (chemical 
preparations); filtering materials (unprocessed plastics); filtering materials (mineral substances); filtering materials 
(vegetable substances); ceramic materials in particulate form, for use as filtering media.

Cl.6;Metal building materials; nozzles of metal; non-electric cables and wires of common metal; metallic pipes and 
tubes; pipe sections of metal; process equipment of metal, namely casks and containers; transportable buildings of 
metal.

Cl.7;Machines for use in power stations, for generating electricity and for use in the gas and processing industries; 
machine tools; motors and engines (except for land vehicles); machine coupling and transmission components (except 
for land vehicles); separators; steam engines; compressed air engines; pneumatic pumps; compressed air machines; 
compressors; heat exchangers for motors and engines; filters being parts of machines; filters being parts for motors and 
engines; separators with integrated filters; filtering machines; cartridges for filtering machines; dust removing 
installations for cleaning purposes; suction machines for industrial purposes; gas filtering chambers, mainly consisting 
of dust containers being parts of machines, dust collectors, oil mist separators.

Cl.9;Regulating, controlling, measuring apparatus and devices and electric or electronic switching apparatus; apparatus
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; apparatus 
and instruments for testing, measuring and analysing liquid or powdered preparations; data transmission installations 
and equipment, data processing installations and equipment, data output installations and equipment; process control 
systems, namely electrotechnical and electronic apparatus and equipment for process monitoring and process control, 
for the collection, processing and output of data; computers and computer software; transducers; parts for the aforesaid 
goods (included in this class).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; devices and apparatus for industrial heat technology, including for industrial ventilating, air 
conditioning and cooling as well as room ventilation installations, namely air handling units, dehumidifiers, air handlers, 
precision air-conditioning units, fan convector heaters, convector heaters, cold water generators, heat pumps, filters and 
filtration systems constructed therefrom; clean rooms [sanitary installations]; heat exchangers and fittings for heat 
exchangers, included in this class; filters for air-conditioning; parts for the aforesaid apparatus and installations, included 
in this class; air-conditioning installations; air conditioners; fans (air-conditioning); fans (parts of air-conditioning 
installations); filters (parts of household or industrial installations); refrigerating chambers; air heating apparatus; air 
sterilizers; air dryers; electric radiators; regulating and safety accessories for air conditioning apparatus; heat pumps; 
heat recovery devices; heat accumulators; heat exchanger pipes, cooler pipes and condenser tubes, finned tubes and 
filter pipes for heat exchangers.

Cl.17;Plastic film, other than for wrapping or packaging; plates, sheets, blocks and bars of plastic (semi-processed 
products); filtering materials (semi-processed foams or films of plastic); plastic non-wovens being filter material; polymer 
non-wovens being filtering material; non-woven glass fabrics, textile glass-fibres and textile glass-fibre fabrics for use in 
filters; filter cloths, namely glass fabrics; synthetic filtering fabric.

Cl.19;Non-metallic building materials, in particular rolled, pressed, extruded, cast and forged components of plastic; 
pipes and pipelines of plastic.

Cl.24;Textiles and textile goods included in this class; filtering materials of textile.

Cl.37;Building construction, including the installation of lighting, heating, steam generating, cooking, refrigerating, 
drying, air conditioning, ventilating, heat recovery, air filtering and water supply apparatus and of sanitary installations; 
repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, air-conditioning, ventilating, 
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heat recovery, air filtering and water supply and sanitary purposes, air filters and parts and accessories for the aforesaid 
apparatus; construction management services; building repair; interference suppression in electric apparatus and in air 
conditioning installations and apparatus; installation and maintenance of air conditioners and air conditioning 
installations; installation of electric apparatus; installation of refrigerating apparatus; installation and maintenance of 
machines; construction consulting.

Cl.40;Custom manufacturing for others of apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, air- conditioning, ventilating, heat recovery, air filtering and water supply as well as of sanitary installations; air 
conditioning; generating energy; generating heat; air purification; treatment of metal; freshening of air; air deodorising; 
rental of air conditioning apparatus; rental of space heating apparatus; water treatment services.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; construction drafting and consultancy; engineering services; surveying; technical research; design, 
development and engineering services relating to industrial and machine installations, lighting, heating, steam 
generating, cooking, refrigerating, drying, air conditioning, ventilating, heat recovery, air filtering and water supply 
apparatus and of sanitary installations; material testing; research and development for others; technical design of new 
products; writing of computer programs; research in the field of physics; services of a technical measuring and testing 
laboratory; technical testing; scientific research; mechanical research; research in the field of climate technology; 
calibration and function testing of measuring apparatus; quality control; design and development of computer hardware 
and computer software for use in connection with air conditioning apparatus, cooling apparatus, ventilation apparatus 
and heating apparatus; data programming for others; electronic data storage.

Cl.45;Management, control and granting of license rights; copyright management; monitoring services [checking] in 
the field of intellectual property (licensing rights).
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Priority claimed from 31/07/2014; Application No. : 13130984 ;European Union 

3134784    02/02/2015
[International Registration No. : 1261021]
All Saints Retail Limited
Jack's Place, Units C15-C17, 6 Corbet Place London E1 6NN United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Bags, travel bags, beach bags, luggage, rucksacks, bum bags, handbags, key cases, tote bags, hold all bags, 
shoulder bags, wallets, umbrellas, satchels, suitcases, luggage trunks, travelling trunks, valises, travel cases; parts and 
fittings for all the aforesaid goods.

Cl.25;Articles of clothing, footwear and headgear.

Cl.35;Retail and wholesale services of articles of soaps, perfumery, essential oils, cosmetics, skin preparations, hair 
lotions, shampoos, conditioners, shaving preparations and after-shave preparations, deodorants, dentifrices, lip balm, 
eye creams and gels, sunscreen and tanning preparations, exfoliators and cleaning preparations, laundry preparations, 
bath and shower foams and gels, bath and shower preparations and depilatory compositions, optical goods, spectacles, 
sunglasses, cases and carrying cases adapted for spectacles and sunglasses, containers for spectacles and sunglasses, 
chains, cords and straps for spectacles and sunglasses, frames for spectacles and sunglasses, lenses for spectacles and 
sunglasses, headphones, mouse mats, mobile phone accessories, bags adapted for carrying photographic apparatus, 
bags adapted for carrying video apparatus, bags adapted for carrying cameras, battery holders, cassette tape holders, 
compact disc holders, MP3 holders, holders adapted for mobile phones, holders adapted for the display and storage of 
audio and video cassettes and discs, holders adapted for compact discs, holders for the transport of cassettes and discs, 
downloadable music files, downloadable video files, music recordings, musical video recordings, encoded payment 
cards, encoded cards, jewellery (including chains and pins), precious stones, horological and chronometric instruments, 
clocks and watches, earrings, key fobs and rings, badges of precious metal, buckles for watchstraps, bags, travel bags, 
beach bags, luggage, rucksacks, bum bags, handbags, key cases, tote bags, hold all bags, shoulder bags, wallets, umbrellas, 
satchels, suitcases, luggage trunks, travelling trunks, valises, travel cases, articles of clothing, footwear and headgear. 
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Priority claimed from 09/12/2014; Application No. : 86475499 ;United States of America 

3134786    15/12/2014
[International Registration No. : 1261012]
Business for Social Responsibility
88 Kearny Street, 12th Floor San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services for the establishment of employee financial education programs; and public 
advocacy to promote awareness of women's empowerment and gender issues

Cl.36;Accepting and administering monetary charitable contributions.
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3357602    27/07/2015
[International Registration No. : 1299578]
Wirtgen Group Holding GmbH
Reinhard-Wirtgen-Strasse 2 53578 Windhagen Germany

Proposed to be Used
IR DIVISION
Cl.1;Filtering media of chemical and non-chemical substances (included in this class); surface coating compositions 
(chemicals), other than paints; adhesives for industrial use; curing preparations (chemical preparations for use in 
industry); antifreeze; fire extinguishing compositions; coolants; chemical solutions and cleaning preparations for cooling 
systems; battery electrolytes; water for batteries (included in this class); hydraulic fluids; chemical additives for fuels, 
combustibles, lubricants and industrial oils; chemicals for purifying exhaust gases in chemical processes; chemicals for 
reducing the emission of pollutants in exhaust gases from internal combustion engines; detergents for use in 
manufacture and industry; urea (organic compound) for industrial use; chemical releasing agents; chemical substances, 
chemical materials and chemical preparations and raw materials (included in this class); industrial salts; unprocessed 
and synthetic resins; putties, fillers and pastes for use in industry; tire sealing compounds; cement for mending damaged 
articles; unprocessed and semi-processed cellulose.

Cl.4;Industrial oils and greases; motor oil; gear oil; lubricants; dust removing preparations; preparations for dust 
absorbing, dust wetting and dust binding; non-chemical additives for fuels, combustibles, lubricants and industrial oils; 
fuels (including motor spirits) and lighting fuels; industrial greases, waxes and fluids; releasing agents in the form of oils 
and greases; non-chemical additives in connection with all the aforesaid goods, included in this class.

Cl.6;Ironmongery and small items of metal hardware; metal goods, in particular building materials, building elements, 
tanks, silos, containers, transportation articles, storage articles, packaging articles, reservoirs, bins, safety cashboxes, 
pipes, tubes, hoses, cables (non-electric), wires (non-electric), chains (except jewelry), rings (except jewelry), buildings, 
transportable buildings, fences, reinforcement materials, locks, keys, handles, lock bolts, closures, rollers, locking rings, 
locking pins, cotters, bracings, joists, tracks, walls, panels, straps, straps for handling loads, pallets, nuts, screws, bolts, 
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dowels, discs of metal, shims, fasteners, fixing parts, plugs, adjustable collars, pipe clamps, hose clamps, bands, bungs, 
lids, hooks (small items of metal hardware), nails, pins (small items of metal hardware), rivets, trellises, number plates, 
shelters, protective strips, protective screens and protective walls; metal structures; metal couplings and connectors for 
pipes, tubes, hoses and cables; wire nets and gauzes; unprocessed and semi-processed materials of metal (not adapted 
for specific use); sheets and plates of metal, in particular sheets and plates for the protection of machine and vehicle 
parts; welding rods; metal signs and signaling panels (non-luminous and non-mechanical); metal cylinders for 
compressed gas or liquids (empty); keys not of metal; parts and fittings for all the aforesaid goods, included in this class.

Cl.7;Mechanical equipment for construction, earth moving, crushing, mixing, processing, mining and agriculture; 
pumps, compressors, generators and fans; robots; moving and handling equipment; lifting and hoisting equipment; 
machines for treatment of materials and for manufacturing; engines and powertrains (except for land vehicles); generic 
parts of machines; machine coupling and power transmission components (except for land vehicles); filters (parts of 
machines or engines); filter housings (parts of machines or engines); dispensing machines; sweeping, cleaning, washing 
and rinsing machines; construction machines; mechanical, pneumatic, hydraulic and electric construction implements 
(other than hand-operated); mining machines; processing machines; recycling machines, in particular machines for 
recycling road surfaces; demolition machines; agricultural machines; agricultural implements (other than hand-operated); 
road construction machines; canal construction machines; tunnel boring machines; soil working machines; soil 
stabilization machines; milling machines, in particular road milling machines; road finishers; machines for the making, 
application and removal of road surfaces; remixers and repavers (machines for fusing, detaching, processing and 
relaying of road surfacing); heating machines, in particular for replastifying road surfaces; road working machines; 
machines for road repair; machines for processing road surfaces; machines for road demolition; asphalt finishers 
(machines); asphalt paving machines; block paving machines; machines for the finishing and aftertreatment of road 
surfaces; machines for structuring road surfaces; concrete construction machines; slipform pavers (machines); feeders 
(machines); feeding machines; feeding units for machines and industrial installations; surface miner (open-cast mining 
machines); dinting machines (underground mining machines); levellers (machines); separators (machines); abrading 
machines; digging machines; compacting machines; compacting implements; compactors; rollers (construction 
machines); rammers (machines); vibrators (machines); earth moving machines; machines for waste dump construction; 
spreading machines; spraying, sputtering and nebulizing machines; cutting machines; sorting machines (other than for 
money); crushing machines and installations; comminutors for solid materials; crushers; stone and ore working 
machines; sifting machines and installations; sieves (electric); roller screens (machines); reciprocating feeders 
(machines); mixing machines and installations, in particular concrete and asphalt mixing machines and installations; 
separating machines; agitators; automatic dispensing machines; filtering machines; machines for loading; transporting 
machines; machines for breaking, separating, classifying, washing, drying, agitating, dispensing, filtering, loading and 
transporting; of asphalt, bitumen, concrete, stone, raw materials, valuable materials or waste; processing installations for 
breaking, crushing, sifting, separating, classifying, washing, drying, mixing, agitating, dispensing, cleaning, transporting 
and loading of asphalt, bitumen, raw materials or valuable materials; cranes; lifting jacks (machines); machines for the 
making of and working on polymers, bitumen, concrete and asphalt; dust removing installations for cleaning purposes; 
agitators for circulating liquid media; conveyors; conveying installations; conveyor belts; conveyor chains; bucket 
conveyors; hopper loaders (machines); winches; lifting platforms; windlasses; pressure transformers; pressure 
intensifiers (machines); parts of machines, namely, tools, tool holders, screeds, bits, chisels, chisel holders, shovels, 
hammers, milling tools, cutting tools, compacting tools, breaking tools, crushing tools, spray heads, spray fittings, 
spraying booms, drums, roller tires, drum housings, magnetic separators, undercarriages, chains being part of 
undercarriages, bogies, heaters for road surfaces, track rollers, bands, belts, belt pulleys, tensioning devices, couplings, 
transmissions, axles, joints, power transmission components, shafts, mufflers, coolers, loading ramps, vibration and 
oscillation drums, vibration and oscillation drives, jets, separators, seals, valves, slide valves, regulators, sun screens, 
vibrators, rollers, track rollers, push rollers, covers, chains, scraper chains, sprockets, cylinders, pistons, piston rods, 
bearings, transmission shafts, driving chains, auger blades, spreading augers, pneumatic distributors, lubricators, body 
parts, drivers cabs, steering stands, mirrors, tanks, bumpers, gutters, tamper bars, pressure bars, guide bars, slide 
blocks, wheelworks, gear wheels, fly wheels, bearing brackets, springs, block and tackle, hydraulic plates, vibratory 
plates (vibrating compactor plates), shock absorbers, brushes, scrapers, screed plates, breaking and crushing bars, 
breaking and crushing plates, breaking and crushing jaws, breaking and crushing cones, hoppers, rotors, clack valves, 
sieves, grilles, braking systems, brakes, brake linings, brake calipers and brake shoes; hand-held tools (other than hand-
operated); tools for machines; power tools; mechanical tools; automatic tools; hydraulic tools (other than hand-operated);
pneumatic tools (other than hand-operated); mechanical equipment for the lifting and lowering of machines and machine 
parts; tubes being fitted parts of machines; mechanical, hydraulic and pneumatic control mechanisms; coverings for 
machine parts, in particular for drums and roller tires; adapted tarpaulins for use with machines; adapted coverings for 
use with machines; sparking plugs; starters; assembly presses; jacks (machines); electric, pneumatic and hydraulic 
jacks; welding machines; electric welding apparatus; gas-operated welding apparatus; pneumatic hammers; filters for 
motors; bearing brackets for machines; machine wheels; belts for motors; belt pulleys; driving chains and transmission 
shafts (other than for land vehicles); exhausts; engine or motor mufflers; radiators and radiator caps for motors; 
mechanical discharging hoppers; metal loading ramps (machines); elevators; machine parts, namely alarm systems for 
machines; material winning machines for open-cast and underground mining; electric and electronic devices for the 
lifting or lowering of machines or machine parts; installations for collecting gases, liquids and solids; apparatus and 
installations for removing impurities from gases, liquids and solids; parts and fittings for all the aforesaid goods, included 
in this class.

Cl.8;Hand tools and implements (hand-operated), in particular for treatment of materials and for construction, repair and 
maintenance; lifting tools; hand-operated pumps for lubricants and industrial oils and greases; hand-operated 
implements for dispensing lubricants and industrial oils and greases; vices; hand-operated jacks; hand-operated reels for 
reeling and unwinding strings and ropes; parts and fittings for all the aforesaid goods, included in this class.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), control, regulating, life-saving and teaching apparatus and instruments; electronic control apparatus, units 
and systems; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for capturing, recording, transmission, reception or reproduction of sound, images 
or data; communications equipment; data carriers for bearing pictures, sound and data; calculating machines; data 
processing equipment; computers; computer software and hardware; computer peripherals; fire-extinguishing apparatus; 
recorded data; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, 
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instruments and cables for electricity; optical devices, equipment, enhancers and correctors; safety, security, protection 
and signalling devices and equipment; navigation, guidance, positioning, tracking, targeting and map making devices; 
navigational instruments; measuring, detecting and monitoring instruments, devices, appliances and controllers; 
instruments, devices and appliances for measuring and indicating the rigidity, compaction degree, load bearing capacity 
and temperature of the ground, in particular of road surfaces and soil; temperature regulators; electric and electronic 
devices and apparatus, as well as equipment composed of such goods, for the purposes of telematics, 
telecommunications and data processing; apparatus, instruments, software and hardware for tracking, monitoring, 
operating, remote controlling and technical testing of products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines; testing 
and quality control devices; electrical testing instruments; electric and electronic apparatus for evaluating the operation 
of and faults with products of mechanical and electrical engineering, products for structural engineering, civil engineering 
and mining, industrial installations, vehicles, apparatus and machines; scientific research and laboratory apparatus; 
filtering units for laboratory use; analysing and diagnostic apparatus (not for medical purposes); simulators; dosage 
devices; laser, infra-red and ultrasound devices (not for medical purposes); lasers (not for medical purposes); switches; 
electric control boxes, switch cabinets and control boards; electric control panels; joysticks; sensors; detectors; light 
emitting diodes; horns for signalling; buzzers; luminous signs; optical reflectors; optical mirrors; radio transmitting and 
receiving apparatus; antennas; aerials as communications apparatus; transmitters; optical and electrical receivers; 
signalling apparatus and signalling panels of metal (luminous or mechanical); indicator boards; levelling instruments, 
devices and apparatus; electrostatic separators; remote control apparatus; oil level indicators; components for electrical 
circuits; cables and wires (electricity); electric connection components; electric relays; fuses; terminals (electricity); 
electrical circuits and circuit boards; audio devices and radio receivers; speakers; graphic equalizers; batteries; battery 
chargers; electrical amplifiers; protective and safety clothing for protection against accident or injury; protective shoes; 
protective helmets; eyeglasses, in particular safety glasses for protecting the eyes and sun glasses; exposed films for 
educational purposes; cinematographic films for educational purposes; key cards (encoded); parts and fittings for all the 
aforesaid goods, included in this class.

Cl.11;Industrial processing installations; chemical processing installations; apparatus and installations for lighting, 
heating, steam generating, cooking, refrigerating, drying, ventilating and water supply; flues and installations for 
conveying exhaust gases; sanitary installations and appliances; water supply installations; burners, boilers and heaters; 
electrical heating elements; radiators (heating); heating rods; lighting (included in this class); lighting reflectors; 
luminaires; headlights; light bulbs; pocket torches; filters for industrial use; air filters; gas filters; water filters; industrial 
installations for filtering liquids and gases; regulating and safety accessories for water and gas installations; ventilating 
and air conditioning apparatus and installations; apparatus and installations for purifying air, gas and water; igniters; 
heaters for oils and greases; cookers; installations and apparatus for heating and boiling asphalt and bitumen; melting 
pots for asphalt and bitumen; polymerisation installations; dust removal installations for ventilation purposes; heat 
exchangers; irrigation sprinklers; irrigation spray nozzles; parts and fittings for all the aforesaid goods, included in this 
class.

Cl.12;Vehicles and conveyances; tractors; concrete mixing vehicles; tankers; trailers for tankers; transport vehicles; 
truck tractors; load carrying trailers; low-loading vehicles; towing trucks; trucks; trailers for motor land vehicles; tipping 
bodies for vehicles; waggons; steering wheels; wheels; tyres; pneumatic tyres; solid rubber tyres; wheel rims; inner 
tubes for tyres; repair outfit for tyres and inner tubes for tyres; chains for motor vehicles; tracks for vehicles; continuous 
tracks; complete running gears with continuous tracks or rubber tracks for tracked vehicles; track pads for continuous 
tracks; adapted quick-change pads for use with track pads for continuous tracks; powertrains, including engines and 
motors, for land vehicles; coupling and power transmission components for land vehicles; driving chains and 
transmission shafts for land vehicles; body parts for vehicles; radiator grills for vehicles; undercarriages; braking 
systems, brakes, brake calipers, brake shoes and brake linings for vehicles; windscreen wipers; adapted tarpaulins for 
use with vehicles and vehicle trailers; adapted coverings for use with vehicles and vehicle trailers; alarm systems for 
vehicles; mirrors for vehicles; pumps for bicycles; air pumps for tyres; engines and powertrains for land vehicles; vehicle 
parts, namely scrapers for tyres; parts and fittings for all the aforesaid goods, included in this class.

Cl.14;Precious metals and their alloys, and imitations thereof; precious stones and pearls, and imitations thereof; 
jewellery; horological and chronometric instruments; jewellery and watch boxes; key rings (trinkets or fobs); statues, 
figurines, ornaments, coins and tokens, made of or coated with precious or semi-precious metals or stones, or imitations 
thereof; works of art made of precious metal; key rings of common metal (except jewellery); key rings not of metal (except 
jewellery); parts and fittings for all the aforesaid goods, included in this class.

Cl.16;Paper; cardboard; printed matter; paper goods; stationery; writing and stamping implements; ballpoint pens; 
fountain pens; pencils; drawing materials; cases for stationery and drawing materials; pictures; photographs; post cards; 
picture post cards; pop-up greeting cards; greeting cards; decalcomanias; trading cards (other than for games); graphic 
prints; diagrams; blueprints (plans); maps made of paper or flexible plastics; newspapers; periodicals; magazines 
(periodicals); books; booklets; catalogues; reference books; manuals; note books; calendars; albums; book markers; 
stamps; labels (not of textile); decoration and art materials and media; envelopes for stationery use; painters' brushes; 
office requisites (except furniture); instructional and teaching material (except apparatus); works of art and figurines of 
paper or cardboard, and architectural models; coasters of paper or cardboard; filtering materials of paper; bags and 
articles for packaging, wrapping and storage of paper, cardboard or plastics; disposable paper products; parts and 
fittings for all the aforesaid goods, included in this class.

Cl.17;Seals, sealants and fillers; insulation, damping and barrier materials; flexible pipes, tubes, hoses, and fittings 
therefor, including valves; non-metallic pipes, tubes and hoses (not for building purposes); non-metallic couplings and 
connectors for pipes, tubes, hoses and cables; semi-finished plastic goods; plastics in the form of sheets, films, blocks, 
rods and tubes; unprocessed and semi-processed materials (not adapted for a specific use), included in this class, 
namely, polyester, mineral fibers, flexible plastic films (other than for packaging), semi-processed plastics, plastic fibers 
(not for use in textiles), recycled plastics, elastomers, synthetic and composite materials, namely, carbon fibers, cellulose 
acetate, glass fibers and glass wool, fibers impregnated with synthetic resins; finished or semi-finished products 
(adapted for a specific use), included in this class, namely, ebonite moulds, moulds of rubber for use in the production of 
path edgings, semi-finished rubber in the form of mouldings, semi-processed injection moulding plastics, shock-
absorbing materials, packing materials, vibration dampers, anti-dazzle films for windows (tinted), rubber covers for 
electrical components, rubber covers for switches, plastic masking films (other than for packaging), drum coverings of 
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rubber (semi-finished products), sealing rings, cylinder jointings, spacer brackets of rubber (except fasteners for pipes), 
washers of rubber (except for water taps and except fasteners for pipes), sealing membranes and semi-processed 
synthetic filtering materials, adhesive tapes, strips, bands and films, clutch linings and brake linings, tyre restoration and 
repair materials, marker tapes, protective rubber articles, protective asbestos screens, rubber bands, rubber rings, rubber 
handles, rubber rests and plastic stoppers; non-metallic joints for pipes, tubes, hoses and cables; figurines made of 
rubber; parts and fittings for all the aforesaid goods, included in this class.

Cl.18;Luggage, bags, wallets and other carriers; backpacks; umbrellas and parasols; walking sticks; saddlery; parts 
and fittings for all the aforesaid goods, included in this class.

Cl.20;Tanks (not of metal nor of masonry), in particular for the storage of gases, liquids and solids; reservoirs, and 
closures and holders therefor; containers (not of metal); ladders and movable steps (not of metal); non-metallic displays, 
stands and signage (included in this class) (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of 
the Common Regulations); non-metallic goods, namely, locks, plastic handles, valves, fasteners, screw threaded fixing 
parts, clips, and connectors, shelves, grab handles, chain links, hooks, fixings, pipe clamps, hose clamps, plastic clips for
cables, molds, holders for pennants, number plates, supports, arm rests, spools, flaps, tracks, protectors, stiffening 
materials (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations), rings, 
rods, plastic shims, spacer rings, locking rings, nuts (fasteners), screws, dowels, bolts, rivets, nails, bungs, coil springs, 
stacking adapters, staves, poles, suction pads, overhead tracks, tags, tensioner pulleys, parts of tents, statues, figurines, 
works of art and ornaments and decorations, included in this class; furniture; crates and pallets (not of metal); clothes 
hangers; non-metallic couplings and joints (except for pipes, tubes, hoses and cables) (terms too vague in the opinion of 
the International Bureau - Rule 13(2)(b) of the Common Regulations); non-metallic trays (except for domestic purposes); 
fixed non-metallic towel dispensers; statues and works of art of rubber; lock bolts not of metal; parts and fittings for all 
the aforesaid goods, included in this class.

Cl.21;Glassware, porcelain and earthenware, not included in other classes; cleaning instruments and articles for 
cleaning purposes; brooms; buckets; pitchers; funnels; steel wool; brushes (not for painting purposes); gardening 
articles, namely, sprinkling devices, nozzles for sprinkling devices, watering cans, watering can sprinklers, lawn 
sprinklers and nozzles for hose pipes; statues, figurines, plaques and works of art, included in this class; unprocessed 
and semi-processed glass (not adapted for specific use); household and kitchen utensils; bottle openers; combs and 
sponges; tableware, cookware and containers; cosmetic and toilet utensils and bathroom articles; shoe horns; non-
metallic trays for domestic purposes; non-metallic holders for paper towels for domestic purposes; parts and fittings for 
all the aforesaid goods, included in this class.

Cl.25;Clothing; footwear; headgear; parts and fittings for the aforesaid goods, included in this class.

Cl.28;Model vehicles and machines (scaled down); model vehicles and machines (playthings); toys, games, playthings 
and novelties; sporting articles and equipment; festive decorations (included in this class) (terms too vague in the opinion
of the International Bureau - Rule 13(2)(b) of the Common Regulations) and artificial Christmas trees; model vehicles and 
machines made of common metal (except playthings); model vehicles and machines made of precious metal (except 
playthings); model vehicles and machines made of plastic, gypsum or wood (except playthings); model vehicles and 
machines made of stone, glass or porcelain (except playthings); parts and fittings for all the aforesaid goods, included in 
this class.

Cl.34;Smokers' articles, in particular lighters; ashtrays; matches; parts and fittings for all the aforesaid goods, included 
in this class.

Cl.35;Business management; business administration; advertising; dissemination of advertisements; rental of 
advertising spaces; marketing and sales promotion services; business administration consultancy; business and 
organisational consultancy; business information services; product demonstrations and product presentation services, 
also via the internet; conducting and organization of fairs for commercial and advertising purposes; commercial trading 
and consumer information services, namely auctioneering services, organizing of business contacts, collective buying 
services, evaluations relating to commercial matters, business agency services, import and export services, negotiation 
and intermediation services, ordering services, price comparison services, acquisition services for third parties, 
subscription services; business analysis, research and information services; data processing (office functions); 
electronic collecting of data; compilation and systematization of data and information in electronic databases; quality 
management, namely process optimisation through organisational planning; compilation of statistics; cost-benefit 
analysis; cost price analysis; business studies concerning capacity utilisation; business project management; 
organisational project management and organisational management of vehicle and machine fleets, and related 
organisational and business consultancy; operating an information, complaints and emergency hotline, also online, 
namely taking, collecting and forwarding customer requests or customer complaints by telephone or electronic means; 
import-export agencies services; organisational scheduling of the operating time and location of products of mechanical 
and electrical engineering, products for structural engineering, civil engineering and mining, industrial installations, 
vehicles, apparatus and machines; business relocation services; sponsorship search; retail and wholesale services, also 
via the internet, in relation to filtering media, adhesives for industrial use, antifreeze, fire extinguishing compositions, 
cooling preparations, electrolytes and water for batteries, hydraulic fluids, chemical additives for fuels, combustibles, 
lubricants and industrial oils, detergents for use in manufacture and industry, urea (organic compound), chemical 
substances, chemical materials, chemical preparations, natural elements, industrial salts, unprocessed and synthetic 
resins, putties for use in industry, fillers for use in industry, pastes for use in industry, tire sealing compounds, cement 
for mending damaged articles, industrial oils and greases, motor oil, gear oil, lubricants, dust removing preparations, 
preparations for dust absorbing, dust wetting and dust binding, non-chemical additives for fuels, combustibles, lubricants
and industrial oils, fuels (including motor spirits), lighting fuels, industrial greases, waxes and fluids, releasing agents in 
the form of oils and greases, ironmongery, small items of metal hardware, metal goods, silos, metal structures, couplings 
and connectors for pipes, tubes, hoses and cables, wire nets and gauzes, unprocessed and semi-processed materials of 
metal (not adapted for specific use), sheets and plates, sheets and plates for the protection of machine and vehicle parts, 
welding rods, metal signs and signaling panels (non-luminous and non-mechanical), metal cylinders for compressed gas 
or liquids (empty), model vehicles and machines (ornaments) made of common metal, mechanical equipment for 
construction, earth moving, crushing, mixing, processing, mining and agriculture, pumps, compressors, generators, fans, 
robots, moving and handling equipment, lifting and hoisting equipment, machines for treatment of materials and for 
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manufacturing, engines, powertrains, generic machine parts, machine coupling and power transmission components 
(except for land vehicles), filters and filter housings (parts of machines or engines), dispensing machines, sweeping, 
cleaning, washing and rinsing machines, construction machines, mechanical, pneumatic and electric construction 
implements (other than hand-operated), winning machines, mining machines, processing machines, recycling machines, 
machines for recycling road surfaces, demolition machines, agricultural machines, agricultural implements (other than 
hand-operated), road construction machines, canal construction machines, tunnel boring machines, soil working 
machines, soil stabilization machines, milling machines, road milling machines, road finishers, machines for the making, 
application and removal of road surfaces, remixers and repavers (machines for fusing, detaching, processing and 
relaying of road surfacing), heating machines, heating machines for replastifying road surfaces, road working machines, 
machines for road repair, machines for processing road surfaces, machines for road demolition, asphalt finishers, asphalt 
paving machines, block paving machines, machines for the finishing and aftertreatment of road surfaces, machines for 
structuring road surfaces, concrete construction machines, slipform pavers, feeders, feeding machines, feeding units for 
machines and industrial installations, surface miner (open-cast mining machines), levellers (machines), separators 
(machines), abrading machines, digging machines, compacting machines, compacting implements, compactors, rollers 
(construction machines), rammers (machines), vibrators (machines), earth moving machines, machines for waste dump 
construction, spreading machines, spraying, sputtering and nebulizing machines, cutting machines, sorting machines 
(other than for money), crushing machines and installations, comminutors for solid materials, crushers, stone and ore 
working machines, sifting machines and installations, sieves (electric), roller screens (machines), reciprocating feeders 
(machines), mixing machines and installations, concrete and asphalt mixing machines and installations, machines for 
breaking, separating, classifying, washing, agitating, dispensing, filtering, loading and transporting, processing 
installations for breaking, crushing, sifting, separating, classifying, mixing, agitating, dispensing, cleaning, transporting 
and loading of asphalt, bitumen, raw materials or valuable materials, cranes, lifting jacks (machines), machines for the 
making of and working on polymers, bitumen, concrete and asphalt, dust removing installations for cleaning purposes, 
agitators for circulating liquid media, conveyors, conveying installations, conveyor belts, conveyor chains, bucket 
conveyors, hopper loaders (machines), winches, lifting platforms, windlasses, pressure transformers, pressure 
intensifiers, parts of machines, namely, tools, tool holders, screeds, bits, chisels, chisel holders, shovels, hammers, 
milling tools, cutting tools, compacting tools, breaking tools, crushing tools, spray heads, spray fittings, spraying booms, 
drums, roller tires, drum housings, magnetic separators, undercarriages, chains being part of undercarriages, bogies, 
heaters for road surfaces, track rollers, bands, belts, belt pulleys, tensioning devices, couplings, transmissions, axles, 
joints, power transmission components, shafts, mufflers, coolers, loading ramps, levelling systems, vibration and 
oscillation systems and drives, jets, separators, seals, valves, slide valves, regulators, sun screens, vibrators, rollers, 
track rollers, push rollers, covers, chains, scraper chains, sprockets, cylinders, pistons, piston rods, bearings, 
transmission shafts, driving chains, auger blades, spreading augers, pneumatic distributors, lubricators, alarm systems, 
body parts, drivers cabs, steering stands, mirrors, tanks, bumpers, gutters, tamper bars, pressure bars, guide bars, slide 
blocks, wheelworks, gear wheels, fly wheels, bearing brackets, springs, block and tackle, hydraulic plates, vibratory 
plates (vibrating compactor plates), shock absorbers, brushes, scrapers, screed plates, breaking and crushing bars, 
breaking and crushing plates, breaking and crushing jaws, breaking and crushing cones, hoppers, rotors, clack valves, 
sieves, grilles, braking systems, brakes, brake linings, brake calipers and brake shoes, hand-held tools (other than hand-
operated), tools for machines, power tools, mechanical tools, automatic tools, pneumatic tools, mechanical equipment for 
the lifting and lowering of machines and machine parts, tubes being fitted parts of machines, mechanical and pneumatic 
control mechanisms, coverings for machine parts, adapted tarpaulins for use with machines, adapted coverings for use 
with machines, sparking plugs, starters, assembly presses, jacks (machines), electric and hydraulic jacks, welding 
machines, welding apparatus, pneumatic hammers, filters for motors, bearing brackets for machines, machine wheels, 
belts for motors, belt pulleys, driving chains and transmission shafts (other than for land vehicles), exhausts, mufflers, 
radiators for motors, radiator caps for motors, mechanical discharging hoppers, metal loading ramps (machines), 
elevators, hand tools and implements (hand-operated), lifting tools, hand-operated pumps for lubricants and industrial 
oils and greases, drums for reeling and unwinding strings and ropes, vices, hand-operated jacks, scientific, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), control, regulating, life-
saving and teaching apparatus and instruments, electronic control apparatus, units and systems, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus and 
instruments for capturing, recording, transmission, reception or reproduction of sound, images or data, communications 
equipment, data carriers for bearing sound, pictures and data, calculating machines, data processing equipment, 
computers, computer software and hardware, computer peripherals, fire-extinguishing apparatus, recorded data, 
information technology and audiovisual equipment, magnets, magnetizers, demagnetizers, apparatus, instruments and 
cables for electricity, optical devices, optical equipment, optical enhancers, optical correctors, safety, security, protection 
and signalling devices and equipment, navigation, guidance, positioning, tracking, targeting and map making devices, 
navigational instruments, measuring, detecting and monitoring instruments, devices, appliances and controllers, 
temperature regulators, electric and electronic devices and apparatus, as well as equipment composed of such goods, for 
the purposes of telematics, telecommunications and data processing, apparatus, instruments, software and hardware for 
tracking, monitoring, operating, remote controlling and technical testing of products of mechanical and electrical 
engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus 
and machines, testing and quality control devices, electrical testing instruments, electric and electronic apparatus for 
evaluating the operation of and faults with products of mechanical and electrical engineering, products for structural 
engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, scientific research 
and laboratory apparatus, filtering units for laboratory use, analysing and diagnostic apparatus (not for medical 
purposes), simulators, dosage devices, laser, infrared and ultrasound devices (not for medical purposes), lasers (not for 
medical purposes), switches, electric control boxes, switch cabinets and control boards, electric control panels, joysticks,
sensors, detectors, light emitting diodes, horns for signalling, buzzers, luminous signs, optical reflectors, optical minors, 
radio transmitting and receiving apparatus, antennas, aerials as communications apparatus, transmitters, optical and 
electrical receivers, signalling apparatus and signalling panels of metal (luminous or mechanical), indicator boards, 
levelling instruments, devices and apparatus, electrostatic separators, remote control apparatus, electric and electronic 
devices for the lifting or lowering of machines or machine parts, oil level indicators, components for electrical circuits, 
cables (electricity), wires (electricity), electric connection components, electric relays, fuses, terminals (electricity), 
electrical circuits and circuit boards, audio devices, radio receivers, speakers, graphic equalizers, batteries, battery 
chargers, electrical amplifiers, protective and safety clothing for protection against accident or injury, protective shoes, 
protective helmets, eyeglasses, films for educational purposes, key cards (encoded), industrial processing installations, 
chemical processing installations, apparatus and installations for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating and water supply, flues and installations for conveying exhaust gases, sanitary 
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installations and appliances, water supply installations, burners, boilers, heaters, electrical heating elements, radiators 
(heating), heating rods, lighting, lighting reflectors, light bulbs, filters for industrial use, air filters, gas filters, water filters, 
industrial installations for filtering liquids and gases, installations for collecting gases, liquids and solids, apparatus and 
installations for removing impurities from gases, liquids and solids, regulating and safety accessories for water and gas 
installations, ventilating and air conditioning apparatus and installations, apparatus and installations for purifying air, gas 
and water, igniters, heaters for oils and greases, cookers, installations and apparatus for heating and boiling asphalt and 
bitumen, melting pots for asphalt and bitumen, polymerisation installations, dust removal installations for ventilation 
purposes, heat exchangers, irrigation sprinklers, irrigation spray nozzles, vehicles, conveyances, trailers for motor land 
vehicles, tipping bodies for vehicles, wagons, steering wheels, wheels, tyres, wheel rims, inner tubes for tyres, repair 
outfit for tyres and inner tubes for tyres, chains for motor vehicles, tracks for vehicles, continuous hacks, complete 
running gear units with continuous tracks or rubber tracks for tracked vehicles, track pads for continuous tracks, quick-
change pads for track pads for continuous tracks, powertrains (including engines and motors) for land vehicles, coupling 
and power transmission components for land vehicles, driving chains and transmission shafts for land vehicles, body 
parts for vehicles, radiator grills for vehicles, undercarriages, braking systems, brakes, brake calipers, brake shoes, brake 
linings, scrapers for tyres, windscreen wipers, adapted tarpaulins for use with vehicles and vehicle trailers, adapted 
coverings for use with vehicles and vehicle trailers, alarm systems for vehicles, mirrors for vehicles, air pumps for tyres, 
precious metals and their alloys, and imitations thereof, precious stones and pearls, and imitations thereof, model 
vehicles and machines (ornaments) made of precious metal, jewellery, horological and chronometric instruments, 
jewellery and watch boxes, key rings (trinkets or fobs), statues, figurines, ornaments, coins and tokens, made of or coated
with precious or semi-precious metals or stones, or imitations thereof, works of art made of precious metal, paper, 
cardboard, printed matter, paper goods, stationery, writing and stamping implements, drawing materials, cases for 
stationery and drawing materials, decoration and art materials and media, office requisites (except furniture), instructional 
and teaching material (except apparatus), works of art and figurines of paper or cardboard, architectural models, coasters 
of paper or cardboard, bags and articles for packaging, wrapping and storage of paper, cardboard or plastics, chaplets, 
seals, seal ants, fillers, insulation, damping and barrier materials, flexible pipes, tubes, hoses and fittings therefor 
(including valves), non-metallic pipes, tubes and hoses (not for building purposes), non-metallic couplings and 
connectors for pipes, tubes, hoses and cables, semi-finished plastic goods, plastics in the form of sheets, films, blocks, 
rods and tubes, unprocessed and semi-processed materials (not adapted for a specific use), namely, polyester, mineral 
fibers, plastics, elastomers, synthetic materials, composite materials, cellulose, fibers impregnated with synthetic resins, 
finished or semi-finished products (adapted for a specific use), namely, moulds, shock-absorbing materials, packaging 
materials, vibration dampers, statues, works of art, coverings, envelopes, armatures, connectors, spacers (except 
fasteners for pipes), semi-processed synthetic filtering materials, adhesive tapes, strips, bands and films, clutch linings, 
brake linings, tyre restoration and repair materials, marker tapes, protective rubber articles, protective asbestos screens, 
rubber bands, rubber rings, rubber handles, rubber rests and plastic stoppers, luggage, bags, wallets, carriers, umbrellas, 
parasols, walking sticks, saddlery, tanks (not of metal nor of masonry), in particular for the storage of gases, liquids and 
solids, model vehicles and machines (ornaments) made of plastic, gypsum or wood, reservoirs, and closures and holders 
therefor, containers (not of metal), ladders, movable steps, displays, stands, signage, non-metallic goods, namely, locks, 
keys, key rings, plastic handles, lock bolts, valves, fasteners, screw threaded fixing parts, clips, couplings, connectors, 
shelves, flaps, grab handles, tracks, joints, chain links, hooks, fixings, pipe clamps, hose clamps, plastic clips for cables, 
molds, shapers, holders for pennants, number plates, protectors, supports, arm rests, spools, stiffening materials, rings, 
rods, plastic shims, spacer rings, locking rings, nuts (fasteners), screws, dowels, bolts, rivets, nails, bungs, coil springs, 
stacking adapters, staves, poles, masts, suction pads, overhead tracks, tags, tensioner pulleys, parts of tents, holders for 
paper towels and trays, statues, figurines, works of art, ornaments, decorations, furniture, furnishings, crates and pallets 
(not of metal), glassware, porcelain, earthenware, cleaning instruments, cleaning articles, brooms, buckets, pitchers, 
funnels, steel wool, brushes (not for painting purposes), gardening articles, model vehicles and machines (ornaments) 
made of stone, glass or porcelain, statues, figurines, plaques and works of art, unprocessed and semi-processed 
glassware (not adapted for specific use), household and kitchen utensils, bottle openers, combs and sponges, tableware, 
cookware, containers, cosmetic and toilet utensils, bathroom articles, shoe horns, clothes hangers, clothing, footwear, 
headgear, model vehicles and machines (scaled down), model vehicles and machines (playthings), toys, games, 
playthings, curios, sporting articles and equipment, festive decorations, artificial Christmas trees, smokers' articles, 
lighters, ashtrays, matches, as well as parts and fittings for the aforesaid goods; hire, rental and leasing of goods 
associated with the provision of all the aforesaid services, included in this class; consultancy and information services 
relating to all the aforesaid services, included in this class.

Cl.36;Insurance services; real estate services; pawnbrokerage; financial, monetary and banking services; fundraising 
and sponsorship; financial management services and real estate management services; finance services; financial 
consultancy, appraisals and valuations; financial analyses; financing and funding services; arranging of financing and 
funding; lease-purchase financing services; hire-purchase financing services; arranging of lease-purchase and hire-
purchase agreements; arranging of lease-purchases and hire-purchases; consultancy with regard to financing, funding, 
leasing and hire-purchase financing and lease-purchase financing; bonding, warranty and guarantee services; hire, rental 
and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy and 
information services relating to all the aforesaid services, included in this class.

Cl.37;Construction; construction supervision; construction consultancy; hire, rental and leasing of construction 
machines; building, construction and demolition; mining services; earth moving services; road construction; canal 
construction; waste dump construction; structural engineering; installation, cleaning, repair and maintenance services 
with respect to computer hardware, products of mechanical and electrical engineering, products for structural 
engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; 
installation, cleaning, repair and maintenance services with respect to structures, in particular buildings, canals and 
roads; installation, cleaning, repair and maintenance of metal structures; rustproofing; application of surface coatings, in 
particular protective coatings; repair of cabinets; hire, rental and leasing of goods associated with the provision of all the 
aforesaid services, included in this class; consultancy and information services relating to all the aforesaid services, 
included in this class; technical consultancy with regard to construction; civil engineering construction.

Cl.38;Telecommunication services; communications services for the exchange of data in electronic form; 
communication via digital transmission, radio, computer, internet, satellite, telematics and cable; telematics services 
(included in this class); providing access to electronic databases and electronic communications networks; leasing 
access time to electronic databases and electronic communications networks; leasing access time for enabling the use of 
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non-downloadable on-line software; providing electronic access to position data and satellite correction signals; hire, 
rental and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy 
and information services relating to all the aforesaid services, included in this class.

Cl.41;Education; instruction; organising, arranging and conducting courses, workshops and seminars; training, in 
particular concerning safety at work and the operation, usage, repair and maintenance of vehicles, apparatus and 
machines, and parts thereof; instruction services relating to driving; provision of club education services; entertainment; 
organising and conducting lotteries, competitions and contests; provision of fan club services in the nature of 
entertainment, education, sporting activities and cultural activities; provision of club entertainment services; sporting and 
cultural activities; publishing and reporting; production of films for educational purposes; arranging of competitions; hire,
rental and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy 
and information services relating to all the aforesaid services, included in this class.

Cl.42;Scientific and technological services and research; industrial analysis and research services; technical planning 
and consultancy; technical project planning; construction planning; IT services, namely development, programming, 
installation, implementation, updating, maintenance and repair of computer software, development of computer hardware, 
hosting services, software as a service [SaaS], rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration services, data duplication and 
conversion services, data coding services (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of 
the Common Regulations), computer analysis and diagnostics, research and development and implementation of 
computers and computer systems, computer programming, computer project management services, data mining, 
computer services (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations),
technological services relating to computers, computer network services, data migration services, technological services, 
namely generating, recording and analysing of position data and satellite correction signals, updating of websites for 
third parties and monitoring of computer systems by remote access; testing, authentication and quality control; technical 
consultancy with regard to products of mechanical and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof (terms too vague in 
the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations); technological consultancy relating to 
the performance of vehicles, apparatus and machines, and parts thereof; design services; engineering services; research 
in the fields of mechanical engineering, electrical engineering and construction; geological research and prospecting; 
product research and development; development of industrial processes; development of new products and technologies 
for third parties; development of products of mechanical and electrical engineering, products for structural engineering, 
civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; construction 
planning and design; safety testing and technical testing (also by remote access) of computer hardware, computer 
software, products of mechanical and electrical engineering, products for structural engineering, civil engineering and 
mining, industrial installations, vehicles, apparatus and machines, and parts thereof; troubleshooting and fault diagnosis 
regarding computer hardware, computer software, products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts 
thereof; remote controlling, remote monitoring, remote maintenance and electronic tracking of computer hardware, 
computer software, products of mechanical and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; measurement 
services; preparation of technical surveys; weather forecast services; technical development of models and concepts to 
be implemented for the operation, production and logistics of commercial enterprises; planning and development of 
construction projects and projects for the processing, crushing and mixing of gases, liquids or solids; laboratory 
services; chemistry services; physicist services; architectural services; technical drawing; urban planning; technical 
construction planning; technical project management; technical testing services; technological services, namely 
generating and analysing of data concerning construction processes and processes of processing, crushing and mixing 
of gases, liquids or solids; technical assessment of data concerning construction processes and processes of 
processing, crushing and mixing of gases, liquids or solids; electronic recording of data; civil engineering; hire, rental 
and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy and 
information services relating to all the aforesaid services, included in this class.
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3405710    10/08/2016
[International Registration No. : 1312178]
Coop-Gruppe Genossenschaft
Thiersteinerallee 12 CH-4053 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; cosmetic preparations for use in the bath and shower; deodorants and antiperspirants for personal 
use, lotions and creams for cosmetic use (body, hands), body scrub; after-shave lotions and balms; products and hair 
lotions, eau de parfum, perfume sprays and eau de toilette, shaving creams, abrasives, soaps, shampoos and hair 
products not for medical use, sun-tanning products, talcum powder for toilet use, dentifrices; all the aforesaid goods 
made of natural raw materials.

Cl.24;Bed linen, household linen; all the aforesaid goods of natural textile fibers.

Cl.25;Underwear, socks and hosiery; shirts, blouses, jeans, skirts, pullovers, clothing for babies; all the aforesaid 
goods based on natural textile fibers.
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Priority claimed from 18/08/2016; Application No. : UK00003181021 ;United Kingdom 

3481189    18/08/2016
[International Registration No. : 1326184]
The Brand Learning Partners Limited
Burgoine Quay 8 Lower Teddington Road Hamptonwick, Surrey KT1 4ER United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services; collection, processing, compilation and analysis of business data; marketing 
services; provision of information, analysis, consultancy, forecasting, assistance and information relating to marketing; 
conducting of marketing studies.

Cl.41;Management education and training programmes; education and training relating to marketing.
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Priority claimed from 05/09/2016; Application No. : 1794461 ;Australia 

3518976    07/09/2016
[International Registration No. : 1329410]
GOLD COAST 2018 COMMONWEALTH GAMES CORPORATION
PO BOX 8177 GOLD COAST MC QLD 9726 Australia

Proposed to be Used
IR DIVISION
Cl.16;Address stamps; adhesive bands for stationery or household purposes; adhesive tape dispensers (office 
requisites); adhesive tapes for stationery or household purposes; adhesives (glues) for stationery or household 
purposes; advertisement boards of paper or cardboard; albums; almanacs; announcement cards (stationery); apparatus 
for mounting photographs; aquarelles; architects' models; artists' watercolor (watercolour) saucers; atlases; bags 
(envelopes, pouches) of paper or plastics, for packaging; balls for ball-point pens; blackboards; blueprints; bookbinding 
material; bookbindings; bookends; booklets; bookmarkers; books; boxes for pens; boxes of cardboard or paper; 
calendars; canvas for painting; cardboard; cardboard tubes; cards; cases for stamps (seals); catalogues; chalk for 
lithography; charcoal pencils; chart pointers, non-electronic; charts; clipboards; clips for offices; coasters of paper; 
comic books; compasses for drawing; composing frames (printing); composing sticks; conical paper bags; copying 
paper (stationery); correcting fluids (office requisites); correcting ink (heliography); correcting tapes (office requisites); 
covers (stationery); decalcomanias; desk mats; diagrams; document holders (stationery); drawer liners of paper 
(perfumed or not); drawing boards; drawing instruments; drawing materials; drawing pads; drawing pens; drawing pins; 
drawing rulers; drawing sets; drawing squares; elastic bands for offices; embroidery designs (patterns); engraving plates;
engravings; envelopes (stationery); erasing products; etchings; fabrics for bookbinding; figurines (statuettes) of papier 
mache; flags of paper; flyers; folders (stationery); folders for papers; forms (printed); fountain pens; garbage bags (of 
paper or of plastics); geographical maps; glue for stationery or household purposes; graphic prints; graphic 
representations; graphic reproductions; greeting cards; handbooks (manuals); handkerchiefs of paper; hat boxes of 
cardboard; holders for stamps (seals); index cards (stationery); ink; inking pads; jackets for papers; labels, not of textile; 
letters (type); loose-leaf binders; magazines (periodicals); manifolds (stationery); manuals (handbooks); marking chalk; 
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marking pens (stationery); mats for beer glasses; modelling materials; moulds for modelling clays (artists' materials); 
musical greeting cards; newsletters; newspapers; note books; numbers (type); office requisites, except furniture; 
packaging material made of starches; packing (cushioning, stuffing) materials of paper or cardboard; packing paper; pads
(stationery); page holders; paintbrushes; painters' brushes; paintings (pictures) framed or unframed; palettes for 
painters; pamphlets; pantographs (drawing instruments); paper; paper bows; paper clasps; paper clip holders; paper 
clips; paper sheets (stationery); paperweights; papier mache; parchment paper; passport holders; pastels (crayons); 
pastes for stationery or household purposes; pen cases; pen clips; pen wipers; pencil holders; pencil leads; pencil 
sharpeners (electric or non-electric); pencil sharpening machines (electric or non-electric); pencils; penholders; pens 
(office requisites); periodicals; photo-engravings; photograph stands; photographs (printed); pictures; placards of paper 
or cardboard; place mats of paper; plans; plastics for modelling; portraits; postage stamps; posters; printed coupons; 
printed matter; printed publications; printers' blankets, not of textile; printing type; prints (engravings); prospectuses; 
rubber erasers; school supplies (stationery); scrapbooks; sewing patterns; sheets of reclaimed cellulose for wrapping; 
signboards of paper or cardboard; silver paper; slate pencils; song books; spray chalk; square rulers; stamp pads; stamp 
stands; stamps (seals); stands for pens and pencils; staples for offices; stapling presses (office requisites); stationery; 
stencils; stencils (stationery); stickers (stationery); table linen of paper; table napkins of paper; tablecloths of paper; 
tablemats of paper; tags for index cards; teaching materials (except apparatus); terrestrial globes; thumbtacks; tickets; 
tracing cloth; tracing paper; tracing patterns; trading cards other than for games; transfers (decalcomanias); 
transparencies (stationery); watercolours (paintings); waxed paper; wood pulp board (stationery); wood pulp paper; 
wrappers (stationery); wrapping paper; wristbands for the retention of writing instruments; writing board erasers; writing 
brushes; writing cases (sets); writing cases (stationery); writing chalk; writing instruments; writing materials; writing or 
drawing books; writing paper; writing slates.

Cl.25;Aprons (clothing); babies' pants (clothing); bandanas (neckerchiefs); bath robes; bath sandals; bath slippers; 
bathing caps; bathing drawers; bathing suits; bathing trunks; beach clothes; beach shoes; belts (clothing); berets; bibs, 
not of paper; boas (necklets); boots; boxer shorts; braces for clothing (suspenders); camisoles; caps (headwear); 
clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collars (clothing); 
combinations (clothing); cuffs; cyclists' clothing; dresses; ear muffs (clothing); esparto shoes or sandals; footwear; half-
boots; hats; headbands (clothing); headgear for wear; heels; hoods (clothing); hosiery; jackets (clothing); jerseys 
(clothing); jumper dresses; jumpers (pullovers); knickers; knitwear (clothing); leggings (leg warmers); mittens; money 
belts (clothing); muffs (clothing); neck scarfs (mufflers); neckties; outerclothing; overalls; overcoats; pajamas; panties; 
paper hats (clothing); parkas; petticoats; pocket squares; pockets for clothing; ponchos; pullovers; pyjamas; sandals; 
saris; sarongs; sashes for wear; scarfs; scarves; shawls; shirts; shoes; short-sleeve shirts; shower caps; ski boots; ski 
gloves; skirts; sleep masks; slippers; sock suspenders; socks; sports jerseys; sports shoes; sports singlets; stockings; 
suits; sweaters; swimsuits; teddies (undergarments); tee-shirts; tights; togas; top hats; topcoats; trousers; 
underclothing; gloves (clothing); underpants; underwear; uniforms; veils (clothing); vests; visors (headwear); waistcoats; 
waterproof clothing; wooden shoes; wristbands (clothing).

Cl.28;Air pistols (toys); amusement machines, automatic and coin-operated; apparatus for electronic games; apparatus 
for games; appliances for gymnastics; arcade video game machines; bags especially designed for skis and surfboards; 
balls for games; bats for games; batting gloves (accessories for games); board games; bodyboards; building blocks 
(toys); building games; confetti; counters (discs) for games; dice; discuses for sports; dolls; dolls' beds; dolls' clothes; 
dolls' houses; dolls' rooms; elbow guards (sports articles); exercisers (expanders); flippers for swimming; flying discs 
(toys); games; jigsaw puzzles; kaleidoscopes; kites; knee guards (sports articles); marbles for games; marionettes; 
masks (playthings); matryoshka dolls; men's athletic supporters (sports articles); mobiles (toys); novelties for parties, 
dances (party favors, favours); paddleboards; paper party hats; parlour games; pinatas; play balloons; playing balls; 
playing cards; plush toys; practical jokes (novelties); puppets; quoits; rackets; radio-controlled toy vehicles; rattles 
(playthings); ring games; rocking horses; scale model kits (toys); scale model vehicles; scooters (toys); skateboards; 
slides (playthings); sling shots (sports articles); snow globes; soap bubbles (toys); spinning tops (toys); stuffed toys; 
surfboards; swimming jackets; swimming kick boards; swimming pools (play articles); swimming webs (flippers); swings; 
teddy bears; theatrical masks; toy figures; toy models; toy vehicles; toys for domestic pets; twirling batons; video game 
machines; water wings.

Cl.35;Accounting; administrative processing of purchase orders; advertising; appointment reminder services (office 
functions); appointment scheduling services (office functions); business information; business management and 
organization consultancy; business management assistance; business management of performing artists; business 
management of sports people; business project management services for construction projects; business recruitment 
consultancy; business research; commercial administration of the licensing of the goods and services of others; 
commercial intermediation services; compilation of information into computer databases; compilation of statistics; 
computerized file management; demonstration of goods; design of advertising materials; direct mail advertising; 
dissemination of advertising matter; distribution of samples; document reproduction; marketing; marketing research; 
marketing studies; negotiation and conclusion of commercial transactions for third parties; online advertising on a 
computer network; opinion polling; organisation of exhibitions for commercial or advertising purposes; organisation of 
fashion shows for promotional purposes; organisation of trade fairs for commercial or advertising purposes; outdoor 
advertising; presentation of goods on communication media, for retail purposes; production of advertising films; 
providing business information via a web site; provision of commercial and business contact information; public 
relations; publication of publicity texts; publicity; radio advertising; rental of advertising space; rental of advertising time 
on communication media; rental of billboards (advertising boards); sales promotion (for others); search engine 
optimisation; sponsorship search; systemization of information into computer databases; television advertising; 
transcription of communications (office functions); updating and maintenance of data in computer databases; web 
indexing for commercial or advertising purposes; web site traffic optimisation; writing of publicity texts.

Cl.41;Amusements; arranging and conducting of colloquiums; arranging and conducting of concerts; arranging and 
conducting of conferences; arranging and conducting of seminars; arranging and conducting of symposiums; arranging 
and conducting of workshops (training); booking of seats for shows; coaching (training); conducting guided tours; 
dubbing; education information; educational services; entertainer services; entertainment; entertainment information; 
film production, other than advertising films; instruction services; language interpreter services; music composition 
services; news reporters services; organisation of competitions (education or entertainment); organisation of exhibitions 
for cultural or educational purposes; organisation of shows (impresario services); organisation of sports competitions; 
party planning (entertainment); photographic reporting; photography; physical education; practical training 
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(demonstration); production of music; production of radio and television programmes; production of shows; providing 
online electronic publications (not downloadable); providing online videos, not downloadable; providing sports facilities; 
publication of books; publication of electronic books and journals online; publication of texts (other than publicity texts); 
radio entertainment; recreation information; rental of sports grounds; rental of stadium facilities; services of schools 
(education); sport camp services; teaching; television entertainment; ticket agency services (entertainment); timing of 
sports events; videotaping; writing of texts (other than publicity texts).
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3528881    25/10/2016
[International Registration No. : 1331614]
Nextorch Industries Co., Ltd.
61 Yudong 1st Road, Dongcheng, Yangdong, Yangjiang 529931 Guangdong China
Power Source Industries Co., Ltd.
No. 61 Yudong 1st Road, Dongcheng, Yangdong, Yangjiang 529931 Guangdong China

Proposed to be Used
IR DIVISION
Cl.6;Props of metal; buckles of common metal [hardware]; split rings of common metal for keys; hardware of metal, 
small; ironmongery; hooks [metal hardware]; sealing caps of metal; tool boxes of metal, empty; cattle chains.

Cl.8;Blade sharpening instruments; garden tools, hand-operated; manicure sets; pincers; scissors; penknives; 
cleavers; knives; sword scabbards; table cutlerys [knives, forks and spoons].

Cl.9;Signals, luminous or mechanical; signaling whistles; flashing lights [luminous signals]; signs, luminous; signal 
lanterns; life saving apparatus and equipment; protection devices for personal use against accidents; chargers for 
electric batteries; batteries, electric; dog whistles.

Cl.16;Office perforators; money clips; stationery; nibs; writing instruments; steel pens; drawing instruments.
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Priority claimed from 24/11/2015; Application No. : 30 2015 108 220 ;Germany 

3531971    31/03/2016
[International Registration No. : 1331735]
ENEXIO Management GmbH
Dorstener Str. 18 - 29 44651 Herne Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in power stations, for generating electricity and for use in the gas and processing industries; 
separators; steam engines; compressors; heat exchangers for motors and engines; filtering machines; radiators for 
motors and engines; aerocondensers; housings (parts of machines); generators of electricity; machines and plants 
composed thereof for the processing of foodstuffs; machines and machine tools for the processing industry in the fields 
of foodstuffs, beverages, the brewing industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil 
production, oil processing, power generation, wastewater treatment and metalworking, for use in the marine industry, 
drinking water production and treatment, on oil platforms, in wine cellars, all the aforesaid goods included in class 7; 
machines, apparatus, devices and parts for the processing industry in the fields of foodstuffs, beverages, the brewing 
industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil production, oil processing, power 
generation, wastewater treatment and metalworking, for use in the marine industry, drinking water production and 
treatment, on oil platforms, in wine cellars, all the aforesaid goods included in class 7; heat exchangers being parts of 
machines; air-cooled condensers; pumps; fans for motors and engines; engines, powertrains, and generic machine parts; 
axial fan condensers; centrifugal fan condensers; blowing machines for the compression, exhaustion and transport of 
gases; power-operated blowers; blowing engines; filter housings being parts of machines; filters (parts of machines and 
engines); springs being parts of anti-vibration mountings for machines; metal joints for pipes (parts of machines and 
engines); transmissions for machines; roller bearings; bearings for transmission shafts; pressure reducers and pressure 
regulators; taps being parts of machines, engines and motors; valves (parts of machines); filtering machines, separators 
and centrifuges; lifting apparatus; connection rods for machines, engines and motors; speed governors for machines, 
engines and motors; expansion tanks (parts of machines); couplings other than for land vehicles; turbines (other than for 
land vehicles); fans for machines, engines and motors; control apparatus for machines, engines and motors; control 
cables for machines, engines and motors; water heaters (parts of machines); parts and fittings for all the aforementioned 
goods, included in this class.

Cl.9;Safety, security, protection and signaling apparatus and equipment; measuring, detecting and monitoring 
instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus and 
simulators; regulating, checking and controlling apparatus and devices and electric or electronic switch gears; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; data 
transmission installations and equipment, data processing installations and equipment, data output installations and 
equipment; process control systems, namely electrotechnical and electronic apparatus and equipment for process 
monitoring and process control, for the collection, processing and output of data; computers and computer software; 
transducers; parts and fittings for all the aforesaid goods, included in this class

Cl.11;Flues and installations for conveying exhaust gases; burners, boilers and heaters; filters for industrial and 
household use; industrial treatment installations, namely gas cleaners and purifiers, chemical processing equipment, 
industrial installations for filtering liquids, installations for collecting gases, installations for collecting liquids; drying 
installations; refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; 
heating, ventilating, air conditioning and air purifying apparatus and installations; nuclear installations; heat exchangers 
and fittings for heat exchangers, included in class 11; separators for removing condensation by refrigeration; 
refrigerating chambers; air heating apparatus; air dryers; electric radiators; heat regenerators; heat accumulators; heat 
exchanger pipes, cooler pipes and condenser tubes, finned tubes and filter pipes for heat exchangers; air pre-heaters; dry 
cooling apparatus and systems consisting thereof; dehumidifiers; chillers; machines for drying materials, also by using 
the spray drying technology; heat generation devices and heat distribution devices and plants composed thereof for 
industrial purposes; filling material and inserts for heat exchange (not machine parts), for moisture exchange and/or for 
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mass transfer, namely being parts of process engineering installations, apparatus or devices for cooling, heating, 
humidifying gases, for dehumidifying gases, for absorbing materials, for desorbing materials and/or for the reaction of 
substances; filling material and inserts for air filtering installations, apparatus and devices as well as for water filtering 
installations, apparatus and devices; filling material and inserts for air and gas humidifying installations, apparatus and 
devices; filling material and inserts for gas scrubbers; filling material and inserts for ventilating apparatus and 
installations; filling material and inserts for evaporation coolers; exchange media and exchange inserts for cooling 
towers; plastic fixtures with parallel or crosswise arranged ducts being parts of air filters, water filters, gas scrubbers, air 
humidifiers, ventilating installations, gas-liquid-mass transfer installations, rain water or waste water seepage 
installations or evaporation coolers; apparatus for separating solids, liquids and gases from liquids by means of 
sedimentation; apparatus for treating and purifying water by means of filtration and sedimentation; devices for clarifying 
water by means of gravity sedimentation; moisture exchangers; splash deflectors for cooling towers; gas scrubbers; 
ventilating apparatus and equipment; humidifiers for conditioning air and gases; apparatus for biological waste water 
treatment; plastic fixtures with crosswise arranged ducts for use as components for evaporation coolers; sanitary 
installations and water supply installations; water conduits installations; tubular rods being parts of refrigerating, 
distilling and heating installations; lighting apparatus and installations; evaporative coolers; including all the aforesaid 
goods being custom-made; parts and fittings for all the aforementioned goods, included in this class.

Cl.35;Commercial trading and consumer information services, namely auctioneering services, intermediary services, 
collective buying services, commercial evaluation services, arranging of competitions for advertising purposes, 
commercial information agency services, import and export services, negotiation and conclusion of commercial 
transactions for third parties, ordering services, price comparison services, procurement services for others; retail and 
wholesale services, mail order retail services and online retail and wholesale services, all relating to chemicals used in 
industry, science and photography, as well as in agriculture, horticulture and forestry, relating to filtering materials, 
relating to building materials, building elements and process equipment of metal, relating to machines and spare parts 
therefor for use in power stations, for generating electricity and for use in the gas and processing industries, relating to 
compressors and spare parts therefor, relating to aerocondensers and spare parts therefor, relating to machines and 
plants composed thereof for the processing of foodstuffs as well as spare parts therefor, relating to machines and 
machine tools, apparatus, devices and parts for the processing industry as well as spare parts therefor, relating to pumps 
and spare parts therefor, relating to blowing machines and turbines as well as spare parts therefor, relating to heat 
exchangers being parts of machines and spare parts therefor, relating to safety, security, protection and signaling 
apparatus and equipment as well as spare parts therefor, relating to regulating, checking, controlling, measuring 
apparatus and devices and electric or electronic switch gears as well as spare parts therefor, relating to industrial 
treatment installations, namely gas cleaners and purifiers, chemical processing equipment, industrial installations for 
filtering liquids, installations for collecting gases, installations for collecting liquids as well as spare parts for the 
aforesaid installations and equipment, relating to nuclear installations, relating to refrigerating and freezing equipment, 
relating to heating, ventilating, air conditioning and air purifying apparatus and installations as well as spare parts 
therefor, relating to apparatus and instruments as well as spare parts therefor for conducting, switching, transforming, 
accumulating, regulating and controlling electricity, relating to plastic parts for air filters and air filter installations, for 
water filters and water filter installations, for cooling apparatus and installations and cooling towers, for air humidifying 
apparatus and installations, for gas scrubbing apparatus and installations, for ventilating apparatus and installations, for 
application in mass transfer processes, and/or for seepage apparatus and installations for rain water or waste water, 
relating to process control systems, namely electrotechnical and electronic apparatus and equipment for process 
monitoring and process control, for the collection, processing and output of data as well as spare parts for the aforesaid 
apparatus and equipment, relating to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes as well as spare parts therefor, relating to heat exchangers and 
accessories for heat exchangers as well as spare parts therefor, relating to transportable buildings (not of metal), relating 
to non-metallic building materials, relating to filtering materials of textile; leasing and rental of objects in connection with 
the providing of the services included in this class; consultancy, advisory and information services relating to the 
aforesaid services, included in this class.

Cl.37;Building, construction and demolition; building construction, including the installation of lighting, heating, steam 
generating, cooking, refrigerating, drying, air conditioning, ventilating, heat recovery, air filtering and water supply 
apparatus and of sanitary installations; repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, air-conditioning, ventilating, heat recovery, air filtering and water supply and sanitary purposes, air filters and 
parts and accessories for the aforesaid apparatus and installations; construction management services; building repair; 
interference suppression in electric apparatus and in air conditioning installations and apparatus; installation and 
maintenance of air conditioners and air conditioning installations; installation of electric apparatus; installation of 
refrigerating apparatus; installation and maintenance of machines; construction consulting.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; construction drafting and consultancy; engineering services; design, development, planning, 
engineering project management and construction (engineering services) of industrial and machine installations, lighting, 
heating, steam generating, cooking, refrigerating, drying, air conditioning, ventilating, heat recovery, air filtering and 
water supply apparatus and of sanitary installations, air filters; technical testing; scientific research; mechanical 
research; design, technical development and technical planning of industrial installations and machines; research and 
development of installations, processes and products; services of an architect; architectural consultation; technical 
research; engineering drawing; quality control; engineering surveying; computer programming; maintenance of software; 
computer system analysis; computer software design.
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Priority claimed from 27/06/2016; Application No. : 694455 ;Switzerland 

3539838    29/11/2016
[International Registration No. : 1341298]
Compagnie des Montres Longines, Francillon S.A. (Longines Watch Co., Francillon Ltd.)
CH-2610 Saint-Imier Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; electronic payment processing 
apparatus, apparatus for processing cashless payment transactions; magnetic recording media, sound recording disks; 
compact disks, DVDs and other digital recording media; apparatus used for playing compressed sound files (MP3 files); 
calculating machines and data processing equipment, software; games for mobile telephones, for computers and for 
digital personal stereos; electronic game software for mobile telephones, for computers and for digital personal stereos; 
computers, portable computers, handheld computers, mobile computers, personal computers, wrist computers, 
smartwatches, electronic tablets and computerized and mobile devices, digital personal stereos, mobile telephones and 
new-generation mobile telephones with greater functionality (smartphones); telecommunication apparatus and 
instruments; apparatus for recording, transmission, reproduction of sound or images, particularly mobile telephones and 
new-generation mobile telephones with greater functionality (smartphones); handheld electronic apparatus for accessing 
the Internet and sending, receiving, recording and storing short messages, electronic messages, telephone calls, faxes, 
video-conferences, images, sounds, music, text and other digital data; handheld electronic apparatus for wireless 
reception, storage and transmission of data or messages; handheld electronic apparatus for monitoring or organizing 
personal information; handheld electronic apparatus for global positioning (GPS) and displaying maps and transport 
information; handheld electronic devices for detection, storage, monitoring, surveillance and transmission of data relating
to user activity, namely position, itinerary, distance traveled, heart rate; covers for computers, portable and mobile 
telephones; optical apparatus and instruments, particularly spectacles, sunglasses, magnifying glasses; cases for 
spectacles, sunglasses and magnifying glasses; batteries for electronic apparatus and computers, batteries for 
timepieces and chronometric instruments.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, bracelets, wall clocks, alarm clocks as well as parts 
and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch bracelets, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.

Cl.35;Wholesale and retail sale services in stores and via computer networks, by catalog, by mail, by telephone, by 
radio and television and by other electronic means for timepieces and jewelry products; presentation of timepieces and 
jewelry products on all communication media for retail sale; sales promotion for others; promotion of sales of jewelry and 
timepieces for others; advertising, marketing and public relations services; commercial business management; 
commercial administration; office functions; organization of exhibitions for commercial or advertising purposes.
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3540179    02/09/2016
[International Registration No. : 1340502]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for manufacturing pharmaceutical products; chemical additives for 
manufacturing medicines; chemicals for manufacturing cosmetics, skin cleansers and medicines; preservatives for 
pharmaceutical preparations; biochemicals for producing products for genetic pharmacology; genetic material (chemical 
substance) for producing products for genetic cell therapy (not medical or veterinary purposes); biotechnological material
(chemical substance) for manufacturing pharmaceutical products (not medical or veterinary purposes).

Cl.5;Medicines and pharmaceutical products; biotechnological products for medical use; biochemicals for medical use; 
genetic material (tissue) for genetic cell therapy; diapers; diaper covers; dietary supplements for humans; beverages for 
babies; dietary supplements for animals.

Cl.35;Retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for dietary supplements for humans; retail services or wholesale services 
for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for medical apparatus 
and instruments; retail services or wholesale services for printing machines and apparatus; retail services or wholesale 
services for cameras, camera lenses, lens mount adapters for cameras, camera flashes, camera cases, lens filters for 
cameras, blower brushes for cameras, tripods for cameras, camera straps, parts and fittings for cameras, and other 
photographic machines and apparatus; retail services or wholesale services for photographic supplies; retail services or 
wholesale services for digital cameras, cell phones, covers or cases for digital cameras, covers or cases for cell phones, 
digital camera straps, cell phone straps, digital photo frames, and other telecommunication machines and apparatus; 
retail services or wholesale services for personal digital assistants, smartphones, covers or cases for smartphones and 
smartphonc straps; retail services or wholesale services for computer programs; retail services or wholesale services for 
electronic machines and apparatus and thier parts; retail services or wholesale services for paper and cardboard; retail 
services or wholesale services for pens, albums, mini photograph albums, photograph storage boxes, can containers for 
storing photographs, boxes for storing photographic films, can containers for storing photographic films, decoration 
stickers for cameras, decoration stickers for use on photographs, and other stationery; retail services or wholesale 
services for photographs and photograph stands; retail services or wholesale services for photo frames; online retail 
services or wholesale services for photographic machines and apparatus and photographic supplies; online retail 
services or wholesale services for telecommunication machines and apparatus, computer programs (including 
downloadable software) and electronic machines and apparatus and thier parts; online retail services or wholesale 
services for paper and stationery; online retail services or wholesale services for photographs and photo stands; online 
retail services or wholesale services for photo frames; online retail services or wholesale services for cosmetics, 
toiletries, dentifrices, soaps and detergents; online retail services or wholesale services for dietary supplements for 
humans.

Cl.40;Custom manufacture of pharmaceuticals; printing of photographic images taken by a camera, digital camera or 
camera cell-phone; printing of photographic digital images sent through the Internet communication, mobile telephone 
communication or other communication; printing services of photographic images on covers or cases for digital cameras,
smartphones and cell phones; printing services of photographic images on T-shirts and other clothing and cups; 
photographic printing services for invitation cards, greeting cards, post cards, calenders, business cards, identification 
cards and members cards; other photographic printing services; photo panel printing services; other photo finishing 
services.

Cl.41;Digital editing of still images; digital editing of video recordings; editing photographs sent from computers or cell 
phones; digital imaging services; creating albums or photo books for others; publication of books; organization, 
arranging and conducting of photo sessions and photo contests; photo exhibitions; providing facilities for photo 
exhibitions; educational and instruction services relating to creating photo albums and related knowledge; educational 
and instruction services relating to arts, crafts, sports or general knowledge; photography.

Cl.42;Services of biotechnical, chemical and pharmacological laboratories, namely scientific and technological 
research relating to the production of chemicals and biotcchnological products for use in preparing pharmaceutical and 
veterinary preparations, as well as providing expert advice on the subject; carrying out early evaluations in the field of 
new medicines as part of scientific research; development of pharmaceutical preparations, medicines and medicaments; 
technological services, namely technological consultation and research in the pharmaceutical and health care industries; 
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evaluation of pharmaceutical products as part of scientific analysis and research; research and development in the 
pharmaceutical field; scientific research, development and analysis relating to product development of pharmaceutical 
preparations and reagents, and consultancy relating thereto; advice regarding scientific research and analyses relating to 
medicines; development of new technologies in the biotechnology sector; information with regard to scientific research in
the field of biochemistry and biotechnology; scientific research, including in the medical sector.
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Priority claimed from 04/08/2016; Application No. : 302016000082186 ;Italy 

3563329    12/01/2017
[International Registration No. : 1346133]
GRUPPO ROMANI S.P.A.
Via Alessandro Volta, 9, 23/25 I-42013 CASALGRANDE (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Cl.19;Ceramic tiles; glazed ceramic tiles; glazed ceramic wall tiles; glazed ceramic floor tiles; ceramic tiles for walls, 
floors, lining and ceilings; ceramic tiles for facing; floor tiles, not of metal; tiles, not of metal, for building; wall tiles, not of 
metal; tile floorings, not of metal; cladding, not of metal, for building; wainscotting, not of metal; stone; building stone; 
artificial stone; porphyry [stone]; mosaics for building; laths, not of metal; wood panelling; building glass; building 
materials [non-metallic]; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic transportable 
buildings; monuments, not of metal.

Cl.21;Decorative ceramic tiles, not for use as building materials; mosaics of glass and ceramic tiles, not for building; 
vases; decorative plates; flower pots of porcelain; stone floor vases; glass floor vases; statues of porcelain, terra-cotta or 
glass; decorative stained glass; soap containers; potpourri dishes; candle jars [holders]; household or kitchen utensils 
and containers; candelabra [candlesticks]; household or kitchen utensils and containers; combs and sponges; brushes, 
except paintbrushes; brush-making materials; articles for cleaning purposes; unworked or semi-worked glass, except 
building glass; glassware, porcelain and earthenware.
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3563405    24/01/2017
[International Registration No. : 1346116]
Torunskie Zaklady Materialów Opatrunkowych, Spólka Akcyjna
Zólkiewskiego 20/26 PL-87-100 Torun Poland

Proposed to be Used
IR DIVISION
Cl.3;Cotton wool for cosmetic purposes, goods made from cotton wool for cosmetic purposes, cotton sticks for 
cosmetic purposes, cosmetic pads, cotton pads, tissues impregnated with cosmetic liquids, wipes for removing make-up, 
lotion, creams for body care, lotions for body wash, cosmetics for children, lotion bath, baby oil, baby powder, shampoo, 
cosmetics kits for children.

Cl.5;Sanitary towels, panty liners, menstruation tampons, tissues for intimate hygiene, liquids for intimate hygiene, 
urological pads, lactation pads, urological pads for men, anatomic pads for incontinence women, disposable diapers for 
incontinence persons, disposable diaper-pants for incontinence persons, disposable pants for incontinence persons, 
disposable diapers made from paper and/or cellulose, disposable diaper-pants made from paper and/or cellulose, 
gynaecological towels, compresses, set of compresses, dressings, bags for corpse, operation serviettes, operation sets, 
gauze dressing, eye dressing pads, nose dressings, cotton and cotton wool for hygienic and medical purposes, goods 
made from cotton or cotton wool for hygienic and medical purposes, cotton wool made from cellulose for medical 
purposes, sterility tests, orthopedic paddings, supporting dressings, plasters, adhesive tapes, medical trays, operating 
foil, tubular bandages sleeves, clips for bandages, adhesive tapes with sterilization indicators; diapers for baby made 
from textile.

Cl.10;Elastic bandages, supporting bandages, bandages from plasters, lining beneath cast bandages, protective 
bedclothes, bed underpads, bed underpads for incontinence persons, surgical gowns, apron for operating, caps for 
surgeon, gloves for medical purposes, liquid pouches, pouches for organs; shoe covers, protective clothing.

Cl.16;Disposable bibs made from paper, disposable paper napkins, toilet paper, paper towels, tissues of paper for 
removing make-up, bags and purses for packaging, disposable reels for packaging.

Cl.24;Bedclothes, sheets, napkins textile, handkerchiefs for children.

Cl.25;Clothing made from paper, disposable clothing, waterproof clothing, nursing caps, aprons and reusable clothing, 
bibs made from textile materials.
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Priority claimed from 15/08/2016; Application No. : 015761323 ;European Union 

3563447    14/02/2017
[International Registration No. : 1346260]
Meddrop Technology AG
Mühlebachstraße 72 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Washing and cleaning preparations, washing creams; toiletries, body care preparations; body cleaning 
preparations, preparations for baths and showers, shower and bath gel, shower and bath foam, bath creams, not for 
medical purposes, bath foam for babies; perfumery and fragrances; body sprays [non-medicated]; cleaning and 
fragrancing preparations; essential oils and aromatic extracts; oral hygiene preparations; deodorants and antiperspirants;
hair preparations and treatments; skin care preparations; soaps and gels; gel eye masks; serums for cosmetic purposes; 
tissues impregnated with make-up removing preparations; beauty preparations, not for medical purposes, cosmetics in 
the form of creams, beauty serums, beauty care cosmetics, beauty milk, beauty balm creams; cosmetics and cosmetic 
preparations; cosmetic kits; cosmetic preparations for body care; cosmetic preparations for nail drying; cosmetics, not 
for medical purposes, cosmetics in the form of oils, ointments for cosmetic purposes; scalp treatments (non-medicated -);
cosmetics for personal use.

Cl.5;Sanitary preparations and articles, sanitary preparations for veterinary purposes; medical and veterinary 
preparations and articles; pharmaceuticals and natural remedies; medicines for veterinary purposes; intravenous fluids 
used for rehydration, nutrition and the delivery of pharmaceutical preparations; injectable dermal filler; lotions for 
veterinary purposes; microbicides, antibiotics for veterinary use, anaesthetics, antiallergics, anti-bacterial preparations, 
antibiotics, antifungal creams for medical purposes, antihistamines, antimicrobial preparations, antimicrobials for 
dermatologic use, antifungal preparations; anticoagulants, anticonvulsants; medicines for veterinary purposes; 
medicines for dental purposes; autonomic drugs for medical purposes; allergy relief medication; medicinal creams for the 
protection of the skin; pharmaceutical preparations acting on the central nervous system; eye lotions for medical use; 
balms for pharmaceutical purposes, balsamic preparations for medical purposes; creams for dermatological use, anti-itch 
creams; anti-inflammatory preparations, anti-inflammatory ointments; topical gels for medical and therapeutic use, gels 
for dermatological use; anti-infective products for veterinary use; injectable pharmaceuticals for treatment of anaphylactic
reactions; lotions for pharmaceutical purposes; medicated creams, medicated lotions, medicated ointments for 
application to the skin; nervines, pharmaceutical medicines; pharmaceutical creams, tissue-regenerative pharmaceutical 
preparations, pharmaceutical antiallergic preparations and substances; pharmaceuticals, pharmaceutical products and 
preparations to prevent swelling in the legs, pharmaceutical preparations for treating skin disorders, pharmaceutical 
products for the treatment of infectious diseases, pharmaceutical products for the treatment of bone diseases, 
pharmaceutical preparations for the treatment of musculo-skeletal disorders, pharmaceutical compositions; 
pharmaceutical preparations, pharmaceutical preparations for peripheral nervous system, pharmaceutical preparations 
for the treatment of viral diseases, pharmaceutical preparations for treating sports injuries; pain relief preparations; 
oxygen for medical purposes; ointments for pharmaceutical purposes.

Cl.10;Medical and veterinary apparatus and instruments; respiratory therapy instruments; apparatus for use in vein 
puncture; aerosol dispensers for medical purposes; apparatus for the treatment of breathing difficulties; applicators for 
medications; applicators for antibacterial preparations; applicators for pharmaceutical preparations; apparatus for the 
treatment of leg ulcers; apparatus for producing oxygen for medical use.

Cl.21;Aerosol dispensers, not for medical purposes.
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Priority claimed from 18/05/2016; Application No. : 87041133 ;United States of America 

3563459    07/11/2016
[International Registration No. : 1346028]
Etsy, Inc.
117 Adams Street Brooklyn NY 11201 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Online journals, namely, blogs featuring information on computer applications and website development and 
design; educational services, namely, conducting workshops in the field of computer software and websites for others for 
use in the design, development, creation, maintenance, and hosting of Internet websites and marketing and sales of 
goods on the Internet and for systems for administering Internet sales and marketing activities; providing online resource 
guides in the field of computer software and websites for others for use in the design, development, creation, 
maintenance, and hosting of Internet websites and marketing and sales of goods on the Internet and for systems for 
administering Internet sales and marketing activities.

Cl.42;Website hosting services; providing temporary use of non-downloadable computer software to create and 
customize websites; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and websites of others; providing temporary use of non-downloadable software to design the infrastructure and 
appearances of websites; design, development, creation, management, and hosting of Internet sites and websites for 
others; providing an online website for creating and hosting websites for businesses; providing temporary use of online 
non-downloadable software for designing, creating, hosting, customizing, editing, modifying, maintaining and updating 
websites, webpages for others and interactive applications on a global computer network; providing consultation 
services in the field of website development; developing and hosting a server on a global computer network for the 
purpose of facilitating e-commerce transactions; providing temporary use of online non-downloadable software for use 
by others to customize, modify, edit, maintain and update websites, webpages and interactive applications on a global 
computer network; website design and development for others; Internet and mobile Internet application development for 
others; computer user interface design for others; design of computer programs for others in the field of performance-
based marketing and sales on the Internet and for systems for administering Internet sales and marketing activities; 
computer systems analysis, namely, tracking and measuring Internet activities; monitoring, testing, analyzing, and 
reporting on the Internet traffic control and content control of the websites of others; providing temporary use of online 
non-downloadable software for transaction processing, payment and billing systems, accessible via a website; providing 
online use of non-downloadable software, via a website, for creating websites for businesses; hosting services for 
websites of others, provided via a website; technical support services, namely, 24/7 troubleshooting for the design, 
development, creation, maintenance, and hosting of Internet websites; technical support services, namely, 24/7 
troubleshooting for the design, creation, maintenance, and hosting websites, registering and marketing and sales of 
goods on the Internet and for systems for administering Internet sales and marketing activities.

Cl.45;Registering and managing domain name registrations for others.
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3563586    20/12/2016
[International Registration No. : 1346776]
CHINA MERCHANTS GROUP LIMITED
5/F China Merchants Tower, China Merchants Center, No. 118 Jianguo Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business inquiries; outdoor advertising; commercial information agency 
services; cost price analysis; office machines and equipment rental; accounting; drawing up of statements of accounts; 
business auditing; business management consultancy; demonstration of goods; commercial or industrial management 
assistance; document reproduction; updating of advertising material; auctioneering; market studies; market research; 
business appraisals; business investigations; advertising and publicity; business investigation and research; business 
research; advertising agency services; professional business consultancy; organization of exhibitions for commercial or 
advertising purposes; business information; compilation of information into computer databases; compilation of 
statistics; import-export agency services.

Cl.36;Rental of real estate; credit bureau services; real estate agency services; real estate brokerage; debt collection 
agency services; real estate appraisal; capital investment; issuance of travellers' cheques; financial clearing-houses; 
financial evaluation [insurance, banking, real estate]; trusteeship; apartment house management; rental of apartments; 
mortgage banking; accommodation bureau services; financial analysis; cheque verification; processing of credit card 
payments; processing of debit card payments; electronic funds transfer; rent collection; financial valuation services; 
instalment loans; brokerage; insurance brokerage; banking; surety services; exchanging money; loans [financing]; 
factoring; financing services; financial management; real estate management; marine insurance underwriting; savings 
bank services; securities brokerage; life insurance underwriting; financial consultancy; insurance consultancy; financial 
information; insurance information; stock exchange quotations.

Cl.37;Electric appliance installation and repair; motor vehicle maintenance and repair; air conditioning apparatus 
installation and repair; construction; building construction supervision; warehouse construction and repair; factory 
construction; vehicle washing; masonry; pipeline construction and maintenance; harbour construction; bricklaying; 
elevator installation and repair; airplane repair; laundering; office machines and equipment installation, maintenance and 
repair; upholstery repair; rental of construction equipment; shipbuilding; heating equipment installation and repair; 
underwater construction; demolition of buildings; painting or repair of signs; building sealing and damp-proofing; vehicle 
lubrication and vehicle greasing; cleaning of clothing; building insulating; washing; machinery installation, maintenance 
and repair; pier breakwater building; upholstering; painting interior and exterior; plastering; vehicle polishing; retreading 
of tires; freezing equipment installation and repair; anti-rust treatment for vehicles; vehicle service stations [refuelling and 
maintenance]; vehicle cleaning; vehicle breakdown repair services; scaffolding; dry cleaning; construction information; 
repair information; underwater repair; repair of rubber tires; furniture maintenance; photographic apparatus repair; safe 
maintenance and repair; leather care, cleaning and repair; rustproofing; disinfecting; clock and watch repair; mining 
extraction; road paving; commercial housing construction.

Cl.39;Car rental; car transport; pleasure boat transport; salvage of ships; packaging of goods; electricity distribution; 
car parking; ferry-boat transport; transport by pipeline; parking place rental; frozen-food locker rental; refrigerator rental; 
piloting; refloating of ships; salvaging; taxi transport; tram transport; transport and storage of waste; boat storage; 
chauffeur services; courier services [messages or merchandise]; storage information; transportation information; rental 
of storage containers; rental of vehicle roof racks; rescue operations [transport]; guarded transport of valuables; 
collection of recyclable goods [transport]; escorting of travelers; water supplying; vehicle breakdown towing services; 
hauling; porterage; shipbrokerage; arranging of cruises; unloading cargo; storage of goods; water distribution; storage 
and warehousing; rental of warehouses; river transport; freight [shipping of goods]; freighting; vehicle rental; transport; 
boat transport; arranging of travel tours; transport services for sightseeing tours; passenger transport; towing; booking 
of seats for travel; freight forwarding; transport of travelers; freight brokerage; transport brokerage; transport reservation;
travel reservation; wrapping of goods; stevedoring; barge transport; truck rental; providing tourist travel information; 
travel tour guide services.

Cl.41;Amusement park services; entertainment services; entertainment; organization of competitions [education or 
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entertainment]; correspondence courses; educational services; publication of books; television entertainment; club 
services [entertainment or education]; arranging and conducting of colloquiums; arranging and conducting of 
conferences; arranging and conducting of congresses; education information; educational examination; organization of 
exhibitions for cultural or educational purposes; health club services [health and fitness training]; organization of sports 
competitions; party planning [entertainment]; arranging and conducting of seminars; sport camp services; arranging and 
conducting of symposiums; entertainment information; holiday camp services [entertainment]; recreation information.

Cl.42;Architectural services; architectural consultancy; construction drafting; technical research; design of interior 
decor; industrial design; packaging design; engineering; computer rental; computer programming; computer software 
design; updating of computer software; consultancy in the design and development of computer hardware; rental of 
computer software; research and development of new products for others; project plotting; professional consultation 
(non-trade).
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3563795    20/12/2016
[International Registration No. : 1346178]
DAVID OCHAYTA MARTIN
Pablo Palazuelo, 8 E-28420 LA NAVATA (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment services; sporting and cultural activities; promotion and organization of 
recreational and entertainment events and activities for people with similar interests.

Cl.45;On-line social networking services.
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Priority claimed from 19/01/2017; Application No. : 40201701275P ;Singapore 

3564119    20/01/2017
[International Registration No. : 1346253]
Azula International Private Limited
6 Temasek Boulevard, 29-00 Suntec Tower Four Singapore 038986 Singapore

Proposed to be Used
IR DIVISION
Cl.36;Arranging of leases and rental agreements for real estate; assessment and management of real estate; leasing of 
real estate; real estate appraisal; rental property management; real estate acquisition services; providing information in 
the field of real estate via the Internet; real estate consultation; real estate agency services; real estate property brokerage 
services; real estate management services.

Cl.43;Hotels; motels; providing temporary guest house; providing temporary accommodation services; reservation of 
hotel accommodation services; reservation of restaurant services; food and beverage bar; café; cafeteria; snack bar; 
coffee shop; restaurant; cocktail lounge; catering services; services for providing food and drink; hotel services; hotel 
catering services; cruise accommodation reservation services; cruise accommodation services; cocktail lounge services; 
rental of rooms for social functions; arranging and letting of holiday accommodation; travel agency services for reserving 
hotel accommodation; restaurant services; booking and reservation services for restaurants and holiday accommodation; 
information services relating to hotels; information services relating to motels; information services relating to providing 
temporary guest house; information services relating to providing temporary accommodation services; information 
services relating to reservation of hotel accommodation services; information services relating to reservation of 
restaurant services; information services relating to food and beverage bar; information services relating to café; 
information services relating to cafeteria; information services relating to snack bar; information services relating to 
coffee shop; information services relating to restaurant; information services relating to cocktail lounge; information 
services relating to catering services; information services relating to services for providing food and drink; information 
services relating to hotel services; information services relating to hotel catering services; information services relating 
to cruise accommodation reservation services; information services relating to cruise accommodation services; 
information services relating to cocktail lounge services; information services relating to rental of rooms for social 
functions; information services relating to arranging and letting of holiday accommodation; information services relating 
to travel agency services for reserving hotel accommodation; information services relating to restaurant services; 
information services relating to booking and reservation services for restaurants and holiday accommodation; advisory 
services relating to hotels; advisory services relating to motels; advisory services relating to providing temporary guest 
house; advisory services relating to providing temporary accommodation services; advisory services relating to 
reservation of hotel accommodation services; advisory services relating to reservation of restaurant services; advisory 
services relating to food and beverage bar; advisory services relating to café; advisory services relating to cafeteria; 
advisory services relating to snack bar; advisory services relating to coffee shop; advisory services relating to restaurant; 
advisory services relating to cocktail lounge; advisory services relating to catering services; advisory services relating to 
services for providing food and drink; advisory services relating to hotel services; advisory services relating to hotel 
catering services; advisory services relating to cruise accommodation reservation services; advisory services relating to 
cruise accommodation services; advisory services relating to cocktail lounge services; advisory services relating to 
rental of rooms for social functions; advisory services relating to arranging and letting of holiday accommodation; 
advisory services relating to travel agency services for reserving hotel accommodation; advisory services relating to 
restaurant services; advisory services relating to booking and reservation services for restaurants and holiday 
accommodation; consultancy services relating to hotels; consultancy services relating to motels; consultancy services 
relating to providing temporary guest house; consultancy services relating to providing temporary accommodation 
services; consultancy services relating to reservation of hotel accommodation services; consultancy services relating to 
reservation of restaurant services; consultancy services relating to food and beverage bar; consultancy services relating 
to café; consultancy services relating to cafeteria; consultancy services relating to snack bar; consultancy services 
relating to coffee shop; consultancy services relating to restaurant; consultancy services relating to cocktail lounge; 
consultancy services relating to catering services; consultancy services relating to services for providing food and drink; 
consultancy services relating to hotel services; consultancy services relating to hotel catering services; consultancy 
services relating to cruise accommodation reservation services; consultancy services relating to cruise accommodation 
services; consultancy services relating to cocktail lounge services; consultancy services relating to rental of rooms for 
social functions; consultancy services relating to arranging and letting of holiday accommodation; consultancy services 
relating to travel agency services for reserving hotel accommodation; consultancy services relating to restaurant 
services; consultancy services relating to booking and reservation services for restaurants and holiday accommodation.
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Priority claimed from 16/12/2016; Application No. : 1815615 ;Australia 

3564126    10/01/2017
[International Registration No. : 1346250]
Rebel Group Limited
751 Gympie Rd LAWNTON Queensland 4501 Australia

Proposed to be Used
IR DIVISION
Cl.18;Handbags; umbrellas; parasols; backpacks; beach bags; rucksacks; suitcases; satchels; knapsacks; purses; 
walking sticks; whips; saddlery; key cases; briefcases made of leather; bags for climbers; mountaineering sticks; saddle 
trees; bridles (harness); bags for campers; halters; straps for skates; sling bags for carrying infants; harness made from 
imitation leather; harness made from leather; leather wallets; straps of leather (saddlery); athletics bags; bags for sports; 
game bags (hunting accessory); gym bags; saddle bags for horse riding; tennis bags, other than adapted (shaped) to 
contain a racket; tennis racket bags (other than adapted or shaped to contain a racket); travelling trunks; trunks 
(luggage); horse collars; covers for horse-saddles; bits for animals (harness); harness fittings.

Cl.21;Plastic water bottles; water bottles (containers); non-electric portable coolers; refrigerating bottles; drinking 
flasks; isothermic bags; holders for drinking vessels; flasks for keeping beverages cold; flasks for keeping beverages 
hot.

Cl.24;Beach towels; face towels of textile; golf towels; hand towels of textile; terry towels; towels (textile); towels of 
textile; bath linen (except clothing).

Cl.25;Clothing for sports; knitwear (clothing); outerclothing; underwear; teddies (undergarments); pyjamas; kimonos; 
dressing gowns; bath robes; bathing suits; bathing caps; sweaters; skirts; dresses; trousers; jackets (clothing); coats; 
shirts; layettes (clothing); ties (for wear); scarves; belts (clothing); gloves (clothing); waterproof clothing; wet suits for 
water-skiing; sportswear; leotards; footwear; slippers; boots; boots for sports; beach shoes; ski boots; ballet shoes; bath 
sandals; hosiery; socks; stockings; tights; pantyhose; hats; headbands (clothing); sweat-absorbent underclothing; 
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clothing for gymnastics; apparel (clothing, footwear, headgear); headgear for wear; sports headgear (other than helmets); 
caps (headwear); sports caps.

Cl.27;Floor mats; gymnasium mats; rubber-backed mats; runners (mats); carpets; mats; non-slip mats.

Cl.28;Balls for games; games; skittles (games); playthings; sporting apparatus; nets for sports; body-building 
apparatus; barbells; chest expanders (exercisers); stationary exercise bicycles; skipping ropes; punching bags; boxing 
gloves; punching-balls; knee pads adapted for use whilst playing sports; fishing lines; fishing reels; fishing rods; skating 
boots with skates attached; hang gliders; archery implements; bows for archery; kite reels; kites; strings for rackets; gut 
for rackets; rackets; sailboards; surfboards; golf clubs; skis; edges of skis; ski bindings; crossbows (sporting apparatus);
harpoon guns (sports articles); flippers for swimming; swimming pools (play articles); slides (playthings); skateboards; 
practical jokes (novelties); swings; climbing frames (plaything); trampolines; billiard balls; billiard cues; fencing weapons;
fencing gloves; fencing masks; foils for fencing; hockey sticks; table tennis tables; theatrical masks; scooters (toys); 
ornaments for christmas trees (except illumination articles and confectionery); toys (playthings); body toner apparatus 
(exercise); body training apparatus (exercise); machines incorporating weights for use in physical exercise; weight 
training apparatus (other than for medical use); weights for physical exercise (other than adapted for medical use); 
apparatus for gymnastic exercises; bags adapted to carry gymnastic articles; gymnastic articles; gymnastic exercising 
apparatus; apparatus for use in toning muscles, other than for medical rehabilitation; body rehabilitation apparatus; bags 
adapted for fishing; bite indicators (fishing tackle); fish lures; fishing articles; fishing floats; fishing reel cases; fishing 
tackle; fishing tackle boxes; fishing weights; floats for fishing; gut for fishing; hooks for fishing; lines for fishing; lures 
(artificial) for fishing; reels for fishing; rods for fishing; swivels (fishing tackle); bob-sleighs; kicking balls; sports balls; 
tennis balls; balloons (toys); apparatus for gymnastics; apparatus for boxing; muscle building apparatus (other than for 
medical use); muscle exercising apparatus (other than for medical use); jump ropes (skipping ropes); rowing machines 
for physical exercise (other than for medical use); exercise treadmills; stair climbing machines for physical exercise 
(other than medical therapeutic use); apparatus for skiing; archery apparatus; golf bags, with or without wheels.

Cl.35;The bringing together, for the benefit of others, a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase the goods; distribution of goods (not being transport services) (agent, 
wholesale, representative services, by any means); advertising; marketing; public relations; promotional marketing; 
demonstration of goods; event management services (organization of exhibitions or trade fairs for commercial or 
advertising purposes); discount services (retail, wholesale, or sales promotion services); dissemination of commercial 
information; distribution of prospectus for commercial or advertising purposes; business management; business 
administration; human resource management; import services, not being transport services; retail services; retailing of 
goods (by any means); export services, not being transport services; administration of consumer loyalty programs; 
organisation and management of customer loyalty programmes; organisation and management of discount card loyalty 
schemes.
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3564132    21/02/2017
[International Registration No. : 1346385]
Enovasense
Villejuif Biopark 1 mail du Pr Georges Mathé F-94800 Villejuif France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); machine couplings and transmission 
components (other than for land vehicles); automatic handling machines (manipulators); sorting machines for industry; 
robots (machines); printing machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, optical or sound recording disks; compact disks, DVDs and other digital 
recording media; calculating machines; equipment for data processing and computers; software (recorded programs); 
computer peripherals; detectors; electric wires; electric relays; protection devices for personal use against accidents; 
spectacles (optics); optical goods; diagnostic apparatus not for medical use; integrated circuit cards [smart cards].
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Priority claimed from 01/08/2016; Application No. : 87122691 ;United States of America 

3564141    12/01/2017
[International Registration No. : 1346248]
EMBR Labs Inc.
1340 Centre Street, Suite 203 Newton Center MA 02459 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable electronic modules for use in adhesive patches for heating and cooling of the body; downloadable and 
non-downloadable software for controlling wearable electronics in the field of wristbands and wearable electronic 
accessories; downloadable and non-downloadable software for controlling wearable electronics including headphones, 
necklaces, and clothing for heating and cooling of the body.

Cl.11;Wearable electronics, namely, wristbands and wearable electronic accessories for heating and cooling of the 
body; wearable electronic accessories including necklaces and clothing for heating and cooling of the body; electronic 
apparatus for heating and cooling of the body in the form of headphones.
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Priority claimed from 11/01/2017; Application No. : 2017-001831 ;Japan 

3564159    19/01/2017
[International Registration No. : 1346595]
NBC Meshtec Inc.
2-50-3 Toyoda, Hino-shi Tokyo 191-0053 Japan

Proposed to be Used
IR DIVISION
Cl.7;Cartridges for filtering machines; filtering machines; filters for cleaning cooling air (for engines); filters (parts of 
machines or engines); printing screens; printing machines; printing plates; sorting machines for industry; vacuum 
cleaner bags.

Cl.24;Bolting cloth; fabric; fabrics for textile use; fabric for boots and shoes; filtering materials of textile; mosquito 
nets.
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Priority claimed from 05/09/2016; Application No. : 4296750 ;France 

3564230    07/02/2017
[International Registration No. : 1345693]
V. MANE FILS
620 route de Grasse F-06620 LE BAR-SUR-LOUP France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in the perfumery industry, in the sanitary product industry and in the cosmetic product 
industry.

Cl.3;Perfumes, perfumery products, essential oils, soaps for personal use, cosmetics, hair lotions, shampoos, hair care 
product, products for hair coloring, cosmetic bath and shower preparations, laundry detergents, bleaching preparations 
and other substances for laundry use, cleaning, polishing, degreasing and abrasive preparations, detergents; deodorants 
[perfumery], antiperspirants [toiletries]; air freshener preparations; preparations for perfuming ambient air, namely, 
essential oils and perfumed sprays for indoor use; aromatic preparations and perfuming preparations.

7680



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

3564422    09/01/2017
[International Registration No. : 1345590]
RADOSLAW RACHWAL KWADRON
ul. Dworska 9 PL-32-340 Klucze Poland

Proposed to be Used
IR DIVISION
Cl.2;Food colorants, tattoo dyes, thinners for paints, marking ink for animals.

Cl.3;Colorants for toilet purposes, cosmetic creams, cosmetics, cosmetics for body care, make-up removing 
preparations, depilatory preparations, bleaching preparations, perfumery, cosmetics for skin care, preparations and 
applicators for tattooing, eau de Cologne, depilatory waxes, cosmetic kits, gels and other body care preparations.

Cl.8;Apparatus for tattooing, equipment and instruments for tattooing; hand tools and hand-operated tools, hand-
operated tools and instruments, parts and fittings for all the aforesaid goods, electrical machines (hand-operated) and 
machine parts for applying colorants.

Cl.10;Apparatus, instruments and tools for surgical, medical, dental and veterinary purposes, acupuncture needles, 
needles for medical purposes, needles for subcutaneous use, needles for syringes, suture needles, piercing needles and 
accessories, syringes for injections, electric apparatus for acupuncture, artificial limbs, eyes and teeth; orthopaedic 
articles, suture materials.

Cl.35;Import-export agencies, commercial information agencies, advertising agencies, photocopying, direct mail 
advertising, online advertising on a computer network, managing sales in shops and in warehouses of goods including: 
food colorants, tattoo dyes, thinners for paints, colorants for toilet purposes, cosmetic creams, cosmetics, cosmetics for 
body care, make-up removing preparations, depilatory preparations, bleaching preparations, perfumery, cosmetics for 
skin care, preparations for tattooing, eau de Cologne, depilatory waxes, cosmetic kits, gels and other body care 
preparations, apparatus for tattooing, equipment and instruments for tattooing, hand tools and hand-operated tools, 
hand-operated tools and instruments, tattooing needles, parts and fittings for die aforesaid goods, electrical machines 
(hand-operated) and machine parts for applying colorants, apparatus, instruments and tools for surgical, medical, dental 
and veterinary' purposes, acupuncture needles, needles for medical purposes, needles for subcutaneous use, needles for 
syringes, suture needles, piercing needles and accessories, syringes for injections, electric apparatus for acupuncture, 
artificial limbs, eyes and teeth, orthopaedic articles, suture materials, sale by means of teleshopping and via the Internet 
of goods, including food colorants, tattoo dyes, thinners for paints, colorants for toilet purposes, cosmetic creams, 
cosmetics, cosmetics for body care, make-up removing preparations, depilatory preparations, bleaching preparations, 
perfumery, cosmetics for skin care, preparations for tattooing, eau de Cologne, depilatory waxes, cosmetic kits, gels and 
other body care preparations, apparatus for tattooing, equipment and instruments for tattooing, hand tools and hand-
operated tools, hand-operated tools and instruments, tattooing needles, parts and fittings for die aforesaid goods, electric 
machines (hand-operated) and machine parts for applying colorants, apparatus, instruments and tools for surgical, 
medical, dental and veterinary purposes, acupuncture needles, needles for medical purposes, needles for subcutaneous 
use, needles for syringes, suture needles, piercing needles and accessories, syringes for injections, electric apparatus for 
acupuncture, artificial limbs, eyes and teeth, orthopaedic articles, suture materials.

Cl.44;Tattooing, physiotherapy, physical therapy, manicuring, massage, beauty salons, hairdressing salons, tattooing 
salons and studios, telemedical services, solarium services, visagists' services.
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3564431    01/02/2017
[International Registration No. : 1346679]
YummyEarth, Inc.
9 West Broad St., Suite 440 Stamford CT 06902 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Vitamin preparations; nutritional and dietary supplements.

Cl.30;Candy; vitamin-fortified candy; chocolate candies.
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Priority claimed from 24/08/2016; Application No. : 36071 ;Andorra 

3565175    06/02/2017
[International Registration No. : 1346908]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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Priority claimed from 21/04/2016; Application No. : 015365612 ;European Union 

3565179    17/10/2016
[International Registration No. : 1346286]
GROB-Werke GmbH & Co. KG
Industriestr. 4 87719 Mindelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, special-purpose machine tools, turntable machines, transfer lines, machining centres; precision 
machine tools; assembly machines, assembly systems, assembly lines, gantry robots, testing machines, the aforesaid 
goods for high-precision manufacture of machines, motors and engines, gear boxes, apparatus and assemblies and parts 
therefor, in particular for the automotive industry; flexible manufacturing systems, consisting of machining centres, 
automatic handling and transportation devices (machine parts); workpiece and pallet exchange units (machine parts); 
parts for the aforesaid goods; machine spindles, motor spindles (machine parts); workpiece carriers and workpiece 
pallets, linear motor drives (machine parts); tool stores, tool-checking devices, tool exchange systems, in particular 
consisting of tool-handling apparatus and tool-cleaning apparatus (machine parts); hydraulic controls for machine tools, 
manufacturing and machining installations.

Cl.9;Electric and electronic controls, and control and checking (supervision) apparatus for machine tools, special-
purpose machine tools, transfer lines, machining centres, flexible manufacturing systems, manufacturing and machining 
installations, assembly machines, assembly systems and assembly lines; inspection machines; computer programs, 
computer software, including downloadable from the internet, including for smartphones or tablets; control programs, 
evaluation software; parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Providing of access and rental of access time to databases, computer programs, virtual private networks, portals, 
online forums via the internet; telecommunication services; computer communication and internet access.

Cl.42;Engineering; electric or mechanical engineering; consultancy, planning, design and construction in the field of 
machining and manufacturing lines and machining and manufacturing installations (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); server administration; rental of web servers; rental of 
storage space on web servers, namely webspace; hosting web sites; electronic data back-up; leasing, hire and rental of 
computers, computer systems, computer programs and computer software; creation, development and design of 
computer programs and software; security services for protection against illegal network access; recovery of computer 
data; cloud computing; implementation, maintenance, rental, outsourcing and maintenance of computer programs and 
computer software; updating and maintenance of computer programs and software; technical consultancy with regard to 
the creating, development, use and application of computer programs and software; research in the field of computer 
programs and software; software as a service (SaaS).
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Priority claimed from 21/09/2016; Application No. : 015851041 ;European Union 

3565208    22/02/2017
[International Registration No. : 1346444]
IBILI MENAJE S.A.
Barrio San Juan, s/n E-20570 BERGARA (GUIPÚZKOA) Spain

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery; forks and spoons; side arms, other than firearms; safety 
razors; abrasives (hand instruments); non-electric can openers; oyster openers; stropping instruments; sharpening 
instruments; pliers; insecticide atomizers (hand tools); nutcrackers; hunting knives; cheese slicers, non-electric; cutters; 
non-electric egg slicers; wick trimmers [scissors]; non-electric pizza cutters; nail clippers, electric or non-electric; 
vegetable slicers; cutting tools; silver plate (knives, forks and spoons); table cutlery (knives, forks and spoons)); ladles; 
chopping knives; scaling knives; axes; sledgehammers; mortars for pounding; penknives; shovels (hand tools); mincing 
knives (hand tools); vegetable choppers; tongs; guns, hand-operated, for the extrusion of mastics; center punches (hand 
tools); scissors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; oil-scrubbing apparatus; oil burners; heat accumulators; steam accumulators; water purifying 
apparatus; water sterilizers; air deodorizing apparatus; hot air apparatus; air cooling apparatus; lighting torches; 
beverage cooling apparatus; rotisseries; barbecues; hot water bottles; electric coffee machines; water heating apparatus; 
plate warmers; cooking apparatus and installations; distillation apparatus; lighters; cooling apparatus and installations; 
roasting spits; sterilizers; evaporators; electric deep fryers; refrigerators; steam boilers, other than parts of machines; 
electric waffle irons; electric kettles; ice machines and apparatus; kitchen ranges (ovens); electric pressure cookers; grills
(cooking utensils); hot plates; roasters; electric cooking utensils; electric yogurt makers.

Cl.21;Household and kitchen utensils and containers; combs and sponges; brushes, brush-making materials; cleaning 
material; steel wool; unworked or semi-worked glass (except building glass); glassware, porcelain and earthenware; 
bottle openers; aerosol dispensers other than for medical use; cocktail stirrers; pottery; devices for household use 
containing heat exchange fluids for chilling food; candle extinguishers; sprinklers; sugar bowls; chamber pots; buckets; 
lazy susans (table utensils); cookware sets; non-electric whisks for household use; thermally insulated containers for 
beverages; bowls; isothermal bags; candy boxes; bottles; cooking skewers of metal; stew-pans; non-electric coffee 
makers; boxes of glass; boxes for dispensing paper towels; bread bins; cookie jars; tea caddies; cauldrons; non-electric 
heaters for feeding bottles; butter-dish covers; cheese-dish covers; candelabra [candlesticks]; drinking bottles for sports; 
pipettes [wine-tasters]; earthenware saucepans; sifters (household utensils); table centrepieces; brushes; ceramics for 
household use; fitted picnic baskets, including dishes; baskets for household use; trays; paper trays; closures for pot 
lids; cocktail shakers; strainers; pastry cutters; cookie (biscuit) cutters; ice buckets; trash cans; covers, not of paper, for 
flower pots; tea cozies; mixing spoons (kitchen utensils); ladles; soap dispensers; toilet paper dispensers; funnels; salad 
bowls; brooms; spatulas (kitchen utensils); spice racks; sponges for household use; scouring pads for cleaning; non-
electric fruit presses for household use; lunch boxes; filters for household use; flasks; non-electric deep fryers; dishes 
(tableware); shaped ironing board covers; chamois leather for cleaning; non-electric waffle irons; dripping pans; gloves 
for household use; apparatus for making ices and sorbets; non-electric kettles; egg cups; pitchers; vases; cruet sets for 
oil and vinegar; flowerpots; confectioners' decorating bags (pastry bags); butter dishes; fly swatters; non-electric 
blenders for household use; cookery molds; hand-operated mills for household use; non-electric portable coolers; 
cooking pots; basins (receptacles); scoops (tableware); grills (cooking utensils); pepper pots; hand-operated pepper 
mills; clothes pegs; plates; lunch boxes; coasters not of paper and other than table linen; garlic presses (kitchen 
utensils); graters (household utensils); containers for household or kitchen use; heat-insulated containers; crumb trays; 
watering cans; rolling pins; corkscrews; carpet beaters; salt cellars; table mats (table utensils); dinner sets (tableware); 
napkin holders; siphon bottles for carbonated water; cutting boards for the kitchen; washing boards; ironing boards; 
noodle machines (hand-operated implements); sieves (household utensils); pot lids; dish covers; vacuum bottles; 
teapots; non-electric crushers for household use; non-electric cooking utensils; household utensils; tableware; perfume 
vaporizers; cruet stands.
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3565422    12/12/2016
[International Registration No. : 1346041]
PIAGGIO & C. S.P.A.
Viale Rinaldo Piaggio, 25 I-56025 PONTEDERA (PISA) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; antifreeze and antifreezing liquids; liquid chemicals used to inhibit and remove 
limescale deposits; liquid stabilizing chemical preparations for cooling circuits for internal combustion engines for motor 
vehicles, tractors, earth-moving machines, commercial and industrial vehicles, 2/4 time engines for motor vehicles, and 
fixed and naval engines; descaling preparations for industrial purposes for use in connection with radiators, internal 
combustion engines and cooling circuits related to said equipment; chemical preparations, namely, degreasing and 
cleaning solvents for use in connection with radiators, internal combustion engines and cooling circuits related to said 
equipment; chemical additives for motor fuels; brake fluids; protective antifreeze fluids for compressed-air braking 
systems of industrial vehicles; power steering fluid.

Cl.4;Lubricating oils and greases for starting devices for vehicle, trucks, agricultural machines, earth-moving machines, 
tractors; lubricating oils and greases in general for the internal combustion engines of motor vehicles and motorcycles, 
trucks, tractors, earth-moving machines and other mobile or stationary equipment, industrial and commercial vehicles; 
lubricating oils and greases for transmission devices of vehicles, trucks, agricultural machines, earth-moving machines, 
tractors; oils for the deep cleaning of bleaching machines and chain saws; oils for fixed and naval engines; liquid fuels 
including motor fuels; oils specifically for industrial purposes; oils for chucks, slider rails, gears; protective greases for 
industrial purposes; oils for the tempering of metals; cooling lubricants for the cutting of metals; cooling lubricants which 
can be mixed with water; oils, fluids and lubricants for the pressing and cutting of metals; oils for servo-command 
hydraulic systems, in particular for motor vehicles, trucks, earth-moving machines, tractors and agricultural machinery in 
general, industrial and commercial vehicles; oils for the gearshift forks of motor vehicles and oils for brake cylinders; 
multi-use lubricants; chain lubricants for bicycles and motorcycles.
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Cl.7;Igniting devices for internal combustion engines; axles for machines; transmission shafts, other than for land 
vehicles; carburetter feeders; alternators; grease rings [parts of machines]; piston segments; ball rings for bearings; kick 
starters for motorcycles; connecting rods for machines, motors and engines; gear boxes other than for land vehicles; 
sparking plugs for internal combustion engines; glow plugs for Diesel engines; carburetters; crankcases for machines, 
motors and engines; control cables for machines, engines or motors; cylinders for motors and engines; dynamo belts; 
belts for machines; fan belts for motors and engines; belts for motors and engines; cowlings [parts of machines]; exhaust 
manifold for engines; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and 
engines; compressors [machines]; steam condensers [parts of machines]; fuel conversion apparatus for internal 
combustion engines; rack and pinion jacks; roller bearings; ball-bearings; self-oiling bearings; anti-friction bearings for 
machines; bearings for transmission shafts; dynamos; anti-pollution devices for motors and engines; control 
mechanisms for machines, engines or motors; fuel dispensing pumps for service stations; fuel economisers for motors 
and engines; filters [parts of machines or engines]; filters for cleaning cooling air, for engines; current generators; joints 
[parts of engines]; injectors for engines; lubricators [parts of machines]; exhausts for motors and engines; compressed 
air engines; motors, other than for land vehicles; motors, electric, other than for land vehicles; hydraulic engines and 
motors; starters for motors and engines; shock absorber plungers [parts of machines]; pistons for cylinders; pistons for 
engines; lubricating pumps; pumps [parts of machines, engines or motors]; pulleys [parts of machines]; radiators 
[cooling] for motors and engines; pressure regulators [parts of machines]; speed governors for machines, engines and 
motors; pressure reducers [parts of machines]; water heaters [parts of machines]; grease boxes [parts of machines]; 
mufflers for motors and engines; dynamo brushes; brushes, electrically operated [parts of machines]; drums [parts of 
machines]; looms; transmissions for machines; turbines other than for land vehicles; turbocompressors; clack valves 
[parts of machines]; pressure valves [parts of machines]; fans for motors and engines.

Cl.9;Data processing equipment; downloadable computer programs; recorded computer operating programs; recorded 
computer programs; recorded computer software; measuring instruments; magnetic data carrier; processors as being 
central processing units; downloadable computer software applications; electric accumulators; electric batteries; external 
batteries; sirens; chargers for electric batteries; portable chargers; flashing safety lights; radios; speed checking 
apparatus for vehicles; speedometers for vehicles; vehicle breakdown warning triangles; safety goggles; protective face 
shields for protective helmets; protective helmets; safety helmets; articles of protective clothing for motorcyclists for 
protection against accident or injury, irradiation and fire; articles of protective clothing for wear by motorcyclists for 
protection against accidents or injury, namely, safety boots and safety gloves; fireproof motorcycle racing suits for safety 
purposes; computers; mouse pads; computer mice; USB cables; USB adapters; blank USB flash drives; electronic pens 
for visual display units; magnetically encoded credit cards and payment cards; wireless headsets for use with mobile 
telephones; headphones; headsets; diagnostic software designed for maintenance and repair of motor vehicles; pre-
recorded compact disks containing vehicle owner manuals and software for managing the vehicle maintenance schedule; 
video game cartridges; computer game programs; mobile phones; portable media players; protective covers for mobile 
phones; protective covers for portable multimedia players; protective covers for audio reproduction devices; protective 
covers for palmtops; protective covers for electronic agendas; protective covers for photographic cameras; protective 
covers for film cameras; protective covers and cases for tablet computers; cases especially made for photographic 
apparatus and instruments; eyeglass cases; spectacles; spectacle frames; eyeglass chains; eyeglass cords; chains and 
cords for sunglasses; optical lenses; optical corrective lenses; lenses for eyeglasses; video game cassettes; video game 
discs; memory cards for video game machines; satellite navigational apparatus, namely, a global positioning system 
[GPS].

Cl.12;Two, three, four wheeled vehicles; bodies for vehicles; brakes for vehicles; caps for land vehicle gas tanks; 
luggage, nets for vehicles; seat covers for vehicles; shock absorbing springs for vehicles; suspension shock absorbers 
for vehicles; vehicle chassis; vehicle seats; pneumatic tires; casings for pneumatic tires; non- skid devices for vehicle 
tires; adhesive rubber patches for repairing inner tubes; tire pumps for bicycles and motorcycles; repair outfits for inner 
tubes, namely, tire repair patches; rims for vehicle wheels; valves for vehicle tires; air bags in the nature of safety devices 
for automobiles; electric cigarette lighters for land vehicles; anti- theft devices for vehicles; antitheft alarms for vehicles; 
horns for vehicles; safety seats for children for vehicles; bells for cycles; stands for bicycles and motorcycles as parts of 
bicycles and motorcycles; mudguards; direction signals for vehicles; frames for bicycles and motorcycles; luggage 
carriers for vehicles; pedals for bicycles and motorcycles; rearview mirrors; saddle covers for bicycles and motorcycles; 
saddlebags adapted for bicycles and motorcycles; saddles for bicycles and motorcycles; engines for land vehicles; 
electric motors for land vehicles; motorcycle bags namely tank bags, sissy bar bags, tail bags, side hardbags, topcases.

Cl.16;Diaries; notebooks and exercise book; pens; fountain pens; rollerball pens; pencils; felt pens; writing pens; pen-
holders not of precious metal; adhesive labels; stickers and decalcomania transfers; flags made from paper; calendars; 
catalogues in the field of motorcycles and motorcycle accessories; paper atlases; brochures about travels, lifestyle and 
entertainment; booklets about travel, lifestyle and entertainment; document folders for cards and documents; albums for 
stamps, stickers, coins and photographs; magazines about travel, lifestyle and entertainment; lithographs; photographs; 
newspapers; printed periodicals in the field of travel, lifestyle and entertainment; books in the field of travel, lifestyle and 
entertainment; photographic prints, posters, postcards; erasers; cardboard boxes; agendas; note papers; photo albums; 
greeting cards; note pads; paper admission tickets for general use; envelopes; business cards.

Cl.18;Bags; handbags; travelling bags; briefcases; leather briefcases; leather credit card holders; wallets; leatherware 
in the nature of key cases; purses; trunks; suitcases; cosmetic bags sold empty; bags for sports; shoulder bags; leather 
shopping bags; school bags; rucksacks; sets of leather travelling bags; garment bags for travel; shoe bags for travel; 
beach bags; duffel bags; bags for mountain-climbers in the nature of all-purpose carry bags; vanity cases, not fitted; 
animal hides; storage boxes and cases made of leather; unfitted furniture coverings of leather; umbrellas; parasols; 
leather leashes.

Cl.25;Clothing namely coats, mantles, raincoats, dresses, suits, skirts, jackets, trousers, jeans, waistcoats, shirts, tee-
shirts, blouses, jerseys, sweaters, blazers, cardigans, stockings, socks, underwear, night gowns, pajamas, bathrobes, 
bathing suits, sports jackets, wind-resistant jackets, anoraks, tracksuits, sweatshirts, neckties, scarves, shawls, 
bandanas, foulards, sashes for wear, gloves, belts, waterproof clothing, namely waterproof shirts, waterproof pants, 
waterproof coats, footwear, footwear for motorcyclists, boots, shoes, sport shoes, headwear, namely, hats, berets, visors.

Cl.35;Wholesale and retail store and distribution of advertising material in respect of chemical substances for use in 
the automotive industry and lubricants, eyewear, protective clothing for motorcyclists, protective helmets, computers, 
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computer software, electric apparatus and instruments, apparatus for recording, transmission or reproduction of sound 
and images and accessories thereof, vehicles, parts and fittings thereof, watches and jewelry, stationery and writing 
instruments, printed matters, leatherware, household and kitchen utensils, clothing and accessories thereof, footwear, 
headwear, games and playthings; wholesale and retail store and distribution of machines and machine tools, motors and 
engines [except for land vehicles], machine coupling and transmission components [except for land vehicles].

Cl.37;Repair, installation and maintenance services of two, three, four wheeled vehicles, bodies for vehicles, brakes for 
vehicles, caps for land vehicle gas tanks, luggage nets for vehicles, seat covers for vehicles, shock absorbing springs for 
vehicles, suspension shock absorbers for vehicles, vehicle chassis, vehicle seats, pneumatic tires, casings for pneumatic 
tires, non-skid devices for vehicle tires, adhesive rubber patches for repairing inner tubes, tire pumps for bicycles and 
motorcycles, repair outfits for inner tubes, namely, tire repair patches, rims for vehicle wheels, valves for vehicle tires, air 
bags in the nature of safety devices for automobiles, electric cigarette lighters for land vehicles, anti-theft devices for 
vehicles, antitheft alarms for vehicles, horns for vehicles, safety seats for children for vehicles, bells for cycles, stands for 
bicycles and motorcycles as parts of bicycles and motorcycles, mudguards, direction signals for vehicles, frames for 
bicycles and motorcycles, luggage carriers for vehicles, pedals for bicycles and motorcycles, rearview mirrors, saddle 
covers for bicycles and motorcycles, saddlebags adapted for bicycles and motorcycles, saddles for bicycles and 
motorcycles, engines for land vehicles, electric motors for land vehicles, motorcycle bags namely tank bags, sissy bar 
bags, tail bags, side hardbags, topcases, machines and machine tools, motors and engines [except for land vehicles], 
machine coupling and transmission components [except for land vehicles].
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Priority claimed from 09/09/2016; Application No. : 21267219 ;China 

3565440    29/11/2016
[International Registration No. : 1345632]
BEIJING NMC CO., LTD.
No.8 Wenchang Avenue, Beijing Economic-Technological Development Area 100176 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Electron industry equipment; printed circuit board processor; machinery for storage battery industry; machines 
and equipment for glass industry (including domestic glass machines); optics cold processing equipment; electrostatic 
industry equipment; valves [parts of machines]; pneumatic transporters; vacuum pumps [machines]; washing apparatus.

Cl.9;Epitaxial wafers of silicon; integrated circuits; chips [integrated circuits]; printed circuit boards; light-emitting 
diodes [LED]; solar panels for the production of electricity; batteries, electric; accumulators, electric; photovoltaic cells; 
solar batteries.
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Priority claimed from 08/07/2016; Application No. : 015623812 ;European Union 

3565443    19/12/2016
[International Registration No. : 1345628]
3PX Systemservice GmbH
Aiglhofstraße 27 A-5020 Salzburg Austria
DDI Daschiel Development & Investments GmbH
Otto-von-Lilienthalstraße 102 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.35;Advertising; dissemination of advertising matter; publication of publicity texts; rental of advertising space; sales 
promotion for others; arranging newspaper subscriptions for others; marketing studies; opinion polling; compilation of 
statistical information; updating and maintenance of data in computer databases; updating of advertising material; 
providing business information via a web site; computerised file management; data search in computer files for others; 
publication of publicity texts; advertising by mail order; on-line advertising on a computer network; arranging and 
conducting of advertising events; dissemination of advertising matter; sales promotion for others; rental of advertising 
space on the internet; advertisement for others on the internet; collating of data in computer databases.

Cl.38;Telecommunications; internet based telecommunication services; communication services over computer 
networks.

Cl.41;Publishing services; publication of books, magazines, almanacs and journals; information about entertainment 
and entertainment events provided via online networks and the internet; electronic text publishing services; arranging 
and conducting competitions; organisation of events for cultural, entertainment and sporting purposes; cultural services.
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3565474    19/01/2017
[International Registration No. : 1345598]
Valentin & Rose GmbH
Erlbachstr. 33 81249 München Germany

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies 
[jellies], jams, compotes; eggs; milk and milk products; dairy products and dairy substitutes; edible oils and fats, in 
particular hemp oils for food; ready meals, soups and broths, snacks and desserts, mainly consisting of eggs and/or meat 
and / or seafood and / or meat substitute and / or vegetables and / or fruit; all aforementioned products also with added 
hemp juice; processed hemp seeds.

Cl.30;Coffee, tea, cocoa and substitutes therefor; rice; tapioca and sago; flour and cereal products, bread, pastry and 
confectionery; chocolate and sweets; sweets, chocolate bars and chewing gum; cake; macarons; cake dough; ready-to-
bake dough; edible ices and ice confectionery; frozen yogurt, sherbets [ices]; sugar, honey, treacle; yeast, baking 
powder; salt; mustard; vinegar, sauces [condiments]; spicy sauces, chutneys and pastes, pesto, salad dressings; spices; 
ready meals and savory snacks, mainly consisting of pasta, ready meals based on rice, ready meals in the form of pizzas; 
sandwiches; all aforementioned products also with added hemp juice.

Cl.31;Seeds and agricultural, horticultural and forestry products, not included in other classes; raw or unprocessed 
hemp seeds.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; flavored, carbonated beverages; fruit 
beverages and fruit juices; lemonades; syrups and other preparations for making beverages; all the aforementioned 
products on the basis of hemp juice or with hemp juice.

Cl.35;Business management; business administration; office functions; advertising; marketing and sales promotion; 
retail and wholesale services in relation to food and beverages, clothing, footwear, headgear, bags and luggage 
containers; business advisory services relating to the establishment and operation of franchises; business assistance 
relating to the establishment of franchise companies.
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Priority claimed from 30/11/2016; Application No. : 4020160105985 ;Republic of Korea 

3565475    07/02/2017
[International Registration No. : 1346919]
Kukdong Jeyen Co., Ltd.
3F, 135, Hasinbeonyeong-ro, Saha-gu Busan Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Antifreeze; brake fluid; hydraulic oils; coolants for vehicle engines; hydraulic brake fluid; power steering fluid; anti-
freeze for vehicle cooling systems; hydraulic fluids for automotive brakes; transmission fluid; transmission oil; anti-freeze
for vehicle radiators; automatic transmission fluids; anti-freeze for windscreen washer systems; hydraulic fluids; water-
repellent coating agents for automotive windows; chemical additives to motor fuel for petroleum products; chemical 
additives to motor fuel; windshield de-icer fluids; chemical additives for engine cooling systems.

Cl.4;Lubricating oil; lubricating oil for motor vehicle engines; lubricating oils and greases; engine oils; gear oils; motor 
oil; industrial oil for use in metalworking; automotive engine oils; automotive greases; industrial grease; solid lubricants; 
industrial lubricants; automobile lubricants; motor vehicle lubricants; all purpose lubricants; cutting fluids; grease for 
machines; lubricating grease for vehicles; cutting oil for industrial metal working.

7692



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

3565498    23/02/2017
[International Registration No. : 1346501]
Nonstress, Inc.
3-1, Hiroo 1-chome, Shibuya-ku Tokyo 150-0012 Japan

Proposed to be Used
IR DIVISION
Cl.3;Nail polish; nail polish removers; cosmetics for nail care; cosmetics; false nails; adhesives for nail art; soaps and 
detergents; perfumery; abrasive paper; abrasive cloth; abrasive sand; pumice stone; polishing paper.

Cl.9;Computer programs for smartphones; downloadable game programs; electronic machines, apparatus and their 
parts; downloadable music files; downloadable image files; cell phone straps.

Cl.44;Beauty salons; hairdressing salons; health counseling; providing health care information; providing medical 
information; chiropractics; dietary and nutritional guidance; rental of apparatus and instruments for use in beauty salons 
or barbers' shops.
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Priority claimed from 03/08/2016; Application No. : 4020160059198 ;Republic of Korea 

3565511    03/02/2017
[International Registration No. : 1346920]
FarmHannong Co., Ltd.
6F, FKI Tower, 24, Yeoui-daero, Yeongdeungpo-gu Seoul 07320 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; mixed fertilizers; nitric acid; sulfuric acid; phosphoric acid; mineral acids; chemicals used in 
industry/science and photography as well as in agriculture/horticulture and forestry; plant growth promoting 
preparations; plant growth regulating preparations; agricultural chemicals, except fungicides, herbicides, insecticides 
and parasiticides; horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; chemicals for 
forestry, except fungicides, herbicides, insecticides and parasiticides.

Cl.5;Insecticides; herbicides; fungicides; insect repellents; soil-sterilising preparations; acaricides; algicides; mosquito-
repellent incenses; virucides; fumigants.

Cl.31;Seeds for agricultural purposes; fruit seeds; seeds for horticultural purposes; cereal seeds, unprocessed; grains 
[cereals]; unprocessed fruits; saplings; fresh fruits and vegetables.
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Priority claimed from 01/09/2016; Application No. : 015791569 ;European Union 

3565514    21/10/2016
[International Registration No. : 1346439]
Be MATE COMMUNITY ESPAÑA, SAU
c/. Velázquez, 50 E-28001 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.35;Advertising services; dissemination of advertisements; promotion and marketing of third-party goods and 
services via computer and communication networks; advertising services relating to hotels and accommodation; 
compilation of information in computer databases.

Cl.38;Telecommunication services; access to Internet portals for arranging accommodation; provision of a website 
where users can make assessments, critiques and recommendations with regard to events and activities in the field of 
accommodation (provision of Internet forums); mediation and rental of access time to a database.

Cl.43;Mediation of temporary accommodation, also via an Internet platform; provision of food services and 
accommodation of guests, namely reservation and hiring of catering services and accommodation for guests; provision 
of an online evaluation database for catering services and temporary accommodation for guests, also via an Internet 
platform; preparation and provision of information regarding catering services and temporary accommodation for guests, 
also via an Internet platform; provision and distribution of information regarding accommodation, also via an Internet 
platform.
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3565554    07/10/2016
[International Registration No. : 1347711]
MOMIS MOBILYA SANAYI VE DIS TICARET A.S
Osmangazi Mahallesi Maresal Fevzi Çakmak Caddesi No:29 Kiraç Esenyurt Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.20;Furniture, made of any kind of material; mattresses, pillows, air mattresses and cushions, not for medical 
purposes, sleeping bags for camping, water beds, not for medical purposes; mirrors; bouncing chairs for babies, 
playpens for babies, cradles, infant walkers; display boards, frames for pictures and paintings, identification plates, 
identification tags, nameplates, identification labels made of wood or synthetic materials; small hardware goods of wood 
or synthetic materials included in this class, furniture fittings, of wood or synthetic materials, opening and closing 
mechanisms of wood or synthetic materials; ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, 
namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster; storage baskets [furniture], 
fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding stairs of 
wood or synthetic materials; bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, bead curtains for 
decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods.

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes; curtains, bed 
covers, sheets (textile), pillowcases, blankets, quilts, towels.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
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agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, furniture, made of any kind of material, mattresses, pillows, air mattresses and cushions, not for 
medical purposes, sleeping bags for camping, water beds, not for medical purposes, mirrors, bouncing chairs for babies, 
playpens for babies, cradles, infant walkers, display boards, frames for pictures and paintings, identification plates, 
identification tags, nameplates, identification labels made of wood or synthetic materials, small hardware goods of wood 
or synthetic materials included in this class, furniture fittings, of wood or synthetic materials, opening and closing 
mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, 
namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, baskets, fishing baskets, 
kennels, nesting boxes and beds for household pets, portable ladders and mobile boarding stairs of wood or synthetic 
materials, bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, trip curtains, bead curtains for 
decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods, woven or non-woven textile fabrics, textile goods 
for household use, not included in other classes, namely curtains, bed covers, sheets (textile), pillowcases, blankets, 
quilts, towels enabling customers to conveniently view and purchase those goods, such services may be provided by 
retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 30/06/2016; Application No. : 015602246 ;European Union 

3566098    15/12/2016
[International Registration No. : 1347565]
Vibracoustic GmbH
Europaplatz 4 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicle parts, in particular motor bearings, elastically and hydraulically damping bearings, gearbox bearings, 
bodywork bearings, torque supports, support bearings, damping elements for drive units, in particular torsional vibration 
dampers, pulleys, central bearing blocks, elastic motor bearings for noise reduction and vibration insulation, in particular 
based on a metal-elastomer composite, vibration absorbers, in particular steering vibration absorbers, bodywork 
vibration absorbers, cardan shaft dampers, shock absorber springs and suspension springs for vehicles, in particular for 
motor vehicles, shock absorber springs for drivers' cabs and vehicle seats, in particular for motor vehicles, air springs 
and suspension struts, in particular made using bellows of elastomeric material for vehicles, in particular motor vehicles.

Cl.17;Rubber, gutta-percha, gum; plastic material in extruded form for use in production; packing, stopping and 
insulating materials; flexible tubes, not of metal; insulating products, namely for insulating against sound, cold, heat, 
impact, vibration, shock, moisture and environmentally hazardous substances, in particular for vehicle and machine 
construction and for the building sector, conveyor installations, public roads, noisy environments, and sports and leisure 
facilities; the aforesaid insulating products, made using elastomers and thermoplastic elastomers, in particular based on 
natural and synthetic rubber, and made using of thermoplastics, thermosetting plastics, plastisols, foams of plastic and of
metal, bitumen and substances similar to bitumen, non-woven fabrics, or of mineral, plastic and natural fibres and fabrics 
made with the aforesaid fibres; the aforesaid materials with or without fillers and with or without accessories of metal; 
insulating panels, insulating foils, insulating mats and insulating coatings, in particular to protect against noise and heat 
transmission; shaped plastic parts, in particular made using thermoplastic elastomers, for insulating vehicles and 
machines, in particular against transmission of sound; seals and insulating materials, in particular sound deadening and 
sealing means for vehicles; loading area lining with integrated sound insulation, in particular for vehicles; sandwich 
systems (insulators), in particular made using elastomers and thermoplastic elastomers, in particular with added filler and 
in combination with materials of all kinds; engine-mounted encapsulation for insulation, in particular for vehicle 
construction, and bodywork-mounted encapsulation; sound absorbing materials, in particular for vehicle and machine 
construction and against traffic noise; shielding capsules and shielding elements of the aforesaid kind, with or without a 
sound-absorbing lining, tubular components (insulating materials), in particular with a sound-absorbing lining, for use in 
vehicle construction and mechanical engineering; sound-absorbing insulating systems, in particular based on shaped 
films.
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Priority claimed from 18/12/2015; Application No. : 014944111 ;European Union 

3566101    05/02/2016
[International Registration No. : 1346977]
Citrix Systems, Inc.
851 West Cypress Creek Road Fort Lauderdale FL 33309 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Internet portal services; telecommunications services; mobile telephone communications services; 
telecommunications portal services; satellite, cellular and radio communication services; remote transmission of data by 
means of telecommunications; provision of access to chat rooms; electronic transmission of data (including images, 
graphics, sound, text video clips, files or audio-visual data, messages and documents); electronic bulletin boards; 
electronic message boards; search engine services; email and instant messaging services; broadcasting and 
dissemination, namely, broadcasting, disseminating, transmitting, uploading, receiving, sharing, posting, editing, 
displaying, playing, storing, organizing or otherwise transmitting data, graphics, text, voice, signals, images, photographs 
sound, audio content, videos, files, messages, documents and other information over the Internet, intranets, or extranets, 
by mobile telephone networks, or by other global computer networks, information networks or communications networks 
including wireless, cable, satellite, radio and cloud, or by other electronic means including telecommunications apparatus 
and electronic media; provision of chat room services; enabling and managing communications and transmission of data, 
voice, signals, images video clips, files and other information over cross-domain information systems; Internet portal 
services to enable uploading, downloading sharing, exchanging, receiving, posting, editing, displaying, storing, 
organizing or otherwise transmitting data, graphics, text, voice, signals, images, photographs sound, audio content, 
videos, files, messages, documents and other information over the Internet, intranets, or extranets, by mobile telephone 
networks, or by other global computer networks, information networks or communications networks including wireless, 
cable, satellite and cloud, or by other electronic means; transmitting digital content over the Internet, intranets, or 
extranets, by mobile telephone networks, or by other global computer networks, information networks or communications 
networks; streaming events, meetings, presentations, shows, exhibitions, seminars, conferences, workshops, lectures, 
discussions and any other performances live or recorded, in real time or otherwise; remote transmission of events, 
meetings, presentations, shows, exhibitions, seminars, conferences, workshops, lectures, and any other performances 
live or recorded, in real time or otherwise; provision of access to electronic conferencing, audio conferencing, video 
conferencing, and electronic discussion groups; communication of information (including web pages); provision of 
access to data, documents, information or files stored electronically to remote users; providing multiple user access to 
global computer information networks for the transfer and dissemination of information and files; providing online forums 
for transmission of messages among computer users; data streaming services; remote transmission of data, information 
and files by means of telecommunications; providing access to computer software applications; providing an online 
forum (or an online web site) where computer users can interact with other computer users concerning topics of general 
interest; providing an online forum (or an online web site) where computer users. can search for other computer users to 
create and participate in online communities and social networks; website portal services; linking to websites of others; 
broadcasting of commercials and other programs via the Internet, intranets, or extranets, by mobile telephone networks, 
or by other global computer networks, information networks or communications networks ; providing a website that 
enables users to receive coupons, rebates, discounts, promotional messages and advertising from third party retailers, 
marketers and service providers and to receive targeted content and information from publishers, media and content 
service providers; broadcasting services; services for managing, monitoring and testing secure communications over 
computing architectures; leasing access time to a computer database; uploading, downloading and exchanging data, 
information and files between computers; leasing of access to websites; leasing of access time to a global computer 
network including the Internet; hire of electronic mail boxes; rental of telecommunications communication apparatus; 
rental of telecommunications communication services; information, advisory and consultancy services relating to all of 
the aforesaid services.

Cl.42;Computer programming services; design and development of computer products, computer network apparatus, 
computer hardware, computer software and of computer systems; design and development of communications and 
telecommunications apparatus and software; design of computer hardware, software and firmware; technical support 
services, namely, installing, diagnosing, troubleshooting and repair of computer software and hardware, web and 
database applications, servers, websites, and telecommunications networking hardware, apparatus, and instruments; 
installation, maintenance, monitoring, debugging, testing and repair of computer software and hardware; hosting a web 
site that allows computer users to create, record, upload, download, share, exchange, receive, post, edit, display, store, 
organize and/or otherwise provide data, graphics, text, voice, signals, images, sound, audio content, videos, files, 
messages, documents and other information over the Internet, intranets, or extranets, by email, by mobile telephone 
networks, or by other global computer networks, information networks or communications networks including wireless, 
cable, satellite and cloud, or by other electronic means; uploading, downloading and exchanging files between 
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computers; research, design and development of computer software to enable the hosting, recording, transmitting and 
broadcasting of events, meetings, presentations, shows, exhibitions, seminars, conferences, workshops, lectures, 
discussions, and any other performances live or recorded, in real time or otherwise; computer services featuring 
streaming software to enable hosting, recording, transmitting and broadcasting of events, meetings, presentations, 
shows, exhibitions, seminars, conferences, workshops, lectures, discussions, and any other performances live or 
recorded, in real time or otherwise; design, development, installation, maintenance, repair and testing of computer 
software and hardware; design, development, installation, maintenance, repair and testing of computer software and 
hardware for virtualization; design, development, installation, maintenance, repair and testing of computer software and 
hardware for mobility management and remote access; design, development, installation, maintenance, repair and testing 
of computer software and hardware for collaboration; design, development, installation, maintenance, repair and testing 
of computer software and hardware for computer network optimization and security; design of computer software and 
hardware for the transmission and sharing of global network traffic, data and information among computer users, network 
computers, network servers and routers; installation, maintenance, monitoring, debugging, testing and repair of computer
software; installation, maintenance, monitoring, debugging, testing and repair of communications protocols and data 
streaming; installation, maintenance, testing, monitoring, developing, debugging and repair of communications software, 
traffic management software and communications protocols; computer services for implementing, managing, monitoring 
and testing communications protocols over the Internet, intranets, extranets, mobile telephone networks or over any 
other communications or information network or global computer. network, or by any other electronic means, including 
wireless, cable, satellite and cloud; monitoring, analyzing and testing the safety and security of communications 
apparatus, software, servers and protocols; design, development and testing of computer systems and configurations for 
use as, or in conjunction with data centers including off-site data centers; technical consultation services in the field of 
computer software, computer hardware and computer systems; research and development of products including 
computer hardware, software and telecommunications apparatus; testing of computer hardware, software and 
telecommunications apparatus; design and development of computer databases and computer file management software; 
design and development of computer software to allow users to upload third party computer applications through a web 
interface; hosting the websites of others; design, development and testing of computer hardware and software and 
implementation of computer software that allows the user to operate in a secure environment that enables secure-mode 
access to email, documents and corporate Intranets; computer systems analysis; research and development of computer 
systems and applications in connection with file sharing, data management and the management of data centers; design 
of computer software for enabling and managing crossdomain information systems; design and testing of computer 
hardware and software for systems vulnerability analysis; design and development of encryption software; design, 
development, installation, maintenance and repair of computer software, video conferencing software and 
communications and telecommunications software; design services in relation to information technology and computer 
systems; design and development of web pages and websites; computer services in the nature of customized web pages 
featuring user-defined information, personal profiles and information; computer services, namely, hosting online web 
facilities for others for organizing, recording and conducting online events, meetings, gatherings, presentations, shows, 
exhibitions, seminars, conferences, workshops, lectures, and discussions organizing; providing search engines for the 
Internet for obtaining data on a wide variety of topics and fields of general interest via the Internet; hosting of digital 
content on the Internet and other global computer networks, information networks and communications networks, 
namely, online journals and blogs; providing temporary use of non-downloadable computer software for use in the 
creation and publication of online journals and blogs; website hosting services; computer services, namely, providing 
search engines for obtaining data on a global computer network; repair, maintenance, installation, monitoring and 
debugging of computer software and Internet technology applications and firmware used in data centers including off-site 
data centers; leasing of computer systems for data processing including virtual computer systems for data processing; 
computer design services for interactive communications and broadcasting; rental or leasing of computer hardware and 
software and of communications apparatus; design services; research and development of new products; information, 
advisory and consultancy services relating to all of the aforesaid services. 
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3566104    21/02/2017
[International Registration No. : 1282605]
Recreation and Sports Equipment Plant CJSC
Montazhniy proezd, 6B, Cheboksary RU-428037 Chuvashia Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Arbours [structures of metal]; fences of metal; works of art of common metal; framework of metal for building; 
buildings of metal; buildings, transportable, of metal; steel buildings; staircases of metal; porches of metal [building]; 
latticework of metal; grilles of metal; clips of metal for cables and pipes.

Cl.19;Buildings, not of metal; buildings, transportable, not of metal; staircases, not of metal; stair-treads [steps], not of 
metal.

Cl.28;Swimming pools [play articles]; starting blocks for sports; stuffed toys; mobiles [toys]; ring games; bladders of 
balls for games; fairground ride apparatus; swings; scale model kits [toys]; scale model vehicles; appliances for 
gymnastics; clay pigeon traps; billiard tables; tables for table tennis; body-building apparatus; machines for physical 
exercises; shin guards [sports articles]; chest expanders [exercisers].
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Priority claimed from 15/06/2016; Application No. : 015542517 ;European Union 

3566115    15/12/2016
[International Registration No. : 1347557]
Blancco Technology Group IP Oy
Länsikatu 15 FI-80110 Joensuu Finland

Proposed to be Used
IR DIVISION
Cl.9;Data erasure software; data destruction software; downloadable computer security software; mobile apps; 
application software, computer application software and downloadable computer software applications for use in relation 
to data erasure; computer application software for mobile devices; software for cloud computing services; software for 
servers; computer hardware; downloadable applications for use with mobile devices; computer hardware and computer 
software for use in relation to data erasure management; software for diagnostics and troubleshooting; diagnostic and 
troubleshooting application software; electronic publications; downloadable publications; computer software and 
computer hardware for use in the repair of mobile devices; computer software and computer hardware for use in IT asset 
disposal and recycling.

Cl.42;Design and development of computer hardware and software; design and development of mobile applications; 
hardware and software consulting services; software as a service; computer software technical support services; 
computer programming; data security services; computer services, namely data erasure services; computer 
programming services for commercial analysis and reporting; cloud computing services; design and development of 
electronic data security systems; computer services, namely destroying documents and other forms of recorded media 
and data storage media; IT consultancy, advisory and information services; providing temporary use of non-
downloadable software for use in relation to data erasure, diagnostics and troubleshooting.
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3566116    15/09/2016
[International Registration No. : 1346438]
ASTRADENTIUM HEALTH TECHNOLOGIES, S.L.
C. Esteve Terrades, 1, Edif. Rdit Pmt. Parc UPC E-08860 CASTELLDEFELS Spain

Proposed to be Used
IR DIVISION
Cl.10;Artificial implants and prostheses; artificial organs and implants; dental prostheses; otological apparatus for 
prosthesis; medical prostheses; fillers with artificial materials for hollow bones; prostheses for surgical treatment; 
prostheses for medical treatment; apparatus for artificial internal organs; artificial hip joints; heads for hip prostheses; 
artificial cartilage; artificial cartilage made with synthetic materials; prosthetic devices of silicone; prosthetic sockets 
used for holding prostheses to the body; stents; artificial bones; artificial implants; biodegradable implants; medical 
implants; bone implants; implants [prostheses] for use in bone grafts; implants [prostheses] for bone surgery; implants 
[prostheses] for use in facial surgery; prosthetic implants; implants [prostheses] for use in jaw surgery; grafts for surgical
use; instruments for prosthesis implants; cartilage replacement materials; artificial bone materials; material for biological 
bone implants; implant materials for surgical purposes [prostheses]; ceramic artificial bone materials; implant models; 
artificial parts for the body; plates in the form of orthopedic surgical implants; silicone preparations for cosmetic 
implants; biodegradable prostheses; bone prostheses; prostheses for implantation in the jaw bone; substitutes for bone 
grafts; bone substitutes for surgical use; compression screws in the form of orthopedic surgical implants; subcutaneous 
valves for implantation; prosthetic rods; crowns for protecting teeth; artificial teeth; implants [prostheses] for dental 
surgery; implants [prostheses] for use in dentistry; dental implants made of artificial materials; artificial jaws; implant 
materials for dental surgery [prostheses]; artificial parts for teeth; denture parts; parts of dental prostheses; prostheses 
constructed of high-resistance porcelain coupled to the structure of the dentin; prostheses constructed of high-
resistance porcelain coupled to the structure of the enamel; dental prostheses [dental inlays]; prostheses in the form of 
complete crown restorations; prostheses in the form of partial crown restorations; artificial limbs; surgical instruments; 
surgical perforators; surgical knives; surgical staple removers; scissors [surgical instruments]; surgical apparatus and 
instruments; splints for surgical uses; surgical implants of artificial materials; cutting instruments for surgical purposes; 
suture cutters [surgical]; threaded screws for orthopedic surgical instruments; surgical apparatus and instruments for 
dental uses; surgical apparatus and instruments for medical uses; surgical brushes for cleaning body cavities; threaded 
screws for orthopedic surgical implants; medical and surgical knives for cutting the tissue and organs of human beings 
or animals; compression screws in the form of orthopedic surgical instruments; apparatus for cleaning blood during 
surgical procedures; medical instruments; medical knives; medical pliers; medical holders; medical gloves; spirometers 
[medical apparatus]; electronic medical instruments; electromagnetic medical apparatus; rigid medical endoscopes; 
flexible medical endoscopes; instruments for medical diagnosis; lamps for medical examinations; protectors for medical 
instruments; holders for medical instruments; medical and surgical laparoscopes; medical apparatus and instruments; 
bags [filled] for doctors; cases adapted for medical instruments; medical screw connections; medical instruments for 
cutting tissue; dental caps; dental crowns; dental correctors.

Cl.42;Testing, authentications and quality control; scientific and technological services; information technology 
services; engineering consultancy relating to testing; quality control; development of testing methods; development of 
measuring and testing methods; testing of materials; clinical studies for pharmaceutical products; engineering testing; 
testing of machines; testing and analysis of materials; clinical studies; testing of products; industrial testing; scientific 
testing services; research and development services; laboratory testing services; research or analysis services in 
laboratories; technical testing and measuring laboratory services; material testing services; medical research; medical 
research services; design and development of medical technology; scientific research with a medical purpose; medical 
and pharmacological research; engineering; biotechnology testing; biomedical research services.
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Priority claimed from 30/05/2016; Application No. : 015487374 ;European Union 

3566133    28/10/2016
[International Registration No. : 1346395]
Sebapharma GmbH & Co. KG
Binger Strasse 80 56154 Boppard Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; essential oils and aromatic extracts; cosmetics; hair lotions; dentifrices; toiletries; 
animal grooming preparations; cleaning and fragrancing preparations; body care preparations; body cleaning and beauty 
care preparations; skin care preparations; cosmetic skin cleansers; non-medicated lip care preparations; hair care 
preparations, not for medical purposes; pharmaceutical preparations for skin disorders in the form of shampoos for 
seborrhoeic conditions and microbial dermatoses (pharmaceutical preparations for skin disorders); nail care 
preparations, not for medical purposes; oils for cosmetic purposes; shampoos; cosmetic preparations for cleaning and 
care of skin, hair, lips; cosmetic preparations for the external application for skin impurities; tissues impregnated with 
cosmetic lotions; products for baby care and children care, namely cleansing bars, foam baths, care baths, skin creams, 
skin care oils, tissues impregnated with cosmetic oils, moist tissues, shampoos, powder and creams; tissues 
impregnated with cosmetic oils and moist tissues being cosmetics; preparations for cleansing and care of the body; facial
tonics; facial cleansers and facial care products in liquid and solid form, in form of foams, lotions, creams and gels, 
aqueous and alcoholic solutions; bactericidal facial cleansers and facial care products for cosmetic purposes having an 
effect on spots; antiperspirants (toiletry preparations) and deodorants; bath preparations for cosmetic purposes; bath 
extracts on the basis of officinal plants and/or herbs for cosmetic purposes; shower gels; bath gels; shower foams; bath 
foams; shower creams; shower oils; foot care products; cosmetic preparations for slimming purposes; decorative 
cosmetics; cosmetic suntanning preparations; cosmetic sun-protecting preparations; compounds for skin care after 
exposure to the suns rays; after-sun creams for cosmetic purposes; sun-tanning gels (cosmetics); after-sun oils 
(cosmetics); after-sun skin balms for cosmetic purposes; after-sun sprays for cosmetic purposes; self-tanning 
preparations (cosmetics).

Cl.5;Pharmaceuticals; pharmaceuticals and natural remedies; medicines; medical and veterinary preparations and 
articles; veterinary preparations; sanitary preparations for medical purposes; dietetic foods and dietetic preparations for 
medical or veterinary purposes; food for babies; infant formula; dietary supplements for humans and animals; plasters, 
materials for dressings; medical dressings; disinfectants; preparations for destroying vermin; fungicides, herbicides; 
dietary supplements and dietetic preparations; pest control preparations and pest control articles; medical and veterinary 
preparations and articles; diagnostic preparations; chemical preparations for sanitary purposes; drugs for medical 
purposes; chemical products for medical use; chemico-pharmaceutical preparations; dermatological pharmaceutical 
products; pharmaceutical preparations for treating skin disorders; pharmacological preparations for skin care; skin care 
preparations for medical use; medicated lip care preparations; hair care preparations for medical purposes; products and 
preparations for curative, health care and sanitary purposes; hygienic preparations and hygienic articles; nail care 
preparations for medical use; pharmaceutical preparations for skin disorders, in particular skin cleansers, being 
pharmaceutical preparations for skin disorders in the form of special preparations for seborrhoeic conditions and 
microbial dermatoses (in particular in solid and liquid form, being lotions, creams, sprays, gels, foams); antibacterial and 
anti-spot facial cleansing and facial care preparations for pharmaceutical purposes; medicinal creams for children; 
tissues impregnated with pharmaceutical lotions; bath preparations for medical purposes; bath extracts on the basis of 
officinal plants and/or herbs for pharmaceutical purposes; dietetic preparations adapted for medical use; nutraceuticals 
for use as a dietary supplement; food supplements for dietetic use and medical purposes; vitamin preparations; medicinal
drinks; dietetic beverages adapted for medical purposes; tonics for medical use; slimming preparations for medical use; 
slimming tea for medical purposes; medicinal tea; glucose for medical purposes; medicinal oils; syrups for medical 
purposes; medicated candy; sun-protecting preparations for pharmaceutical purposes; sunburn preparations for 
pharmaceutical purposes; pharmaceutical preparations for application after exposure to the sun; deodorants, other than 
for human beings or for animals; transdermal patches for administering pharmaceuticals; haemostatic sprays; medical 
and surgical dressings; medical spray dressings; plasters and materials for dressings in the form of spray dressings; 
plasters and materials for dressings impregnated with pharmaceuticals, pharmaceutical agents or health care 
preparations; materials, impregnated with pharmaceuticals; materials, impregnated with pharmaceutical agents; 
materials, impregnated with health care preparations; medical products, namely for oral administration or application to 
the human body, included in this class; bracelets for medical purposes; chemical contraceptives; diagnostic agents for 
medical use; diagnostic agents for veterinary purposes; medical diagnostic reagents and assays for testing of body 
fluids; diagnostic preparations for medical or veterinary purposes; in vitro diagnostic preparations for medical use; 
reagents and media for medical and veterinary diagnostic purposes; reagents for use in diagnostic tests for medical 
purposes; medical diagnostic test strips; test strips for measuring blood glucose levels; chemical preparations for the 
diagnosis of diabetes; diagnostic agents, diagnostic preparations, reagents and media for medical purposes and 
diagnostic purposes, for measuring blood glucose level, for measuring cholesterol level or for measuring menopausal 
status; pregnancy testing preparations; early pregnancy testing preparations; pregnancy tests for private use; early 
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pregnancy tests for private use; chemical preparations for the diagnosis of pregnancy; reagents for use in diagnostic 
pregnancy tests; in vitro preparations for predicting ovulation for private use; test strips for predicting ovulation; test 
strips for the diagnosis of ovulation; preparations for the diagnosis of ovulation.
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Priority claimed from 26/07/2016; Application No. : 76352 ;Kazakhstan 

3566138    24/01/2017
[International Registration No. : 1346482]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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3566139    15/11/2016
[International Registration No. : 1346746]
Meural Inc.
625 Broadway, 11th Floor New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Large scale digital picture frames for displaying photographs and/or artworks.

Cl.42;Providing temporary use of non-downloadable software containing images of photographs and/or artworks for 
display on a large scale digital picture frame screen.
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Priority claimed from 09/11/2016; Application No. : UK00003195918 ;United Kingdom 

3566169    08/12/2016
[International Registration No. : 1348134]
Generator Hostels Ltd
Macnaughton House, Compton Place London WC1H 9SD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Hotel management services; advertising services; business management, business management assistance, 
business and organisation consultancy services; all relating to hotels, hostels, motels and other temporary 
accommodation, restaurant, conference facilities and catering; information, advisory and consultancy services relating to 
the aforesaid.

Cl.38;Telecommunications; providing on-line chat rooms, on-line bulletin boards and forums; providing access to the 
Internet; leasing access time to a global computer network or the Internet; providing multi-user access to an interactive 
global computer information network in the field of travel information; facsimile communications system services; 
telephone communications services; providing access to an interactive website and searchable database in the field of 
transportation, travel and travel planning.

Cl.39;Transport; storage of goods; travel arrangement; providing travel and tourist transportation information online 
from a computer database, a global computer network or the Internet; making reservations and bookings for 
transportation, travel trips and tours; arrangement, organising, reservation and booking of travel, travel tours, tourist 
transportation services, sightseeing travel tours and day trips; travel guide and travel information services; organising 
and running walking tours; bicycle rental; food delivery services; information, advisory and consultancy services relating 
to the aforesaid.

Cl.41;Entertainment services; sporting and cultural activities; educational services; provision of entertainment 
services; provision of live entertainment; provision of recreation facilities; provision of sporting activities and amenities; 
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providing training and training facilities; conducting of and/or provision of conferences and seminars; arranging and 
conducting workshops, lectures and talks; library services; casino services; ticket reservation services and the provision 
of information relating to entertainment, theatre shows, concerts, events and exhibitions; organising and arranging 
evening entertainment; provision of facilities for live band performances; provision of karaoke services; organisation of 
parties and events; organisation of competitions; arranging and conducting quizzes, pool competitions and games; 
organising and arranging themed parties; disco services; nightclub services; providing information in the field of 
entertainment, theatre shows, concerts, events and exhibitions, also provided on-line via a global computer network or 
the Internet; providing movie theatre facilities; information, advisory and consultancy services relating to the aforesaid.

Cl.43;Services for providing food and drink; temporary accommodation; hotel services; hostel services; motel 
services; accommodation reservation services; booking services relating to temporary accommodation; hostel 
reservation services provided by means of the Internet and the world-wide web; restaurant, café, cafeteria, snack bar and 
bar services; catering services; lounge and bar services; providing refreshments; food and drink preparation services; 
restaurant services; take-away services; canteens; contract food services; reservation and booking services for 
restaurants; providing food and drink in Internet cafes; information, advisory and consultancy services relating to the 
aforesaid.
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Priority claimed from 27/06/2016; Application No. : 87085201 ;United States of America 

3566184    22/12/2016
[International Registration No. : 1346397]
Spraying Systems Co.
P.O. Box 7900 Wheaton IL 60187 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machine parts for power-operated agricultural spray machines, namely, spray nozzles, spray guns, spray tips; 
fittings for spraying machines, namely, nozzle bodies, nozzle caps and spray tip adaptors, valves being parts of 
machines, strainers and connectors; spraying machines for spraying or dusting with insecticides, fungicides, disease 
control chemicals and fertilizers.

Cl.9;Electronic control systems for agricultural sprayers comprised of electronic control consoles, electronically 
operated flow meters, flow control valves, ground speed sensors, precision injection pumps and chemical containers, 
sold as a unit with agricultural sprayers; computer software and computer hardware for use in operating electronic 
control systems of agricultural sprayers; gps tracking devices and auto steer and guidance systems for agricultural and 
farm machinery comprised of computer monitors, radio transmitters, radio receivers and computer network interface 
devices; computer software and computer hardware for use in operating auto steer and guidance systems for agricultural 
and farm machinery.
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Priority claimed from 19/08/2016; Application No. : 015761001 ;European Union 

3566201    26/01/2017
[International Registration No. : 1347723]
Ewald Dörken AG
Wetterstrasse 58 58313 Herdecke Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; epoxy resins, unprocessed; chemicals spraying and dipping solutions for corrosion 
protection for mass-produced small parts; metal plating solutions; nickel-free zinc galvanising baths; adhesion 
promoters; dispersions of plastics.

Cl.2;Colorants, dyestuffs, lacquers, glazes, varnishes, lacquer and oil paints, mordants, preservatives against rust and 
against deterioration of wood, anti-corrosive preparations, coating preparations for corrosion and wear protection, 
including in water-based and solvent-free form; coating preparations with defined sliding properties, in particular for 
mass-produced small parts; coating compounds, being colour, protective, sliding and functional coatings for components
of all kinds; zinc-flake coatings; cataphoretic coatings, electrolytic coatings, cathodic coatings; high-temperature 
coatings.

Cl.40;Coating of plastic, metal and ceramic components for wear and corrosion protection; galvanizing; applying 
corrosion protection micro-layers in dipping, drawing, spinning, injection and spraying processes; nickel-free zinc 
galvanising, for others.
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3566204    09/02/2017
[International Registration No. : 1321910]
Ellida B.V.
Gyroscoopweg 6 NL-1042 AB Amsterdam

Proposed to be Used
IR DIVISION
Cl.12;Apparatus of locomotion by land; bicycles, bikes and all kinds of bicycle accessories within this class.

Cl.35;Retail services (including online retail services) relating to bicycles, bikes and all kinds of bicycle accessories.

Cl.37;Bicycle repair services.
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3566211    28/09/2016
[International Registration No. : 1348241]
Jemella Group Limited
Bridgewater Place, Water Lane Leeds LS11 5BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; conditioners; medicated shampoos and conditioners; hair care preparations; hair wash preparations; 
preparations for use in hair styling; non-medicated hair treatment preparations; medicated hair shampoos and lotions; 
preparations for the care and beauty of the hair; hair waving and hair setting preparations; hair spray; hair mousse; 
intensive conditioning treatment with the appearance of putty to be applied to the hair; hair styling and moulding product, 
having the texture of putty; hair gel; hair wax; hair balm; creams for the hair; hair care agents; hair care products; hair 
cleaning preparations; hair curling preparations; hair grooming preparations; hair moisturisers; hair oil; hair protection 
preparations; hair strengthening treatment lotions.

Cl.8;Hand-operated implements for grooming hair; hairdressing scissors; hand operated tools for hairdressing and 
cases for the same; hair clippers for personal use (electric and non-electric); non-electric hand implements for hair 
styling; non electric hair curling implements; scissors; non-electric hair styling implements; non-electric hair tongs; non-
electric hair waving apparatus; hair removing tweezers; hair removing devices; hair cutting apparatus and instruments; 
electrical hair care products (hand implements); hand tools and implements; hand tools and implements for hair; hand 
tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; hairdressing 
appliances included in this class, all for personal use; electric implements for hair styling; electric hair irons for curling, 
straightening, waving and styling hair; electric apparatus for hair crimping, curling, straightening, and styling; electrical 
implements for hair care; hair styling apparatus being hand-operated hair irons for styling hair; hand implements for hair 
curling; hair tongs; hair waving apparatus; electrical hair styling, hair curling, hair waving and hair straightening 
apparatus and instruments (hand implements); electrical hair tongs; electrically heated hand-operated implements for 
curling, styling, waving and straightening the hair; electric apparatus for hair crimping, cutting, and trimming; electric hair 
styling irons; electric hair straightening irons; hairdressing appliances included in this class, all for personal use; parts, 
fittings and accessories all for the aforesaid goods.

Cl.11;Apparatus for drying hair; apparatus for heating hair; electric hoods to dry hair and for hair care purposes; 
hairdryers and cases for the same; parts, fittings and accessories all for the aforesaid goods.

Cl.16;Address books; albums; almanacs; advertising materials; bags of paper; bookends; booklets; bookmarkers; 
books; brochures; calendars; cardboard; cardboard articles; cards; carrier bags; car stickers; car tax disc holders; cases 
adapted for stationery and writing implements; catalogues; charts; chequebook holders; coasters of paper; compliment 
slips; decalcomanias; diagrams; diaries; drawing instruments; drawing materials; drawing pads; drawing pens; 
envelopes; erasers; greeting cards; guides; handbooks; instructional and teaching material; invitations; invoices; labels; 
leaflets; letters; magazines; manuals; maps; mats for beer glasses; menus; newsletters; newspapers; notebooks; office 
requisites; packaging materials, bags and pouches of paper or plastic; pamphlets; paper; pencils; pencil sharpeners; 
pens; periodicals; photographs; photograph albums; plans; postcards; posters; press releases; printed matter; printed 
publications; printed publications relating to hairdressing techniques; printed timetables; printed programmes; 
prospectuses; rulers; stationery; stickers; tickets; wall charts; writing instruments; writing materials; writing pads; year 
planners.

Cl.21;Brushes; combs; comb cases; electric combs; large-toothed combs for the hair; hairbrushes; fitted cosmetic 
bags; heated hairbrushes; parts, fittings and accessories for all the aforesaid goods.

7713



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

3566251    24/02/2017
[International Registration No. : 1347003]
Vipple Co., Ltd.
1 -15-10-1001, Nishihonmachi, Nishi-ku, Osaka-shi Osaka 550-0005 Japan

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated soaps; shampoos; toilet soap; hair rinses; hair conditioners; detergents, other than for use in 
manufacturing operations and for medical purposes; dentifrices; cosmetics; perfumery; false nails; false eyelashes.

Cl.5;Dietary supplements for humans; nutritional supplements; dietetic beverages adapted for medical purposes; 
dietetic foods adapted for medical purposes.
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Priority claimed from 01/03/2016; Application No. : 302016000021561 ;Italy 

3566254    20/05/2016
[International Registration No. : 1346983]
RAINBOW S.r.l.
Via Brecce, snc I-60025 Loreto (AN) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic creams; perfumes; perfumery; deodorants for human beings; shampoos; hair conditioners; 
bath foam; soaps for personal use; cakes of toilet soap; oils for cosmetic purposes; essential oils; lotions for cosmetic 
purposes; hair lotions; hair creams; dentifrices; bleaching preparations and other substances for laundry use; cleaning, 
polishing, scouring and abrasive preparations.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; audio- and video-receivers; 
headphones; MP3 players; computer mouses; mouse pads; computer hardware; notebook computers; electronic 
agendas; portable computers; tablet computers; keyboards for tablets; stands adapted for tablet computers; hand-held 
computers; software for tablet computers; DVDs; CD-ROMs; blank discs; pre-recorded audio and video DVDs and CD-
ROMs; audio-video compact discs featuring music, entertainment, films, animation and computer games; recorded DVD-
ROMs featuring musical entertainment films, animation and computer games; magnetic data carriers, recording discs; 
digital recording media; recorded tapes; prerecorded videotapes; recorded video discs and tapes featuring musical 
entertainment films, animation and computer games; computer games; video game discs; video game cartridges; 
computer games programs; downloadable video game programs; computer software; computer game software; 
electronic game software; computer video game software; joy sticks; computer joysticks; decorative magnets; data 
storage devices; USB flash drives; audiovisual teaching apparatus; audio books; digital books downloadable from the 
Internet; electronic publications, downloadable; electronic publications; electronic publications recorded on computer 
media; electronic book readers; eyeglasses; sunglasses; eyeglass cases; eyeglass cords; eyeglass frames; spectacle 
lenses; binoculars; telescopes; optical apparatus and instruments; cellular phones; smartphones; telecommunication 
devices; portable telecommunications apparatus; broadcasting equipment; telephone earpieces; batteries for cellular 

7715



phones; battery chargers for cellular phones; mobile telephone covers made of cloth or textile materials; display screen 
protectors in the nature of films for mobile phones; software for mobile telephones; downloadable ring tones for mobile 
phones; cases adapted for cellular phones; cases for smartphones; cell phone straps; flip covers for tablet computers; 
computer carrying cases; fitted covers for computers; cases adapted for computers; cases for electronic diaries; compact
disc cases; DVD cases; cases for compact discs; bags for cameras; cases adapted for photographic equipment; eyewear 
cases; mechanisms for coin-operated apparatus; cash registers, calculating machines; photographic instruments and 
apparatus; cameras for photography; camcorders; television cameras; helmet cameras; helmet camera mounts; 
protective helmets for sports; data gloves; cinematographic machines and apparatus; cine projectors; cinematographic 
cameras; cinematographic films; animated cartoons in the form of cinematographic films; cinematographic films; 
prerecorded motion picture videos; measuring apparatus; measuring rulers; instructional and teaching apparatus and 
instruments; karaoke equipment; electrical weighing apparatus; letter scales; baby scales; electronic scales; signalling 
whistles; warning lamps for vehicles; inflatable life vests.

Cl.14;Jewellery; costume jewellery; goldware; jewellery ornaments; costume jewellery ornaments; dress ornaments in 
the nature of jewellery; bracelets [jewellery]; earrings; necklaces [jewellery]; jewelry chains; rings [jewellery]; pins 
[jewellery]; tie clips; charms [jewellery]; cuff links; key rings [trinkets or fobs]; split rings of precious metal for keys; key 
fobs of common metal; jewel cases; boxes of precious metal; jewelry boxes; figurines [statuettes] of precious metal; 
busts of precious metal; precious metals; precious stones; unwrought and semi-wrought precious stones and their 
imitations; timepieces; chronometric instruments; watches; watch bands; watch cases [parts of watches]; watch chains; 
alarm clocks.

Cl.16;Printed matter; stationery; stationery cases; diaries and agendas; pocket diaries; note pads; drawing pads; 
writing tablets; albums; writing or drawing books; printed tickets; gift cards; envelopes [stationery]; wrapping paper; 
folders for papers; folders of paper; ring binders; calendars; drawing paper; writing paper; adhesives [glues] for 
stationery or household purposes; transfers [decalcomanias]; collector trading cards; trivia cards [teaching materials]; 
artists' materials; paintbrushes; drawing instruments; pens [office requisites]; pencils; decorative pencil-top ornaments; 
bookmarkers; paperweights; photographs [printed]; photograph stands; printed publications; educational publications; 
newspapers; periodicals; strategy guide magazines for card games; computer game instruction manuals; pamphlets; 
cookery books; books; children's books; sticker activity books; children's books incorporating an audio component; 
printed publications; typewriters, electric or non-electric; office requisites, except furniture; instructional and teaching 
material [except apparatus]; plastic materials for packaging; printing fonts; bookbinding material; printing blocks; towels 
of paper; handkerchiefs of paper; decorative pencil-top ornaments.

Cl.18;Leather and imitations of leather; leather, unworked or semi-worked; artificial leather; bags; clutch purses; coin 
purses; wallets; belt bags; wallets for attachment to belts; credit card holders made of leather; keycases; key cases of 
imitation leather; key-cases of leather and skins; rucksacks; all purpose sports bags; haversacks; beach bags; briefcases 
[leather goods]; carrying cases for documents; briefbags; business card cases; shopping bags with wheels attached; 
textile shopping bags; travel garment covers; school satchels; suitcases; sports bags; holdalls; shoulder bags; bum-
bags; cosmetic bags (empty); cases of imitation leather (empty); trunks and travelling bags; luggage tags of leather; 
boxes made of leather; straps made of imitation leather; bags [envelopes, pouches] of leather, for packaging; umbrellas; 
parasols; walking sticks; leads for animals; leather leashes; leather laces; furniture coverings of leather; gut for making 
sausages; clothing for pets.

Cl.25;Clothing items; hosiery; sweaters; cardigans; waistcoats; dresses; trousers; shorts; jerseys; leather clothing; 
waterproof clothing; stockings; stocking suspenders; sock suspenders; wind-resistant jackets; raincoats; ski pants; fur 
coats; evening coats; overcoats; skirts; suits; jackets; undershirts; T-shirts; clothing for gymnastics; collars; shirts; head 
scarves; neckerchiefs; swimming costumes; bikinis; sundresses; tracksuits; sweat suits; wedding dresses; bath robes; 
beach robes; underwear; brassieres; corsets; slips; underpants; briefs; nightshirts; housecoats; pyjamas; gloves 
(clothing); mittens; shawls; scarves; ties; bow ties; cassocks; layettes [clothing]; cloth bibs; babies' bibs of plastic; baby 
bunting [clothing]; aprons [clothing]; masquerade costumes; belts [clothing]; belts made from imitation leather; textile 
belts [clothing]; belts made from leather or skin; braces; headgear for wear; caps; ear muffs [clothing]; wrist warmers; 
headbands; shoes; boots; ankle boots; leather shoes; galoshes; rain boots; sports footwear; sandals; slippers; soles for 
footwear; heels; footwear uppers.

Cl.28;Games and playthings; dolls; dolls' clothing; dolls' clothing accessories; dolls' houses; furniture for dolls' 
houses; bean bag dolls; carnival masks; toy figures; playsets for action figures; plush toys; marionettes; parlour games; 
toys adapted for educational purposes; electronic educational teaching games; toy clocks and watches; electronic toys; 
hand-held electronic video games; free-standing video games apparatus; electronic amusement apparatus incorporating 
a liquid crystal display; free-standing video games machines; protective carrying cases specially adapted for handheld 
video games; mechanical toys; building games; toy building blocks; jigsaw puzzles; action skill games; chess games; 
board games; clockwork toys; magic tricks; playing cards; toy figures; musical toys; toy musical boxes; toy record 
cassette players; children's play cosmetics; bathtub toys; infants' swings; multiple activity toys for babies; snow globes; 
marbles; yo-yos; toys incorporating money boxes; inflatable toys; bouncy castles; inflatable bath toys; stuffed toys; 
bubble making wand and solution sets; kites; toy buckets and spades; swimming rings; air mattresses for recreational 
use; toy furniture; play tents; play mats incorporating infant toys [playthings]; toy bicycles; ride-on toy vehicles; scale 
model vehicles; toy scooters; toy cars; toy trucks; toy model hobbycraft kits; water squirting toys; gymnastic and 
sporting articles; rubber balls; balloons; soccer balls; basketballs; baseballs; beach balls; bowling balls; tennis balls; 
tables for table tennis; golf balls; golf gloves; gloves for games; gloves made specifically for use in playing sports; 
baseball bats; hockey pucks; roller skates; scooters [toys]; skateboards; snowboards; wakeboards; bags especially 
designed for skis and surfboards; protectors for elbows for use when riding bicycles [sports articles]; skipping rope; 
targets; punching bags; shuttlecocks; flying discs [toys]; paper party favours; paper party hats; streamers [party 
novelties]; decorations for Christmas trees, except illumination articles and confectionery; Christmas stockings, 
accessories for games; fishing tackle.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, - namely 
soap, perfumery, essential oils, cosmetics, hair lotions, dentifrices, bleaching preparations and other substances for 
laundry use, cleaning, polishing, scouring and abrasive preparations, apparatus for recording, transmission or 
reproduction of sound or images, headphones, computer mice, computer mouses, USB flash drives, computer hardware, 
tablet computers, stands adapted for tablet computers, hand-held computers, software for tablet computers, DVDs, CD-
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ROM, blank discs, digital recording media, cinematographic film exposed, computer games, downloadable video game 
programs, helmet cameras, software, joysticks, decorative magnets, audiovisual teaching apparatus, downloadable 
electronic publications, eyeglasses, eyeglass cases, eyeglass cords, eyeglass frames, spectacle lenses, binoculars, 
telescopes, optical apparatus and instruments, cellular phones, smartphones, portable telecommunications apparatus, 
telephone earpieces, battery chargers for cellular phones, downloadable ring tones for mobile phones, cases adapted for 
cellular phones, cell phone straps, bags adapted for laptops, DVD cases, cases adapted for cameras, cases adapted for 
optical articles, mechanisms for coin-operated apparatus, protective helmets for sports, photographic apparatus and 
instruments, helmet camera mounts, data gloves, cinematographic machines and apparatus, measuring apparatus, 
instructional and teaching apparatus and instruments, electrical weighing apparatus - enabling customers to conveniently 
view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, namely vehicles, apparatus for locomotion by land, air or water, bicycles, precious metals and their 
alloys, goldware, jewellery, precious stones, horological and chronometric instruments, musical instruments, paper, 
cardboard, printed matter, bookbinding material, printed photographs, stationery, stationery cases, diaries, agendas, 
adhesives [glues] for stationery or household purposes, artists' materials, paintbrushes, typewriters and office requisites 
other than furniture, instructional and teaching material other than apparatus, plastic materials for packaging, printing 
fonts, printing blocks, trading cards, printed publications, towels of paper, handkerchiefs of paper - enabling customers 
to conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, namely leather and imitations of leather, bags, coin purses, wallets, credit card holders 
made of leather, keycases, key-cases of leather and skins, rucksacks, haversacks, carrying cases for documents, 
business card cases, school satchels, suitcases, bum-bags, empty cosmetic bags, trunks and travelling bags, luggage 
tags of leather, clothing for pets, animal skins, umbrellas, parasols, walking sticks, whips, harness and saddlery - 
enabling customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, of a 
variety of goods, excluding the transport thereof, namely furniture, mirrors, picture frames, photograph frames, storage 
boxes, magazine racks, bathroom fittings in the nature of furniture, baskets, trays not of metal, sculptures of bone, 
clothes racks, umbrella stands, screens in the nature of furniture, trolleys in the nature of furniture, chairs, divans, book 
rests in the nature of furniture, beds, bed frames, bed bases, cradles, crib bumpers, babies' bouncing chairs, highchairs 
for babies, baby walkers, changing mats, mats for infant playpens, chests for toys, baby changing platforms, mattresses, 
cushions, playpens for babies, party ornaments of plastic, decorative action figures of plastic, household or kitchen 
utensils and containers, combs, sponges, brushes, articles for cleaning purposes, glassware for household purposes, 
porcelain ware, toilet utensils, towel rings and holders, household or kitchen utensils or containers, thermal insulated 
containers for food or beverage, napkin holders, baskets for domestic use, vases, scent sprays, room perfume diffusers, 
candelabra in the nature of candlesticks, drinking straws, figurines namely statuettes of porcelain, ceramic, earthenware 
or glass, decorative articles made of porcelain, porcelain flower pots - enabling customers to conveniently view and 
purchase those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport 
thereof, namely textile goods and substitutes for textile goods, bed linen, bed warmer covers, bed covers, bath linen 
except clothing, towels of textile, table linen not of paper, table covers, furniture coverings of textile, curtains of textile or 
plastic, individual place mats made of textile, doilies of textile - enabling customers to conveniently view and purchase 
those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, namely 
clothing items, shoes, headgear for wear, belts for clothing, lace and embroidery, ribbons and braids, buttons, hooks and 
eyes, brooches in the nature of clothing accessories, needles, artificial flowers, hair ornaments not of precious metal, 
pins, buckles in the nature of clothing accessories, games, toys, gymnastic and sporting articles, decorations for 
Christmas trees - enabling customers to conveniently view and purchase those goods; the bringing together, for the 
benefit of others, of a variety of goods, excluding the transport thereof, namely meat, fish, poultry, game, meat extracts, 
preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible 
oils and fats, coffee, tea, cocoa, artificial coffee, rice, tapioca, sago, flour, cereal preparations, bread, pastries, 
confectionery, ice cream, sugar, honey, golden syrup, yeast, baking-powder, salt, mustard, vinegar, sauces in the nature 
of condiments, spices, ice, beer, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit 
juices, syrups and other preparations for making beverages - enabling customers to conveniently view and purchase 
those goods; on-line retail and wholesale store services featuring soap, perfumery, essential oils, cosmetics, hair lotions, 
dentifrices, bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, apparatus for recording, transmission or reproduction of sound or images, headphones, computer mice, 
computer mouses, USB flash drives, computer hardware, tablet computers, stands adapted for tablet computers, hand-
held computers, software for tablet computers, DVDs, CD-ROMs, blank discs, digital recording media, cinematographic 
film exposed, computer games, downloadable video game programs, helmet cameras, software, joysticks, decorative 
magnets, audiovisual teaching apparatus, downloadable electronic publications, eyeglasses, eyeglass cases, eyeglass 
cords, eyeglass frames, spectacle lenses, binoculars, telescopes, optical apparatus and instruments, cellular phones, 
smartphones, portable telecommunications apparatus, telephone earpieces, battery chargers for cellular phones, 
downloadable ring tones for mobile phones, cases adapted for cellular phones, cell phone straps, bags adapted for 
laptops, DVD cases, cases adapted for cameras, cases adapted for optical articles, mechanisms for coin-operated 
apparatus, protective helmets for sports, photographic apparatus and instruments, helmet camera mounts, data gloves, 
cinematographic machines and apparatus, measuring apparatus, instructional and teaching apparatus and instruments, 
electrical weighing apparatus; on-line retail and wholesale store services featuring vehicles, apparatus for locomotion by 
land, air or water, bicycles, precious metals and their alloys, goldware, jewellery, precious stones, horological and 
chronometric instruments, musical instruments, paper, cardboard, printed matter, bookbinding material, printed 
photographs, stationery, stationery cases, diaries, agendas, adhesives [glues] for stationery or household purposes, 
artists' materials, paintbrushes, typewriters and office requisites other than furniture, instructional and teaching material 
other than apparatus, plastic materials for packaging, printing fonts, printing blocks, trading cards, printed publications, 
towels of paper, handkerchiefs of paper; on-line retail and wholesale store services featuring leather and imitations of 
leather, bags, coin purses, wallets, credit card holders made of leather, keycases, key-cases of leather and skins, 
rucksacks, haversacks, carrying cases for documents, business card cases, school satchels, suitcases, bum-bags, empty 
cosmetic bags, trunks and travelling bags, luggage tags of leather, clothing for pets, animal skins, umbrellas, parasols, 
walking sticks, whips, harness and saddlery; on-line retail and wholesale store services featuring furniture, mirrors, 
picture frames, photograph frames, storage boxes, magazine racks, bathroom fittings in the nature of furniture, baskets, 
trays not of metal, sculptures of bone, clothes racks, umbrella stands, screens in the nature of furniture, trolleys in the 
nature of furniture, chairs, divans, book rests in the nature of furniture, beds, bed frames, bed bases, cradles, crib 
bumpers, babies' bouncing chairs, highchairs for babies, baby walkers, changing mats, mats for infant playpens, chests 
for toys, baby changing platforms, mattresses, cushions, playpens for babies, party ornaments of plastic, decorative 
action figures of plastic, household or kitchen utensils and containers, combs, sponges, brushes, articles for cleaning 
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purposes, glassware for household purposes, porcelain ware, toilet utensils, towel rings and holders, household or 
kitchen utensils or containers, thermal insulated containers for food or beverage, napkin holders, baskets for domestic 
use, vases, scent sprays, room perfume diffusers, candelabra in the nature of candlesticks, drinking straws, figurines 
namely statuettes of porcelain, ceramic, earthenware or glass, decorative articles made of porcelain, porcelain flower 
pots; on-line retail and wholesale store services featuring textile goods and substitutes for textile goods, bed linen, bed 
warmer covers, bed covers, bath linen except clothing, towels of textile, table linen not of paper, table covers, furniture 
coverings of textile, curtains of textile or plastic, individual place mats made of textile, doilies of textile; on-line retail and 
wholesale store services featuring clothing items, shoes, headgear for wear, belts for clothing, lace and embroidery, 
ribbons and braids, buttons, hooks and eyes, brooches in the nature of clothing accessories, needles, artificial flowers, 
hair ornaments not of precious metal, pins, buckles in the nature of clothing accessories, games, toys, gymnastic and 
sporting articles, decorations for Christmas trees; on-line retail and wholesale store services featuring meat, fish, poultry, 
game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and 
milk products, edible oils and fats, coffee, tea, cocoa, artificial coffee, rice, tapioca, sago, flour, cereal preparations, bread, 
pastries, confectionery, ice cream, sugar, honey, golden syrup, yeast, baking-powder, salt, mustard, vinegar, sauces in 
the nature of condiments, spices, ice, beer, mineral and aerated waters and other non-alcoholic beverages, fruit 
beverages and fruit juices, syrups and other preparations for making beverages; presentation of goods on 
communication media, for retail purposes; business merchandising display services; sales promotion for others; 
organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; advertising, 
including on-line advertising on a computer network; business administration; office functions; business management 
assistance; import-export agency services; personnel management consultancy; relocation services for businesses; 
secretarial services; book-keeping; rental of vending machines; retail or wholesale services for pharmaceutical, veterinary
and sanitary preparations and medical supplies.

Cl.41;Entertainment services; entertainment in the form of films; producing, distribution and rental of motion pictures, 
television and radio programmes, sound recordings and videos; production of entertainment live performances; showing 
of cinematographic films; presentation of recital; television entertainment in the nature of live-action, comedy, drama, 
and/or animated television programmes; rental of videotapes; production of computer programs (software) for multimedia 
entertainment; providing on-line electronic publications, not downloadable; television entertainment; education and 
entertainment services provided via a global computer network; providing of films available online on the Internet, non-
downloadable; Internet games, non-downloadable; publication of books, magazines and electronic publications on 
cinema, music and video games; information on services related to games, music and cinema services available on-line, 
not downloadable; booking of rooms for entertainment; provision of entertainment facilities; holiday camp amusement 
centre services; amusement parks; amusement parks and arcades; theme park services; zoological garden services; 
amusement park services; providing waterpark services; entertainment services in the nature of an amusement park 
show; organisation of entertainment, sporting, recreational, cultural and artistic events; organisation of group 
recreational activities; ticket agency services; ticketing and event booking services; booking of seats for shows and 
booking of theatre tickets; booking agency services for cinema tickets; entertainment information; providing information 
on entertainment through computer networks; providing entertainment events in the form of live music shows; rental of 
amusement machines and apparatus; conferences, exhibitions and seminars; arranging of contests; organization of 
competitions; theater productions; sporting and cultural activities; providing recreation facilities; teaching; providing of 
training; organization of training courses; workshops for training purposes; production of training videos; conducting of 
instructional seminars; provision of information relating to training; recreation and training services; provision of training 
facilities; instruction in group exercise; provision of instruction relating to nutrition; publishing printed matter and 
publications; publication of books, magazines, almanacs and journals; providing on-line publications.
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Priority claimed from 01/08/2016; Application No. : Z20160962A ;Croatia 

3566340    01/02/2017
[International Registration No. : 1345812]
ERGOMED ISTRAŽIVANJA ZAGREB d.o.o.
Oreškoviceva 20A HR-10000 Zagreb Croatia

Proposed to be Used
IR DIVISION
Cl.42;Design and development of databases; scientific research conducted using databases; biological research; 
research and development of new products for others; clinical trials; scientific laboratory services; electronic data 
storage; scientific research.

Cl.44;Medical equipment rental; medical clinic services; healthcare services; health centre services.
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3566354    24/02/2017
[International Registration No. : 1347343]
J.D. Williams & Company Limited
Griffin House, 40 Lever Street Manchester M60 6ES United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.35;Retail services, mail order retail services and electronic or online retail services connected with optical apparatus 
and instruments, eyewear, spectacles, sunglasses, glasses cases, jewellery, jewellery cases, watches, watch cases, 
magazines, fashion magazines and publications, catalogues, fashion accessories, belts, bags, wallets, briefcases, 
luggage, holdalls, trunks and travelling bags, umbrellas, parasols, walking sticks, clothing, footwear, headgear, furniture 
and furnishings, household utensils, accessories and containers, textiles and household linens, household storage 
goods, lighting, glassware, tableware, kitchenware, ornaments, sports equipment, household electrical and electronic 
equipment; marketing and promotional services; loyalty card services; advertising services; direct mail advertising; 
advisory and consultancy services relating to the aforesaid services; retail, mail order retail and electronic shopping retail 
services connected with clothing, footwear and headgear.
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Priority claimed from 23/09/2016; Application No. : 694168 ;Switzerland 

3566355    27/10/2016
[International Registration No. : 1347073]
Fédération Internationale de Football Association (FIFA)
FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products; soaps; cosmetic preparations for baths; body, face, cosmetic and bath powders; perfumes; 
pre-shave and after-shave lotions; shaving creams; shampoos, hair rinsing lotions; dentifrices, mouthwashes; dental 
rinses, breath fresheners; dental bleaching creams; dental whitening products (strips and pastes); non-medicated denture
cleanser tablets; deodorants and antiperspirants for personal use; hand creams, foot creams; treatment creams, beauty 
creams; facial cleansing creams; facial masks; anti-wrinkle formulas; anti-aging lotions and moisturizers; skin care oils; 
skin care gels; skin cleanser preparations for face and body; make-up removing products; sunscreen lotions and sun 
care creams; cosmetic sprays for the skin; baby shampoos; baby oils; baby lotions; baby body washes; talcum powder 
for babies; impregnated wipes for babies; baby wipes; cotton swabs for cosmetic use; cotton balls for cosmetic use; 
facial make-up; hair lotions, hair sprays; make-up products, make-up removing products; make-up foundations, 
foundations, eye shadows, mascaras; eye liners; eye shadows, blush, blushers, concealers (cosmetics); eye shadows, 
face powders, cosmetic pencils; decorative transfers for cosmetic use; lip care preparations; lip glosses; lip pomades; 
lipsticks; lip liner pencils; cleaning, polishing, scouring and abrasive preparations for household use; laundry powder 
detergents; synthetic household detergents; polish (creams) and waxes for footwear; polishing agents for preservation of 
leather; leather waxes; cream for leather; pastes for polishing leather.

Cl.4;Industrial oils and greases; lubricants; lubricating oils and greases; motor oils and fuels; gasoline (fuel); liquefied 
petroleum gas; raw or refined petroleum; diesel oil; diesel fuel; fuel gas; fuel oil; biofuel; natural gas; non-chemical 
additives for motor fuels, lubricants and greases; candles; waxes.
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Cl.9;Eyeglasses, sunglasses, diving and swimming goggles, cases, cords and chains for sunglasses and eyeglasses; 
binoculars; magnets and decorative magnets; directional compasses; automotive batteries; electronic monitoring 
instrument clusters; radiator thermostats; remote door locking systems; Hi-Fi audio systems and components; apparatus 
for recording, transmitting, editing, mixing and reproducing of sound and images; radios; televisions; flat screens; liquid 
crystal display screens; high-definition and plasma screens; home cinema system apparatus; video recorders; compact 
disc players; portable CD players; DVD players; MP3 players; players containing music in digital format; cassette players; 
portable cassette players; mini-disk players; portable radios; loudspeakers; headphones; earphones; microphones; 
remote controls, voice-activated remote controls; navigation apparatus; personal digital assistants (PDAs); computers; 
data processing apparatus; computer keyboards; computer screens; modems; computer carrying cases; computer mice; 
mouse pads; electronic pocket translators; dictating apparatus; electronic notebooks and agendas; scanners; printers; 
photocopiers; facsimile machines; telephones; telephone answering machines; video telephones; cellular telephones; 
cases for cellular telephones; devices for handsfree use of mobile phones; earphones and headsets for cellular 
telephones; keyboards for cellular telephones; cellular telephone straps; special bags for carrying cellular telephones; 
photographic cameras and video cameras integrated into cellular telephones; calculating machines; credit card readers; 
cash exchanging machines; automated teller machines; video cameras, portable video cameras with built-in 
videocassette recorders (camcorders); photographic equipment, photographic apparatus, cameras (cinematographic 
apparatus), projectors, exposed films, photographic slides, flash-bulbs (photography); special cases and cords for 
photographic apparatus and instruments; electric batteries and cells; karaoke apparatus and programs for karaoke; video 
game disks; voice-activated or hand-operated game controllers; software (recorded computer programs), including 
software for games; computer programs; data bank management software; screensaver software; magnetic, digital or 
analog recording media, recorded or not, for sounds or images; video disks, video tapes, magnetic tapes, magnetic disks, 
DVDs, floppy disks, optical disks, compact disks, mini-disks, CD-ROMs, all the aforesaid goods being blank or pre-
recorded with music, sound or images (which may be animated); holograms; magnetic cards (encoded), including gift 
vouchers; memory adapters (computer equipment); memory cards; memory sticks (blank or prerecorded); integrated 
circuit cards (smart cards); microchip or magnetic credit cards, microchip or magnetic phone cards, microchip or 
magnetic cards for cash dispensers, microchip or magnetic cards for automated teller and money exchange machines, 
microchip or magnetic prepaid cards for mobile phones, microchip or magnetic travel and entertainment cards, microchip 
or magnetic check guarantee and debit cards; non-magnetic credit cards; alarms (instruments); windsocks (for indicating 
wind direction); photovoltaic cells and solar electric panels; gauges; distance measuring apparatus; speed measurement 
and indication equipment; tire pressure sensors; tire pressure gauges; downloadable electronic publications; 
downloadable electronic road maps; audio receivers, sound amplifiers; television tubes; cathode ray tubes; computer 
software and hardware, including set-top boxes, which can convert, supply, receive and transmit audio and video data; 
disk drives for computers; semi-conductors; protected semi-conductors; integrated circuits containing programs for 
audio, video or computer data processing; rechargeable batteries; audio and video data processors and converters; data 
transmission cables; speedometer cables and their spare parts; protective helmets for sports; magnetic identification 
bracelets; electronic tickets; tickets in the form of magnetic cards; contact lenses, receptacles for cleaning and storing 
contact lenses.

Cl.12;Bicycles, motorcycles, scooters, automobiles, trucks, vans, motor homes, buses, refrigerated vehicles; airplanes; 
boats; air balloons, dirigible balloons [airships]; tires, inner tubes for tires, rubber tread patterns for retreading tires, 
material and kits for repairing tires and inner tubes; adhesive rubber patches for repairing tires and inner tubes, valves for 
tires, tire inflation apparatus, non-skid devices for vehicle tires such as spikes and snow chains; wheels, wheel rims, 
spacers for wheel rims, hubcaps; solid tires for vehicle wheels; vehicle wheel spokes; accessories for vehicles, namely, 
sun screens, roof racks, ski racks, bicycle racks, seat cushions and covers for vehicles; protective covers for vehicles 
(vehicle accessories); headlight glasses; red taillight glasses; convertible tops; spoilers; sun visors; grille guards; air 
bags for vehicles; steering wheels; number plate holders; alarm systems for motor vehicles; spare vehicle parts; stands 
for land vehicle engines; seat-belt pads; rearview mirror covers; baby carriages, strollers; safety seats for babies and 
children (for vehicles); engines and motors for land vehicles.

Cl.14;Jewelry; necklaces; jewelry; precious stones; gemstones; watches; wristwatches; watch straps; clocks; wall 
clocks; chronographs; chronometers, cases for watches, pendulums; medallions, pendants, brooches; bracelets, 
bracelets of leather; pins (jewelry); team and player pins (jewelry); tie clips and tie pins; cuff links; medals; 
commemorative medals of precious metal; medallions, trophies, statues and sculptures of precious metal; decorative 
pins (jewelry) for hats, all of precious metal; key rings [trinkets or fobs]; coins; medals and badges for clothing of 
precious metal; decorative key holders; medallions, not of precious metal; collectors’ printed caps (pogs) made of 
precious metal.

Cl.16;Money clips for holding bank notes; tablecloths of paper; napkins of paper; bags of paper; invitation cards; 
greeting cards; gift-wrapping paper; paper coasters, placemats and table sets; garbage bags of paper or of plastics; food 
wrappers; coffee filters; labels (not of textile), hand towels; wet hand towels; toilet paper; tissues of paper for removing 
make-up; boxed tissues; tissues of paper; writing materials and school supplies (except apparatus); typewriters; 
typewriter, copying, and writing paper (stationery articles); envelopes, themed pads of paper; notepads; writing books; 
scribble pads; binders, archiving boxes; document sleeves, book covers; bookmarks; lithographs; framed or unframed 
paintings (pictures); painting pads, drawing pads, books of games, crosswords and puzzles; luminous paper; self-
adhesive labels, not of textile; crêpe paper; tissue paper, staples; staplers; flags of paper; pennants (flags) of paper; 
writing instruments; nibs; pencils; pens; pen sets; pencil sets; felt pens, felt-tip pens; ballpoint pens; felt-tip markers; ink; 
inking pads; rubber stamps; paint boxes; coloring and drawing pencils; chalks; decorations for pencils (stationery 
articles); printing blocks; magazines; newspapers; books and journals, particularly concerning athletes and sports 
events; printed teaching material; schedules (for recording results); event programs; event albums; photograph albums; 
autograph books; address books; diaries (planners); diaries (personal journals), road maps; entry tickets; airline tickets 
and boarding passes; checks; printed timetables; circulars and pamphlets; comic strips; collectable trading cards; 
collectable trading cards in the field of sports; stickers for cars; stickers; sticker albums; calendars; posters; 
photographs; postcards; stamps; postage stamps, commemorative stamp sheets; advertising signs and banners of paper 
or cardboard; transfers (decalcomanias); office requisites (except furniture); correcting fluids; rubber erasers; pencil 
sharpeners; stands for pens and pencils; paper clips; thumbtacks; drawing rulers, adhesive tapes for stationery; adhesive
tape dispensers; stencils; stencil plates; clipboards; notepad holders; bookends; stamps (seals); telephone, ATM, travel 
and entertainment, check guarantee and account cards made of paper or cardboard, credit cards (not encoded) of paper 
or cardboard; luggage tags; passport holders.
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Cl.18;Leather and imitations of leather; thongs [straps] of leather; umbrellas, parasols; sports bags (other than those 
adapted for products they are designed to contain); sports bags with wheels; duffel bags; leisure bags; traveling bags; 
backpacks; carrier bags; school bags; bags for hanging on belts; handbags; leather bags; ball-shaped leather bags; 
beach bags; garment bags for travel; suitcases; belts for suitcases; holdalls; briefcases of leather; document cases; 
toiletry cases (vanity cases) (empty); toiletry bags; key cases of leather; business card cases; identity card cases; 
luggage tags of leather; briefcases; wallets; purses (coin purses); check holders; clothing for pets; collars for pets; 
leashes for animals.

Cl.21;Household or kitchen utensils and containers (non-electric); portable cooking kits for outdoor use; glass bottles 
(containers); spoons for mixing (kitchen utensils); fruit presses (non-electric) for household needs; cutting boards for the 
kitchen; trays for household needs; ice buckets; manual mixers (shakers); shakers; sugar bowls; beer mugs, tankards, 
mugs, cups and drinking glasses, decanters; plates and dishes, coasters for glasses or bottles, saucers, glasses; 
teapots; insulated oven mitts; household gloves; corkscrews; bottle openers; bottle cap removers; bottles; vacuum 
flasks; non-electric containers for food and beverages; combs and hair brushes; toothbrushes; dental floss; flossing 
devices; interdental stimulators; statues, sculptures, figurines, ornaments and trophies of terracotta or glass; decorative 
bottles for cosmetic use; clothes racks for drying; waste paper baskets; piggy banks (not of metal); souvenir table plates; 
feeding bowls and cages for pets; commemorative plates; crystals.

Cl.25;Clothing; footwear; headgear; shirts; knitwear (clothing); pullovers, sleeveless pullovers; tee-shirts; vests; 
singlets; dresses; skirts; underwear; swimsuits, two-piece swimsuits (bikinis); tankinis; dressing gowns (robes); shorts; 
trousers; sweaters; caps (bonnets); caps; hats; scarves; headscarves; sashes for wear; shawls; visors; peaked caps; 
tracksuits; sweatshirts; jackets; sports jackets; stadium jackets; blazers; waterproof clothing; coats; uniforms; neckties; 
wrist bands; headbands; gloves; aprons; bibs (not of paper); pajamas; play suits for infants and children; sleeping bags 
for babies (clothing); socks and stockings; garters; belts; suspenders; sandals, flip-flops; sports footwear, namely 
outdoor shoes, hiking shoes, basketball shoes, cross-training shoes, cycling shoes, indoor sports shoes, running and 
track-field shoes, flip-flops, football shoes (indoor and outdoor), football boots, canvas shoes, tennis shoes, urban sports 
shoes, sailing shoes, aerobic shoes; sports clothing, namely fleece tops, jogging suits, knit sportswear, sport casual 
pants, polo-shirts, sweatshirts, sweatpants, soccer-style shirts, rugby-style shirts, socks, swimwear, tights and leg 
warmers, tracksuits, functional underwear, singlets, bra tops, leotards, wristbands, headbands, gloves, snow suits, snow 
jackets, snow pants.

Cl.28;Games and toys; play balloons; board games; tables for indoor football; dolls and plush toys; vehicles (toys); 
jigsaw puzzles; balloons; inflatable toys; playing cards; confetti; gymnastic and sporting articles; appliances for 
gymnastics; football equipment, namely footballs, gloves, knee, elbow and shoulder pads, shin guards and football goals; 
football goal walls; sports bags and containers (adapted to objects) for carrying sports articles; party hats (toys); hand-
held electronic games adapted for use with television receivers only; video games; apparatus for video games; game 
consoles; electronic game machines with liquid crystal displays; hand-held electronic games other than those adapted for
use with television receivers only; game pads; steering wheels and dancing mats for video games; foam hands (toys); 
robots (toys) for entertainment, arcade games; scale model airplanes; toys for household pets; scratch cards for playing 
lottery games; kites; roller skates; scooters (toys); skateboards.

Cl.32;Non-alcoholic beverages; concentrates, syrups and powders for making non-alcoholic beverages; mineral and 
aerated waters; other non-alcoholic beverages; energy drinks, isotonic drinks, hypertonic drinks, hypotonic drinks; fruit 
and vegetable drinks and juices; diet beverages; sports beverages; iced fruit beverages; frozen, flavored, non-carbonated 
and non-alcoholic beverages; beverages enriched with added vitamins (not for medical purposes); beers; lagers and ales; 
non-alcoholic beers.

Cl.36;Insurance services; financial services; monetary affairs; real estate services; issuance and management of credit 
cards and travelers' checks; banking services; credit and investment services; financial sponsorship of sports events; 
provision of online information in relation to financial, banking, insurance and investment services; Internet banking; 
payment services via wireless electronic communication apparatus and equipment; credit card, debit card and electronic 
check transaction processing services; retail banking services, namely, hire-purchase financing and lending, mortgages 
and lending against the net value of real property, personal loans and student loans and lines of credit relating thereto, 
corporate and commercial loans and factoring services connected thereto, real estate lending, financing and leasing of 
equipment, mortgage and loan servicing and syndication, automobile financing and leasing, interest rate derivative 
products, currency and foreign exchange services, deposit activities, securing activities, letters of credit and 
documentary credit, commission and trading services, asset management, hard currency, security instruments.

Cl.38;Telecommunication services; communications by telephones and mobile telephones; electronic communication 
services by telephone; radio communications; facsimile communications; paging services; teleconferencing services; 
television program broadcasting; radio program broadcasting; press and news agency services; rental of telephone 
apparatus, facsimile and other telecommunication apparatus; transmission of commercial Internet pages online or via 
wireless electronic communication devices; radio and television programming and broadcasting services provided via 
satellite, cable or wireless networks; electronic transmission of messages; provision of access time to a blog, chat room, 
bulletin board or discussion service; provision of access to live chat rooms online and electronic bulletin boards enabling 
transmission of messages, comments and multimedia content among users, for creating a network of contacts; provision 
of access time to Internet sites containing road maps, route information and location of business addresses; computer-
aided transmission of messages and images; rental of access time to private and commercial purchasing and ordering 
services via computer, a global computer network and/or interactive communication technologies; electronic mail 
services; provision of telecommunication connections via the Internet or data banks; provision of access time to websites 
for listening to digital music on the Internet via wireless electronic communication devices; radio and television programs 
related to sports and sports events; broadcasting of radio or television programs related to sports and sports events; 
provision of connections to computer installations (telecommunication services); rental of access time to a centralized 
computer and to data banks, rental of access time on the Internet via a global information network or via wireless 
electronic communication devices; real-time transmission (streaming) of video and audio material from the Internet; real-
time transmission (streaming) of audio, video and television material; provision of access time to search engines.

Cl.39;Travel agency services, namely, travel arrangement and reservation; travel ticket reservation services and travel 
information and travel ticket sales services; airplane, train, boat, bus and truck transportation services; air transportation 
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services featuring a frequent flyer bonus program; boat excursion services; tour operation services; vehicle rental 
services; rental of parking spaces; taxi services; merchandise delivery services; transport of goods by motor vehicles, 
trucks, trains, boats and airplanes; packaging of goods; transport and delivery of goods, namely documents, packages, 
parcels and letters; postal, messenger and courier services, particularly newspaper, magazine and book delivery 
services; warehousing; distribution of water, heating, gas or electricity; distribution (delivery) of films and sound and 
image recordings; distribution of tickets; satellite-assisted navigation services; distribution (transport), delivery and 
storage of gasoline, petroleum, hydrocarbons, gas, lubricants, solvents, paraffin, wax and bitumen; transmission and 
distribution of electricity; transport of oil or gas through pipelines; transport and disposal of waste; consultancy relating 
to the delivery of energy and electricity.

Cl.40;Processing of cinematographic films; photograph enlargement; printing of photographs, development of 
photographic films; rental of machines and instruments for development, printing, enlarging or finishing of photographs, 
printing services, waste disposal; waste management services (recycling); tailoring services (clothing); refining of oil 
(petroleum); services for the treatment of oil and used lubricants; gas and electricity production services; petroleum and 
gas processing services; processing and refining of organic substances; production of energy; refining of petrochemical 
products for others, namely, of petroleum derivatives, particularly of various kinds of brake fluids ; professional 
consultancy services relating to the generation of power and electricity.

Cl.41;Education; training; provision of training courses; entertainment; entertainment services provided at or relating 
to sports events; entertainment services namely public viewings of sports events; organization of sporting and cultural 
events and activities; organization of lotteries and competitions; organization of sporting competitions and events in the 
field of football; provision of sports facilities; fun park services; health and fitness club services; rental of audio and video
equipment; production, presentation, publication and/or rental of films, sound and video recordings; publication and/or 
rental of interactive educational and entertainment products, namely films, books, compact discs, DVDs, mini-discs, CD-
ROMs; publication of statistics and other information on sports performances; radio and television reporting of sporting 
events; production and editing services for radio and television programs; photography services; photographic, audio 
and video recording services; production of animated movies; production of animated television programs; seat booking 
services for entertainment and sporting events; ticket reservation services for entertainment and sporting events; sports 
ticket agency services; timing of sports events; recording of sports events; organization of beauty contests; interactive 
entertainment; gambling services; provision of raffle services; online game services; providing online entertainment in 
the nature of tournaments; organization of computer game competitions including online game competitions; information 
relating to entertainment or education, provided on-line from a computer database or the Internet or on wireless electronic
communication devices; electronic game services provided by means of the Internet or on wireless electronic 
communication devices (entertainment); editing of books; electronic publication of books and journals online; 
entertainment services in the form of chat rooms on the Internet or via wireless electronic communication devices; 
entertainment services in the form of cinema performances; translation services; interpreter services; provision of 
entertainment infrastructures, namely, VIP lounges and sky boxes both on and off site at sports facilities; hospitality 
services, namely customer reception services, including provision of tickets for sporting or entertainment events; 
provision of online information in the fields of sports or sports events from a computer database or the Internet.

Cl.43;Restaurant services, fast food restaurant services; snack bar services; hospitality services, namely providing 
food and drink and accommodation both on and off site at sports facilities and at entertainment events; temporary 
accommodation services, namely, providing accommodation, food or drink, both on and off site at sports facilities; 
catering services; hotel services; lodging and boarding services, reservation of hotels and temporary lodgings.
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Priority claimed from 19/09/2016; Application No. : 2016734611 ;Russian Federation 

3566357    06/12/2016
[International Registration No. : 1347232]
Premier Beverages P.¿. Limited
Arch. Makariou III, 2-4, Capital Center, 9-th floor CY-1065 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages; isotonic beverages; kvass [non-alcoholic beverage]; energy drinks, other than 
for medical use and being non-dietetic; non-alcoholic energy drinks, including those containing caffeine, taurine, other 
than for medical use and being non-dietetic.

Cl.33;Alcoholic beverages except beers; ciders; mead [hydromel]; alcoholic malt beverages, excluding beers.
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3566445    25/10/2016
[International Registration No. : 1346733]
WUXI AUTOWELL TECHNOLOGY CO.,LTD
NO.25, Zhujiang Road, New District, Wuxi Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.7;Jolting machine; metalworking machines; foundry machines; electric arc cutting apparatus; welding machines, 
electric; soldering apparatus, gas-operated; electric welding apparatus; soldering apparatus, electric.

Cl.9;Chemistry apparatus and instruments; whole set electric checkout fitting (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); electric installations for the remote control of industrial 
operations; automation devices for power stations (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Common Regulations); electrolysers.
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Priority claimed from 08/07/2016; Application No. : 015627714 ;European Union 

3566454    04/01/2017
[International Registration No. : 1346572]
ULMATEC GmbH
Weißinger Straße 15 89275 Elchingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Suction installations, in particular industrial vacuum cleaners, industrial suction units, hall ventilation installations; 
extraction arms; suction tables for liquids; fume hoods; accessories for suction installations; system components for 
suction installations, namely pipe, duct, hose and fastening systems, pre-separators, filter and discharge elements, 
compressor ventilators, controls; noise, fire and explosion protection systems (parts of machines) and noise, fire and 
explosion protection elements (parts of machines), in particular for suction installations.

Cl.11;Industrial smoke filters, oil mist separators, wet separators, industrial air extractors; extraction arms for 
extracting emissions from the air; extraction tables for extracting emissions from the air; extraction hoods for extracting 
emissions from the air; hall ventilation installations, namely filter towers, layer ventilators, push-pull ventilators, layer-
blow ventilators.

Cl.37;Repair, installation and maintenance of suction installations, hall ventilation installations, system components for 
suction installations, noise, fire and explosion protection systems (parts of machines) and noise, fire and explosion 
protection elements (parts of machines).
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Priority claimed from 29/08/2016; Application No. : 015784192 ;European Union 

3566509    01/02/2017
[International Registration No. : 1347219]
Tricentis GmbH
Leonard-Bernstein-Straße 10 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software packages; downloadable software; testware for software testing; recorded computer 
software; business technology software.

Cl.42;Computer software design; software creation; software engineering; software development; installation of 
software; software engineering services for data processing programs; computer programming and software design; 
updating of computer software; computer software technical support services; computer aided testing services.
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Priority claimed from 18/10/2016; Application No. : 1341272 ;Benelux 

3566981    25/01/2017
[International Registration No. : 1346946]
Raffinerie Tirlemontoise S.A., en néerlandais Tiense Suikerraffinaderij N.V.
Avenue de Tervueren 182 B-1150 Bruxelles (Woluwe-Saint-Pierre)

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners used as ingredients in the food, drinks, pharmaceutical and feed industry; chemicals used in 
industry, science and photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins; 
unprocessed plastics; manures; chemical substances for preserving foodstuffs; artificial sweeteners; enzymes for food 
or drinks; esters of polyols for use as ingredients in foodstuffs; glucose for the food industry; flavour improvers for 
foodstuffs; stabilizing agents for use in food.

Cl.5;Dietetic foods adapted for medical purposes; dietetic substances adapted for medical use; sweeteners for dietetic 
purposes, for medical use; sugar for medical purposes; nutritional dietary fibres as food supplements; food supplements.

Cl.30;Natural sweeteners and natural sugar substitutes used as ingredients in the food, drinks, pharmaceutical and 
feed industry; refined pastries; biscuits; confectionery, in particular boiled sweets, soft boiled sweets, boiled sweets with 
centres, sugar-coated boiled sweets, dragees, dragees with centres, lollipops and marzipan; sugar and sugar products in 
powder, tablet or liquid form; sugar confectionery; chicory and chicory products (coffee substitutes), also in powder, 
tablet or liquid form; natural flavourings for food purposes; natural binding agents for the food industry; sugar 
substitutes; candied sugar; (semi-processed) products on the base of sugar and chicory (coffee substitute) for the food 
industry; sweets; coffee; tea; cocoa; flour and preparations made from cereals; bread; pastry and confectionery; cookies; 
edible ices; sorbets; treacle; sauces (except salad dressing); ketchup; malt extracts for food; tapioca; tapioca flour; 
vanilla; potato flour; herbs and spices; soya flour; yeasts for food; starch for food; seaweed (condiments); cinnamon; 
mayonnaise; maize products for human consumption; corn flakes; natural sweeteners.
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3567008    03/02/2017
[International Registration No. : 1347815]
RITM OKB ZAO
ul. Petrovskaya, 99 RU-347900 Taganrog Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; measuring apparatus and instruments; checking [supervision] apparatus and
instruments; teaching and instructional apparatus and instruments; data processing apparatus.

Cl.10;Physiotherapy apparatus; diagnostic apparatus for medical purposes; medical apparatus and instruments.

Cl.35;Advertising; television advertising; demonstration of goods; opinion polling; market studies.

Cl.41;Videotape film production, other than advertising films; rental of videotapes.
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Priority claimed from 16/08/2016; Application No. : 1048874 ;New Zealand 

3567018    13/12/2016
[International Registration No. : 1347873]
MIRAKA LIMITED
108 Tuwharetoa Street Taupo 3330 New Zealand

Proposed to be Used
IR DIVISION
Cl.5;Food and nutritional supplements; foodstuffs and beverages in this class being for nutritional purposes; 
nutraceuticals for use in dietary supplements and infant nutritional products; dietetic foods; dried colostrum supplements 
and milk being for babies; protein dietary supplements for human consumption; powdered nutritional supplement drink 
mix containing one or more of the following ingredients, protein, milk protein, whey protein concentrate or vitamins; 
nutritional or dietary supplements in power or sachet form; food for babies, infants and invalids including milk or milk 
based products; milk powder for babies; milk foods and powdered milk foods for babies and infants; mineral 
supplements for foodstuffs; nutritional supplements in this class; vitamin preparations; meal replacement powders; 
nutritional supplement meal replacement bars for boosting energy; casein dietary supplements.

Cl.29;Milk and milk products; milk powder and dried milk; milk proteins; milk concentrate; milk substitutes in this 
class; milk beverages including flavoured milk and fortified milk beverages (milk predominating); cream (dairy products); 
UHT milk; dairy products in this class; dairy based beverages and powders; food made from milk and milk products; 
drinks made from dairy and milk products; butter; edible oils and fats; margarine and food spreads including blends of 
margarine, butter and other edible oils; butter cream; cheese including soft and hard cheeses; cottage cheese; cream 
cheese; cultured dairy products including sour cream and cream fraiche; yoghurt; beverages made from yoghurt; yoghurt 
deserts; mousse and mousse-like products (milk and dairy products predominating); dessert products in this class (milk 
and dairy products predominating); food spreads consisting principally of dairy products; food preserves in this class; 
dessert products in this class (dairy products predominating); dairy based snack products; whey; milk and milk products 
enriched with a food supplement in the form of a probiotic; products made wholly or principally of milk; whole milk; 
custard in this class; milk based beverages containing fruit juice; milk based beverages flavoured with chocolate; milk 
based beverages containing coffee; flavoured milk drinks; milk shakes; flavoured milk powder for making drinks; dairy 
snacks (milk and dairy products predominating).

Cl.30;Dairy ice cream and binding agents for ice cream; ice cream and ice products; ice cream powder; frozen 
yoghurts; sorbets; chocolate beverages with milk; cocoa beverages with milk; coffee beverages with milk; bases for 
making milk shakes (flavourings); cereals; cereal breakfast foods; cereal based food bars; cereal based snack foods; 
muesli based snack foods; cereal products and cereal based beverages in this class; pre-packaged preparations for 
flavouring milk; preparations containing flavourings for milk; flavourings for milk; carbohydrate-based nutritional drink 
mix for use as a meal replacement.

Cl.32;Non-alcoholic beverages in this class; mineral and aerated waters; non-alcoholic beverages; fruit drinks and fruit 
juices; smoothies (beverages); sorbets in the nature of beverages; whey beverages; beverages consisting of a blend of 
fruit and vegetable juices; non-alcoholic drinks in this class consisting partially of milk starter cultures; cereal based 
beverages; preparations for making beverages; syrups, powders, concentrates and other preparations and substances 
used in the manufacture of non-alcoholic beverages; flavoured waters; fruit flavoured water; non-alcoholic beverages 
including soft drinks, energy drinks and sports drinks.
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Priority claimed from 22/06/2016; Application No. : UK00003170939 ;United Kingdom 

3567038    21/12/2016
[International Registration No. : 1346552]
Optimal Industrial Technologies Limited
Goodrich Close, Westerleigh Business Park Yate, Bristol BS37 5YT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Process analytical technology (PAT) software; software for the design, analysis and control of pharmaceutical 
manufacturing processes through the measurement of critical process parameters for quality control purposes; industrial 
process control and optimisation software; computer software for capture, storage and analysis of production diagnostic 
data; data processing and analysis software; testing and quality control devices; computer programs for project and 
database management; data storage devices; data banks; data processors; control and safety apparatus; factory 
automation software; integrated software packages for use in the automation of laboratories; process monitors; 
monitoring control apparatus; measuring detecting and monitoring instruments, indicators and controllers; computer 
operating systems; technology equipment for the analysis of processes; technology equipment for the analysis of 
product quality; software to monitor quality control; software in connection to analysing process efficiency; software in 
connection to designing, analysing and controlling manufacturing processes.

Cl.42;Computer software technical support services; quality assurance consultancy; technical services for assessing 
the efficiency of pharmaceuticals; consultancy and information services in the field of process analytical technology 
(PAT).
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Priority claimed from 27/06/2016; Application No. : 695786 ;Switzerland 

3567082    08/12/2016
[International Registration No. : 1347633]
Discma AG
Bösch 67 CH-6331 Hünenberg Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Packaging, packing and filling machines and apparatus, including such machines and apparatus for filling of 
products in liquid, fluid, solid and/or semi-solid form into containers; packaging, packing and filling machines and 
apparatus for molding and filling of containers with the end product; machines, namely machines for manufacturing 
hollow parts or hollow bodies, including bottles, containers or the like, by molding plastic preforms; machines, namely 
machines for manufacturing hollow parts or hollow bodies, including bottles, containers or the like, by molding plastic 
preforms by injection of liquid, fluid, solid and/or semi solid product into the preforms; machines for transferring 
preforms to heat treatment furnaces; machines, namely machines for manufacturing hollow parts or hollow bodies, 
including bottles, containers or the like, for molding plastic preforms by injection of the end product into the preforms; 
machines for position recognition for preforms; filing and dosing machines; sorting machines for containers; machine 
tools; motors and engines (other than for land vehicles); machine coupling and transmission belts (other than for land 
vehicles); molds (parts of machines).

Cl.9;Weighing machines; machines for measuring the properties of plastic materials; machines for measuring the 
properties of containers; machines for measuring the properties of preforms, materials, containers and molds; process 
control apparatus and instruments for the manufacture of parts, shapes, molds and containers; software, computer 
apparatus and computers for controlling the manufacture of parts, shapes, molds and containers; machines for position 
recognition for preforms; dosage machines.

Cl.20;Packaging containers of plastic materials.

Cl.37;Repair, assembly, fitting, installation and installation with regard to machines, machine parts, machine tools, 
machines for manufacturing plastic materials, machines for manufacturing packaging materials, machines for 
manufacturing hollow bodies of plastic, machines for manufacturing bottles and other containers, machines for 
transferring preforms, machines for position recognition for preforms.

Cl.40;Custom molding of plastic containers for others; lapping with regard to machines, machine parts, machine tools, 
machines for manufacturing plastic materials, machines for manufacturing packaging materials, machines for 
manufacturing hollow bodies of plastic, machines for manufacturing bottles and other containers, machines for 
transferring preforms, machines for position recognition for preforms.

Cl.41;Providing of training with regard to machines, machine parts, machine tools, machines for manufacturing plastic 
materials, machines for manufacturing packaging materials, machines for manufacturing hollow bodies of plastic, 
machines for manufacturing bottles and other containers, machines for transferring preforms,machines for position 
recognition for preforms.

Cl.42;Engineering with regard to machines, machine components, machine tools, machines for manufacturing plastic 
materials, machines for manufacturing packaging materials, machines for manufacturing hollow bodies of plastic, 
machines for manufacturing bottles and other containers; providing technical expert reports, engineering in the fields of 
the manufacture of packaging, containers, plastic materials, plastics processing, manufacturing of molded parts, 
container manufacturing, bottle and container design, custom designing of molded plastic containers, in particular for 
improving barrier properties of plastic containers for gas tightness; providing technical expert reports and engineering 
with regard to the development, assembly, repair and improvement of machines, machine parts, machine tools, machines 
for processing plastic materials, machines for processing packaging materials of plastic, machines for manufacturing 
hollow bodies of plastic, machines for manufacturing bottles and other containers, conveyors, machines for transferring 
preforms, machines for position recognition for preforms.

Cl.45;Licensing of industrial property and copyright (legal services); licensing of technology; licensing of research and 
development (legal services); industrial property right consultancy services; management of industrial property rights; 
consultancy relating to patent protection and patent licensing.
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Priority claimed from 07/10/2016; Application No. : 87196732 ;United States of America 

3567084    18/10/2016
[International Registration No. : 1347685]
Zoox, Inc.
2180 Sand Hill Rd., 2nd Floor Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Robots; transportation robots; transporting machines.

Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely, connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, electronic 
messages, social networking services and profiles; computer software for coordinating transportation services, namely, 
software for the automated scheduling and dispatch of motorized vehicles; mobile application software for connecting 
drivers and passengers; mobile application software for automated scheduling and dispatch of motor vehicles; mobile 
application software for coordinating transportation services; mobile application software for engaging transportation 
services; computer application software for mobile phones and handheld devices, namely, software for remote control of 
electronic devices; electronic devices in the nature of transportation control systems for unmanned transportation units; 
electronic components for unmanned transportation units, namely, connectors and interconnectors for computers and 
computer hardware, computer network interface devices and computer interface boards, electronic display interfaces, 
and electronic communication systems, all for mobility robotics and comprised of computer hardware and software to 
enable signaling, switching and control of electronic components for aerial robotics and power management, data 
management, downlink transmission control, and interactions with other unmanned vehicles, and parts and fittings 
therefor; navigation apparatus for vehicles; vehicle tracking apparatus; electronic navigational and positioning apparatus 
and instruments; instruments for detecting traffic.

Cl.12;Land vehicles and conveyances; self-driving transport vehicles; unmanned conveying vehicles (terms considered
too vague by the International Bureau - rule 13.2.b) of the Common Regulations); passenger carrying vehicles; electric 
vehicles; road vehicles; driverless cars; mobility conveyances; mobility vehicles; industrial vehicles; passenger motor 
vehicles; unmanned vehicles.

Cl.39;Transportation of passengers by motorized vehicle; transportation of passengers by vehicle through a network of 
transportation providers.
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3567284    24/02/2017
[International Registration No. : 1348111]
Sam Wahid
Unit 12, Zennor Road Industrial Estate London SW12 0PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; book 
binding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks, printed publications.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees, hand-held computer games equipment which is self contained (not adapted for use with TV receivers).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities, electronic games services 
provided by means of the Internet; the provision of on-line electronic publications and digital music (not downloadable) 
from the Internet.
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3567333    03/01/2017
[International Registration No. : 1347034]
Fan Zeqiu
Suqu Village, Gushi Town, Xiushui County, Jiujiang City Jiangxi Province China

Proposed to be Used
IR DIVISION
Cl.7;Sewing machines; knives [parts of machines]; cloth feeding machines; reels [parts of machines]; ironing machines;
packing-sewing machines; hemming machines; stitching machines.

Cl.8;Hand tools, hand-operated; emery grinding wheels; screwdrivers; embossers [hand tools]; flat irons; tweezers; 
cutters; scissors; razors, electric or non-electric; tableware [knives, forks and spoons].

Cl.9;Meters; hemline markers; dressmakers' measures; measures; gauges; carbon rod as electric contacts; gloves for 
protection against accidents; protective goggles; pince-nez; galvanic cells.

Cl.11;Safety lamps; lamps; stoves; fabric steamers; electric hair dryers; laundry dryers, electric; heating apparatus, 
electric; faucets for pipes; disinfectant apparatus; sanitary apparatus and installations.
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3567345    31/10/2016
[International Registration No. : 1347856]
OCHNIK S.A.
ul. Stacyjna 8B PL-08-400 Garwolin Poland

Proposed to be Used
IR DIVISION
Cl.3;Creams for leather, leather preservatives; shoe wax, boot cream, boot polish.

Cl.9;Cases for apparatus for recording, transmission or reproduction of sound or images; computer carrying cases; 
cases especially made for photographic apparatus and instruments; pouches for cinematographic apparatus; pouches for
optical apparatus; cases adapted for binoculars; eye glass cases; cases for contact lenses; DVD cases; leather cases for 
mobile phones; bags adapted for laptops; bags adapted for carrying photographic apparatus; bags adapted to carry video 
apparatus; sport bags adapted [shaped] to contain protective helmets; electronic tags; electronic security tags; self-
adhesive encoded labels; encoded identification magnetic labels.

Cl.14;Precious metals and their alloys, jewellery, precious stones; horological and chronometric instruments; jewelry, 
paste jewellery, bracelets, rings, earrings, necklaces, medallions, amulets, chains, brooches; ornaments, silver ornaments 
in the nature of jewellery, pins, ornamental pins, tie pins, tie clips, cuff links; watch chains, watch bands; jewel pendants, 
trinkets, key rings; badges of precious metal, medals, coins; semi-precious stones, agates; jet, unwrought or semi-
wrought; ornaments of jet; jewellery of yellow amber; ivory, pearls, pearls made of ambroid; shoe ornaments of precious 
metal, hat ornaments of precious metal; precious metals, unwrought or semi-wrought; ingots of precious metals; threads 
of precious metal, silver thread, gold thread; clocks, watches, wrist watches, stopwatches, electric clocks and watches, 
sun dials; cases for clock- and watchmaking, cases for watches, watchstraps, watch straps made of metal or leather or 
plastic; boxes of precious metal, jewellery cases; figurines of precious metal, statuettes and statues of precious metal, 
busts of precious metal; works of art of precious metal; decorative articles [trinkets or jewellery] for personal use; jewelry 
rolls for travel.

Cl.16;Paper, cardboard, printed matter; photographs, posters; printed publications, booklets, catalogues; covers, 
boxes for pens, pouches for writing instruments; labels of paper, labels not of textile, adhesive printed labels; packing 
paper, boxes of cardboard or paper, packaging materials made of cardboard; works of art and figurines of paper and 
cardboard, and architects' models; leather book covers, file covers, passport covers, sleeves for holding and protecting 
stamps; gift packaging, plastic gift wrap, gift wrapping foil; bags [envelopes, pouches] of paper or plastics, for packaging; 
plastic materials for packaging, not included in other classes.
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Cl.18;Leather and imitations of leather; luggage, bags, wallets and other carriers; travelling sets; valises, bags for 
campers, holdalls; ruck sacks, saddlebags; straps for luggage, luggage label holders; carriers for suits, shirts and 
dresses; hand bags, shoulder bags, fanny packs, travelling handbags, boston bags; cosmetic purses, vanity cases, not 
fitted; handbags for men, folio cases; key cases, business card cases, card holders, credit-card holders, banknote 
holders in the nature of wallets, attaché cases; briefcases, pocket wallets, purses; furs, leather straps, pouch baby 
carriers; umbrellas, parasols and walking sticks; harness and saddlery.

Cl.25;Clothing, footwear, headgear; clothing of leather, clothing of imitations of leather, clothing made of fur; men's and
women's jackets, coats, trousers, vests; topcoats, parkas, sports jackets; furs, fur stoles, fur jackets; knit jackets, stuff 
jackets, morning coats; wind vests, leather waistcoats, boleros; shorts, shirts, T-shirts; skirts, dresses, evening wear, 
wedding gowns; culotte skirts, dresses made from skins; over-trousers, casual trousers, trousers of leather, corduroy 
trousers, tops; dress suits, working overalls, aprons, boiler suits; footwear, children's footwear, shoes, half-boots, lace 
boots; winter boots, sports shoes, trainers, gymnastic shoes, mountaineering shoes, hunting boots, sandals, sandal-
clogs, slippers, leather slippers; caps, fur hats, berets, headbands; shawls, scarfs, kerchiefs, neckerchieves, balaclavas; 
gloves, belts, welts for boots and shoes.
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3567362    20/12/2016
[International Registration No. : 1347975]
KANGPU BIOPHARMACEUTICALS, LTD.
Room 818, 780 Cailun Road, Zhangjiang Hi-Tech Park, Pudong New Area 201203 Shanghai China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; biochemical drug; medicinal drinks; biological preparations for medical purposes; 
pharmaceutical preparations; active pharmaceutical ingredient; traditional chinese medicines; diagnostic preparations for 
medical purposes; drugs for medical purposes; dietetic substances adapted for medical use.

Cl.35;Demonstration of goods; advertising; business management assistance; organizing technology exhibitions; 
provision of an on-line marketplace for buyers and sellers of goods and services; import-export agency services; retail or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail or wholesale 
services for pharmaceuticals; retail or wholesale services for pharmaceutical preparations; retail or wholesale services 
for medical supplies.

Cl.42;Research and development of new products for others; technical research; quality control; quality testing; 
chemical research; chemistry services; bacteriological research; biological research; clinical trials; material testing.

7739



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

3567364    25/01/2017
[International Registration No. : 1347915]
NITTO KOHKI CO., LTD
9-4, Nakaikegami 2-Chome Ohta-Ku Tokyo 146-8555 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; hand-held power tools; electric screwdrivers; bits for screw drivers; suction 
pumps; screw supplying machines for electric screwdrivers; screw aligning units for electric screwdrivers.

Cl.9;Torque measuring devices for electric screwdrivers; battery chargers for electric screwdrivers; screw measuring 
devices for electric screwdrivers; controllers for electric screwdrivers; power supplies for electric screwdrivers.
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Priority claimed from 08/06/2016; Application No. : 87064152 ;United States of America 

3567481    22/11/2016
[International Registration No. : 1348128]
INTERNATIONAL PAINT AND PRINTING INK COUNCIL
901 New York Avenue NW Washington DC 20001 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Trade association services, namely, promoting the interests of the paint and coatings industry for non-profit 
commercial purposes; promoting the interests of trade associations representing the paint and coatings industries for 
non-profit commercial purposes provided by an association to its members; promoting public awareness of 
environmental benefits of paint and coatings for non-profit commercial purposes provided by an association to its 
members; promoting public awareness of health, safety, and environmental protection initiatives undertaken by the paint 
and coatings industry for non-profit commercial purposes provided by an association to its members; promoting public 
awareness of environmental sustainability practices of the paint and coatings industry for non-profit commercial 
purposes provided by an association to its members; promoting public awareness of marine coatings issues for non-
profit commercial purposes provided by an association to its members; promoting public awareness of use of lead in 
paints for non-profit commercial purposes provided by an association to its members; commercial lobbying services, 
namely, promoting the interests of the paint and coatings industry in the fields of domestic and international legislation 
and regulation.

Cl.41;Arranging and conducting business conferences.
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3567502    17/02/2017
[International Registration No. : 1347741]
Origin Herbal Hair Treatment Pte Ltd
23 Kaki Bukit Place, Eunos Techpark Singapore 416201 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Hair shampoo; hair conditioners; hair conditioning rinses; conditioners for use on the hair; conditioners for 
treating the hair; hair creams; hair care creams; hair protection creams; preparations for the scalp [shampoo]; topical 
preparations for promoting hair growth; hair grooming preparations; hair preparations; hair care preparations; hair 
colouring preparations; hair conditioning preparations; herbal anti-dandruff shampoos; hair permanent treatments; hair 
strengthening treatment lotions; hair tonics; hair colouring; hair colouring and dyes; colouring lotions for the hair; 
preparations for colouring the hair; hair preparations for colouring the hair; non-medicated hair care products; non-
medicated shampoos; hair rinses; hair finishing rinses; non-medicated preparations for the care of the scalp; cosmetic 
preparations for the hair and scalp; preparations for the maintenance of the scalp; conditioners in the form of sprays for 
the scalp; hair care lotions; non-medicated preparations for the care of the hair; hair oils; oils for hair conditioning; serum 
for cosmetic use; tonics [cosmetic] based on plant extracts; beauty care cosmetics; hair lotion.

Cl.5;Herbal preparations for hairdressing; herbal preparations for hair and/or scalp treatment; all for medicinal purposes
(other than shampoo); herbal preparations for the prevention and treatment of hair loss for medicinal purposes; herbal 
preparations for promotion of hair growth for medicinal purposes; hair serums for medicinal purposes; herbal hair tonics 
and nutritional supplements.

Cl.44;Consultancy services relating to personal appearance (hair, beauty, cosmetics); hair salon services; hair care 
services; hair cutting services; hair colouring services; hairdressing; hair styling.
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3567540    03/01/2017
[International Registration No. : 1347559]
YAplus
1701 Clarendon Boulevard, Suite 100 Arlington VA 22209 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely, advertising for yoga teachers and yoga schools to promoting the interests of them.

Cl.42;Setting standards and reviewing practices to assure compliance in the provision of yoga education and training.
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3568151    19/01/2017
[International Registration No. : 1347637]
Alexandre Pfulg
Rue du Salève 14 CH-1004 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.25;Clothing for men, women and children; clothing of leather and imitation leather; clothing of fur; sportswear (other 
than for diving); blousons; gabardines (clothing); raincoats; coats; mantillas; overcoats; trench coats; parkas; pelerines; 
pelisses; suits; jackets; overalls; aprons (clothing); coveralls (clothing) and slips (underwear); cardigans; pullovers; 
sweaters; knitwear (clothing); tank tops; vests; trousers; dresses; shirts; short-sleeve shirts; tee-shirts; shorts; Bermuda 
shorts; overcoats, ready-made clothing; pajamas; dressing gowns (robes); dressing gowns; briefs, including bathing 
trunks; bathing suits and beachwear; jerseys, including swimsuits; underwear [lingerie]; bodysuits; bustiers; panties; 
underpants; brassieres; socks; stockings; tights; bandanas; scarves; shawls; neck warmers; sashes for wear; fur stoles; 
gloves; belts; suspenders; neckties; bow ties; pockets; neck scarfs (mufflers); romper suits, crop tops, layettes; shoes; 
footwear, including beach footwear; footwear for sports; boots; half-boots; esparto shoes or sandals; sandals; slippers; 
bedroom slippers; headgear; hats, caps (headwear); visors; berets; caps including bathing caps; headbands.

Cl.35;Retail sale services in department stores; presentation of products on communication media for retail sale 
purposes; retail clothing store services; retail sale services; retailing of goods (by any means); the bringing together for 
the benefit of others of a variety of products (excluding the transport thereof) enabling customers to conveniently view 
and purchase these products; commercial intermediary services in connection with the marketing of goods (wholesale); 
organization and presentation of fashion shows (advertising or promotional services); organization of fashion shows for 
promotional purposes; setting up, organization and presentation of fashion shows for advertising or promotional 
purposes; on line advertising on computer networks; organization, operation and supervision of customer loyalty 
schemes; electronic publication of advertising texts; advertising services provided via the Internet; compilation of 
advertisements for use as Web pages on the Internet; television advertising; marketing; organization of exhibitions for 
commercial or advertising purposes; distribution of samples.

Cl.42;Fashion collection design services, services provided by stylists and fashion designers in the fields of clothing 
and clothing accessories; fashion information services; research services and development of new products for third 
parties, particularly in the field of fashion and textiles; textile testing; creation services in the field of clothing and fashion; 
design of fashion accessories (styling); fashion design services; design of clothing; design of protective clothing; design 
services for retail sale.
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3568152    11/11/2016
[International Registration No. : 1347415]
Jürgen Buchert
Maria-Eich-Str. 93 b 82166 Gräfelfing Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer readable storage mediums provided with programs; recorded storage mediums for computer use; 
computer programs (recorded or downloadable); data processing apparatus; electronic publications (downloadable); 
films; identification cards (magnetic); integrated circuit cards (smart cards); regulating apparatus (electric); computers; 
measuring instruments; navigation apparatus for vehicles [on-board computers]; cash registers; teaching apparatus.

Cl.35;Compilation and systematization of data in computer and Internet databases; updating and maintenance of data 
in computer and Internet databases; providing of business and commercial information; organizational consulting in 
trade and business affairs; arranging and concluding commercial transactions for others; arranging contracts for the 
buying and selling of goods; investigations in business matters; retail and wholesale services (also provided via the 
Internet) in the fields of motor vehicle parts and motor vehicle accessories; advertising agencies; preparation of 
accounts, professional business expertise and economic prognoses; publication of advertising texts; data search in 
computer files for others; online or mail order catalog services in the fields of motor vehicle parts and motor vehicle 
accessories; price comparison services; publications of printed matter and mail order catalogs [also in electronic form] 
for advertising purposes; rental of advertising tools and advertising space in the Internet; document reproduction; 
advertisement for others on the Internet.

Cl.37;Repair and maintenance of motor vehicles; information on the repair of motor vehicles; vehicle service stations 
[refuelling and maintenance, with the exception of assistance services], vehicle repair; installation of vehicle parts.

Cl.38;Rental of access time to computer data bases; providing user access to computer programs in data networks; 
providing access to information on the Internet; providing access to computer databases.

Cl.39;Delivery of motor vehicle parts and accessories; rental of automotive vehicles; freight forwarding agency 
services; physical storage of electronically-stored data or documents; car rental.

Cl.42;Creating programs for data processing; rental of computer software; software design for others; updating of 
computer software; consultancy in the field of computers; recovery of computer data; software maintenance; computer 
system analysis; providing search engines for the Internet; quality control and testing; technological consultation 
services [all fields]; certification [quality control]; providing or rental of electronic memory space (web space) on the 
Internet; developing webpages on the Internet for others.
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3568172    25/11/2016
[International Registration No. : 1347885]
PEAK OYUN YAZILIM VE PAZARLAMA ANONIM SIRKETI
Ömer Avni Mah. Inebolu Beytulmalci Sokak No. 39 Haktan Is Merkezi K. 3 Kabatas Beyoglu Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, 
television apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, 
tablet computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction 
of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners, data processing equipment, photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable electronic publications, electronic publications recorded on computer 
media, encoded magnetic and optic cards, electronic components used in the electronic parts of machines and 
apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors 
[electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening 
and closing doors, optical sensors, decorative magnets.

Cl.41;Arranging and conducting of conferences, congresses and seminars, sporting and cultural activities; 
entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, including ticket 
reservation and booking services for theatres, cinemas, museums and concerts, publication and editing of printed matter, 
including magazines, books, newspapers, other than publicity texts; electronic publication services, production of movie 
films, radio and television programmes, news reporters services; photographic reporting services, photography, 
translation.

7746



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

Priority claimed from 15/04/2016; Application No. : UK00003159753 ;United Kingdom 

3568473    13/10/2016
[International Registration No. : 1347179]
TNG Europe Limited
The Innovation Centre 49 Oxford Street, Leicester LE1 5XY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer cases; mobile phone cases; bags adapted for laptops; sleeves for laptops; bags and cases specially 
adapted for holding or carrying portable telephones and telephone equipment and accessories; computer bags; 
messenger bags especially adapted for holding laptops; messenger bags especially adapted for holding electronic book 
readers; wheeled messenger bags especially adapted for holding laptops; sunglasses; cases for eyeglasses and 
sunglasses; camera cases; bags for cameras and photographic equipment; carrying cases for mobile computers; rolling 
cases especially adapted for holding laptops and notebook computers; protective covers and cases for tablet computers; 
protective covers and cases for cell phones, laptops and portable media players; protective cases for smart phones; 
notebook computer carrying cases; computer carrying cases; laptop carrying cases; cell phone cases; cases for mobile 
phones; cases for telephones; carrying cases for cell phones; carrying cases specially adapted for pocket calculators and 
cell phones; cases for music, audio and related electronic equipment, namely, cases for audio tuners, audio receivers, 
amplifiers, tape players, compact disc players, MP3 controllers/players, audio mixers, audio speakers in the nature of 
music studio monitors, microphones, audio speakers, compact discs, audio tapes, portable computers, antennas, 
phonographic record players, audio recording equipment, and the cables associated with all of the foregoing equipment; 
carrying cases, holders, protective cases and stands featuring power supply connectors, adaptors, speakers and battery 
charging devices, specially adapted for use with handheld digital electronic devices, namely, computers, mobile phones, 
tablet computers, cameras, portable media players; carrying cases specially adapted for electronic equipment, namely, 
computers, mobile phones, tablet computers, cameras, portable media players; audio speakers; power banks.

Cl.16;Pen cases; pencil cases; stationery cases.

Cl.18;Luggage; backpacks; travelling bags; suitcases; luggage tags; school bags; casual bags; luggage label holders; 
leather wallets; travel bags; purses; sport bags, other than adapted (shaped) to contain specific sports apparatus; 
daypacks; tote bags; messenger bags; duffel bags; book bags; shoulder bags; hard-sided and soft-sided carry-on bags; 
luggage inserts, namely, packing cubes; gym bags; toiletry bags; beach bags.

Cl.25;Clothing, footwear, headgear; money belts [clothing]; eye masks; sleep masks.

Cl.35;Retail services relating to luggage, backpacks, travelling bags, suitcases, luggage tags, school bags, casual 
bags, luggage label holders, leather wallets, travel bags, purses, sport bags, other than adapted (shaped) to contain 
specific sports apparatus, daypacks, tote bags, messenger bags, duffel bags, book bags, shoulder bags, hard-sided and 
soft-sided carry-on bags, luggage inserts, namely, packing cubes, gym bags, toiletry bags, beach bags, computer cases, 
mobile phone cases, bags adapted for laptops, sleeves for laptops, bags and cases specially adapted for holding or 
carrying portable telephones and telephone equipment and accessories, computer bags, messenger bags especially 
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adapted for holding laptops, messenger bags especially adapted for holding electronic book readers, wheeled messenger 
bags especially adapted for holding laptops, sunglasses, cases for eyeglasses and sunglasses, camera cases, bags for 
cameras and photographic equipment, carrying cases for mobile computers, rolling cases especially adapted for holding 
laptops and notebook computers, protective covers and cases for tablet computers, protective covers and cases for cell 
phones, laptops and portable media players, protective cases for smart phones, notebook computer carrying cases, 
computer carrying cases, laptop carrying cases, cell phone cases, cases for mobile phones, cases for telephones, 
carrying cases for cell phones, carrying cases specially adapted for pocket calculators and cell phones, cases for music, 
audio and related electronic equipment, namely, cases for audio tuners, audio receivers, amplifiers, tape players, compact 
disc players, MP3 controllers/players, audio mixers, audio speakers in the nature of music studio monitors, microphones, 
audio speakers, compact discs, audio tapes, portable computers, antennas, phonographic record players, audio 
recording equipment, and the cables associated with all of the foregoing equipment, carrying cases, holders, protective 
cases and stands featuring power supply connectors, adaptors, speakers and battery charging devices, specially adapted 
for use with handheld digital electronic devices, namely, computers, mobile phones, tablet computers, cameras, portable 
media players, carrying cases specially adapted for electronic equipment, namely, computers, mobile phones, tablet 
computers, cameras, portable media players, audio speakers, power banks, pen cases, pencil cases, stationery cases, 
clothing, footwear, headgear, money belts [clothing], eye masks and sleep masks; online retail store services relating to 
luggage, backpacks, travelling bags, suitcases, luggage tags, school bags, casual bags, luggage label holders, leather 
wallets, travel bags, purses, sport bags, other than adapted (shaped) to contain specific sports apparatus, daypacks, tote 
bags, messenger bags, duffel bags, book bags, shoulder bags, hard-sided and soft-sided carry-on bags, luggage inserts, 
namely, packing cubes, gym bags, toiletry bags, beach bags, computer cases, mobile phone cases, bags adapted for 
laptops, sleeves for laptops, bags and cases specially adapted for holding or carrying portable telephones and telephone 
equipment and accessories, computer bags, messenger bags especially adapted for holding laptops, messenger bags 
especially adapted for holding electronic book readers, wheeled messenger bags especially adapted for holding laptops, 
sunglasses, cases for eyeglasses and sunglasses, camera cases, bags for cameras and photographic equipment, 
carrying cases for mobile computers, rolling cases especially adapted for holding laptops and notebook computers, 
protective covers and cases for tablet computers, protective covers and cases for cell phones, laptops and portable 
media players, protective cases for smart phones, notebook computer carrying cases, computer carrying cases, laptop 
carrying cases, cell phone cases, cases for mobile phones, cases for telephones, carrying cases for cell phones, carrying 
cases specially adapted for pocket calculators and cell phones, cases for music, audio and related electronic equipment, 
namely, cases for audio tuners, audio receivers, amplifiers, tape players, compact disc players, MP3 controllers/players, 
audio mixers, audio speakers in the nature of music studio monitors, microphones, audio speakers, compact discs, audio 
tapes, portable computers, antennas, phonographic record players, audio recording equipment, and the cables 
associated with all of the foregoing equipment, carrying cases, holders, protective cases and stands featuring power 
supply connectors, adaptors, speakers and battery charging devices, specially adapted for use with handheld digital 
electronic devices, namely, computers, mobile phones, tablet computers, cameras, portable media players, carrying 
cases specially adapted for electronic equipment, namely, computers, mobile phones, tablet computers, cameras, 
portable media players, audio speakers, power banks, pen cases, pencil cases, stationery cases, clothing, footwear, 
headgear, money belts [clothing], eye masks and sleep masks; provision of an online marketplace for buyers and sellers 
of goods and services.
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3568488    13/01/2017
[International Registration No. : 1348465]
KISSCAM LLC
6057 Colorow Dr. Morrison CO 80465 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, mobile devices and tablet or handheld computers, namely, 
software for uploading posting, showing, displaying, tagging, sharing or otherwise providing electronic media or 
information over the Internet or other communications network.

Cl.42;Application service provider (asp) featuring software for use in uploading, posting, showing, displaying, tagging, 
sharing or otherwise providing electronic media or information over the internet or other communications network; 
providing technology that enables users to upload, post, show, display and tag user-generated audio and video files on a 
wide variety of topics and subjects, via a website.
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3568490    09/12/2016
[International Registration No. : 1348611]
REMEDIALS LABORATOIRE
91 RUE DU FAUBOURG SAINT HONORE F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing products; 
beauty masks; shaving products.

Cl.5;Pharmaceutical products; sanitary products for medical purposes; dietetic food and substances for medical or 
veterinary use; food supplements for humans and animals; materials for dressings; disinfectants; bath preparations for 
medical use; sanitary panties or napkins; chemical preparations for medical or pharmaceutical use; medicinal herbs; 
herbal teas.
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Priority claimed from 12/08/2016; Application No. : 30 2016 023 237 ;Germany 

3568503    30/11/2016
[International Registration No. : 1349080]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery]; containers for stationery; beer mats; paper 
bags for packaging; plastic bags for packing; paper bags; pads of paper and writing paper; printed matter, in particular 
books, leaflets, brochures, newspapers, magazines [periodicals]; photographs; postcards; tickets, entry tickets, 
calendars, cards, catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; 
paintbrushes; office requisites, except furniture, in particular drawing pins; sealing stamps; inking pads; holders for 
notepads; instructional and teaching material (except apparatus); cardboard for packaging; paper for packaging; plastic 
materials for packaging; printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; table 
mats of paper for glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porterage; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; travel consultancy; escorting of travellers; 
rental, booking and providing of aircraft; rental, booking and providing of ships, in particular rowing and motor boats, 
sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and horses; parcel delivery; 
organization of trips, holidays and sightseeing tours; travel agency services, in particular consultancy and booking 
services for travel, providing information about travel, arrangement of transport services and travel; travel reservation; 
transport reservation; providing information about travel, via the Internet, in particular about reservation and booking in 
the tourism and business travel sector (online travel agencies); delivery, dispatching and distribution of newspapers and 
magazines; consultation provided by telephone call centres and hotlines regarding travels, including business travel and 
in the field of transport logistics, transport and storage; tracking of passenger or freight vehicles using computers or 
global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agencies; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
providing of an after school children's entertainment centre featuring educational entertainment; organization of holidays; 
physical education services; provision of courses of instruction in languages; fitness club services, training club and 
fitness club services, providing nursery schools, cinema facilities, discotheque services, providing museum facilities 
[presentation, exhibitions], amusement arcades; sport camp services; amusement park services; providing golf courses, 
tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of sports competitions; 
organization of cultural and sporting events; arranging of cultural and sporting events; reservation services for sporting, 
scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded data carriers 
(films, music, games), projector apparatus and the accessories thereof; rental of newspapers and magazines; writing of 
texts, other than publicity texts; publication of printed matter also in the form of electronic media including CD-ROMs, 
other than publicity texts, in particular books, magazines and newspapers; publication of printed matter in electronic 
form, except for publicity purposes, in particular magazines and newspapers, including in the Internet; publication of 
texts, except publicity texts, in particular of books, magazines and newspapers, including in the Internet; organization of 
exhibitions for cultural and teaching purposes; entertainment and educational services provided by recreation and 
amusement parks; services of an interpreter; services of a translator; photography; radio entertainment; television 
entertainment; consultation provided by telephone call centres and hotlines in the field of education, training and further 
training, and entertainment; consultation provided by telephone call centres and hotlines in the field of reservation 
services for sporting, scientific and cultural events; information about entertainment events, in particular provided via 
online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.
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Cl.44;Medical services; hygienic and beauty care for human beings; sauna services; beauty salon services; sanatorium 
services; hairdressing; massage; nursing, medical; public bath services for hygiene purposes; Turkish bath services; 
organization of therapy for health purposes; medical assistance services; convalescent home services; flower arranging; 
manicuring; massage; nursing homes services; physiotherapy; animal grooming; dentistry services; arrangement of 
wellness and beauty care services.
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Priority claimed from 04/10/2016; Application No. : 1340414 ;Benelux 

3568506    02/02/2017
[International Registration No. : 1349067]
Solvay SA
Rue de Ransbeek 310 B-1120 Bruxelles

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the treatment of industrial waters; chemical products for urban wastewater treatment; 
chemical products for drinking water treatment; chemical products for smoke treatment; chemical products for the 
treatment of soils.

Cl.11;Equipment and installations for water purification; equipment and installations for smoke purification; equipment 
and installations for soil purification.

Cl.37;Construction of installations for the purification and filtration of smoke, sewage and for the recycling of waste 
products; assembling of water purification installations; assembling of installations for smoke purification; assembling of 
installations for soil purification.

Cl.40;Recycling and processing of materials using chemical products; waste treatment and recycling; purification and 
filtration of smoke, drinking water or sewage; recycling of waste products; consulting services relating to the 
aforementioned services; water purification; smoke purification; soil purification; provision of information relating to 
water, smoke and soil treatment.

Cl.42;Technical design services relating to water supply installation; industrial and scientific information and research 
services relating to purification and filtration processes for smoke, sewage and to recycling of waste products; technical 
and scientific advice, as well as engineering (expertise) and laboratory work in the field of water, smoke and soil 
purification.
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3568776    07/02/2017
[International Registration No. : 1348707]
URBASER, S.A.
Camino de Hormigueras, 171 E-28031 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.37;Construction services; gas station services; especially construction works and installations; maintenance, 
cleaning and upkeep of offices, commercial premises, public places, urban furniture, roads and similar items; window 
cleaning; cleaning of buildings (interior and exterior surface); assemblies and installations for furniture; repair and 
maintenance works of new constructions for urban, industrial, urbanization, sanitation and water supply construction, 
earth-moving and similar procedures, new constructions for roads, railways, hydraulics, energy, irrigation, bridges, 
airports, dredging and similar procedures; ignition and shutdown, operation, supervision, maintenance and repair of 
installations for heat, cold and electricity of lifts, water pipes, gas pipes and other supply systems for preventing fires; 
cleaning, washing, ironing and sorting of garments; electrical installation services, photovoltaic installation services, 
kitchen installation services, computer installation services, pipe installation services, installation services for roofs, 
alarm installation services, blind installation services, machinery installation services, plumbing installation services, 
central heating installation services, sewage installation services, drain installation services, elevator and lift installation 
services, assembly (installation services) of vehicle parts, scaffolding installation services for construction, installation 
services for building and construction platforms, drilling pipe installation services, installation services for scaffolding, 
work and construction platforms, brace installation services for walls with air chambers.

Cl.39;Transport; packaging and storage of goods; organization of travel, especially land transport, of travelers and 
goods, and activities annexed thereto; medical transport; packaging and storage of goods; handling, packaging and 
distribution of food or consumption products; collection, transport and storage of waste oils; receiving, berthing, mooring
and connecting services for boats; provision of ground assistance services to passengers and aircraft (handling); 
comprehensive services for merchandise logistics, such as loading, unloading, stevedoring, transport, distribution, 
placement, sorting, warehouse control, preparation of inventories, replacement, inventory control in warehouses and 
storage of all kinds of goods, distribution of energy and water; organization of travel; storage and transportation 
information; rental of storage containers; warehousing of merchandise; message delivery; transport and storage of 
waste.

Cl.40;Treatment of materials, in particular the recycling and valuation of all kinds of urban waste, similar to urban, 
industrial and sanitary wastes; sorting of waste and recyclable materials (transformation); treatment of waste oils and 
waste products; water treatment; production of energy; deodorizing, purification and cooling of air; destruction, 
incineration and recycling of waste and trash; decontamination of hazardous materials; material processing information; 
treatment of paper; treatment of oil (petroleum); refining.
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Priority claimed from 18/08/2016; Application No. : 015757487 ;European Union 

3568789    22/12/2016
[International Registration No. : 1348359]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers, including peripherals therefor, in the field of monitoring of 
transformers; computer hardware and software, in particular for collecting, analysing and visualising data in the field of 
monitoring transformers; computer hardware and software for process management, safety management and monitoring 
the state of transformers and electric installations, and production and automation processes in the field of energy 
distribution; computer hardware and software for energy management.

Cl.42;Technological advice and consultancy; technical monitoring, in particular monitoring and diagnosis relating to 
condition monitoring of installations and machines, and production and automation methods in the field of energy 
distribution; remote monitoring and preparation of technical manuals of machines and apparatus in the field of energy 
distribution; development, creation and rental of computer software and computer programs in the field of energy 
distribution; technical consultancy relating to ensuring cost efficiency and quality control of supply in electric energy 
supply networks; IT consultancy services.
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Priority claimed from 19/01/2017; Application No. : 87307214 ;United States of America 

3568825    25/01/2017
[International Registration No. : 1348933]
The KIND Foundation, Inc.
P.O. Box 705 Midtown Station New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing an on-line forum for students, teachers and schools to collaborate on educational projects and on 
projects to help build cross- cultural connections.

Cl.41;Providing on-line non-downloadable educational course materials for teachers in the field of education.
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Priority claimed from 23/08/2016; Application No. : 30 2016 024 190 ;Germany 

3568869    22/02/2017
[International Registration No. : 1349178]
Theranovis GmbH & Co. KG
Am Ockenheimer Graben 23 55411 Bingen Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; sanitary preparations being toiletries; oral hygiene preparations; dentifrices and mouthwashes; 
perfumery; essential oils; soaps; dentifrices; essential oils and aromatic extracts; animal grooming preparations.

Cl.5;Pharmaceuticals and natural remedies; medical and veterinary preparations and articles; dental preparations and 
articles; chewing gum for medical purposes; sanitary preparations and articles.
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Priority claimed from 20/07/2016; Application No. : 87110968 ;United States of America 

3568888    20/12/2016
[International Registration No. : 1348137]
Humanity United
One Letterman Drive, Building D, Suite D3100 San Francisco CA 94129 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business, market and economic research related to public policy and aimed at addressing global problems that 
have long been considered intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human
rights, human cruelty, and forced labor; advocating on behalf of others by promoting public awareness of the need for, 
and promoting public support of and participation in efforts to address global problems that have long been considered 
intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human rights, human cruelty, and 
forced labor; advocating on behalf of others by conducting market research and analysis and business, market and 
economic research and analysis related to public policy, namely, information gathering, study, field-based analysis, 
investigation of new approaches, and iterative refinement of ideas and plans in collaboration with others, all to promote 
the development of solutions for the protection of human rights and the promotion of human dignity; advocating on 
behalf of others through non-legislative lobbying of commercial, not-for-profit, governmental, and non-governmental 
organizations in support of adopting and supporting measures for the protection of human rights and the promotion of 
human dignity; advisory and consultancy services to individuals and organizations engaged in public advocacy to 
promote awareness of the need for human rights protections and promotion of human dignity; charitable services, 
namely, organizing networks of individuals and institutions with the purpose of facilitating and furthering the 
implementation of charitable and philanthropic programs; administration and management of research grants; education 
leadership development with the purpose of facilitating and furthering the implementation of charitable and philanthropic 
programs; market research; public opinion polling; public opinion surveys; conducting market research surveys; 
promoting public awareness of human needs, namely, promoting public awareness of the scope of, the need to address, 
institutional obstacles to, solutions for, and the role of various actors in relation to global problems that have long been 
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considered intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human rights, human 
cruelty, and forced labor; employment and network recruiting, namely, recruiting professionals, volunteers and workers in
the field of charitable activities relating to addressing global problems that have long been considered intractable, 
namely, human trafficking, mass atrocities, violent conflict, threats to basic human rights, and human cruelty; promoting 
economic development in developing countries through the provision of business and managerial consultation, 
information, advocacy and support for planning, organizing, monitoring and implementing projects aimed at building 
enduring institutions and practices, encouraging growth and entrepreneurship through microfinance and other forms of 
credit, ensuring accountability, and supporting economic and political stability by addressing basic human rights; 
charitable services, namely, supporting networks of charitable and philanthropic individuals and institutions by providing 
consultation and advice relating to advertising for educational activities and entertainment events, with the purpose of 
facilitating and furthering the implementation of charitable and philanthropic programs; charitable services, namely, 
supporting networks of charitable and philanthropic individuals and institutions by creating and disseminating 
advertising materials for educational activities and entertainment events, with the purpose of facilitating and furthering 
the implementation of charitable and philanthropic programs.

Cl.36;Charitable fundraising; philanthropic services concerning monetary donations; providing grants and monetary 
donations to organizations and individuals promoting awareness of, organizing responses to, and providing services to 
address global problems that have long been considered intractable, namely, human trafficking, mass atrocities, violent 
conflict, threats to basic human rights, human cruelty, and forced labor; providing grants and monetary donations to 
organizations and individuals working to build enduring institutions and practices to reduce the incidence and limit the 
impact of mass atrocities and other violations of basic human rights; providing grants and monetary donations to 
organizations and individuals working to move public policy and political will toward productive intervention to prevent or 
stop mass atrocities and other violations of basic human rights; charitable services, namely, providing grants and 
monetary donations to support networks of individuals and institutions with the purpose of facilitating and furthering the 
implementation of charitable and philanthropic programs.

Cl.41;Development and dissemination of educational materials to individuals, organizations, and institutions in the field 
of promoting awareness of, organizing responses to, and providing services to address global problems that have long 
been considered intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human rights, 
human cruelty, and forced labor; arranging and conducting of educational conferences, discussions, and colloquia in the 
field of promoting awareness of, organizing responses to, and providing services to address global problems that have 
long been considered intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human 
rights, human cruelty, and forced labor; arranging and conducting of online discussions, conferences, and colloquia via 
computer and communication networks in the fields of education, collaboration, coordination, and support in relation to 
promoting awareness of, organizing responses to, and providing services to address global problems that have long been
considered intractable, namely, human trafficking, mass atrocities, violent conflict, threats to basic human rights, human 
cruelty, and forced labor.

Cl.45;Advocating on behalf of others, namely, legal consultation and legal services in the fields of negotiation, 
prosecution support, and legal representation relating to the protection of human rights and the promotion of human 
dignity.
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Priority claimed from 17/05/2016; Application No. : 87040559 ;United States of America 

3568935    10/11/2016
[International Registration No. : 1348453]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; computer hardware; audio speakers; loud speakers; 
wireless indoor and outdoor speakers; loudspeaker systems; voice controlled speakers; speakers controlled by mobile 
applications; home automation control device; stand alone information device for streaming and playing audio, video, and
multimedia content, for controlling televisions, monitors, gaming systems, other media playing devices such as DVD 
players and other streaming content devices; stand alone information device featuring a voice-enabled digital assistant; 
stand alone information device for controlling home automation systems, namely, lighting, appliances, heating and air 
conditioning units, alarms and other safety equipment, home monitoring equipment; stand alone information device for 
accessing and searching online databases, websites, mobile phones, computers, tablets, or other electronic 
communication device for documents, files, and other stored information on command; stand alone information device 
for providing personal concierge services for others initiated by voice-controlled commands via a mobile phone, 
computer, tablet, or other electronic communication device, namely, adding and accessing calendar appointments, 
alarms, timers, reminders, and making restaurant, travel, and hotel reservations; software used for the control of voice 
controlled information and communication devices; software for providing a personal voice-enabled digital assistant; 
voice recognition software; software for accessing and searching online databases and websites; software for searching 
a user's mobile phone, computer, tablet, or other electronic communication device for documents, files, and other stored 
information on command; software for providing personal concierge services for others initiated by voice-controlled 
commands via a mobile phone, computer, tablet, or other electronic communication device, namely, adding and 
accessing calendar appointments, alarms, timers, reminders, and making restaurant, travel, and hotel reservations; 
software for controlling home automation systems, namely, lighting, appliances, heating and air conditioning units, 
alarms and other safety equipment, home monitoring equipment; software for streaming and playing audio, video, and 
multimedia content, and for controlling televisions, monitors, gaming systems, other media playing devices such as DVD 
players and other streaming content devices.

Cl.37;Technical support services, namely, troubleshooting in the nature of the repair of computer hardware.

Cl.38;Telecommunication services, namely, transmission of e-mails, text messages, phone calls, voice, data, graphics, 
images, audio and video clips by means of telecommunications networks, wireless communication networks, and the 
Internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; non-downloadable software for providing a 
personal voice-enabled digital assistant; non-downloadable voice recognition software; computer services, namely, 
providing a voice-controlled search engine for obtaining data, images, audio and video via a global computer network; 
provision of internet search engines; non-downloadable software used to provide voice-controlled information and 
communications; non-downloadable software for streaming and playing audio, video, and multimedia content, and for 
controlling televisions, monitors, gaming systems, other media playing devices such as DVD players and streaming 
content devices; non-downloadable software for controlling home automation systems, namely, lighting, appliances, 
heating and air conditioning units, alarms and other safety equipment, home monitoring equipment; technical support 
services, namely, troubleshooting in the nature of diagnosing computer hardware and software problems; computer 
technology support services, namely, help desk services; technical support services, namely, troubleshooting of 
computer software problems; providing temporary use of online non-downloadable software for use in providing personal 
concierge services for others by voice-controlled commands via a mobile phone, computer, tablet, smart phone, handheld
computer, portable computer, namely, adding and accessing calendar appointments, alarms, timers, reminders, and 
making restaurant, travel, and hotel reservations.
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Priority claimed from 20/07/2016; Application No. : 2016-077814 ;Japan 

3569284    31/08/2016
[International Registration No. : 1346716]
SNK CORPORATION
1-16-17, Esaka-Cho, Suita-City Osaka 564-0063 JP

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs recorded on CD-ROMs; computer game programs recorded on 
data media; computer game software for use on mobile and cellular phones; computer game software for use on mobile 
computers; computer game software for use on tablet computers; mobile computers; computer game software 
downloadable from a global computer network; game programs for arcade video game machines; game programs for 
home video game machines; video game cartridge; video game programs recorded on CD-ROMs; video game programs 
recorded on data media; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal 
displays; downloadable music files; downloadable image or video files; downloadable ring tones for mobile phones; 
compact discs [audio-video]; phonograph records; cinematographic film, exposed; exposed cinematographic films; 
exposed slide films; slide film mounts; electronic publication, downloadable; cell phone straps; portable telephones; 
tablet computers; telecommunication machines and apparatus; animated cartoons.

Cl.41;Game services provided on-line from a computer network; providing information on game services provided on-
line from a computer network; providing amusement arcade services; arranging and organization of game competitions; 
games equipment rental; video game machine rental; providing on-line images and videos, not downloadable; providing 
on-line music and sounds, not downloadable; rental of records and recorded compact discs; rental of recorded video 
discs; club services [entertainment or education]; providing information in the field of recreation activities; amusements; 
entertainment information; educational and instruction services relating to arts, crafts, sports and general knowledge; 
organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; providing on-line 
electronic publications, not downloadable; reference libraries of literature and documentary records; book rental; cinema 
presentations; film production; film distribution; entertainer services; direction or presentation of plays; musical 
performances; arranging and planning of movies, shows, plays and musical performances; organization of sporting 
events; organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, 
bicycle races, boat races and auto races; production of videotape film in the field of education, culture, entertainment and 
sports [not for movies or television programs and not for advertising or publicity]; providing amusement facilities; rental 
of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; amusement park and 
theme park services; providing facilities for movies, shows, plays, music and educational training.
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Priority claimed from 20/06/2016; Application No. : 4281457 ;France 

3569562    16/12/2016
[International Registration No. : 1348581]
TECKNOWMETRIX SAS, Société par actions simplifiée
4 RUE LÉON BERIDOT, LES JARDINS L'EPIONE F-38500 VOIRON France

Proposed to be Used
IR DIVISION
Cl.35;Company analysis reporting services; data studies in the form of graphics; writing of technological and scientific 
statistical information; commercial opportunity evaluation services; collection of information relating to market analysis; 
all these services intended for (non-exclusive) use by small and medium-sized companies; market studies.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; research and 
development of technological data and technological information in the field of computer databases, data processing, 
data transmission; technological project studies at world level; all these services intended for (non-exclusive) use by 
small and medium-sized companies; comparative analysis studies of computer data.
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Priority claimed from 05/08/2016; Application No. : 40201612659S ;Singapore 

3569570    03/02/2017
[International Registration No. : 1348490]
Qualivax Pte. Limited
80 Robinson Road, 02-00 Singapore 068898 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Vaccines.

Cl.9;Computer software to enable healthcare professionals to access information on new products and services.

Cl.16;Periodicals, books, instructional and teaching materials (except apparatus); printed educational materials, 
namely, brochures, leaflets; booklets featuring information concerning medical diseases and disorders and related 
treatments.

Cl.35;Promotional and advertising services; provision of the aforementioned services provided on-line or via cable 
and/or the Internet; the provision of customer business information on vaccines, medical and healthcare products 
through an on-line computer network; business information on the treatment and awareness of disease.

Cl.41;Educational services relating to vaccines, diagnostic, proprietary medicines, health and medical industries; 
provision of electronic educational materials, namely, providing educational information to patients and healthcare 
professionals concerning medical diseases and disorders and related treatments via a website on the Internet; providing 
online educational information, in order to advance scientific and medical understanding including the appropriate 
development and use of vaccines, the management of disease and patient care.

Cl.42;Scientific research for medical purposes.

Cl.44;Medical, hygienic and beauty care; healthcare services; provision of medical information and services.
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Priority claimed from 05/07/2016; Application No. : 015609051 ;European Union 

3570078    25/11/2016
[International Registration No. : 1348899]
HELVAR OY AB
Yrittäjäntie 23 FI-03600 Karkkila Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; batteries for lighting; cell switches [electricity]; computer software 
applications, downloadable; computer hardware; computers; control panels [electricity]; converters, electric; electrified 
rails for mounting spot lights; flashing lights [luminous signals]; integrated circuits; smart cards [integrated circuit 
cards]; interfaces for computers; inverters [electricity]; lasers, not for medical purposes; light dimmers [regulators], 
electric; light-emitting electronic pointers; light-emitting diodes [LED]; lighting ballasts; electric loss indicators; 
regulating apparatus, electric; relays, electric; remote control apparatus; signs, luminous; stage lighting regulators; 
switches, electric; time switches, automatic; wire connectors [electricity]; wires, electric.

Cl.11;Apparatus for lighting; aquarium lights; arc lamps; ceiling lights; filaments for electric lamps; lamp casings; lamp 
glasses; lamp chimneys; lamp globes; lamp reflectors; lamp shades; electric lamps; lamps; lamps for directional signals 
of automobiles; lampshade holders; lanterns for lighting; light bulbs; light bulbs, electric; light bulbs for directional 
signals for vehicles; light diffusers; light-emitting diodes [LED] lighting apparatus; lighting installations for air vehicles; 
lighting apparatus and installation; magnesium filaments for lighting; safety lamps; sockets for electric lights; luminous 
tubes for lighting.

Cl.37;Building construction; repair, installation and maintenance services relating to electric appliance, computer 
hardware and apparatus for lighting; interference suppression in electrical apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; cloud computing services, industrial analysis and 
research based on gathering, analysis and utilisation of all kinds of data; technical data analysis, automation and 
collection services using software to evaluate and analyse data relating to habitation, use of lighting, end user personal 
data and meters; calibration [measuring]; cloud computing; rental of computer software; computer software design; 
computer system analysis; computer system design; consultancy in the design and development of computer hardware; 
design of interior décor; installation of computer software; maintenance of computer software; monitoring of computer 
systems by remote access; software as a service [SaaS]; styling [industrial design]; surveying; updating of computer 
software.
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Priority claimed from 19/09/2016; Application No. : 015843618 ;European Union 

3570113    18/01/2017
[International Registration No. : 1348932]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers, including peripherals therefor in the field of monitoring of 
transformers; computer hardware and software, in particular for collecting, analysing and visualising data in the field of 
monitoring transformers; computer hardware and software for process management, safety management and monitoring 
the state of transformers and electric installations, and production and automation processes in the field of energy 
distribution; computer hardware and software for energy management.

Cl.42;Technological advice and consultancy; technical monitoring, in particular monitoring and diagnosis relating to 
condition monitoring of installations and machines, and production and automation methods in the field of energy 
distribution; quality control and technical monitoring of machines and apparatus in the field of energy distribution; 
development, creation and rental of computer software and computer programs in the field of energy distribution; 
technical consultancy relating to energy efficiency and quality control of electric energy supply networks; IT consultancy 
services.
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3570137    07/12/2016
[International Registration No. : 1348843]
Henkel AG & Co. KGaA
Henkelstrasse 67 40589 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; adhesives used in industry.

Cl.16;Adhesives for stationery or household purposes; writing, drawing, painting and modelling materials; mechanical 
pens, marking implements; pencils, coloured pencils, indelible pencils and marker pens; felt pens and fibre-tip pens; 
marker pens; office requisites, namely Indian inks; paint boxes (articles for use in school); correcting agents and 
correcting equipment for writing, drawing, painting and marking purposes; stamps, stamping inks; instructional and 
teaching material (except apparatus) in the form of printed matter; adhesive notes, self-adhesive labels, photograph 
corners, adhesive pads, adhesive tapes for stationery or household purposes; paper, cardboard; artists' materials; paint 
brushes.

Cl.28;Games and playthings; electronic educational teaching games.
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Priority claimed from 09/08/2016; Application No. : AM 1300/2016 ;Austria 

3570153    02/02/2017
[International Registration No. : 1348774]
Dipl.-Ing.Stefan Pertl
Blechturmgasse 26/28 A-1040 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire extinguishing apparatus.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services and research and design relating, thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 18/01/2017; Application No. : 7020170000067 ;Republic of Korea 

3570163    08/02/2017
[International Registration No. : 1348341]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;LED package; chip LEDs; LED modules; LED driving devices; LED circuit; photodiodes; light measuring devices; 
light sensors; computer application software (downloadable); downloadable smart phone application (software); 
computer software applications, downloadable; smart phone application (software); electric scalp measuring instruments 
for esthetic purposes; skin diagnostic apparatus (not for medical purposes).

Cl.10;Esthetic skin massage apparatus; electric scalp massaging apparatus for household purposes; esthetic facial 
massage apparatus for household purposes; vibration massaging apparatus for household purposes; electric massage 
apparatus for personal use; medical apparatus and instruments for skin improvement with LED light; medical skin wrinkle 
remover with LED light; skin diagnosis equipment for medical purposes; medical skin diagnostic instruments; skin 
moisture meters for medical purposes; skin measuring instruments for medical purposes; skin treatment apparatus and 
instruments; electric skin measuring instruments for use in medical analysis.

Cl.11;Light emitting diodes (LED) lamps; light emitting diodes (LED) bulbs; germicidal lamps for purifying air; 
ultraviolet ray lamps, not for medical purposes; germicidal lamps; electric lighting apparatus; sterilizers; electric 
humidifiers for household use; refrigerators; electric water purifiers for household purposes; water sterilizers; tap-water 
purifying apparatus; water filtering apparatus; household air cleaners; air sterilizers; air deodorising apparatus; air 
purifying apparatus and machines.
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Priority claimed from 19/01/2017; Application No. : SM-M201700009 ;San Marino 

3570408    08/02/2017
[International Registration No. : 1348954]
ONE S.r.l.
Via des Verges, 1 I-47923 RIMINI Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation of leather and goods made of these materials and not included in other bags, bags of 
leather, textile shopping bags, knitted bags not of precious metal, beach bags, pouches, wallets, purses, suitcases, 
trunks, makeup bags, unfitted vanity cases, briefcases, handbags, rucksacks, suitcases, briefcases, all of leather and/or 
imitation of leather; umbrellas, walking canes and walking sticks.

Cl.25;Clothing and accessories therefore, including ties, headscarves, shawls, braces, garters, stockings, hats, 
dressing gowns, smoking jackets, bath robes, tee-shirts, trousers, sweatshirts, blousons, vests, pants, tops, sportswear, 
casual wear, leisure clothing, neckties scarves, pocket handkerchiefs, waistcoats, socks, hats, robes, jackets, gloves, 
underwear, bathing suits, bathing caps, bathing shirts, bathing trunks, belts, footwear; including athletic shoes and 
sandals, headgear, clogs, bath sandal, bath slippers.
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3570422    21/11/2016
[International Registration No. : 1349239]
YAMASHIN-FILTER CORP.
1-1-8 Sakuragi-cho, Naka-ku, Yokohama-shi Kanagawa 231-0062 Japan

Proposed to be Used
IR DIVISION
Cl.7;Filters for metalworking machines and tools; metalworking machines and tools; filters for construction machines 
and apparatus; filter elements for construction machines and apparatus; air breathers for construction machines and 
apparatus; strainers for construction machines and apparatus; filter clogging indicators for construction machines and 
apparatus; filters for hydraulic construction machines and apparatus; filter elements for hydraulic construction machines 
and apparatus; air breathers for hydraulic construction machines and apparatus; strainers for hydraulic construction 
machines and apparatus; filter clogging indicators for hydraulic construction machines and apparatus; filters for loading-
unloading machines and apparatus; filter elements for loading-unloading machines and apparatus; air breathers for 
loading-unloading machines and apparatus; strainers for loading-unloading machines and apparatus; filter clogging 
indicators for loading-unloading machines and apparatus; filters for hydraulic loading-unloading machines and 
apparatus; filter elements for hydraulic loading-unloading machines and apparatus; air breathers for hydraulic loading-
unloading machines and apparatus; strainers for hydraulic loading-unloading machines and apparatus; filter clogging 
indicators for hydraulic loading-unloading machines and apparatus; filters for chemical processing machines and 
apparatus; chemical processing machines and apparatus; filters for food or beverage processing machines and 
apparatus; food or beverage processing machines and apparatus; filters for plowing machines and implements; filter 
elements for plowing machines and implements; air breathers for plowing machines and implements; strainers for 
plowing machines and implements; filter clogging indicators for plowing machines and implements; filters for harvesting 
machines and implements; filter elements for harvesting machines and implements; air breathers for harvesting machines
and implements; strainers for harvesting machines and implements; filter clogging indicators for harvesting machines 
and implements; filters for plastic processing machines and apparatus; plastic processing machines and apparatus; 
filters for hydraulic plastic processing machines and apparatus; hydraulic plastic processing machines and apparatus; 
filters for semiconductor manufacturing machines and systems; semiconductor manufacturing machines and systems; 
fuel filters for construction machines; parts and accessories of fuel filters for construction machines; fuel filters for 
plowing machines; parts and accessories of fuel filters for plowing machines; fuel filters for harvesting machines; parts 
and accessories of fuel filters for harvesting machines; oil filters for engines of the large generators; parts and 
accessories of oil filters for engines of the large generators; parts for non-electric prime movers of vessels, aircraft, 
railway rolling stock, automobiles, and two-wheeled motor vehicles [other than "water mills" and "wind mills"]; filters for 
metalworking machines and tools used in manufacturing process of shafts, axles or spindles [not for land vehicles], 
bearings [machine elements not for land vehicles], and shaft couplings or connectors [machine elements not for land 
vehicles]; power transmissions and gearing for machines [not for land vehicles]; filters for actuators; hydraulic control 
valves for hydraulic circuits of construction machines; hydraulic control valves for hydraulic circuit of plowing machines 
and harvesting machines; filters for electric door openers; electric door openers; parts and accessories of electric door 
openers.

Cl.9;Pollution degree detection sensors of the hydraulic fluid of oil pressure machines; pollution degree detection 
sensors of air, water and oil which flows in the plumbing; differential pressure measuring instruments which measure the 
differential pressure of the filters of construction machines; differential pressure measuring instruments which measure 
the differential pressure of the filters of plowing machines and harvesting machines; computers for remote monitoring 
using communication network for pollution degree detection sensors of the hydraulic fluid of the oil pressure machines; 
computers for remote monitoring using communication network for pollution degree detection sensors of air, water and 
oil which flows in the plumbing; computers for remote monitoring using communication network for differential pressure 
measuring instruments which measure the differential pressure of the filters of construction machines; computers for 
remote monitoring using communication network for differential pressure measuring instruments which measure the 
differential pressure of the filters of plowing machines and harvesting machines.
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Priority claimed from 15/06/2016; Application No. : 4280191 ;France 

3570442    06/12/2016
[International Registration No. : 1349061]
Neuroflows, SAS
52 rue de Reims F-92160 Antony France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; measuring apparatus and instruments; image recording apparatus; image 
reproduction apparatus; data processing equipment; software (recorded programs); electronic apparatus for neurology, 
neuroscience, connectomics, medical imaging, ultrasound, functional imaging, biomedical research and health.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; veterinary apparatus and instruments; 
medical apparatus and instruments for neurology, neuroscience, connectomics, medical imaging, ultrasound, functional 
imaging, biomedical research and health.

Cl.42;Scientific research; software design; software development.
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3571103    31/10/2016
[International Registration No. : 1348882]
OCHNIK S.A.
ul. Stacyjna 8B PL-08-400 Garwolin Poland

Proposed to be Used
IR DIVISION
Cl.3;Creams for leather, leather preservatives; shoe wax, boot cream, boot polish.

Cl.9;Cases for apparatus for recording, transmission or reproduction of sound or images; computer carrying cases; 
cases especially made for photographic apparatus and instruments; pouches for cinematographic apparatus; pouches for
optical apparatus; cases adapted for binoculars; eye glass cases; cases for contact lenses; DVD cases; leather cases for 
mobile phones; bags adapted for laptops; bags adapted for carrying photographic apparatus; bags adapted to carry video 
apparatus; sport bags adapted [shaped] to contain protective helmets; electronic tags; electronic security tags; self-
adhesive encoded labels.

Cl.14;Precious metals and their alloys, jewellery, precious stones; horological and chronometric instruments; jewelry, 
paste jewellery, bracelets, rings, earrings, necklaces, medallions, amulets, chains, brooches; ornaments, silver 
ornaments, pins, ornamental pins, tie pins, tie clips, cuff links; watch chains, watch bands; jewel pendants, trinkets, key 
rings; badges of precious metal, medals, coins; semi-precious stones, agates; jet, unwrought or semi-wrought; 
ornaments of jet; jewellery of yellow amber; ivory, pearls, pearls made of ambroid; shoe ornaments of precious metal, hat 
ornaments of precious metal; precious metals, unwrought or semi-wrought; ingots of precious metals; threads of 
precious metal, silver thread, gold thread; clocks, watches, wrist watches, stopwatches, electric clocks and watches, sun 
dials; cases for clock- and watchmaking, cases for watches, watchstraps, watch straps made of metal or leather or 
plastic; boxes of precious metal, jewellery cases; jewelry rolls for travel; figurines of precious metal, statuettes and 
statues of precious metal, busts of precious metal; works of art of precious metal; decorative articles [trinkets or 
jewellery] for personal use.

Cl.16;Paper, cardboard, printed matter; photographs, posters; printed publications, booklets, catalogues; covers, 
boxes for pens, pouches for writing instruments; labels of paper, labels not of textile, adhesive printed labels; packing 
paper, boxes of cardboard or paper, packaging materials made of cardboard; cardboard articles; works of art and 
figurines of paper and cardboard, and architects' models; leather book covers, file covers, passport covers, sleeves for 
holding and protecting stamps; gift packaging, plastic gift wrap, gift wrapping foil; bags [envelopes, pouches] of paper or 
plastics, for packaging; plastic materials for packaging, not included in other classes.

Cl.18;Leather and imitations of leather; luggage, bags, wallets and other carriers; travelling sets; valises, bags for 
campers, holdalls; ruck sacks, saddlebags; straps for luggage, luggage label holders; carriers for suits, shirts and 
dresses; hand bags, shoulder bags, fanny packs, travelling handbags, boston bags; cosmetic purses, vanity cases, not 
fitted; handbags for men, folio cases; key cases, business card cases, card holders, credit-card holders, banknote 
holders in the nature of wallets, attaché cases; briefcases, pocket wallets, purses; furs, leather straps, pouch baby 
carriers; umbrellas, parasols and walking sticks; harness and saddlery.

Cl.25;Clothing, footwear, headgear; clothing of leather, clothing of imitations of leather, clothing made of fur; men's and
women's jackets, coats, trousers, vests; topcoats, parkas, sports jackets; furs, fur stoles, fur jackets; knit jackets, stuff 
jackets, morning coats; wind vests, leather waistcoats, boleros; shorts, shirts, T-shirts; skirts, dresses, evening wear, 
wedding gowns; culotte skirts, dresses made from skins; over-trousers, casual trousers, trousers of leather, corduroy 
trousers, tops; dress suits, working overalls, aprons, boiler suits; footwear, children's footwear, shoes, half-boots, lace 
boots; winter boots, sports shoes, trainers, gymnastic shoes, mountaineering shoes, hunting boots, sandals, sandal-
clogs, slippers, leather slippers; caps, fur hats, berets, headbands; shawls, scarves, kerchiefs, neckerchieves, balaclavas; 
gloves, belts, welts for boots and shoes.
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Priority claimed from 04/11/2016; Application No. : 2016/88370 ;Turkey 

3571104    04/11/2016
[International Registration No. : 1348893]
Springer Yayincilik Ticaret Limited Sirketi
Caferaga Mah. General Asim Gunduz Cad. No.54, Kat. 4, Kadikoy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; electronic publications [downloadable]; electronic publications [downloadable] in the 
fields of mathematics, physics, computer science, history of science, applied probability and statistics and engineering.

Cl.16;Printed matter, printed publications; books, textbooks and journals; books, textbooks and journals in the fields of 
mathematics, physics, computer science, geoscience, history of science, applied probability and statistics and 
engineering.

Cl.38;Providing user access to global computer networks; provision of access to information on the Internet and on 
computer networks; telecommunications, in particular computer data transmission; computer aided transmission of 
messages and images; provision of access to databases in computer networks; providing access to electronic 
publications; providing telecommunications connections to a global computer network.

Cl.41;Services of a publishing house (except printing); publication of texts, other than publicity texts; publication of 
books; publication of electronic books and journals on-line; publication of printed matter and electronic books, textbooks 
and journals in the fields of mathematics, physics, computer science, geoscience, history of science, applied probability 
and statistics and engineering; providing electronic publications; providing on-line electronic publications [not 
downloadable]; electronic desktop publishing; training and further training.

Cl.42;Provision of scientific information, advice and consultancy in relation to mathematics, physics, computer 
science, geoscience, history of science, applied probability and statistics and engineering; information on mathematical, 
physical and scientific results of research and development; scientific research conducted using databases and the 
Internet; storage of data in computer databases.
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3571107    14/11/2016
[International Registration No. : 1348887]
TAISHAN SPORTS INDUSTRY GROUP CO., LTD.
No.1, Taishan Sports Road, Economic and Technological Development Zone, Leling City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.25;Theatrical costumes; mountain climbing shoes; gymnastic shoes; jumping shoes; track shoes; boots (ski-); 
football shoes; headgear for wear; child helmet; bathing suits; clothing for gymnastics; Judogi; wrestling dress; sports 
jerseys; sports shoes.

Cl.27;Gymnasium mats; floor mats; carpets; non-slip mats; mats; mats of woven rope for ski slopes; automobile 
carpets; artificial turf; wall hangings (non-textile); coverings (floor-); bath mats; carpet underlay; door mats; linoleum.

Cl.28;Chess; Chinese chess; bladders of balls for games; games (balls for -); bowling apparatus and machinery; golf 
clubs; hockey sticks; nets for sports; rackets; table tennis (tables for -); exercise bicycles (stationary -); body-training 
apparatus; archery implements; skis; physical exercises (machines for-); discuses for sports; starting gun; bar-bells; surf 
skis; sailboards; gymnastics (appliances for-); fencing weapons; starting blocks [for sports]; punching bags; gymnastics 
platform; high jump rack; prop up jumping pole; national athletic sports instrument.
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Priority claimed from 08/06/2016; Application No. : 87064082 ;United States of America 

3571118    22/11/2016
[International Registration No. : 1348370]
INTERNATIONAL PAINT AND PRINTING INK COUNCIL
901 New York Avenue NW Washington DC 20001 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Trade association services, namely, promoting the interests of the paint and coatings industry for non-profit 
commercial purposes; promoting the interests of trade associations representing the paint and coatings industries for 
non-profit commercial purposes provided by an association to its members; promoting public awareness of 
environmental benefits of paint and coatings provided by an association to its members; promoting public awareness of 
health, safety, and environmental protection initiatives undertaken by the paint and coatings industry provided by an 
association to its members; promoting public awareness of environmental sustainability practices of the paint and 
coatings industry provided by an association to its members; promoting public awareness of marine coatings issues 
provided by an association to its members; promoting public awareness of use of lead in paints provided by an 
association to its members; commercial lobbying services, namely, promoting the interests of the paint and coatings 
industry in the fields of domestic and international legislation and regulation.

Cl.41;Arranging and conducting business conferences.
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Priority claimed from 11/04/2016; Application No. : VA 2016 00901 ;Denmark 

3571119    10/10/2016
[International Registration No. : 1348869]
Bloomingville A/S
Lene Haus Vej 3 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing and scouring preparations; 
soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases, lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal, materials of metal for 
railway tracks, non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ironmongery, small items of metal (ironmongery); ores.

Cl.8;Hand tools and implements (hand operated); cutlery; side arms; razors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material, photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus), 
plastic materials for packaging (not included in other classes); printer's type, printing blocks.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.20;Furniture, mirrors, picture frames; boxes, statuettes and figurines of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whale bone, shell, amber, mother of pearl, meerschaum and substitutes for all of these materials, or of plastics.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith), combs and sponges, 
brushes (except paintbrushes), brush-making materials, articles for cleaning purposes, steel wool, unworked or semi-
worked glass (except glass used in building), glassware, porcelain and earthenware not included in other classes; bowls.

Cl.24;Textiles and textile goods, not included in other classes, bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.26;Lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers.

Cl.28;Games and playthings, gymnastic and sporting articles not included in other classes, decorations for Christmas 
trees, except illumination articles and confectionery.

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Retail of applied art, clothing, footwear and headgear.
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Priority claimed from 15/09/2016; Application No. : 015834211 ;European Union 

3571122    23/01/2017
[International Registration No. : 1349264]
Manetos AB
Linnégatan 18 SE-114 47 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; computer hardware; computer 
software for collecting, transmitting, storing and sharing data and information; computer hardware and software for 
wireless delivery of contents; computer software platforms for wireless acquisition, transmission, conversion, adjustment 
and storage of data; control installations (electric-); apparatus and instruments for controlling electricity; temperature 
controlling apparatus; sensors and detectors; safety, security, protection and signalling devices; energy control devices; 
alarm systems; electric locks; automatic access control devices; WAN [wide area network] hardware; WAN [wide area 
network] software; computer hardware and software system for remotely monitoring environmental conditions and 
controlling devices within a building and facility; environmental monitoring system comprised of meters and sensors that 
measure pressure, humidity, temperature and includes alarm and reporting functions; software to control building 
environmental, access and security systems; home and office automation systems comprising wireless and wired 
controllers, controlled devices, and software for lighting, HVAC, security, safety and other home and office monitoring 
and control applications; mobile computing and operating platforms consisting of data transceivers, wireless networks 
and gateways for collection and management of data; wireless controllers to monitor and control the functioning of other 
electronic devices [excluding gaming apparatus]; parts and components for all of the aforementioned goods.

Cl.37;Installation, maintenance and repair in relation to systems for controlling or regulating heat, frost, ventilation, air 
conditioning, lighting, temperature, alarms, locks, entry and exit, surveillance, appliances, energy consumption.

Cl.42;Design and development of computer software; consultancy in the field of energy-saving and energy efficiency; 
recording data relating to energy consumption in buildings; developing of integrated energy concepts; cloud computing 
featuring software for transferring, storing, converting, adjusting and displaying data; platform as a service (PaaS) 
featuring computer software platforms for facilitating cloud based communication between wireless acquisition, 
transmission, conversion and storage of data; monitoring of network systems; design and development of networks; 
design and development of networks of home controls, namely, wireless and wired lighting controls, thermostat and 
heating controls, rolling shutters and door controls, appliance controls, namely, oven, washer, dryer, refrigerator, freezer, 
dishwasher, lawn and garden irrigation controls, home audio and video systems.
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Priority claimed from 14/09/2016; Application No. : 535785 ;Sweden 

3571124    28/11/2016
[International Registration No. : 1349253]
NoseOption AB
Lästmakargatan 3 4tr SE-111 44 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.3;Nasal cleaning preparations for personal sanitary purposes; furbishing preparations; cleaning preparations for 
personal use.

Cl.5;Nasal cleaning preparations for medical purposes; nasal decongestants; hygienic preparations and articles; 
sanitary preparations for medical purposes.

Cl.10;Nasal dilators; nasal aspirators; medical instruments namely inserts for the nose; internal nasal dilators; 
applicators for pharmaceutical preparations; applicators for antibacterial preparations; respiratory therapy instruments.
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3571129    20/12/2016
[International Registration No. : 1348915]
SHENZHEN BROAD LINK GROUP CO., LTD.
6B, Building 4, Chuangyiqiaoyuan, Qiaocheng East Road, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Telephone set sheath; hands free kits for phones; cell phone straps; smart phones; notebook computers; cameras 
[photography]; camcorders; television apparatus; batteries, electric; chargers for electric batteries.

Cl.14;Brooches [jewellery]; trinkets [jewellery]; badges of precious metal; jewellery; clocks; watches; precious stones; 
silver jewelry; jade carving jewelry; works of art of precious metal.

Cl.16;Books; printed publications; newspapers; periodicals; bookmarkers; wrapping paper; paper box; cards; business 
card; paper.

Cl.18;Umbrellas; umbrella covers; parasols; shopping bags; bags; pocket wallets; travelling bags; leather laces; fur; 
canes.

Cl.20;Fans for personal use, non-electric; plaited straw, except matting; bamboo woodworking art; lacquer craftwork; 
resin craftwork; furniture; raw and half-processed horn, teeth, shell; works of art of wood, wax, plaster or plastic.

Cl.25;Clothing; tee-shirts; smocks; shoes; hats; trouser straps; scarfs; wedding dresses; bathing suits; gloves 
[clothing].

Cl.28;Toys; games; apparatus for games; brainpower toy; playing cards; chess; playing balls; body-training apparatus; 
machines for physical exercises; fishing tackle.

Cl.35;Organization of exhibitions for commercial or advertising purposes; provision of commercial and business 
contact information; business management consultancy; business inquiries; providing business information via a web 
site; advertising; sales promotion for others; import-export agencies; personnel management consultancy; systemization 
of information into computer databases.

Cl.41;Organization of exhibitions for cultural or educational purposes; arranging and conducting of conferences; 
organization of competitions [education or entertainment]; publication of books; publication of electronic books and 
journals on-line; instruction service; photography; amusement parks; club services [entertainment or education]; health 
club services [health and fitness training].
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Priority claimed from 06/07/2016; Application No. : 4020160051426 ;Republic of Korea 

3571132    27/12/2016
[International Registration No. : 1348735]
Spigen Korea Co., Ltd
1709, 128, Gasan digital 1-ro, Geum cheon-gu Seoul 08507 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Adult diapers; diapers for incontinents; diapers for pets; incontinence diapers; babies' napkins [diapers]; 
medicated diapers; paper diapers; textile diapers; menstruation bandages; medicine cases, portable, filled; eye bandages 
for medical purposes; air purifying preparations; medicated lip balms; air deodorising preparations.

Cl.6;Identity plates of common metal; bells for animals; towel dispensers of metal; boxes of metal; electronic safes; 
metal bells; rings of metal for keys; tin and its alloys; door bells of metal, non-electric; crampons [climbing irons]; buckles
of metal; letters and numerals of common metal, except type; baskets of metal; memorial plaques of metal; identification 
boards of metal for use in automobile parking.

Cl.9;Digital thermometers, other than for medical purposes; pedometers; thermometers not for medical purposes; 
combined thermometers and hygrometers not for medical purposes; mounting devices for cameras and monitors.

Cl.10;Medical thermometer; fever thermometers; thermometers for medical purposes; infrared thermometers for 
medical purposes; medical diagnostic apparatus, analytical apparatus for medical purposes and blood pressure 
measuring apparatus; arterial blood pressure measuring apparatus; blood pressure monitors; blood pressure measuring 
instruments.

Cl.11;Air cleaners with humidification function; filters for electric humidifiers for household; USB humidifiers for 
household; air humidifiers; electric humidifiers; electric bulbs; light emitting diodes (LED) bulbs; indoor lighting 
apparatus; infrared illuminators; electric lighting apparatus; organic light emitting diodes (OLED) lighting device; water 
filtration bottles sold empty.

Cl.12;Pushchairs; car seats for children; small wagons for children; neck cushions specially adapted for automobile 
seats; automobile windshield sunshades; automobile chains; DMB holders specially adapted for automobiles; GPS 
holders specially adapted for automobiles; PDA holders specially adapted for automobiles; bicycles; door guards for 
automobiles; wheelchairs.

Cl.16;Disposable housebreaking pads of paper or cellulose for pets; toilet paper; money clips; passport cases; bumper 
stickers; toilet bowl liners of paper; business card book; office requisites, except furniture.

Cl.18;Bags for umbrellas; umbrellas; umbrellas and parasols; sunshade parasols.

Cl.20;Shower grab bars, not of metal; shower chairs; shower curtain hooks; shower curtain rings; shower curtain rods; 
wall plugs (not of metal); furniture fittings, not of metal; expanding sleeves, not of metal, for affixing screws; identification 
boards of plastic for use in automobile parking.

Cl.35;Business information retrieval services on the internet for others; online comprehensive shopping mall service; 
information or enquiries on business and marketing; information, advisory and consultancy services relating to business 
and management or business administration, including such services provided on line or via the internet; advertising and 
marketing consultancy; advertising and marketing; marketing services; investigations of marketing strategy; marketing 
studies; conducting marketing studies; business consultation services; business strategic planning services; business 
information services; advisory services for preparing and carrying out commercial transactions; data retrieval services; 
compilation and systemization of information into computer databases; computerized file management.
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3571161    11/10/2016
[International Registration No. : 1349217]
MBPT, LLC
44191 Plymouth Oaks Blvd, Suite 600 Plymouth MI 48170 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Storage racks for physical fitness equipment, namely, dumbbells, kettlebells, exercise balls, bands and training 
bars.

Cl.28;Exercise bars; exercise benches; exercise machines; physical fitness equipment, namely, exercise and stretching 
bands and balance balls; weight lifting equipment, namely, weight lifting stations, cable crossover machines, barbells, 
benches, weight plates, weight lifting machines; exercise equipment, namely, stationary exercise machines, treadmills 
and stationary bicycles.
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Priority claimed from 02/05/2016; Application No. : 015396237 ;European Union 

3571178    14/10/2016
[International Registration No. : 1348354]
Gedore-Werkzeugfabrik GmbH & Co. KG
Remscheider Straße 149 42899 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; storage containers, tool and utility cabinets, empty tool and utility chests for hand tools of 
metal; tool boxes of metal (empty), tool handles of metal, metal clips, flanges of metal [collars], flanged pipes of metal, 
metal hoses.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines; modular tools for machines; hand-held tools, other than 
hand-operated, electric screwdrivers; screwdriver bits for electric screwdrivers; torque spanners (machines); holding 
devices for machine tools; socket spanners [machines]; pliers (machines and being parts of power tools); power-operated
ratchet wrenches; hammers (parts of machines); air ratchet wrenches; adapters for machine tools; tool bits for 
metalworking machines; grabs as parts of machines; dies for machine tools; blades for powered tools; squares as parts 
of machines; precision machine tools; bolt cutters as parts of machines; hydraulic tools; pumps [machines]; power saws; 
wire brushes (parts of machines); milling machines; brushes, electrically operated [parts of machines].

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; tool pouches for attachment to tool belts; 
hammers [hand tools], masons' hammers and sledgehammers, screwdrivers; screwdriver bits for hand operated 
screwdrivers; torque wrenches [hand-operated]; ratchets (hand-operated); tool holders; hex keys; sets of socket 
spanners; pliers; ratchets (hand-operated); ratchet handles; tommy bars; ratchet combination wrenches; squares; cutting 
tools [hand tools]; stripping knives; wire strippers; hand-operated precision tools; bolt cutters; flange spreaders [cutlery] 
for use in opening flanges; hand pumps; spatulas; crow bars; hand-operated saws; nippers; putty knives; clamps for 
carpenters or coopers; hand-operated tiller; socket spanners; tool and utility bags for hand tools (filled).
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3571179    02/01/2017
[International Registration No. : 1348530]
TRI Dental Implants Direct GmbH
Merzhauserstr. 183 79199 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.10;Artificial teeth; implants; dental implants; dental implant abutments and accessories; surgical kit for dental 
implants; pins for artificial teeth; dental apparatus and instruments; dental burs; artificial teeth; sets of artificial teeth.

Cl.41;Providing of training; arranging and conducting of conferences; arranging and conducting of congresses; 
publication of books; tuition; educational information; educational examination; arranging and conducting of educational 
seminars; publication of texts; film production; presentation of live performances.

Cl.44;Dental services; dentistry; oral surgery services.
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Priority claimed from 29/11/2016; Application No. : 016113375 ;European Union 

3571366    11/01/2017
[International Registration No. : 1348927]
POLYGIENE AB
Stadiongatan 65 SE-217 62 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tan; adhesives for use in industry; chemicals for treating 
textile fabrics; textile finishing chemicals; textile-impregnating chemicals; chemicals for treating textile fabrics; chemical 
compositions for finishing textiles; chemical compositions for treating textiles; chemicals used in the manufacture of 
fabric or textiles; chemical agents for impregnating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
coating textiles, furs, leather, non-wovens and fabrics; chemical and organic compositions and substances for treatment 
of leather and textile; impregnants for exterior surfaces of buildings [other than paints or oils]; compositions for use in 
metal finishing; chemicals for use in treating metal surfaces; surface coating compositions [chemicals], other than paints; 
chemical additives for paints and surface coatings; chemical preparations for use in the manufacture of surface coatings; 
chemical preparations for use in the manufacture of surface coatings; chemical products for the manufacture of 
protective coatings; moisture repellant coatings [other than paints]; plastic in the form of granules for use in industry; 
unprocessed plastic in the form of powder or granules.

Cl.5;Anti-microbial additives for objects intended for dermal contact; anti-microbial additives for use in post-treatment 
of textiles for the neutralization of odor; anti-microbial preparations for use in textiles, shoes and gear for the 
neutralization of odor; chemical preparations for sanitary purposes; antimicrobials for dermatologic use; deodorants for 
clothing and textiles; odor neutralizing preparations for clothing and textiles.

Cl.9;Helmets for motorcyclists; helmets for use in sports; protective helmets for sports; diving suits.

Cl.18;Bags; backpacks; animal carriers [bags]; all-purpose athletic bags; suitcases.

Cl.20;Mattresses; nap mats [cushions or mattresses]; pillows.

Cl.22;Fibers (textile-); non-woven polymeric fibers for textile use; padding materials made of fibrous material.

Cl.24;Knitted fabrics for chemical-fiber yarn; fibre fabrics for the manufacture of the exterior coverings of furniture; 
fibre fabrics for use in the manufacture of articles of clothing; fabrics woven from ceramic fibres, other than for 
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insulation; fabrics being textile piece goods made of mixtures of fibres; linings [textile]; textile used as lining for clothing; 
non-woven fabrics for use with linings; fabrics for use as linings in clothing; fibre fabrics for use in the manufacture of 
linings of bags; fibre fabrics for use in the manufacture of linings of shoes; sheets [textile]; hand towels; curtains; 
upholstery fabrics; cloth; place mats.

Cl.25;Clothing; footwear; headgear for wear; clothing namely, suits; bathing drawers; swimsuits; bath robes; bikinis; 
belts; belts made of leather; clothing for children; babies' pants; ballet suits; coveralls; pantsuits; pants; denims; denim 
jeans; neckerchiefs; garters; gloves; jackets; shorts; skirts; sportswear; underwear; dresses; cardigans; short-sleeve 
shirts; shifts; hooded jumpers; maternity clothing; nightwear; overalls; pocket squares; polo neck jumpers; pullovers; 
rainwear; scarves; shawls; shirts; neckties; beachwear; tanktops; hosiery; pantyhose; sashes for wear; tights; stockings; 
sweaters; t-shirts; wedding gowns; waistcoats; tunics; underwear; underclothing; mitts; outerclothing namely, jackets; 
coats; footwear namely, shoes; training shoes; boots; booties; sandals; slippers; running shoes; ballet slippers; 
headgear for wear, namely, hats; caps; visors; headbands; sleep masks; ready-made clothing; waterproof clothing; 
masquerade costumes.
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Priority claimed from 17/08/2016; Application No. : 21010347 ;China 

3571376    11/01/2017
[International Registration No. : 1349289]
TAIZHOU FAXIANZHIMEI BRAND MANAGEMENT CO.,LTD.
Zhaowang Village, Lubei Street, Luqiao District, Taizhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.3;Soap; hair lotions; washing powder; cleaning preparations; polishing preparations; grinding preparations; ethereal 
oils; cosmetics; dentifrices; perfumes.

Cl.35;Advertising; shop window dressing; on-line advertising on a computer network; presentation of goods on 
communication media, for retail purposes; business management assistance; providing business information via a web 
site; import-export agency services; sales promotion for others; accounting; sponsorship search.

7786



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

 

Priority claimed from 10/05/2016; Application No. : VA 2016 01201 ;Denmark 

3571393    10/11/2016
[International Registration No. : 1348908]
My-Sound ApS
c/o Michael Løvbjerg, Stejlbjergparken 37 DK-7120 Vejle Øst Denmark

Proposed to be Used
IR DIVISION
Cl.9;Electric apparatus and instruments for transmission, reproduction, suppression and filtration of sound; headsets 
and earphones (not for hearing impaired); radio receivers and monitors for reproduction of sound and signals; software 
for recognition, suppression, compression and amplifying of voices and signals; apparatus for adaptation and calibration 
of hearing aids; parts and fittings (not included in other classes) for the above mentioned goods.

Cl.10;Surgical and medical apparatus and instruments especially designed for persons with defective hearing; hearing 
aids; headsets and headphones for hearing impaired; hearing aids (not for hearing impaired); medical apparatus for 
adaptation and calibration of hearing aids; hearing and listening aids (ALS - assistive listening systems and PSA - 
personal sound amplifiers); hearing protectors; parts and fittings (not included in other classes) for the above mentioned 
goods.
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3571395    02/11/2016
[International Registration No. : 1348356]
Ploucquet GmbH
Ostritzer Allee 8 02763 Zittau Germany

Proposed to be Used
IR DIVISION
Cl.9;Clothing for protection against heat and fire.

Cl.10;Draw-sheets for sick beds.

Cl.17;Hoses of textile material; flexible pipes, not of metal; fabric hoses; artificial and synthetic resins (semi-finished 
products); heat resistant fabrics [insulation]; fire resistant fabrics [insulation]; fibres for insulating purposes; insulating 
tapes; insulating foils; rubber, gum and rubber substitutes for technical purposes; coated and metallized plastic films.

Cl.24;Woven and knitted fabric; waterproof textile fabrics; rubberized cloth and fabrics; fabrics with a plastic coating; 
knitted fabrics and knitwear; coated and laminated cloth and fabrics; fabrics and cloth made from cotton, linen and half-
linen; jersey [fabric]; fabrics; mesh-woven fabrics [textiles]; non-woven and non-woven textile fabrics; felt; heat-resistant 
fabrics, textiles and textile goods; printed textile piece goods; coated textile goods; laminated fabrics; composite textile 
materials; pile fabrics; pile fabrics (fabrics made from raw textile fibres and substitutes therefor); table cloths; bed covers; 
bed linen and table covers; bed clothes and blankets; duvet covers; bed linen; bed blankets; table linen; bed covers; 
uncoated, coated, laminated or metallized textiles made from animal, plant and synthetic fibres.

Cl.25;Clothing, apparel; coats; trousers; jackets [clothing], parkas; footwear; headgear; gloves; outer-clothing; 
weatherproof clothing; aprons [clothing].

Cl.40;Material treatment of fabrics; applying finishes to textiles; waterproofing of textiles; textile finishing; brushing of 
textiles; cutting of textiles; surfacing of textiles; textile dyeing; dyeing of clothing; coating of textiles or fabrics; 
laminating, grinding, permanent-press treatment, napping, shearing, desizing, bleaching, mercerization, tumbling and 
sanforization; flame proofing; heat protection treatment; waterproofing (hydrophilisation); all of the aforesaid services 
being intended for the processing of woven textiles and woven fabrics, knitted fabric and knitted goods, non-woven 
fabrics and non-woven materials, textiles, textile goods and composite textile materials, and clothing.

7788



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

 

3571445    02/02/2017
[International Registration No. : 1349404]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.21;Indoor aquaria; buckets; china ornaments; dishes; paper plates; saucers; mugs; candy boxes; sandwich boxes; 
bottles; demijohns; busts of porcelain, ceramic or glass; vases; epergnes; fruit cups; bird baths; baby baths, portable; 
plungers for clearing blocked drains; waffle irons, non-electric; coolers [ice pails]; coal scuttles; buckets made of woven 
fabrics; cooking skewers of metal; towel rails; trouser stretchers; stretchers for clothing; hair for brushes; bird cages; 
funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; candle extinguishers; flower pots; chamber 
pots; glue-pots; cruets; decanters; combs for animals; abrasive sponges for scrubbing the skin; sponges for household 
purposes; toilet sponges; deodorizing apparatus for personal use; sponge holders; toothpick holders; soap holders; 
holders for flowers and plants [flower arranging]; shaving brush stands; toilet paper holders; ironing boards; cutting 
boards for the kitchen; bread boards; washing boards; strainers; smoke absorbers for household purposes; containers 
for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated containers for beverages; thermally 
insulated containers for food; frying pans; closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for 
household purposes; majolica; art works made of porcelain, ceramics and glass; brush goods; cleaning instruments, 
hand-operated; stew-pans; flower-pot covers, not of paper; shaving brushes; cages for household pets; polishing leather; 
shoe trees [stretchers]; napkin rings; rings for birds; money boxes, not of metal; bread baskets for household purposes; 
baskets for household purposes; mangers for animals; cookie jars; tea caddies; washtubs; earthenware saucepans; 
mess-tins; cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; beer 
mugs; rat traps; pot lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; pitchers; perfume 
burners; non-electric portable coolers; watering cans; insect traps; mixing spoons [kitchen utensils]; scoops [tableware]; 
pie servers; spatulas for kitchen use; butter dishes; material for brush-making; noodle machines, hand-operated; 
polishing apparatus and machines, for household purposes, non-electric; pepper mills, hand-operated; feather-dusters; 
brooms; isothermic bags; pastry bags; bowls; saucepan scourers of metal; soap boxes; mouse traps; cooking pot sets; 
nozzles for watering cans; pouring spouts; hose nozzles for irrigation, watering; fitted picnic baskets, including dishes; 
toilet cases; floss for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] cutters; pastry cutters; 
sprinklers; syringes for watering flowers and plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; 
chopsticks; cocktail stirrers; pepper pots; gloves for household purposes; polishing gloves; gardening gloves; plates to 
prevent milk boiling over; trays for household purposes; trays of paper, for household purposes; lazy susans; vegetable 
dishes; cabarets [trays]; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; menu 
card holders; knife rests for the table; flat-iron stands; egg cups; grill supports; abrasive pads for kitchen purposes; 
scouring pads; drinking troughs; powdered glass for decoration; pottery; pots; pressure cookers, non-electric; painted 
glassware; tableware [other than knives, forks and spoons]; porcelain ware; earthenware; crystal [glassware]; cosmetic 
utensils; toilet utensils; trouser presses; cruet sets for oil and vinegar; spice sets; toilet paper dispensers; apparatus for 
wax-polishing, non-electric; bottle openers; glove stretchers; boot jacks; crumb trays; tie presses; clothes-pegs; glass 
stoppers; powder compacts; perfume vaporizers; powder puffs; dusting apparatus, non-electric; soap dispensers; 
combs; electric combs; grills [cooking utensils]; sifters [household utensils]; shoe horns; candle rings; salad bowls; 
sugar bowls; beaters, non-electric; whisks, non-electric, for household purposes; services [dishes]; coffee services 
[tableware]; liqueur sets; tea services [tableware]; cinder sifters [household utensils]; tea strainers; siphon bottles for 
carbonated water; pipettes [wine-tasters]; rolling pins, domestic; hot pots, not electrically heated; steel wool for cleaning; 
currycombs; blenders, non-electric, for household purposes; fruit presses, non-electric, for household purposes; salt 
cellars; drinking vessels; vessels of metal for making ices and iced drinks; refrigerating bottles; cups of paper or plastic; 
glasses [receptacles]; drinking glasses; statues of porcelain, terra-cotta or glass; figurines of porcelain, ceramic or glass; 
glass for vehicle windows [semi-finished product]; plate glass [raw material]; opal glass; glass incorporating fine 
electrical conductors; enameled glass, not for building; vitreous silica fibers [fibres], not for textile use; soup bowls; 
drying racks for laundry; basins [receptacles]; table plates; disposable table plates; graters for kitchen use; insulating 
flasks; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for cleaning; 
dusting cloths [rags]; furniture dusters; litter trays for pets; urns; aerosol dispensers, not for medical purposes; water 
apparatus for cleaning teeth and gums; wax-polishing appliances, non-electric, for shoes; watering devices; utensils for 
household purposes; kitchen utensils; cooking utensils, non-electric; strainers for household purposes; coffee filters, 
non-electric; flasks; drinking flasks; molds [kitchen utensils]; ice cube molds [moulds]; cookery molds [moulds]; deep 
fryers, non-electric; comb cases; bread bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen 
utensils]; ironing board covers, shaped; tea infusers; glass bowls; mops; cocktail shakers; corkscrews; pig bristles; 
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dishwashing brushes; brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; scrubbing 
brushes; toothbrushes; toothbrushes, electric; animal bristles [brushware]; brushes for footwear; toilet brushes; brushes;
eyebrow brushes; nail brushes; boxes for dispensing paper towels; dustbins; mills for household purposes, hand-
operated.

Cl.28;Amusement machines, automatic and coin-operated; toy vehicles; swimming pools [play articles]; novelties for 
parties, dances [party favors, favours]; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' 
feeding bottles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; jigsaw puzzles; punching bags; bite sensors 
[fishing tackle]; hang gliders; flying discs [toys]; discuses for sports; dolls' houses; dominoes; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; 
cups for dice; kites; toy dolls; toys for pets; plush toys; mobiles [toys]; practical jokes [novelties]; parlor games; board 
games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of 
skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles 
[games]; billiard cues; golf clubs; hockey sticks; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; 
confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; dice; paintball guns [sports apparatus]; ski 
bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut 
for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical
masks; fencing masks; masts for sailboards; chalk for billiard cues; targets; electronic targets; scale model vehicles; 
balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards 
[sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; gloves for games; pinatas; toy pistols; toy 
air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; floats for fishing; decoys for hunting or fishing; scent 
lures for hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; 
billiard markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight 
lifting belts [sports articles]; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports 
articles]; scooters [toys]; sleds [sports articles]; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial snow 
for Christmas trees; snowshoes; clay pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; 
tables for table football; strings for rackets; cricket bags; golf bags, with or without wheels; slides [playthings]; radio-
controlled toy vehicles; machines for physical exercises; backgammon games; men's athletic supporters [sports articles];
rods for fishing; ornaments for Christmas trees, except illumination articles and confectionery; tennis ball throwing 
apparatus; conjuring apparatus; apparatus for games; bowling apparatus and machinery; counters [discs] for games; 
bags especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; paintballs [ammunition 
for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; shin guards [sports articles]; 
camouflage screens [sports articles]; chest expanders [exercisers].
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Priority claimed from 13/04/2016; Application No. : UK00003159416 ;United Kingdom 

3572901    13/10/2016
[International Registration No. : 1350164]
Joivy Ltd
1 Fore Street London EC2Y 5EJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Data processing software; data processing systems; apparatus and instruments for recording, reproducing, 
carrying, storing, processing or transmitting data, text, sound, images or graphics; communications software; application 
software; computer application software for mobile phones; computer programs [downloadable software]; computer 
software; computer software development tools in particular in the fields of personnel, human resources, employment, 
recruitment, placement, jobs, employment vacancies, career management, career planning, career development, and 
training; computer software for use as an application programming interface (API) software for online messaging; 
downloadable mobile applications; software for use in group communication; data, documents, information, video, sound,
text and other media or multi-media, all being electronically recorded or downloadable from the internet, extranets or 
other communications networks; downloadable computer software applications; computer software for creating, 
processing and editing images, sound and video; computer software to enable uploading, downloading, accessing, 
posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or information 
via computer and communication networks; downloadable software for mobile phones and mobile devices including for 
detecting a user's location and displaying relevant local information of professional and general interest; computer 
games; apparatus for electronic payment processing; payment terminals, money dispensing and sorting devices.

Cl.35;Data processing; data processing services; data processing services in the field of payroll; data processing 
management; data processing for businesses; data processing for the collection of data for business purposes; data 
processing verification; business management; business administration; business information services; business 
research and surveys services; business auditing; business development services; business development services for 
others in the nature of providing start-up support for businesses of others; advertising and business services; 
advertising, marketing and promotion services; advertising, including on-line advertising on a computer network; 
advertising and promoting the goods and services of others via a global computer network; promoting the goods and 
services of others via a website featuring, reward cards, consumer reviews, links to the professional websites of others, 
online catalogs, comparison, hiring, and discount information; buyer to supplier matching services rendered through an 
online computerized network; market research and information services; business networking services and online career 
networking services; recruitment services; human resources and personnel recruitment management and consultancy 
services; employment consultancy services; selection, recruitment and placement of temporary, casual and permanent 
staff or personnel; employment agency services; advertising of jobs and employment vacancies; recruitment advertising; 
information services relating to jobs, recruitment and career opportunities; providing online employment placement and 
recruitment services; providing online information in the fields of employment, recruitment, careers, job resources, job 
listings, CVs and résumés; arranging business introductions; charitable services, namely, organizing and conducting 
volunteer programs and community service projects; assessments for the selection of personnel; assessments to 
determine employment skills; career advisory services; interviewing services (for recruitment purposes); skills evaluation 
and assessment of staff or personnel; organisation, operation and supervision of loyalty schemes and incentive 
schemes; compilation and systemization of information into computer databases; providing information related to 
employment and career opportunities and business, accessible via an online searchable database; organizing and 
conducting job fairs; tracking and monitoring services, namely tracking online references to businesses, organizations 
and business topics; providing online interactive employment counselling; organizing of exhibitions for business 
purposes; business consultancy and advice relating to personnel remuneration and benefits; provision of services 
related to Recruitment Process Outsourcing (RPO); management of third-party vendor relationships; information, 
advisory and consultancy services in relation to all of the aforementioned services.

Cl.38;Chat room services; chat room services for social networking; e-mail data services; e-mail forwarding services; e-
mail and mailbox services; e-mail services; telecommunication services; forums [chat rooms] for social networking; 
instant electronic messaging services; video and voice messaging services; communications by computer terminals; 
providing online forums, chat rooms, discussion groups and electronic bulletin boards; workgroup communications 
services over computer networks; mobile phone communications services; telecommunication services, namely, 
enabling users to transmit messages, comments, multimedia content, videos, movies, films, and photos, audio content, 
animation, pictures, images, text, information, and other user-generated content via a global computer network and 
communications networks; providing multiple user access to a global computer information network for the transfer and 
dissemination of a wide range of information and services; providing access to databases; providing online facilities for 
real time interaction with other computer users; communication services, namely electronic transmission of data and 
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documents among users of computers via computer terminals and electronic devices; electronic exchange of data stored 
in databases accessible via telecommunication networks; provision of access to data or documents stored electronically 
in central files for remote consultation; telecommunications services, namely electronic transmission of data, messages 
and information between and among computers, mobile and handheld devices and wired and wireless communication 
devices; audio, text and video broadcasting services over computer or other communication networks; providing 
telecommunications services via an online network service that enables users to transfer personal identity data to and 
share personal identify data with and among multiple- websites; providing access to computer databases in the fields of 
social networking, social introduction; electronic transmission of bill payment data for users of computer and 
communication networks; provision of communication and telecommunication facilities for personnel, human resources, 
employment, recruitment, placement, jobs, employment vacancies, career management, career planning, career 
development and training purposes; provision of communication and telecommunication facilities for posting and 
advertising jobs, employment vacancies and career information; electronic bulletin board services in the field of job 
posting.

Cl.41;Organization of conferences and seminars for business purposes; mentoring services.

Cl.42;Scientific and technological services; scientific computer programming services; software development, 
programming and implementation; design of data processing systems; computer software design, development and 
maintenance; computer software consultancy; consultancy in the field of software design; design services relating to the 
creation of networks; providing temporary use of online non-downloadable software for obtaining and matching 
information from databases in the fields of jobs and employment; online computer services, namely non-downloadable 
software for uploading, obtaining, managing, matching and searching résumés, CVs, jobs, career and employment 
opportunities; providing non-downloadable software for tracking online references to businesses, organizations, 
business topics and for the management of the recruitment of personnel; providing temporary use of on-line non-
downloadable software for processing electronic payments; providing temporary use of online non-downloadable 
software for facilitating and servicing loans; providing temporary use of non-downloadable software applications for 
social networking, creating a virtual community, and transmission of audio, video, photographic images, text, graphics 
and data; providing non-downloadable software enabling users to search, locate and communicate with others via 
electronic communications networks for conducting polls and surveys, for tracking online references to businesses, 
organizations, and business topics; providing on-line non-downloadable software for document collaboration and 
revision tracking; providing on-line non-downloadable software for granting and controlling access to documents; 
providing on-line non-downloadable software for managing individual and group calendars and schedules; providing on-
line non-downloadable software featuring online storage of documents and databases; providing on-line non-
downloadable software for language translation; design and development of testing and analysis methods; hosting of 
computerized data, files, applications and information; hosting services and software as a service [SaaS] and rental of 
software; providing temporary use of online non-downloadable software and computer programs; hosting of digital 
content on the internet; electronic data storage; platform as a service (PAAS); computer services, namely, providing 
temporary use of non-downloadable software for creating virtual communities for registered users to organise groups 
and events, participate in discussions, and engage in social, business and community networking; application service 
provider (ASP) services; online computer services, namely, hosting a website that offers the exchange of information in 
the field of employment opportunities and career placement; computer services, namely, hosting electronic facilities for 
others for organizing and conducting meetings, events and interactive discussions via the Internet or other 
communications networks; computer services in the nature of providing customised web pages featuring user-defined or 
specified information, personal profiles, audio, video, photographic images, text, graphics and data; providing temporary 
use of on-line software application featuring technology that enables online users to create personal profiles featuring 
social networking information and to transfer and share such information among multiple websites; electronic storage of 
digital media; technical support and consulting services related to all of the foregoing.

Cl.45;Social networking services; internet-based social networking services; online social networking services 
accessible by means of downloadable mobile applications; social introduction and networking services; providing 
information regarding social and political matters from searchable indexes and databases of information, including text, 
electronic documents, databases, graphics and audio visual information, on computer and communication networks; 
licensing of computer software and other technology; professional mediation services.
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3572902    17/11/2016
[International Registration No. : 1348454]
N C T CORPORATION
7/1 Thanh Thai Street, 14 Ward, 10th District Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.35;On-line retail store services for digital content, computer software, computer games, sound work, pictures work, 
audiovisual works, electronic publications, books, movies, and music; compilation and input of information (including, 
but not limited to, audio and video recordings) into computer databases; systematizing information stored in computer 
database; computerized database management; marketing services for advertising purposes; online advertising services; 
drafting of advertising materials for advertising agencies; advertising services.

Cl.38;Telecommunications value-added services, via the Internet and telecommunication means; communication 
services for the electronic transmission of multimedia content, videos, films, videos, texts, contents made by users, 
music content and the information via Internet and the other information communication network; providing Internet 
access; transmission of sound, images of musics, performances and other recreational activities via Internet and other 
telecommunication systems; providing access to Internet databases; service of providing users the access to a global 
computer network (service providers); transmission of messages and images by computer, communication service by 
terminal devices, namely computers, workstations (communication by computer, workstation).

Cl.39;Physical storage of electronically stored documents.
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Priority claimed from 10/06/2016; Application No. : UK00003168976 ;United Kingdom 

3572904    08/12/2016
[International Registration No. : 1350186]
Natural Environment Research Council
Polaris House, North Star Avenue Swindon, Wiltshire SN2 1EU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software data platforms; data centres for the collection, management, access, 
storage and interrogation of data; apparatus and instruments for recording, reproducing, carrying, storing, processing, 
manipulating, transmitting, broadcasting and retrieving publications, text, signals, software, information, data, code, 
sound and images; data processing equipment and computers; educational, teaching, instruction or research apparatus 
and instruments.

Cl.16;Printed matter; printed publications; educational materials; books; magazines; periodicals; journals; 
publications; textbooks; exercise books and notebooks; newspapers; catalogues, handbooks and manuals; study guides; 
instructional or teaching materials; stationery; posters; maps; photographs and pictures; parts and fittings for all the 
aforesaid goods.

Cl.35;Retail services connected with the sale of computer software and instrumentation; retail services connected with 
the sale of software; information, advisory and consultancy services relating to all the aforesaid services.

Cl.41;Training services; publication services.

Cl.42;Scientific testing services; scientific research services, bacteriological research services, environmental research 
services, biological research services, geological research services, technical research services, conservation research 
services, marine biology research services, oceanography research services, material testing research services, land 
research services, oilfield research services, gas research services, energy research services, hydrogeological research 
services, geophysical research services, geochemical research services, biogeographical research services, and 
palaeographical research services; surveying services.

Cl.45;Licensing of data obtained from geological surveys, hydrogeological surveys, geophysical surveys, geochemical 
surveys, biogeographical surveys, palaeogeographical surveys, soil surveys, oceanographic surveys, geographical 
surveys, land surveys, oilfield surveys, gas surveys, mineral surveys and energy surveys and integrated interpretation 
services.
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3573266    21/11/2016
[International Registration No. : 1349956]
MEIZU TECHNOLOGY CO., LTD.
Meizu Technology Building, Technology & Innovation Coast, Zhuhai Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer operating programs, recorded; data processing apparatus; computer hardware; computer software 
applications, downloadable; downloadable image files; computer peripheral devices; tablet computers; time recording 
apparatus; photocopiers [photographic, electrostatic, thermic]; scales; measures; electronic notice boards; smartphones; 
hands-free kits for telephones; global positioning system [GPS] apparatus; network communications facility; network 
routers; transponders; telephone set covers; electro-dynamic apparatus for the remote control of signals; branch boxes 
[electricity]; switchboards; monitoring apparatus, electric; television apparatus; headphones; earphones; camcorders; 
portable media players; cabinets for loudspeakers; audio- and video-receivers; cameras [photography]; air analysis 
apparatus; materials for electricity mains [wires, cables]; USB cables; electrical adapters; plugs, sockets and other 
contacts [electric connections]; remote control apparatus; switches, electric; time switches, automatic; protection 
devices for personal use against accidents; theft prevention installations, electric; eyeglasses; power bank (rechargeable 
battery); batteries, electric; chargers for electric batteries; bags adapted for laptops; USB flash drives; smartglasses; 
smartwatches; wearable activity trackers; covers for smartphones; cases for smartphones; protective films adapted for 
mobile phone screens; selfie sticks [hand-held monopods]; connected bracelets [measuring instruments].

Cl.35;Demonstration of goods; advertising; on-line advertising on a computer network; presentation of goods on 
communication media, for retail purposes; pay per click advertising; organization of exhibitions for commercial or 
advertising purposes; providing business information via a web site; commercial administration of the licensing of the 
goods and services of others; market studies; sales promotion for others; provision of an on-line marketplace for buyers 
and sellers of goods and services; import-export agency services; employment agency services; systemization of 
information into computer databases; search engine optimization for sales promotion; web site traffic optimization; 
updating and maintenance of data in computer databases; arranging subscriptions to telecommunication services for 
others; accounting, rental of vending machines.

Cl.36;Insurance underwriting; lease-purchase of telecommunication equipment for lease-purchase financing purpose; 
art appraisal; real estate agency services; brokerage; surety services; charitable fund raising; fiduciary; processing of 
credit card payments; electronic funds transfer; processing of debit card payments; financing services; business 
liquidation services, financial; providing financial information via a web site; online banking; instalment loans; capital 
investment; loans [financing]; exchanging money; stock brokerage services.

Cl.38;Television broadcasting; radio broadcasting; message sending; communications by cellular phones; 
communications by computer terminals; computer aided transmission of messages and images; electronic bulletin board 
services [telecommunications services]; providing telecommunications connections to a global computer network; 
providing internet chatrooms; providing online forums; telecommunications routing and junction services; 
videoconferencing services; streaming of data; radio communications; providing telecommunication channels for 
teleshopping services; voice mail services; providing access to databases; rental of message sending apparatus; 
transmission of digital files; telephone services.

Cl.41;Academies [education]; arranging and conducting of symposiums; bookmobile services; providing on-line 
electronic publications, not downloadable; on-line publication of electronic books and journals; radio entertainment; 
production of radio and television programmes; production of music; providing on-line music, not downloadable; 
providing on-line videos, not downloadable; game services provided on-line from a computer network; entertainment 
information; booking of seats for shows; dubbing; karaoke services; ticket agency services [entertainment]; timing of 
sports events; games equipment rental; zoological garden services; organization of lotteries.

Cl.42;Research and development of new products for others; quality testing; cosmetic research; biological research; 
weather forecasting; material testing; mechanical research; industrial design; design of interior decor; dress designing; 
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providing information on computer technology and programming via a web site; computer software design; consultancy 
in the design and development of computer hardware; off-site data backup; conversion of data or documents from 
physical to electronic media; creating and maintaining web sites for others; data conversion of computer programs and 
data [not physical conversion]; rental of web servers; monitoring of computer systems by remote access; providing 
search engines for the internet; software as a service [SaaS]; electronic data storage; cloud computing.

Cl.45;Monitoring of burglar and security alarms; chaperoning; escorting in society [chaperoning]; clothing rental; 
dating services; on-line social networking services; marriage agency services; planning and arranging of wedding 
ceremonies; rental of fire alarms; licensing of computer software [legal services].
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3573270    07/10/2016
[International Registration No. : 1349945]
MOMIS MOBILYA SANAYI VE DIS TICARET A.S
Osmangazi Mahallesi Maresal Fevzi Çakmak Caddesi No:29 Kiraç Esenyurt Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.20;Furniture, made of any kind of material; ma-tresses, pillows, air mattresses and cushions, not for medical 
purposes, sleeping bags for camping, water beds, not for medical purposes; mirrors; bouncing chairs for babies, 
playpens for babies, cradles, infant walkers; display boards, frames for pictures and paintings, identification plates, 
identification tags, nameplates, identification labels made of wood or synthetic materials; small hardware goods of wood 
or synthetic materials included in this class, furniture fittings, of wood or synthetic materials, opening and closing 
mechanisms of wood or synthetic materials; ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, 
namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster; storage baskets [furniture], 
fishing baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding stairs of 
wood or synthetic materials; bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, bead curtains for 
decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods.

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes; curtains, bed 
covers, sheets (textile), pillowcases, blankets, quilts, towels.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, furniture, made of any kind of material, mattresses, pillows, air mattresses and cushions, not for 
medical purposes, sleeping bags for camping, water beds, not for medical purposes, mirrors, bouncing chairs for babies, 
playpens for babies, cradles, infant walkers, display boards, frames for pictures and paintings, identification plates, 
identification tags, nameplates, identification labels made of wood or synthetic materials, small hardware goods of wood 
or synthetic materials included in this class, furniture fittings, of wood or synthetic materials, opening and closing 
mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, 
namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, baskets, fishing baskets, 
kennels, nesting boxes and beds for household pets, portable ladders and mobile boarding stairs of wood or synthetic 
materials, bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, trip curtains, bead curtains for 
decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods, woven or non-woven textile fabrics, textile goods 
for household use, not included in other classes, curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, 
towels enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 16/11/2016; Application No. : 289546 ;Israel 
3573285    13/12/2016
[International Registration No. : 1349960]
Cato Networks Ltd.
Rothschild Boulevard 3 6688106 Tel Aviv - Yafo Israel

Proposed to be Used
IR DIVISION
Cl.38;Computer network services, namely providing network communication services and access to global computer 
networks.

Cl.42;Computer network security services, namely, securing, restricting and protecting traffic to and by computer 
networks to and of undesired media, content, individuals and other networks; providing temporary use of online, non-
downloadable cloud computer software for use in connection with computer network security, namely software for 
securing, restricting and protecting traffic to and by computer networks to and of undesired media, content, individuals 
and other networks.
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Priority claimed from 13/06/2016; Application No. : 289877 ;Norway 

3573300    01/12/2016
[International Registration No. : 1349965]
Quipbrokers International AS
P.O. Box 154 Øvre Ervik N-5876 Bergen Norway

Proposed to be Used
IR DIVISION
Cl.9;E-commerce software which allows users to undertake electronic commercial transactions on online market places 
via a global computer network.

Cl.35;Advertising; online advertising; marketing and promotional measures for the goods and services of others via 
computer and communication networks; provision of information regarding sale and rental of goods and services via a 
searchable online database; online commercial activity, namely management of online market places for sellers, buyers, 
those who rent and rent out goods and services; online commercial activity, namely to place at their disposal facilities to 
organize safe and rental of goods and services for others via a computer network, in which the sellers, buyers, those who 
rent and who rent out can display their products or services for sale, purchase, rental or bidding, provision of business 
information in the form of a searchable online advertising guide which contains the goods and services of online sellers 
and those who rent out, provision of business information in the form of a searchable online evaluation data base for 
buyers, sellers and those who rent out communication of rental services for third parties; auction sales.

Cl.36;Commodity brokers.

Cl.38;Telecommunications; data communication services, data-assisted transmission of calls, messages, information, 
data, sound and images; electronic post transmission; electronic messaging services; electronic and/or digital messaging
communication, including via computers and mobile phones; provision of chatrooms on the Internet; provision of access 
to online multimedia rooms where third parties can upload and obtain access to text, graphics, photographic, video and 
audio contents.
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Priority claimed from 09/08/2016; Application No. : 302016000084012 ;Italy 

3573301    24/08/2016
[International Registration No. : 1349942]
Mario Levi S.p.A.
Corso Massimo D'Azeglio, 8 I-10125 Torino (TO) Italy

Proposed to be Used
IR DIVISION
Cl.12;Seat coverings for seats; interiors for vehicles in leather, imitation leather and of textile, in particular coverings 
for dashboard and instrument panels (upper and lower components), door panels, armrests, steering wheels, gear shifter, 
gear knob, handbrake shifter, parcel shelf, sun visors, headliner and handles.

Cl.18;Animal skins; curried skins; worked or semi-worked hides.
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Priority claimed from 13/06/2016; Application No. : 289876 ;Norway 

3573310    01/12/2016
[International Registration No. : 1349959]
Quipbrokers International AS
P.O. Box 154 Øvre Ervik N-5876 Bergen Norway

Proposed to be Used
IR DIVISION
Cl.9;E-commerce software which allows users to undertake electronic commercial transactions on online market places 
via a global computer network.

Cl.35;Advertising; online advertising; marketing and promotional measures for the goods and services of others via 
computer and communication networks, provision of information regarding sale and rental of goods and services via a 
searchable online database; online commercial activity, namely management of online market places for sellers, buyers, 
those who rent and rent out goods and services, online commercial activity, namely to place at their disposal facilities to 
organize sale and rental of goods and services for others via a computer network, in which the sellers, buyers, those who 
rent and who rent out can display their products or services for sale, purchase, rental or bidding; provision of business 
information in the form of a searchable online advertising guide which contains the goods and services of online sellers 
and those who rent out provision of business information in the form of a searchable online evaluation data base for 
buyers, sellers and those who rent out; communication of rental services for third parties, auction sales.

Cl.36;Commodity brokers.

Cl.38;Telecommunications; data communication services, data-assisted transmission of calls, messages, information, 
data, sound and images; electronic post transmission; electronic messaging services; electronic and/or digital messaging
communication, including via computers and mobile phones; provision of chatrooms on the Internet, provision of access 
to online multimedia rooms where third parties can upload and obtain access to text, graphics, photographic, video and 
audio contents.
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Priority claimed from 03/06/2016; Application No. : 015502537 ;European Union 

3573311    01/12/2016
[International Registration No. : 1349964]
Rossella Giordano
Via Piazza, 18 I-80044 OTTAVIANO (NA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags for umbrellas; straps (leather -); leather for shoes; leather, unworked or semi-worked; moleskin [imitation of 
leather]; leather thread; imitation leather; worked or semi-worked hides and other leather; leather and imitation leather; 
boxes of leather or leather board; leather cloth; shoulder belts; luggage, bags, wallets and other carriers; suitcases; 
toiletry bags; cases of imitation leather; key cases made of leather; vanity cases sold empty; cosmetic cases sold empty; 
shaving bags sold empty; driving licence cases; tool pouches, sold empty; keycases; trunks and travelling bags; casual 
bags; shoulder bags; slings for carrying infants; wheeled shopping bags; flight bags; work bags; gym bags; beach bags; 
sport bags; travel baggage; travelling handbags; shoe bags for travel; weekend bags; shopping bags; shopping bags with
wheels attached; canvas bags; diplomatic bags; leather bags and wallets; flexible bags for garments; waterproof bags; 
bags made of imitation leather; knitted bags, not of precious metals; saddlebags; towelling bags; chain mesh purses; 
courier bags; two-wheeled shopping bags; shopping bags made of skin; textile shopping bags; book bags; nappy bags; 
charm bags (omamori-ire); tool bags [empty] for motorcycles; roll bags; gentlemen's handbags; small bags for men; 
purses; hipsacks; purses made of precious metal; leather purses; multi-purpose purses; cosmetic purses; handbags; 
small clutch purses; evening handbags; handbags made of imitations leather; handbags made of leather; ladies' 
handbags; handbags, purses and wallets; duffel bags; pouches for holding make-up, keys and other personal items; 
portfolio cases [briefcases]; school book bags; satchels; briefbags; straps for luggage; coin holders; holders in the 
nature of cases for keys; travel cases; travel garment covers; commutation-ticket holders; business card cases; credit-
card holders; key cases of imitation leather; tie cases; carrying cases for documents; folio cases; carrying cases; carriers 
for suits, shirts and dresses; luggage tags [leatherware]; back frames for carrying children; suitcase handles; bumbags; 
belt bags and hip bags; pouch baby carriers; small purses; clutches [purses]; credit card cases [wallets]; music cases; 
garment carriers; card wallets [leatherware]; key-cases of leather and skins; briefcases and attache cases; art portfolios 
[cases]; briefcases [leather goods]; folding briefcases; wallets; leather credit card wallets; wrist mounted purses; purses, 
not of precious metal; net bags for shopping; haversacks; holdalls; hat boxes of leather; travelling sets; straps for 
handbags; attache cases; pullmans; leather suitcases; portmanteaus; backpacks; saddlery; umbrellas.

Cl.25;Clothing; headgear; casualwear; menswear; clothing made of fur; rainproof clothing; clothing of imitations of 
leather; leather clothing; knitted underwear; clothing for gymnastics; leisurewear; clothing for skiing; boys' clothing; 
sportswear; gowns; suits; women's ceremonial dresses; evening wear; dresses made from skins; leisure suits; robes; 
bathrobes; beach robes; rainwear; bandanas [neckerchiefs]; bermuda shorts; nightwear; ladies' underwear; babies' 
undergarments; underwear; bikinis; blazers; boas; boas [necklets]; leotards; snap crotch shirts for infants and toddlers; 
boleros; boxer shorts; stocking suspenders; suspender belts for men; corsets; caftans; stockings; men's socks; socks; 
slipper socks; woollen socks; breeches; swimming trunks; shirts; collared shirts; dress shirts; shirts for suits; casual 
shirts; tank tops; vest tops; capes; coats; leather jackets; fur coats and jackets; coats of denim; cardigans; sports 
jackets; belts [clothing]; chemises; evening suits; tutus; pantsuits; swimming costumes; beachwear; neckties; knickers; 
turtlenecks; cummerbunds; kerchiefs [clothing]; sweat shirts; silk scarves; neckerchiefs; scarves; jackets [clothing]; 
dinner jackets; smoking jackets; men's and women's jackets, coats, trousers, vests; down jackets; rainproof jackets; 
denim jackets; knit jackets; long jackets; bushjackets; suede jackets; sleeveless jackets; gilets; leather waistcoats; 
blousons; skirts; culotte skirts; gloves [clothing]; knitted gloves; gloves including those made of skin, hide or fur; 
mackintoshes; ready-to-wear clothing; fleeces; denim jeans; hosiery; undershirts; sweaters; mantles; cloaks; negligees; 
camiknickers; waistcoats; short trousers; shorts; trunks; trousers; dress pants; trousers of leather; bowties; beach 
wraps; parkas; bathing suit cover-ups; pyjamas; polo shirts; pullovers; shawls; shawls and headscarves; topcoats; 
outerclothing for girls; outerclothing for men; outerclothing; shirt fronts; shoulder scarves; short-sleeved or long-sleeved 
t-shirts; skirt suits; tee-shirts; bathwraps; trench coats; twin sets; lounging robes; shift dresses; berets; rain hats; sun 
hats; beach hats; woolly hats; leather headwear; flat caps; bonnets; visors; footwear; footwear; pumps [footwear]; 
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wooden shoes; non-slipping devices for footwear; footwear for men; inner socks for footwear; desert boots; insoles for 
footwear; children's footwear; infants' footwear; footwear for women; training shoes; japanese split-toed work footwear 
(jikatabi); beach shoes; heelpieces for footwear; leisure shoes; dress shoes; shoe soles; boots; mules; slipper socks; 
leather slippers; bath slippers; women's foldable slippers.
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Priority claimed from 28/11/2016; Application No. : M1603719 ;Hungary 

3573312    14/12/2016
[International Registration No. : 1349988]
NILS ID Kft.
Tinódi u. 32/D. H-2141 Csömör Hungary

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software; downloadable applications for use with mobile devices; downloadable software 
for internet-based dating.

Cl.45;Bringing individuals into contact for social purposes; dating services; internet based dating, matchmaking and 
personal introduction services; personal and social services to meet the needs of individuals.
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3573314    14/11/2016
[International Registration No. : 1349593]
SHANGHAI BOYOU METAL PRODUCTS CO., LTD.
1st Floor, 77 Sanquan Road, Zhabei District 200070 Shanghai China

Proposed to be Used
IR DIVISION
Cl.8;Stropping instruments; nail clippers, electric or non-electric; beard clippers; scraping tools [hand tools]; meat 
choppers [hand tools]; hobby knives [scalpels]; scissors; vegetable knives; knives; penknives; tableware [knives, forks 
and spoons]; cutlery; hair clippers for personal use, electric and non-electric.

Cl.11;Pressure cooking saucepans, electric; cooking utensils, electric; cooking apparatus and installations; bread 
toasters; autoclaves [electric pressure cookers]; pressure cookers [autoclaves], electric; deep fryers, electric; kettles, 
electric; electrically heated vacuum bottles; ice chests; solar furnaces; water filters; radiators, electric; electric fans for 
personal use.

Cl.21;Cooking pot sets; stew-pans; cauldrons; pot lids; cooking pots; cutting boards for the kitchen; frying pans; 
services [dishes]; tableware, other than knives, forks and spoons; autoclaves [pressure cookers], non-electric; kitchen 
containers; kitchen utensils; food steamers, non-electric; iron pan; cooking spoons; scoops [tableware]; coffeepots, non-
electric; tea services [tableware]; kettles, non-electric; thermally insulated containers for food; cosmetic utensils; vacuum 
bottles.
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Priority claimed from 15/07/2016; Application No. : 4287551 ;France 

3573364    12/01/2017
[International Registration No. : 1347236]
Mme HELFRICH Marie-Catherine
24 rue Jules César F-67330 BOUXWILLER France

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and development services relating thereto; industrial analysis 
and research services.

Cl.45;Licensing of intellectual and industrial property rights.
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Priority claimed from 16/06/2016; Application No. : 2016-430 ;Leichtenstein 

3573396    02/12/2016
[International Registration No. : 1348914]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining; materials for root canal filling; core build-up materials 
for use in dentistry; dental luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic agents and preparations for medical purposes; dental materials for 
the bleaching of teeth; dental composites; dental cements; salivary diagnostic preparation; disinfectants; preparations for 
the hygiene of teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; 
color stains for use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and 
non-precious metals for dental use; investment materials for dental use; dental adhesives; materials for repairing 
damaged teeth; opaque materials for dental use; metal primers; fiber-reinforced resin for the manufacture of crowns, 
bridges and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of dental plaque; 
dental ceramic material; artificial veneers.

Cl.7;Milling machines and grinding machines use for the treatment of ceramics, metal and plastic materials, and parts 
thereof; milling and grinding tools as machine tools, and parts thereof; holding devices for machine tools and piece 
holders for milling and grinding machines; 3D printers; stereolithographic 3D-printers.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental user-impression devices for dental use; registration devices
for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental use; dosing 
instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial teeth; dental 
plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; apparatus and instruments for 
the caries prophylaxis and for the treatment of periodontitis; tooth polishing appliances for use by dentists; ceramic 
mixing plates; tooth pins; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; dental applicators; prefabricated parts for crowns, bridges and pontics.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.41;Educational instruction; training; congresses, seminars, symposiums, trainings, webinars relating to dentistry.

Cl.42;Cloud computing services.
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Priority claimed from 18/05/2016; Application No. : 691901 ;Switzerland 

3573774    17/11/2016
[International Registration No. : 1349875]
Decodio AG
Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software, in particular software frameworks; computer software, in particular for monitoring and analysis 
of a radio network; computer software, in particular for monitoring and analysis of a spectrum of radio communication; 
computer software, in particular for monitoring, analysis and recording radio communication; computers, in particular for 
monitoring, analysis and recording of radio communication; computer hardware for data processing, in particular in the 
field of monitoring, analysis and recording of radio communication; measuring appliances, in particular measuring 
appliances for radio waves; radios, in particular radio receivers; radio receivers; radio receivers, in particular broadband 
RF receivers; radio receivers, in particular spectrum analyzers; radio receivers, in particular spectrum monitoring 
appliances; radio receivers, in particular radio scanners; antennas; radio transceivers; portable radio telephones.

Cl.41;Training, in particular training in the field of monitoring and analysis of a radio network; training, in particular 
training in the field of monitoring, analysis and recording of radio communication; training, in particular training with 
regard to using computer software.

Cl.42;Scientific and technological services as well as research and design relating thereto, in particular in the field of 
computer software and in the field of monitoring, analysis and recording of radio communication; industrial analysis and 
research services, in particular in the field of computer software and in the field of monitoring, analysis and recording of 
radio communication; technology consultation, in particular in the field of computer software and in the field of 
monitoring, analysis and recording of radio communication; development and design of computers and software, in 
particular in the field of field of monitoring, analysis and recording of radio communication; computer software 
consultation, in particular in the field of monitoring, analysis and recording of radio communication; maintenance of 
computer software; installation of computer programs; rental of computer software.
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Priority claimed from 08/09/2016; Application No. : 698164 ;Switzerland 

3573779    17/02/2017
[International Registration No. : 1349742]
Luwa Air Engineering AG
Weiherallee 11a CH-8610 Uster Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Vacuum cleaners; pneumatic mechanical conveyor systems; machines for sorting and compressing fibers; 
systems and their accessories (included in this class) for the removal and destruction of metals and contaminating 
sparks, including filtering instruments and included apparatus, their parts and accessories in this class; industrial 
apparatus for influencing static electrical charges.

Cl.9;Scientific apparatus and detection apparatus for industrial use, systems and their accessories (included in this 
class) for detecting metals and contaminating sparks; instruments for measuring, signaling, checking and monitoring for 
machines; scientific apparatus for influencing static electrical charges; systems and equipment for performing 
microbiological processes and their industrial and scientific components and accessories, included in this class.

Cl.11;Air purifier for the separation of fibers, dust and other contaminants in the field of air transport; sanitary devices 
for shielding (filtering) against contaminants.

Cl.37;Installation, maintenance and repair of fire alarm systems and of technical building installations, production 
machines and equipment.

Cl.42;Technical design services in the field of equipment for ventilation and removal of dust and fibers in a factory; 
technical project studies, technical project studies in the field of construction and engineering; technical project planning 
and consultancy relating thereto; consultancy in connection with technology.
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Priority claimed from 18/07/2016; Application No. : UK00003175254 ;United Kingdom 

3573780    17/01/2017
[International Registration No. : 1349816]
Drayson Technologies (Europe) Limited
Grand Union Studios, 332 Ladbroke Grove London W10 5AD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Sensors and detectors; testing and quality control devices; artificial intelligence systems; software, application 
software, interface software, downloadable software and computer software platform; computer and internet software for 
downloading, uploading, accessing, posting, displaying, tagging, streaming, linking, sharing and providing electronic 
media or information via computer and communications networks; development tools for computer and internet software; 
computer software for use as an application programming interface; computer software applications for the development 
of digital virtual agents, predictive systems, cognitive process automation, visual computing applications, knowledge 
virtualisation, robotics and drones; software applications enabling machine learning, natural language processing, 
genetic and deep learning algorithms, semantic ontologies, pattern recognition and knowledge modelling technologies; 
computer applications that provide solutions for cognitive enhancement in respect of experience and productivity, 
accelerating processes, automation and autonomy; monitors, testers and systems used for measuring and/or recording 
and/or transmitting data; air-flow monitors, temperature monitors, stress factor and vibration monitors; air quality 
monitors; a wireless system for measuring air pollution levels comprised of a wearable or portable air pollution monitor 
that records and retains air pollution data and software that enables the monitor to communicate such data to a 
smartphone; computer software and interfaces for the aforesaid goods; computer software for measuring air pollution; 
computer software for measuring the presence of electro-magnetic radiation and converting the same into electricity; 
apparatus for recording, transmission and/or reproduction of sound or images or other data; rectennas; wireless charging
apparatus; portable digital electric devices; data processing equipment; telephone-based information retrieval software 
and hardware; electronic communication equipment and instruments; telecommunications apparatus and instruments; 
magnetic, optical, and electronic data storage materials and devices; apparatus for data storage; portable digital 
electronic devices for data processing, information processing, storing and displaying data, transmitting and receiving 
data, transmission of data between computers, and software related thereto; downloadable publications; encoded 
magnetic cards; RFID tags and associated software; software for use in advertising; electronic apparatus for wireless 
reception, storage and transmission of data; wireless receivers; wireless transmitters; wireless local area network 
devices; wireless energy scavenging apparatus and devices; wireless energy scavenging apparatus and devices, namely, 
devices for converting electro-magnetic radiation into electricity and devices for harvesting electro-magnetic radiation 
and converting the same into electricity; wireless energy transfer device; wireless device for recording and sharing real 
time data; wearable electronic devices capable of wireless communication, namely devices worn on the body such as 
glasses, watches, wristbands, armbands, patches, and badges and/or integrated with wearable goods such as footwear, 
headwear, belts, gloves, and clothing; wireless electronic devices for monitoring the environment and collecting 
environmental data including air pollution monitoring; electronic wireless communication devices employing energy 
harvesting and wireless energy transfer devices enabling the provision of wireless electronic services.

Cl.37;Installation of electronic wireless communication devices including security cameras, smoke detectors, 
movement sensors, temperature sensors, air-flow sensors, stress factor and vibration monitors, and air quality monitors; 
installation of devices which wirelessly communicate with computers and employ energy harvesting and wireless energy 
transfer; installation of devices enabling the provision of wireless electronic services; installation, repair and maintenance
of energy harvesting and wireless energy transfer devices.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
services, namely, the research and design of products using as their power source the conversion of electro-magnetic 
radiation into electricity; development of products that convert electro-magnetic radiation into electricity; development of 
products using as their power source the conversion of electro-magnetic radiation into electricity; industrial analysis and 
research services, namely, the research and design of products using as their power source the conversion of electro-
magnetic radiation into electricity; industrial analysis and research services; design and development of computer 
hardware and software; software as a service; the provision of data as a service; the provision of a network platform as a 
service; the provision of a network or database management platform as a service; hosting of digital content online; 
environmental research and technical consultancy information, consultancy and advisory services for all the aforesaid 
services; development, creation and operation of internet sites, computers and online databases, and internet portals; 
design and development of computer software and internet software; hosting of platforms and databases (computer 
software) on the internet; hosting computer software applications for use by others; the provision of data and data 
management platforms though a computer network including cloud computing network; the provision of data 
communications protocols; the provision of a network of sensors; the provision of network sensors which can self-
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calibrate and which transmit data to and communicate with a computer based system; the provision of network services; 
leasing of a platform, network or sensors; technical services for providing electronic data via communications networks; 
research and design relating to scientific and technological services; development and implementation of software and 
technology solutions in respect of digital virtual agents, predictive systems, cognitive process automation, visual 
computing applications, knowledge virtualisation, robotics and drones; development and implementation of software and 
technology solutions which enable machine learning, pattern recognition and knowledge modelling technologies; 
development and implementation of software and technology solutions for self-calibration of sensors and detectors, 
automation and autonomy; consultancy in relation to the development and implementation of software and software 
based applications; information, advisory and consultancy services in respect of the aforesaid services.
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Priority claimed from 18/03/2016; Application No. : 30 2016 102 532 ;Germany 

3573847    31/08/2016
[International Registration No. : 1349934]
Terex MHPS GmbH
Forststraße 16 40597 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, equipment and instruments in the field of the location, the navigation, the 
monitoring, the operation, the guidance and the control of vehicles, industrial vehicles, cranes, handling machines, lifting 
machines, water vehicles and machines, in particular electronic control units, displays, electronic sensors, compasses, 
direction finding apparatus, transponders, satellite systems; apparatus for reception, recording, transmission or 
reproduction of data, data processing installations, in particular process computers, data capture apparatus, data storage 
apparatus and data output apparatus; computer programs; computer programs in the field of electronic vehicle control 
systems, human machine interfaces, telematics, fleet management, tele-maintenance, tele-diagnosis, tele-
troubleshooting, container tracking and management of user access; computer programs in the field of handling, 
transporting, storing and stacking of cargo, bulk goods, fluid cargo and containers; computer programs for the operation, 
simulation of operation, analysis of operation, verification of operation and optimising of operation and emulation of the 
control of systems, facilities or apparatus for handling, transporting, storing and stacking of cargo, bulk goods, fluid 
cargo and containers, in particular in ports; computer programs in the field of managing, monitoring and controlling 
processes, goods movements, equipment and people in a manual or automated warehouse; computer programs in the 
field of managing human resources, planning and managing labour time.

Cl.42;Services of an engineer; technical design, technical planning, construction engineering, technological 
consultancy and technical development of structural elements, devices and systems in the field of handling, transporting, 
storing and stacking of cargo, bulk goods, fluid cargo and containers, in particular in ports; technical design, technical 
planning, technical construction projects development, technological consultancy and technical development with regard 
to electric and electronic apparatus, equipment and instruments in the field of for handling, operating, controlling and 
regulating industrial vehicles, cranes, handling machines, boats and mechanical apparatus; technical design, technical 
planning, technical construction projects development, technological consultancy and technical development of electric 
and electronic apparatus, equipment and instruments for the location, the navigation, the monitoring, the operation, the 
guidance and the control of vehicles, industrial vehicles, cranes, handling machines, lifting machines, water vehicles and 
machines; development, installation, updating, maintenance and creation of computer software in the field of electronic 
vehicle control systems, human machine interfaces, telematics, fleet management, tele-maintenance, tele-diagnosis, tele-
troubleshooting, container tracking and management of user access; the location, the navigation and control of industrial 
vehicles, cranes, handling machines, boats and mechanical apparatus; development, installation, updating, maintenance 
and creation of computer software in the field of handling, transporting, storing and stacking of cargo, bulk goods, fluid 
cargo and containers, in particular in ports, in the field of systems, equipment and devices therefore, in the field of 
managing, monitoring and controlling processes, goods movements, equipment and people in a manual or automated 
warehouse; computer programs in the field of managing human resources, planning and managing labour time; the 
design and development of vehicle electronic control systems, the design and development of human machine interface, 
Telematics such as fleet management and tele-maintenance, diagnosis and troubleshooting and management of user 
access.
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Priority claimed from 21/07/2016; Application No. : 1336462 ;Benelux 

3573894    18/11/2016
[International Registration No. : 1349891]
B-CHEMICALS INTERNATIONAL HOLDING SA
Route de Bigonville 18 L-8832 Rombach

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry; 
agglutinants for concrete; concrete admixtures; additives for concrete; binding agents for concrete; hardeners for 
concrete; chemical binders for concrete; concrete hardening agents; anti-agglutinating agents for concrete; impregnating 
products for concrete; setting retarders for concrete; setting accelerators for concrete; chemical compositions for 
reinforcing concrete; poultice for use on concrete; concrete-aeration chemicals; chemical compositions for the treatment 
of concrete; chemicals for use in the manufacture of concrete; surface-active agents for the preservation of concrete; 
waterproofing chemical additives for concrete; hardening products; hardening catalysts; plasticizer chemical additives 
for concrete; epoxy adhesives for use with concrete.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; colorants for concrete; 
protective paints for concrete; waterproof coatings [paints] for concrete; coatings (lacquers) for concrete finishing; 
sealing products for concrete [paints]; compositions for the preservation of concrete [paints]; epoxy coatings (paints) for 
use on concrete industrial floors; water-soluble pigments for the coloring of concrete; protective coatings for concrete in 
the form of liquid [paint]; compositions for repairing concrete [in the form of paint]; protective coatings for concrete in the 
form of spray [paints]; compositions in the form of coatings for the preservation of concrete [paints or oils]; compositions 
in the form of coatings for application on concrete [paints or oils].

Cl.19;Building materials, not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings not of metal; monuments not of metal; concrete; polymer concrete; refractory concrete; synthetic concrete; 
concrete floors; coverings of concrete; concrete walls; concrete blocks; concrete pipes; concrete slabs; concrete paving 
stones; concrete vaults; casting concrete; concrete panels; slabs of concrete; ready-to-use concrete; aggregates for 
concrete; premixed ready-to-use concrete.
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Priority claimed from 28/03/2016; Application No. : 4260213 ;France 

3573900    26/09/2016
[International Registration No. : 1349725]
SAFRAN
2 boulevard du Général Martial Vallin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Machines for industrialization in the aeronautics and space fields, machines for production of composite or non-
composite parts in the aeronautics and space fields, machine tools, machines for producing and repairing parts for use in 
aeronautical and space propulsion systems (turbojets, ramjets, pulse jets, rocket propulsion machines); motors and 
engines (other than for land vehicles) and particularly airplane engines, jet engines, turbojets, turboprop engines and 
thrusters for rockets and spacecraft, as well as parts and accessories thereof, included in this class; compressors 
(machines); lubrication systems for airplane engines and other thrusters (machines); assembly lines for aircraft engines 
and components thereof; industrial robots; test benches for motors, engines, turbines and other thrusters (machines) for 
aircraft; all these goods used and/or intended for the aeronautical and space field.

Cl.9;Scientific, optical, weighing, measuring and checking (supervision) apparatus and instruments; electrical and 
electronic apparatus and instruments, namely potential calculators, calculators for digital regulation of speed and fuel 
flow (FADEC / full authority digital engine controls), braking, temperature, pressure, vibration analysis and flight control 
calculators; electrical, electronic and magnetic sensors for pressure, speed, displacement, temperature, position, 
vibration; electronic cards for processing parameters; electronic systems and equipment, whether on board or not, for 
acquiring and processing data; calculation and operating software for simulation, running and storage of test programs; 
computer programs and software for exploitation of test benches and other measuring apparatus; monitoring systems 
comprised of computer hardware and software for evaluation of security and performance as well as of maintenance and 
servicing requirements for aircraft engines and/or their modules and parts; electrical and electronic devices and 
equipment for maintenance and monitoring (on board aircraft or engines, fixed on test benches or portable for ground 
interventions) for reading and interpreting data from computers and sensors; apparatus for recording, transmission, 
reproduction of sound, images and/or data; software, particularly computer programs and software providing information 
on aircraft engines, operation, maintenance, servicing and repair in relation to aircraft engines and/or their modules and 
parts; software for management of the operation and testing, repair, overhaul, servicing, maintenance and reconditioning 
operations conducted on an aircraft engine and/or on its modules and parts; magnetic, optical and digital recording 
media, CD-ROMs, DVDs; data banks, containing, in particular, information concerning aircraft engines, their operation, the
repair, overhaul, servicing, maintenance and reconditioning of engines, modules and parts of aircraft engines; test 
benches; all these goods used and/or intended for the aeronautical and space field.

Cl.37;Repair and maintenance of aeronautical and astronautical vehicles, space launchers, aircraft and their 
components, including propulsion systems for aeronautical vehicles, engines, thrusters, nacelles, thrust reversers, 
transmission and propulsion couplings and units; installation, repair and maintenance of electrical and electronic 
apparatus, instruments, systems, equipment and material; construction, repair, installation services, mounting, assembly, 
maintenance, repair and servicing of engines and of complete propulsion systems and their sub-assemblies; on-site 
construction and installation of test benches for engines and complete propulsion systems and their sub-assemblies.

Cl.42;Technical, scientific and industrial research; research and development (engineering) in the field of aeronautics 
and space; analysis of technical data; services provided by engineers relating to evaluations, estimates and research in 
connection with the technologies used in systems, equipment and parts for aeronautical and space vehicles; testing of 
machines and materials; design and development of software and computer programming; analysis, expertise for 
equipment and parts for aeronautical and space vehicles; acquisition and downloading of data regarding aircraft engine 
tests and aircraft flights; analysis, expertise and processing for the acquisition of data recorded during the operation of 
aircraft engines, systems, equipment and parts; test bench services for engines and complete propulsion systems and 
their sub-assemblies; technical projects and studies; technical, scientific and industrial research for test benches in the 
aeronautical and space field; programming for computers; computer software development and design in the aeronautical
and space field; engineering work (surveying); engineering, research and development relating to aerodynamics, turbo-
machines, high-temperature metallurgy, special industrial soldering processes, welding techniques, laser applications 
and data acquisition systems for test benches.
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Priority claimed from 24/12/2015; Application No. : 1034583 ;New Zealand 

3573915    23/06/2016
[International Registration No. : 1350098]
EveredgeIP Global Limited
Gilligan Sheppard Chartered, Accountants 4th Floor, Smith & Caughey Building, 253 Queen Street Auckland 1141 New Zealand

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotion services; business management; business administration; business 
research; business consultancy; business appraisals; assistance, advisory services and consultancy with regard to 
business planning, business analysis, business management, and business organization; consulting regarding business 
risk mitigation processes in the field of intellectual property; business research, cost price analysis and marketing 
studies; business management consultation, namely, advising clients in all business fields, including advice regarding 
strategy, organization, performance and business related policy areas; business consulting services; business marketing 
consulting services; consulting services in the fields of business innovation, business management, business process 
management and transformation, business operation, sales, marketing, customer relationship management, customer 
service transformation; consulting services in the fields of organizational change management, procurement, supply 
chain and inventory, human resources, customer-centric transformation planning, international development strategies 
that form partnerships with public and private sectors, enterprise performance management capabilities, enterprise risk 
management, corporate development focused on value and execution, business merger and acquisitions, and economic, 
environmental and socially sustainable corporate practices; business management consulting and business process 
outsourcing services for customers operating in the fields of automotive, industrial, infrastructure, travel, banking, capital 
markets, chemicals, communications, consumer goods, electronics, technology, energy, financial services, health, 
insurance, life sciences, media and entertainment, resources, mining, public services and government operations, and 
utilities; evaluation and appraisal of enterprises, namely, cost-price analysis; compilation of scientific information.

Cl.36;Financial affairs; intellectual property valuation services; financial management and fiscal assessments; financial 
analysis and consultation in the nature of assisting clients with financial and strategic initiatives, namely, financial 
restructuring, value-based management, executive compensation design, valuation of unusual situations, privatization, 
mergers, acquisitions, alliances and joint ventures, takeover defense, financial engineering, asset options, hedging and 
risk management: evaluation and appraisal of enterprises, namely, cost-price analysis; financial consulting services, 
namely, financial planning, budgeting, forecasting and reporting, and enterprise cost-reduction; financial consulting 
services for customers operating in the fields of automotive, industrial, infrastructure, travel, banking, capital markets, 
chemicals, communications, consumer goods, electronics, technology, energy, financial services, health, insurance, life 
sciences, media and entertainment, resources, mining, public services and government operations, and utilities.

Cl.45;Legal services; security services for the protection of property and individuals; intellectual property services; 
intellectual property consultancy; intellectual property watching services; protection of intellectual property; management 
of intellectual property; licensing of intellectual property rights; enforcement of intellectual property rights; investigations 
in relation to intellectual property; granting of licences on intellectual property; advisory services relating to intellectual 
property rights; advisory services relating to intellectual property protection; advisory services relating to intellectual 
property licensing; legal services relating to intellectual property rights; monitoring intellectual property rights for legal 
advisory purposes; professional advisory services relating to intellectual property rights; legal services relating to the 
acquisition of intellectual property; consulting services in the field of managing intellectual properties.
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Priority claimed from 22/06/2016; Application No. : 1334793 ;Benelux 

3574045    19/12/2016
[International Registration No. : 1349677]
Sheng Deng
199 Laohutai Road, Room 504, Building 10 Shanghai 200072 China

Proposed to be Used
IR DIVISION
Cl.9;Switching power supply apparatus; electric power supply units; voltage stabilizing power supply; inverters for 
power supply; battery packs; lighting (batteries for -).

Cl.11;Electric lamps; electric lighting; electric lights; light fittings; light fixtures; lighting apparatus; lighting apparatus 
and installations; mobile light towers; lighting units; outdoor lighting.
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Priority claimed from 17/06/2016; Application No. : 1045049 ;New Zealand 

3574189    05/12/2016
[International Registration No. : 1350298]
THE GIN COMPANY LIMITED
Level 2, 104 Richmond Road, Ponsonby Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.32;Beers; non-alcoholic cocktails; soda water; water (bottled); mineral and aerated waters.

Cl.33;Alcoholic beverages (except beers); alcoholic essences; alcoholic extracts; anise (liqueur); aperitifs; beverages 
(distilled); bitters; brandy; cocktails; gin; kirsch; liqueurs; pre-mixed alcoholic beverages other than beer-based; rum; 
spirits; vodka; whisky; cider; wine.
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Priority claimed from 07/09/2016; Application No. : 697570 ;Switzerland 

3574540    09/01/2017
[International Registration No. : 1349735]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances, beverages 
and foodstuffs for medical and clinical use; powdered milk for babies; food and food substances for babies; foodstuffs 
and food substances for medical use for children and patients; foodstuffs and food substances for pregnant women and 
nursing mothers for medical use; nutritional and dietetic supplements for medical use; nutritional supplements; vitamin 
preparations, mineral-based preparations; dietetic confectionery for medical use; meal substitutes for medical use for 
managing metabolic disorders, fortifying foodstuffs for medical use for managing malnutrition problems.

Cl.29;Vegetables and potatoes (preserved, frozen, dried or cooked), fruit (preserved, frozen, dried or cooked), 
mushrooms (preserved, dried or cooked), meat, poultry, game, fish and seafood, all these goods in the form of extracts, 
soups, jellies, spreads, preserves, cooked, deep-frozen or dehydrated dishes; jams; eggs; cooked dishes based on 
vegetables, potatoes, fruits, meat, poultry, fish and seafood products; milk, cream, butter, cheese and dairy products; 
milk-based beverages and preparations; milk substitutes; milk beverages, milk predominating; milk-based desserts and 
cream-based desserts; milk-based beverages containing cereals and/or chocolate; yogurts; soya milk (milk substitute), 
preserved soya beans for human consumption; protein preparations for human consumption; coffee and/or tea whiteners 
(cream substitutes); edible oils and fats; sausages; charcuterie, peanut butter; soups, concentrated soups, preparation 
for making soups, potage, bouillon cubes, bouillon, also in the form of cubes, tablets or powder, bouillon concentrates, 
preparation for making bouillon, consommés; milk substitutes; evaporated milk; sweetened condensed milk; beverages 
and food products based on dairy products enriched with dietetic and/or nutritional elements.

Cl.30;Coffee, coffee extracts, flavored coffee, coffee-based beverages and preparations; iced coffee; artificial coffee, 
artificial coffee extracts, artificial coffee-based beverages and preparations; chicory (coffee substitute); tea, tea extracts, 
tea-based beverages and preparations; iced tea; malt-based preparations for human consumption; malt extract for food; 
malt for human consumption; cocoa and cocoa-based beverages and preparations; chocolate, chocolate products, 
chocolate-based beverages and preparations; cereal-based beverages and preparations included in this class; sugar; 
biscuits, cookies; confectionery; sugar confectionery; cookies; cakes; wafers; caramels; puddings; candy; chewing gum 
not for medical use; natural sweeteners; bakery products; flours; bread; yeast; powdered mixture for cakes; pastry; 
desserts (included in this class); edible ices, water ices, sherbets, frozen confectionery, frozen cakes, ice creams, frozen 
desserts, frozen yogurts, powders and binding agents (included in this class) for preparing edible ices and/or water ices 
and/or sherbets and/or frozen confectionery and/or frozen cakes and/or ice creams and/or frozen yogurts; honey and 
honey substitutes; cereals, breakfast cereals, cereal bars, muesli, corn flakes, cereal bars, ready-to-eat cereals; cereal 
preparations; cereal-based snacks; rice, pasta, noodles; food products based on rice, flour, oat meal or cereals, also in 
the form of cooked dishes; pizzas; sandwiches; ready-to-bake cake paste and food paste preparations; sauces, soya 
sauce; tomato ketchup; flavoring or seasoning products for food; spices for food, condiments, salad dressings, 
mayonnaise; mustard; vinegar; beverages and food products based on cereals enriched with dietetic and/or nutritional 
elements included in this class.

Cl.32;Still waters, sparkling or aerated waters, treated waters, spring waters, mineral waters, table waters, flavored 
waters; functional and/or nutritional beverages based on water, including with vitamins, minerals or herbs; fruit-flavored 
beverages and beverages based on fruit, fruit juices, fruit concentrates and vegetable juices; nectars, fruit nectars 
(beverages), non-alcoholic fruit beverages; fruit-based and/or fruit-flavored non-alcoholic beverages; lemonades, soda 
water and other non-alcoholic beverages; syrups, extracts and essences and other preparations for making non-alcoholic 
beverages (excluding essential oils); water-based beverages with tea extracts; beverages based on milk ferments; whey 
beverages; soy-based beverages; malt-based beverages; non-alcoholic malt-based beverages; isotonic beverages; 
energy drinks; mixed fruit or vegetable beverages (smoothies); beverages enriched with nutritional elements (for non-
medical purposes); micronutrient-enriched beverages (for non-medical purposes); macronutrient-enriched beverages (for 
non-medical purposes). 
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Priority claimed from 10/05/2016; Application No. : 87031934 ;United States of America 

3574547    03/11/2016
[International Registration No. : 1349772]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools.

Cl.41;Providing camps, classes, seminars, workshops, and training in the field of software development.

Cl.42;Providing temporary use of on-line non-downloadable software development tools; computer software 
consulting; advisory services in the fields of product development and quality improvement of software; providing non-
downloadable software development tools and API's (application program interface) for developers, via a web site; 
providing technical information in the field of computer software development.
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Priority claimed from 16/08/2016; Application No. : 30 2016 023 904 ;Germany 

3574589    30/11/2016
[International Registration No. : 1349475]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery]; containers for stationery; beer mats; paper 
bags for packaging; plastic bags for packing; paper bags; pads of paper and writing paper; printed matter, in particular 
books, leaflets, brochures, newspapers, magazines [periodicals]; photographs; postcards; tickets, entry tickets, 
calendars, cards, catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; 
paintbrushes; office requisites, except furniture, in particular drawing pins; sealing stamps; inking pads; holders for 
notepads; instructional and teaching material (except apparatus); cardboard for packaging; paper for packaging; plastic 
materials for packaging; printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; table 
mats of paper for glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porterage; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving-suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; travel consultancy and escorting of travellers; 
rental, booking and providing of aircraft; rental, booking and providing of ships, in particular rowing and motor boats, 
sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and horses; parcel delivery; 
organization of trips, holidays and sightseeing tours; travel agency services, in particular consultancy and booking 
services for travel, providing information about travel, arrangement of transport services and travel; travel reservation; 
transport reservation; providing information about travel, via the Internet, in particular about reservation and booking in 
the tourism and business travel sector (online travel agencies); delivery, dispatching and distribution of newspapers and 
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magazines; consultation provided by telephone call centres and hotlines regarding travels, including business travel and 
in the field of transport logistics, transport and storage; tracking of passenger or freight vehicles using computers or 
global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agencies; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
providing of an after school children's entertainment centre featuring educational entertainment; organization of holidays; 
physical education services; provision of courses of instruction in languages; fitness club services, training club and 
fitness club services, providing nursery schools, cinema facilities, discotheque services, providing museum facilities 
[presentation, exhibitions], amusement arcades; sport camp services; amusement park services; providing golf courses, 
tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of sports competitions; 
organization of cultural and sporting events; arranging of cultural and sporting events; reservation services for sporting, 
scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded data carriers 
(films, music, games), projector apparatus and the accessories thereof; rental of newspapers and magazines; writing of 
texts, other than publicity texts; publication of printed matter also in the form of electronic media including CD-ROMs, 
other than publicity texts, in particular books, magazines and newspapers; publication of printed matter in electronic 
form, except for publicity purposes, in particular magazines and newspapers, including in the Internet; publication of 
texts, except publicity texts, in particular of books, magazines and newspapers, including in the Internet; organization of 
exhibitions for cultural and teaching purposes; entertainment and educational services provided by recreation and 
amusement parks; services of an interpreter; services of a translator; photography; radio entertainment; television 
entertainment; consultation provided by telephone call centres and hotlines in the field of education, training and further 
training, and entertainment; consultation provided by telephone call centres and hotlines in the field of reservation 
services for sporting, scientific and cultural events; information about entertainment events, in particular provided via 
online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.

Cl.44;Medical services; hygienic and beauty care for human beings; sauna services; beauty salon services; sanatorium 
services; hairdressing; massage; nursing, medical; public bath services for hygiene purposes; Turkish bath services; 
organization of therapy for health purposes; medical assistance services; convalescent home services; flower arranging; 
manicuring; massage; nursing homes services; physiotherapy; animal grooming; dentistry services; arrangement of 
wellness and beauty care services.
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Priority claimed from 31/08/2016; Application No. : 695887 ;Switzerland 

3574596    20/02/2017
[International Registration No. : 1349910]
Creaholic SA
Rue Centrale 115 CH-2500 Biel/Bienne Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Commercial business management; commercial administration; office functions.

Cl.41;Education; training.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.
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Priority claimed from 28/11/2016; Application No. : 016095911 ;European Union 

3574597    08/12/2016
[International Registration No. : 1349814]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; tapping screws; bolts; nuts; discs; washers; locking washers; bushings; nails; 
rivets; clips; hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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Priority claimed from 19/02/2016; Application No. : 1327155 ;Benelux 

3574694    28/07/2016
[International Registration No. : 1349858]
L.IF.E. Corporation S.A.
20, rue Jean-Pierre Beicht LUXEMBOURG L-1226

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripherals; computer hardware; personal digital assistants; electronic agendas; electronic 
notepads; sound recording and reproducing apparatus; audio players for MP3 and other digital formats; digital audio 
recorders; radio sets, radio receivers and transmitters; earphones, headphones; loudspeakers; microphones; audio 
components and accessories, namely wired and wireless headsets, wired and wireless earbuds, hands-free audio kits, 
audio adapters, audio connectors, cabinets for loudspeakers, loudspeakers, audio capacitors, hi-fi apparatus; network 
communication apparatus; electronic communication equipment and instruments; telecommunication apparatus and 
instruments; devices for global positioning systems (GPS); telephones; wireless communication devices for transmitting 
voice, data or images; electric cables; coaxial cables; data storage apparatus; cameras; batteries; computer software; 
electric and electronic connectors, adapters, interfaces, docking stations, stations, chargers, cables, wires and couplers 
for all the aforesaid goods; computer equipment for use with all of the aforesaid goods; electronic apparatus with 
multimedia functions, namely wireless digital picture frames, digital video and digital audio players with multimedia and 
interactive functions, digital cameras, digital video cameras, remote control and navigation apparatus, presence sensors, 
apparatus for the biometric, visual and voice recognition of people; electronic apparatus with multimedia functions, 
namely smartphones and digital tablets; accessories and fittings for all the aforesaid goods, namely cases, remote 
controls, protective covers, adapted or specially designed bags and cases; testing apparatus and parts for all the 
aforesaid goods; sensors, monitors and displays for the field of physical exercise and fitness, for collecting information 
and data and analyzing such data and information and for transcription on a screen.

Cl.10;Medical devices and apparatus; sensors, monitors and displays for the field of health, for collecting information 
and data and analyzing such data and information and for transcription on a screen.

Cl.14;Timepieces and chronometric instruments; watches; timepieces; chronographs for use as time-recording 
instruments; chronometers; watch straps; cases for watches and horological and chronometric instruments; parts for 
watches and horological and chronometric instruments.

Cl.25;Clothing, footwear, headgear; sports footwear, sports shoes; pajamas; pullovers; socks; sweaters; suits, t-shirts; 
lingerie.

Cl.28;Apparatus for consumer games designed for use with monitors or external monitors.

Cl.38;Telecommunications; rental of access time to global computer networks; communications via computer 
terminals, communications via fiber-optic networks; telephone communications; computer-aided transmission of 
messages and images; transmission of digital data; transmission of messages and images; telecommunication routing 
and junction services; provision of access to an online site containing information on exercise and fitness; provision of 
access to a website featuring information relating to health and well-being.

Cl.41;Information in the field of fitness and physical exercise.

Cl.44;Medical evaluation and monitoring of data resulting from the collection of information by sensors during exercise 
and fitness sessions, in connection with health and well-being.
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Priority claimed from 28/11/2016; Application No. : 016095903 ;European Union 

3574695    08/12/2016
[International Registration No. : 1349813]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; tapping screws; bolts; nuts; discs; washers; locking washers; bushings; nails; 
rivets; clips; hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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Priority claimed from 15/07/2016; Application No. : 4287548 ;France 

3574702    12/01/2017
[International Registration No. : 1349737]
Mme HELFRICH Marie-Catherine
24 rue Jules César F-67330 BOUXWILLER France

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and development services relating thereto; industrial analysis 
and research services.

Cl.45;Licensing of intellectual and industrial property rights.
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3574800    01/07/2016
[International Registration No. : 1350383]
ATA OPTIK KONUT INSAAT SANAYI TICARET LIMITED SIRKETI
Sakarya Caddesi, Ali Nazmi Ishani, No: 71/72 Kizilay Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television 
apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet 
computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; counters and quantity indicators for measuring the quantity of consumption, automatic time switches; 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment; 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, 
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transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, eyeglasses, sunglasses, contact 
lenses and their containers, eyeglass cases and accessories for eyeglass cases, enabling customers to conveniently view
and purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic 
media or through mail order catalogues.
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Priority claimed from 17/11/2016; Application No. : 016050809 ;European Union 

3574828    08/12/2016
[International Registration No. : 1349764]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; bolts; nuts; discs; washers; locking washers; bushings; nails; rivets; clips; 
hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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3574861    03/02/2017
[International Registration No. : 1350050]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.2;Annatto [dyestuff]; auramine; Canada balsam; white lead; paper for dyeing Easter eggs; dyes; binding preparations 
for paints; glazes [paints, lacquers]; litharge; primers; gamboge for painting; titanium dioxide [pigment]; repositionable 
paint patches; indigo [colorant]; gum resins; colophony; caramel [food colorant]; carbonyl [wood preservative]; cochineal 
carmine; copal; alizarine dyes; aniline dyes; ink for leather; colorants for liqueurs; colorants for beverages; shoe dyes; 
colorants for beer; colorants for butter; ink for skin-dressing; dyewood; malt colorants; food dyes; colorants; toners [ink] 
for photocopiers; aluminium paints; asbestos paints; bactericidal paints; wood stains; ceramic paints; marking ink for 
animals; distempers; fireproof paints; printing ink; engraving ink; enamels for painting; paints; creosote for wood 
preservation; turmeric [colorant]; black japan; bitumen varnish; bronzing lacquers; copal varnish; lacquers; anti-corrosive
bands; anti-rust oils; oils for the preservation of wood; mastic [natural resin]; lime wash; cobalt oxide [colorant]; zinc 
oxide [pigment]; silver paste; printers' pastes [ink]; pigments; coatings [paints]; coatings for roofing felt [paints]; wood 
coatings [paints]; undercoating for vehicle chassis; anti-fouling paints; varnishes; aluminium powder for painting; bronze 
powder for painting; silvering powders; metals in powder form for use in painting, decorating, printing and art; anti-
corrosive preparations; protective preparations for metals; wood mordants; mordants for leather; mordants; thinners for 
paints; thinners for lacquers; whitewash; soot [colorant]; carbon black [pigment]; lamp black [pigment]; sandarac; 
thickeners for paints; sienna earth; siccatives [drying agents] for paints; anti-rust greases; natural resins, raw; malt 
caramel [food colorant]; badigeon; anti-tarnishing preparations for metals; anti-rust preparations; wood preservatives; 
sumac for varnishes; minium; turpentine [thinner for paints]; toner cartridges, filled, for photocopiers and printers; 
fixatives [varnishes]; fixatives for watercolors [watercolours]; metal foil for use in painting, decorating, printing and art; 
silver foil [leaf]; yellowwood [colorant]; saffron [colorant]; gum-lac; dyewood extracts; enamels [varnishes]; silver 
emulsions [pigments].

Cl.7;Vending machines; welding machines, electric; welding apparatus, gas-operated; vulcanisation apparatus; 
acetylene cleaning apparatus; high pressure washers; apparatus for drawing up beer under pressure; apparatus for 
aerating water; apparatus for aerating beverages; electrical apparatus for sealing plastics [packaging]; electric arc cutting 
apparatus; electric arc welding apparatus; electric welding apparatus; inking apparatus for printing machines; soldering 
apparatus, electric; fittings for engine boilers; expansion tanks [parts of machines]; drums [parts of machines]; reels, 
mechanical, for flexible hoses; brake shoes, other than for vehicles; concrete mixers [machines]; bobbins for weaving 
looms; harrows; journal boxes [parts of machines]; bulldozers; hoppers [mechanical discharging]; mine borers; truck 
lifts; rolling mill cylinders; crank shafts; printing rollers for machines; transmission shafts, other than for land vehicles; 
valves [parts of machines]; fans for motors and engines; saw benches [parts of machines]; winnowers; vibrators 
[machines] for industrial use; bearings [parts of machines]; water heaters [parts of machines]; agitators; exhausts for 
motors and engines; drilling rigs, floating or non-floating; lawnmowers [machines]; card clothing [parts of carding 
machines]; emergency power generators; alternators; dynamos; bicycle dynamos; current generators; generators of 
electricity; hydraulic controls for machines, motors and engines; mufflers for motors and engines; drilling heads [parts of 
machines]; drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; gas-operated 
blow torches; raking machines; stalk separators [machines]; sieves [machines or parts of machines]; mud catchers and 
collectors [machines]; tarring machines; hydraulic engines and motors; aeronautical engines; aeroplane engines; engines
for air cushion vehicles; compressed air engines; jet engines, other than for land vehicles; engines for boats; driving 
motors, other than for land vehicles; motors, other than for land vehicles; propulsion mechanisms, other than for land 
vehicles; de-aerators for feedwater; disintegrators; tympans [parts of printing presses]; holding devices for machine 
tools; turf removing ploughs; pump diaphragms; chisels for machines; jacks [machines]; rack and pinion jacks; moving 
pavements [sidewalks]; electric hand drills; crushers, electric, for household purposes; flues for engine boilers; reapers; 
reapers and binders; millstones; rakes for raking machines; shredders [machines] for industrial use; injectors for 
engines; incubators for eggs; tools [parts of machines]; hand-held tools, other than hand-operated; air condensers; 
control cables for machines, engines or motors; capstans; calenders; rotary steam presses, portable, for fabrics; ditchers 
[ploughs]; carburetters; carriages for knitting machines; crankcases for machines, motors and engines; steamrollers; 
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reels [parts of machines]; pressure valves [parts of machines]; clack valves [parts of machines]; pressure reducers [parts 
of machines]; can openers, electric; cowlings [parts of machines]; machine wheels; freewheels, other than for land 
vehicles; scale collectors for machine boilers; lasts for shoes [parts of machines]; brake pads, other than for vehicles; 
piston segments; grease rings [parts of machines]; reapers and threshers; coal-cutting machines; compressors 
[machines]; air pumps [garage installations]; compressors for refrigerators; conveyors [machines]; belt conveyors; 
converters for steelworks; steam condensers [parts of machines]; aerocondensers; diggers [machines]; rams [machines]; 
thermic lances [machines]; mechanized livestock feeders; boxes for matrices [printing]; gear boxes, other than for land 
vehicles; grease boxes [parts of machines]; housings [parts of machines]; harvesting machines; steam engine boilers; 
coffee grinders, other than hand-operated; taps [parts of machines, engines or motors]; cranes [lifting and hoisting 
apparatus]; roller bridges; water separators; spray guns for paint; cranks [parts of machines]; potters' wheels; 
grindstones [parts of machines]; cultivators [machines]; soldering lamps; winches; ploughshares; belts for conveyors; 
igniting magnetos; handling machines, automatic [manipulators]; lubricators [parts of machines]; churns; matrices for 
use in printing; machine fly-wheels; hair clipping machines for animals; paper machines; blowing machines; knitting 
machines; galvanizing machines; bending machines; ironing machines; mineworking machines; net hauling machines 
[fishing]; electroplating machines; bottle sealing machines; sealing machines for industrial purposes; embossing 
machines; engraving machines; finishing machines; garbage [waste] disposals; blade sharpening [stropping] machines; 
earth moving machines; cord making machines; lace making machines; butter machines; cigarette machines for 
industrial purposes; sausage making machines; stereotype machines; hosiery looms; grinding machines; dyeing 
machines; bottle washing machines; dishwashers; bottle filling machines; racket stringing machines; leather-working 
machines; dairy machines; glass-working machines; tobacco processing machines; grain husking machines; painting 
machines; oil refining machines; peeling machines; ore treating machines; machines for processing plastics; printing 
machines for use on sheet metal; brewing machines; whitewashing machines; leather paring machines; bitumen making 
machines; papermaking machines; machines for making pasta; machines for the production of sugar; weeding machines; 
cinder sifters [machines]; puddling machines; notchers [machine tools]; bread cutting machines; blowing machines for 
the compression, exhaustion and transport of gases; road making machines; railroad constructing machines; machines 
for the textile industry; rail-laying machines; bottle capping machines; bottle stoppering machines; packaging machines; 
blowing machines or fans for the compression, sucking and carrying of grain; waste compacting machines; die-stamping 
machines; stamping machines; darning machines; milking machines; drainage machines; wrapping machines; grain 
separators; bookbinding apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric; 
machines and apparatus for carpet shampooing, electric; machines and apparatus for polishing [electric]; sizing 
machines; punching machines; riveting machines; kitchen machines, electric; foundry machines; smoothing presses; 
fleshing machines; rinsing machines; flour mill machines; type-setting machines [printing]; hemming machines; grating 
machines for vegetables; braiding machines; wringing machines for laundry; cutting machines; steam engines; printing 
machines; rotary printing presses; compressed air machines; trimming machines; spinning machines; filling machines; 
friezing machines; cutters [machines]; satinizing machines; agricultural machines; mixing machines; sorting machines 
for industry; stitching machines; washing machines [laundry]; coin-operated washing machines; clippers [machines]; 
spinning frames; spin driers [not heated]; looms; kneading machines; typographic machines; type-setting machines 
[photocomposition]; beating machines; beaters, electric; packing machines; filtering machines; molding machines; 
carding machines; sewing machines; typecasting machines; electromechanical machines for chemical industry; labellers 
[machines]; mills [machines]; mills for household purposes, other than hand-operated; pepper mills, other than hand-
operated; centrifugal mills; machine wheelwork; feeders [parts of machines]; forge bellows; mixers [machines]; blenders, 
electric, for household purposes; vacuum cleaner bags; threshing machines; pneumatic hammers; hammers [parts of 
machines]; tilt hammers; power hammers; reeling apparatus, mechanical; motorized cultivators; motors for boats; 
clutches, other than for land vehicles; meat choppers [machines]; superchargers; brake linings, other than for vehicles; 
guides for machines; vacuum cleaner attachments for disseminating perfumes and disinfectants; pumps [machines]; 
pumps [parts of machines, engines or motors]; aerating pumps for aquaria; vacuum pumps [machines]; compressed air 
pumps; pumps for heating installations; beer pumps; lubricating pumps; self-regulating fuel pumps; fuel dispensing 
pumps for service stations; centrifugal pumps; blades [parts of machines]; knives for mowing machines; chaff cutter 
blades; knives, electric; shears, electric; scissors, electric; pulverisers [machines]; agricultural implements, other than 
hand-operated; axles for machines; steam traps; chucks [parts of machines]; drill chucks [parts of machines]; exhaust 
manifold for engines; soldering irons, gas-operated; soldering irons, electric; superheaters; gears, other than for land 
vehicles; reduction gears, other than for land vehicles; drilling machines; saws [machines]; chain saws; guns [tools using 
explosives]; glue guns, electric; compressed air guns for the extrusion of mastics; carburetter feeders; feeding apparatus 
for engine boilers; loading ramps; ploughs; pneumatic transporters; pneumatic controls for machines, motors and 
engines; hangers [parts of machines]; anti-friction bearings for machines; roller bearings; self-oiling bearings; bearings 
for transmission shafts; ball-bearings; elevators [lifts]; hoists; lifts, other than ski-lifts; pulleys; saw blades [parts of 
machines]; pistons [parts of machines or engines]; shock absorber plungers [parts of machines]; pistons for engines; 
pistons for cylinders; catalytic converters; torque converters, other than for land vehicles; fuel conversion apparatus for 
internal combustion engines; presses [machines for industrial purposes]; wine presses; basket presses; fodder presses; 
printing presses; typographic presses; swaging machines; pedal drives for sewing machines; cleaning appliances 
utilizing steam; food processors, electric; springs [parts of machines]; spinning wheels; punches for punching machines; 
vacuum cleaners; tambours for embroidery machines; radiators [cooling] for motors and engines; sewage pulverizers; air 
brushes for applying colour; regulators [parts of machines]; pressure regulators [parts of machines]; speed governors for 
machines, engines and motors; knives [parts of machines]; cutting blow pipes, gas-operated; blade holders [parts of 
machines]; loom shafts; gears for weaving looms; belts for machines; elevator belts; fan belts for motors and engines; 
dynamo belts; belts for motors and engines; adhesive bands for pulleys; sifters [machines]; robots [machines]; kick 
starters for motorcycles; stuffing boxes [parts of machines]; paper feeders [printing]; whisks, electric, for household 
purposes; sparking plugs for internal combustion engines; glow plugs for Diesel engines; brake segments, other than for 
vehicles; tedding machines; separators; steam/oil separators; cream/milk separators; ball rings for bearings; sowers 
[machines]; snow ploughs; sheaf-binding machines; shaft couplings [machines]; fruit presses, electric, for household 
purposes; chaff cutters; teat cups [suction cups] for milking machines; stands for machines; machine tools; die-cutting 
and tapping machines; woodworking machines; sharpening machines; bicycle assembling machines; mortising 
machines; stone-working machines; metalworking machines; threading machines; planing machines; lathes [machine 
tools]; milling machines; trueing machines; metal drawing machines; rolling mills; starters for motors and engines; 
stators [parts of machines]; glaziers' diamonds [parts of machines]; tables for machines; derricks; slide rests [parts of 
machines]; couplings, other than for land vehicles; heat exchangers [parts of machines]; transmissions for machines; 
transmissions, other than for land vehicles; boiler tubes [parts of machines]; wind turbines; hydraulic turbines; turbines, 
other than for land vehicles; turbocompressors; connecting rods for machines, motors and engines; joints [parts of 
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engines]; central vacuum cleaning installations; suction machines for industrial purposes; washing installations for 
vehicles; degreasers [machines]; dust exhausting installations for cleaning purposes; machines for the production of 
mineral water; sifting installations; pneumatic tube conveyors; dust removing installations for cleaning purposes; 
condensing installations; lifting apparatus; air suction machines; dividing machines; igniting devices for internal 
combustion engines; door closers, electric; washing apparatus; binding apparatus for hay; extractors for mines; door 
openers, electric; curtain drawing devices, electrically operated; adhesive tape dispensers [machines]; anti-pollution 
devices for motors and engines; beverage preparation machines, electromechanical; food preparation machines, 
electromechanical; elevator operating apparatus; control mechanisms for machines, engines or motors; shoe polishers, 
electric; machines and apparatus for wax-polishing, electric; air cushion devices for moving loads; handling apparatus for
loading and unloading; elevating apparatus; aprons [parts of machines]; filter presses; filters [parts of machines or 
engines]; filters for cleaning cooling air, for engines; molds [parts of machines]; printing plates; journals [parts of 
machines]; centrifugal machines; elevator chains [parts of machines]; driving chains, other than for land vehicles; 
transmission chains, other than for land vehicles; cylinders for motors and engines; cylinders for machines; printing 
cylinders; shuttles [parts of machines]; universal joints [Cardan joints]; pulleys [parts of machines]; vacuum cleaner 
hoses; brushes [parts of machines]; dynamo brushes; brushes, electrically operated [parts of machines]; carbon brushes 
[electricity]; ejectors; fuel economisers for motors and engines; excavators; shovels, mechanical; agricultural elevators; 
motors, electric, other than for land vehicles; electrodes for welding machines; electric hammers; parquet wax-polishers, 
electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine purposes.

Cl.8;Glaziers' diamonds [parts of hand tools]; apparatus for tattooing; pestles for pounding; razors, electric or non-
electric; scythe stones; sharpening steels; augers [hand tools]; carpenters' augers; levers; table forks; pitchforks; 
weeding forks [hand tools]; lawn clippers [hand instruments]; harpoons; harpoons for fishing; rakes [hand tools]; sand 
trap rakes; whetstone holders; priming irons [hand tools]; pickhammers; lifting jacks, hand-operated; drills, hand-
operated; truncheons; clamps for carpenters or coopers; spades [hand tools]; rabbeting planes; chisels; engraving 
needles; cutlery; edge tools [hand tools]; garden tools, hand-operated; abrading instruments [hand instruments]; 
numbering punches; goffering irons; implements for decanting liquids [hand tools]; depilation appliances, electric and 
non-electric; sharpening instruments; blade sharpening instruments; livestock marking tools; nail clippers, electric or 
non-electric; oyster openers; polishing irons [glazing tools]; ear-piercing apparatus; tube cutting instruments; wire 
strippers [hand tools]; riveters [hand tools]; expanders [hand tools]; cutting tools [hand tools]; hand tools, hand-
operated; stamping-out tools [hand tools]; picks [hand tools]; sharpening stones; punch rings [knuckle dusters]; trowels; 
centre punches [hand tools]; daggers; pickaxes; mallets [hand instruments]; pliers; punch pliers [hand tools]; blades 
[weapons]; annular screw plates; tap wrenches; wrenches, hand-operated; ladles [hand tools]; foundry ladles [hand 
tools]; breast drills; lasts [shoemakers' hand tools]; scythe rings; instruments for punching tickets; diggers [hand tools]; 
rams [hand tools]; scythes; hainault scythes; fire irons; emery grinding wheels; grindstones [hand tools]; 
sledgehammers; thistle extirpators [hand tools]; tree pruners; nail drawers [hand tools]; ice picks; blades [hand tools]; 
razor blades; blades for planes; plane irons; jig-saws; spoons; crow bars; shovels [hand tools]; machetes; beard clippers; 
hair clippers for personal use, electric and non-electric; hair clippers for animals [hand instruments]; taps [hand tools]; 
fireplace bellows [hand tools]; swords; hammers [hand tools]; stone hammers; masons' hammers; riveting hammers 
[hand tools]; mattocks; ditchers [hand tools]; mincing knives [hand tools]; manicure sets; manicure sets, electric; 
pedicure sets; needle files; bits [hand tools]; files [tools]; emery files; hand pumps; shaving cases; cheese slicers, non-
electric; egg slicers, non-electric; scaling knives; molding irons; can openers, non-electric; farriers' knives; budding 
knives; hunting knives; penknives; grafting tools [hand tools]; braiders [hand tools]; bill-hooks; paring knives; knives; 
cleavers; wick trimmers [scissors]; cattle shearers; border shears; pruning shears; shears; shearers [hand instruments]; 
scissors; sword scabbards; vegetable slicers; agricultural implements, hand-operated; side arms, other than firearms; 
stropping instruments; screwdrivers; sabres; reamer sockets; drill holders [hand tools]; perforating tools [hand tools]; 
nail files; nail files, electric; saws [hand tools]; bow saws; tweezers; hair-removing tweezers; guns [hand tools]; guns, 
hand-operated, for the extrusion of mastics; dies [hand tools]; fruit pickers [hand tools]; saw blades [parts of hand tools]; 
shear blades; tool belts [holders]; table cutlery [knives, forks and spoons]; crimping irons; hand implements for hair 
curling; vegetable choppers; money scoops; instruments and tools for skinning animals; hackles [hand tools]; pin 
punches; nail punches; fish tapes [hand tools]; punches [hand tools]; insecticide sprayers [hand tools]; syringes for 
spraying insecticides; reamers; frames for handsaws; saw holders; rasps [hand tools]; cutters; paring irons [hand tools]; 
graving tools [hand tools]; milling cutters [hand tools]; razor strops; leather strops; planes; marline spikes; bits [parts of 
hand tools]; hollowing bits [parts of hand tools]; secateurs; silver plate [knives, forks and spoons]; pruning knives; 
sickles; drawing knives; scrapers [hand tools]; trowels [gardening]; mortise chisels; caulking irons; gouges [hand tools]; 
mortars for pounding; mitre [miter (Am.)] boxes [hand tools]; branding irons; hatchets; adzes [tools]; vices; hoop cutters 
[hand tools]; axes; holing axes; fulling tools [hand tools]; earth rammers [hand tools]; tube cutters [hand tools]; squares 
[hand tools]; extension pieces for braces for screw taps; embossers [hand tools]; stretchers for wire and metal bands 
[hand tools]; flat irons; irons [non-electric hand tools]; razor cases; ratchets [hand tools]; scraping tools [hand tools]; 
awls; choppers [knives]; spatulas [hand tools]; palette knives; bayonets; curling tongs; nail nippers; cuticle tweezers; 
eyelash curlers.

Cl.9;Ticket dispensers; coin-operated musical automata [juke boxes]; answering machines; fire engines; accumulators, 
electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; ammeters; anemometers; anodes; 
antennas; anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; 
remote control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus 
for the remote control of signals; monitoring apparatus, electric; sound recording apparatus; Global Positioning System 
[GPS] apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; radiological apparatus for 
industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; 
stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, 
electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, 
luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; batteries, 
electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; magnetic tape units for computers; 
computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; safety tarpaulins; signalling 
buoys; life buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; 
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letter scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video cassettes; 
video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric connections]; 
micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; switchboxes 
[electricity]; current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free 
kits for telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for 
doors; holograms; plotters; loudspeakers; sounding leads; plumb bobs; range finders; densimeters; densitometers; 
optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; transparencies [photography]; slide 
projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; 
sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for 
computers; DNA chips; electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; 
electric door bells; signal bells; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
mechanical signs; signs, luminous; marine depth finders; probes for scientific purposes; buzzers; needles for record 
players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; temperature indicator labels, not for medical purposes; 
incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical instruments; levelling 
instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; 
ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre [fiber (Am.)] optic cables; 
cables, electric; calipers; slide calipers; screw-tapping gauges; calculating machines; pocket calculators; decompression 
chambers; cinematographic cameras; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates 
[photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, 
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic 
switches]; wire connectors [electricity]; electronic agendas; push buttons for bells; mouse pads; magnetic encoders; anti-
glare visors; collectors, electric; calibrating rings; protective suits for aviators; commutators; compact discs [audio-
video]; comparators; marine compasses; computers; laptop computers; notebook computers; condensers [capacitors]; 
contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes 
[electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals 
[detectors]; reflecting discs for wear, for the prevention of traffic accidents; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps 
[photography]; thermionic tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic 
tapes; videotapes; surveying chains; fire escapes; rulers [measuring instruments]; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins 
[teaching apparatus]; computer mice; pressure gauges; divers' masks; solderers' helmets; protective masks; materials for
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer 
hardware]; monitors [computer programs]; terminals [electricity]; junction sleeves for electric cables; teeth protectors; 
knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data 
media; computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing 
machines; punched card machines for offices; life saving apparatus and equipment; shoes for protection against 
accidents, irradiation and fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; 
electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for 
protection against fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers 
[ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb 
lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; sound recording strips; X-ray films, 
exposed; films, exposed; life-saving rafts; laboratory trays; semi-conductors; polarimeters; fire pumps; measuring 
glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic 
apparatus, not for medical purposes; distance recording apparatus; distance measuring apparatus; speed measuring 
apparatus [photography]; appliances for measuring the thickness of leather; apparatus for measuring the thickness of 
skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; hemline markers; apparatus 
and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical 
apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for 
physics; chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control 
instruments; meteorological instruments; naval signalling apparatus; observation instruments; navigation apparatus for 
vehicles [on-board computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring 
apparatus; audio- and video-receivers; prisms [optics]; printers for use with computers; retorts' stands; apparatus for 
changing record player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire 
beaters; telescopic sights for firearms; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; 
telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programmes 
[programs], recorded; computer game software; computer programs [downloadable software]; computer operating 
programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; walkie-talkies; voltage surge protectors; voltage 
regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches [electricity]; washing 
trays [photography]; marking gauges [joinery]; time switches, automatic; relays, electric; X-ray photographs, other than 
for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
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apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; connections for electric lines; couplings, electric; sonars; sound locating 
instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; 
alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; audiovisual 
teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; 
personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags 
adapted for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; parking 
meters; kilometer recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs 
for divers; tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless 
telephones; theodolites; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles 
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter 
cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes 
not for medical purposes; telephone receivers; gauges; quantity indicators; automatic indicators of low pressure in 
vehicle tires [tyres]; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; 
slope indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, 
for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; acoustic alarms; sounding apparatus and machines; editing appliances 
for cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; readers [data processing 
equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; bar code readers; 
downloadable image files; downloadable music files; animated cartoons; filters for respiratory masks; filters for 
ultraviolet rays, for photography; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing 
apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; 
eyeglass cases; containers for microscope slides; cases especially made for photographic apparatus and instruments; 
chromatography apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; 
cyclotrons; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; protective helmets for sports; cell phone straps; tripods for cameras; 
switchboards; distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens 
for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity].

Cl.14;Agates; diamonds; amulets [jewelry]; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; 
bracelets [jewelry]; watch bands; charms [jewellery, jewelry (Am.)]; key rings [trinkets or fobs]; brooches [jewelry]; alarm 
clocks; pins [jewelry]; ornamental pins; tie pins; beads for making jewelry; pearls made of ambroid [pressed amber]; 
busts of precious metal; pearls [jewelry]; copper tokens; tie clips; cuff links; gold, unwrought or beaten; ivory [jewelry]; 
works of art of precious metal; jewelry; jewelry of yellow amber; iridium; precious stones; semi-precious stones; spun 
silver [silver wire]; necklaces [jewelry]; rings [jewelry]; boxes of precious metal; watch cases [parts of watches]; clock 
cases; pendulums [clock- and watchmaking]; medals; lockets [jewelry]; precious metals, unwrought or semi-wrought; 
movements for clocks and watches; clockworks; coins; gold thread [jewelry]; threads of precious metal [jewelry]; silver 
thread [jewelry]; olivine [gems]; osmium; palladium; platinum [metal]; chronometric instruments; watch springs; rhodium; 
ruthenium; stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; alloys of precious metal; 
statues of precious metal; figurines [statuettes] of precious metal; watch glasses; paste jewelry [costume jewelry]; 
ornaments [jewelry]; shoe ornaments of precious metal; hat ornaments of precious metal; ornaments of jet; cases for 
clock- and watchmaking; chronographs [watches]; chronometers; chronoscopes; chains [jewelry]; watch chains; dials 
[clock- and watchmaking]; atomic clocks; watches; sundials; clocks and watches, electric; control clocks [master clocks]; 
clocks; wristwatches; jewelry boxes; spinel [precious stones].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; 
luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; filter paper; paper; 
blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, not for dental 
purposes; signboards of paper or cardboard; patterns for making clothes; sewing patterns; newspapers; electrotypes; 
hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; document holders 
[stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for stamps [seals]; diagrams; 
engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of paper or 
cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money clips; 
tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for drawing purposes; periodicals; printed 
publications; cardboard articles; paper shredders for office use; graphic representations; credit card imprinters, non-
electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; gums [adhesives] 
for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil lead holders; 
charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp board 
[stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; geographical 
maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games; perforated 
cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; paintbrushes; painters' 
brushes; writing brushes; typewriter keys; glue for stationery or household purposes; gluten [glue] for stationery or 
household purposes; starch paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds 
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[stationery]; comic books; drawing pins; cigar bands; envelopes [stationery]; cases for stamps [seals]; cardboard boxes 
or paper boxes; paint boxes [articles for use in school]; correcting fluids [office requisites]; stencils [stationery]; French 
curves; paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household 
purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for 
stationery or household purposes; self-adhesive tapes for stationery or household purposes; drawing rulers; square 
rulers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; bookbinding material; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
folders [stationery]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; 
bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; 
hand-rests for painters; writing cases [stationery]; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; cords for bookbinding; paper knives [cutters] [office requisites]; numbering 
apparatus; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; 
embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; 
postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs 
[drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; 
pen wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals 
[stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for 
wrapping; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper 
clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; envelope sealing machines for 
offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses [office 
requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; flyers; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; compasses for drawing; numbers [type]; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.18;Mountaineering sticks; pocket wallets; business card cases; reins; harness fittings; parts of rubber for stirrups; 
chamois leather, other than for cleaning purposes; umbrellas; parasols; saddlery; frames for umbrellas or parasols; 
handbag frames; cases of leather or leatherboard; valves of leather; whips; imitation leather; leather, unworked or semi-
worked; leatherboard; casings, of leather, for springs; umbrella rings; hat boxes of leather; boxes of leather or 
leatherboard; boxes of vulcanised fibre; chain mesh purses; purses; fastenings for saddles; butts [parts of hides]; saddle 
trees; bags [envelopes, pouches] of leather, for packaging; moleskin [imitation of leather]; travelling sets [leatherware]; 
knee-pads for horses; muzzles; halters; vanity cases, not fitted; leather thread; furniture coverings of leather; clothing for 
pets; trimmings of leather for furniture; collars for animals; music cases; slings for carrying infants; goldbeaters' skin; cat 
o' nine tails; leather leashes; pads for horse saddles; horseshoes; girths of leather; coverings of skins [furs]; horse 
blankets; shoulder belts [straps] of leather; briefcases; traces [harness]; fur; haversacks; leather straps; straps for 
soldiers' equipment; harness straps; straps for skates; straps of leather [saddlery]; chin straps, of leather; stirrup 
leathers; umbrella handles; walking stick handles; suitcase handles; rucksacks; travelling bags; riding saddles; net bags 
for shopping; umbrella or parasol ribs; stirrups; bags; bags for climbers; sling bags for carrying infants; garment bags for 
travel; portmanteaux; handbags; leather tool bags, empty; beach bags; bags for sports; bags for campers; shopping 
bags; wheeled shopping bags; school satchels; pouch baby carriers; travelling trunks; nose bags [feed bags]; bridoons; 
walking sticks; umbrella sticks; walking stick seats; bits for animals [harness]; bridles [harness]; harness for animals; key
cases; horse collars; trunks [luggage]; valises; attaché cases; covers for horse saddles; umbrella covers; kid; curried 
skins; animal skins; cattle skins; leather laces; blinkers [harness]; game bags [hunting accessories]; reins for guiding 
children.

Cl.22;String; twine made of paper; packing string; tarpaulins; wadding for padding and stuffing upholstery; wadding for 
filtering; whipcord; packing rope; ropes; seaweed for stuffing; carbon fibers [fibres] for textile use; esparto grass; 
coconut fiber [fibre]; plastic fibers [fibres] for textile use; ramie fibre; textile fibers [fibres]; horsehair; hammocks; jute; 
wax ends; ropes, not of metal; kapok; cocoons; raw linen [flax]; strips for tying-up vines; ladder tapes for Venetian blinds; 
wrapping or binding bands, not of metal; rope ladders; linters; liber; padding material, not of rubber or plastic; packing 
[cushioning, stuffing] materials, not of rubber or plastic; bags [envelopes, pouches] of textile, for packaging; sacks for the
transport and storage of materials in bulk; body bags; mail bags; twine for nets; binding thread, not of metal, for 
agricultural purposes; thread, not of metal, for wrapping or binding; braces, not of metal, for handling loads; sawdust; 
straw wrappers for bottles; tow; cotton tow; silk flock; tents; sails; sails for ski sailing; canvas for sails; hemp; feathers 
for stuffing upholstery; feathers for bedding; purse seines; animal hair; fibrous gaskets for ships; down [feathers]; 
eiderdown; raffia; straps, not of metal, for handling loads; hemp bands; fleece wool; net pens for fish farming; snares 
[nets]; nets for camouflage; fishing nets; nets; sisal; straw for stuffing upholstery; sheaf-binding yarns; vitreous silica 
fibers [fibres] for textile use; glass fibers [fibres] for textile use; slings, not of metal, for handling loads; wood shavings; 
bags for washing hosiery; raw fibrous textile; awnings of synthetic materials; awnings of textile; network; grasses for 
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upholstering; car towing ropes; cables, not of metal; cotton waste [flock] for padding and stuffing; schappe [raw silk 
waste]; wool flock; raw cotton; vehicle covers, not fitted; covers for camouflage; raw silk; carded wool; camel hair; flock 
[stuffing]; upholstery wool [stuffing]; wood wool; combed wool; raw or treated wool; shorn wool; cords for hanging 
pictures; sash cords.

Cl.23;Thread of metal for embroidery; embroidery thread and yarn; jute thread and yarn; coir thread and yarn; rayon 
thread and yarn; threads of plastic materials for textile use; fiberglass thread for textile use; linen thread and yarn; hemp 
thread and yarn; rubber thread for textile use; cotton thread and yarn; sewing thread and yarn; silk thread and yarn; 
woollen thread and yarn; darning thread and yarn; elastic thread and yarn for textile use; thread; spun thread and yarn; 
spun cotton; spun silk; spun wool; chenille yarn.

Cl.26;Appliqués [haberdashery]; fringes; mica spangles; shoe eyelets; false beards; brooches [clothing accessories]; 
pins, other than jewellery [jewelry (Am.)]; beads, other than for making jewelry; wreaths of artificial flowers; false hair; 
human hair; lace for edgings; artificial garlands; darning lasts; expanding bands for holding sleeves; frills [lacework]; 
trouser clips for cyclists; hair clips; heat adhesive patches for repairing textile articles; blouse fasteners; shoe fasteners; 
fastenings for clothing; fastenings for suspenders; belt clasps; hook and pile fastening tapes; zippers; zippers for bags; 
badges for wear, not of precious metal; competitors' numbers; needles for wool combing machines; binding needles; 
saddlers' needles; shoemakers' needles; sewing needles; darning needles; needles; boxes for needles; lace trimmings; 
embroidery; haberdashery, except thread; decorative articles for the hair; heat adhesive patches for decoration of textile 
articles [haberdashery]; edgings for clothing; braids; gold embroidery; silver embroidery; bobbins for retaining 
embroidery floss or wool [not parts of machines]; tassels [haberdashery]; snap fasteners; sewing boxes; tresses of hair; 
false hems; hooks [haberdashery]; crochet needles; rug hooks; hooks for corsets; shoe hooks; ribbons [haberdashery]; 
prize ribbons; elastic ribbons; letters for marking linen; numerals for marking linen; numerals or letters for marking linen; 
tinsels [trimmings for clothing]; toupees; sewing thimbles; skirt flounces; bows for the hair; spangles for clothing; hair 
curling papers; wigs; feathers [clothing accessories]; birds' feathers [clothing accessories]; ostrich feathers [clothing 
accessories]; eyelets for clothing; picot [lace]; whalebones for corsets; hair bands; brassards; tapes for curtain headings; 
shoulder pads for clothing; pin cushions; needle cushions; top-knots [pompoms]; hair curlers, other than hand 
implements; buckles [clothing accessories]; shoe buckles; buttons; ornamental novelty badges [buttons]; artificial plants;
rosettes [haberdashery]; frills for clothing; hair nets; chenille [passementerie]; knitting needles; cords for rimming, for 
clothing; shoe ornaments, not of precious metal; trimmings for clothing; hat ornaments, not of precious metal; false 
moustaches; festoons [embroidery]; artificial fruit; needle cases; artificial flowers; shuttles for making fishing nets; hair 
coloring caps; bodkins; hair extensions; shoe laces; cords for clothing; woollen laces; hair pins; hair curling pins; collar 
supports.

Cl.27;Artificial turf; carpets; carpets for automobiles; bath mats; non-slip mats; linoleum; decorative wall hangings, not 
of textile; gymnasium mats; wallpaper; textile wallpaper; carpet underlay; vinyl floor coverings; mats of woven rope for 
ski slopes; floor coverings; door mats; reed mats; mats.
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3574875    29/11/2016
[International Registration No. : 1349878]
NOVARTIS AG
CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
digital recording media; data processing equipment; computer programs, software; computer hardware, particularly 
digital projectors; computer peripheral devices; interfaces [for computers]; hand held computers, tablet computers, 
personal digital assistants and handheld personal computers and software related thereto, particularly for use in the 
fields of medicine, health, fitness, exercise and wellness; telecommunication apparatus for mobile networks for the 
sending, receiving and storing of digital data, particularly for use in the fields of medicine, health, fitness, exercise and 
wellness; software and application software for use on electronic telecommunication apparatus, particularly handheld 
personal computers or tablet computers for use in collecting and storing patient data and medical information, such as 
drug ingestion information, pulse, heart rate, respiratory rate, body temperature, electric pressure in the body, human 
motion, human position or sleeping condition; software for accessing, browsing and searching downloadable audio and 
video files, information and commentary available online from databases or the Internet; chemistry apparatus and 
instruments; reusable scientific laboratory apparatus; optical lenses; contact lenses; measuring apparatus for values 
concerning fitness and exercise; data processing apparatus for use in collecting and storing patient data and medical 
information, such as drug ingestion information, pulse, heart rate, respiratory rate, body temperature, electric pressure in 
the body, human motion, human position or sleeping condition; data communication apparatus that transmit data and 
information to databases.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; medical apparatus and instruments, particularly testing apparatus for medical use or diagnostic apparatus for 
medical use; medical apparatus for introducing pharmaceutical preparations into the human body, particularly for the 
deferred, controlled or immediate release of medicated substances; inhalers; syringes for injections for medical use; 
syringes and medical measuring apparatus, particularly such that can directly transmit data to a database, particularly 
thermometers, pulse meters and apparatus for measuring respiratory rates and sleeping conditions.

Cl.41;Education, training, providing training on-line, particularly in the fields of medicine, health, fitness, exercise and 
wellness; sporting and cultural activities; teaching; arranging and conducting of conferences, congresses, seminars, 
symposiums, lectures, lessons and training courses; provision of information relating to education, training; practical 
training [demonstration]; organization and conducting of training workshops; provision of non-downloadable online 
electronic publications; provision of non-downloadable videos online; organization and conducting of non-virtual 
educational forums; services provided by consultants relating to education and training, particularly for healthcare 
professionals.

Cl.42;Scientific and technological services as well as research and design relating thereto; design and development of 
computers and software; chemical analysis; chemistry services; chemical research; software development [design]; 
scientific laboratory services; providing support services, particularly on-line, on the use of software, computer 
applications, apparatus and instruments in the fields of medicine, health, fitness, exercise and wellness; hosting 
customized web pages, particularly for regular processing of customized information, particularly blog posts, multimedia 
content and other on-line content and on-line web links to other websites; provision of information relating to medical and 
scientific research in the field of pharmaceutical products, programming of software for Internet portals, chat rooms, chat 
lines and Internet forums, particularly in the fields of medicine, health, fitness, sports and wellness; hosting platforms on 
the Internet, hosting web portals, particularly in the fields of medicine, health, fitness, exercise and wellness.

Cl.44;Medical services, particularly personalized medical services; services provided by consultants in the field of body
and beauty care; medical consultancy services; medical and health care services; medical assistance; provision of 
information relating to medical services; providing health care information; consultancy services relating to 
pharmaceutical products; medical information services provided via the Internet; consultancy and information services 
provided via the Internet relating to pharmaceutical products; medical imaging services.

Cl.45;Providing emotional support to cancer patients and their families via interactive on-line forums; social networking
services provided via the Internet.
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3574907    21/11/2016
[International Registration No. : 1349820]
PDM Parthian Distributer & Marketing Adviser GmbH
Wichmannstraße 4 22607 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Online trading services; arranging contracts for the buying and selling of goods and services on the internet; 
provision of an online marketplace for buyers and sellers of goods and services; providing evaluative feedback and 
ratings of sellers' goods and services, the value and prices of sellers' goods and services, buyers' and sellers' 
performance, delivery, and overall trading experience in connection therewith; providing a searchable online advertising 
guide featuring the goods and services of other online vendors; providing a searchable online evaluation database for 
buyers and sellers; customer loyalty services and customer club services for commercial, promotional and advertising 
purposes; advertising and promotional services, in particular advertising for goods and services of others via local and 
global computer networks; dissemination and publication of advertising material; compilation of advertisements for use 
as web pages on the internet; rental of advertising space in communication media; auctioneering services, in particular 
auctioneering on the Internet; providing online business evaluation relating to auctioneering; providing online ordering 
services for others; prevision of sales, business, advertising and promotional information via a global computer network 
and via the Internet; presentation of goods on communication media for retail purposes; compilation of different goods 
for others, enabling customers to conveniently view and purchase those goods from general merchandise internet 
websites; compilation of different goods for others, enabling customers to conveniently view and purchase those goods 
from a general merchandise catalogue by mail order or by means of telecommunications; compilation of different goods 
for others, enabling customers to conveniently view and purchase those goods in retail outlets; business administration 
services for the processing of sales made on the Internet; price comparison services; business management; arranging 
and conducting trade shows; provision of commercial and business contact information; dissemination of business 
information of goods and services of others via local and global computer networks; international import and export 
agency services; provision of online business and commercial information.

Cl.38;Providing electronic mailboxes for the posting and transmission of messages among and between computer 
users concerning products, services as well as business contacts and business opportunities; providing interactive 
online mailboxes for the dispatch, promotion, sale and resale of products via a global computer network; provision of 
online forums; providing access to a website on a global computer network by which third parties can offer goods and 
services, place and fulfil orders, conclude contracts and transact business; providing access to an interactive website on 
a global computer network for third parties to post information, respond to requests and place and fulfill orders for 
products, services and business opportunities; provision of links to other websites to facilitate e-commerce and real 
world business transactions.
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Priority claimed from 18/04/2016; Application No. : 4265753 ;France 

3574934    17/10/2016
[International Registration No. : 1349864]
ATOS SE, Société européenne
RIVER OUEST, 80 QUAI VOLTAIRE F-95870 BEZONS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), surveying, photographic, cinematographic, optical, weighing, measuring, 
signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus for input, recording, 
storage, handling, transmission or reproduction of sound or images; electronic cards for image processing; video 
cameras; interface circuits for video cameras; magnetic, optical, digital recording media; transmitting and receiving 
apparatus for radio and television broadcasting and for long-distance transmission; satellites; read-only-memory disks 
(digital compact discs); sound recording disks; data processing equipment; terminals including home terminals; 
computers including personal computers and calculating micro-computers; microprocessor devices and microprocessor 
systems; software; computers, micro-computers, computer terminals; control desks; keyboards; display screens; 
printers; cassettes; generators and storage of images, attributes and characters; image synthesizers; entertainment and 
educational apparatus connected to a television set or a computer terminal; radio-paging transmitters and receivers; 
telephone answering machines; software packages, telephone apparatus, mobile telephones and land-line telephones, 
display units, audiovisual apparatus, telecommunication apparatus, equipment for inputting, storing and processing 
information or data; media for recording and reproducing sounds, images, signals and data; computer hardware 
connection equipment (modems); data processing apparatus, data transmission systems, computers, software, printed 
circuit sets; computer peripherals; software and software applications for mobile devices (telephones, smartphones), 
software for securing financial transactions, payment terminals.

Cl.35;Advice in connection with business organization and management; business inquiries with regard to 
administrative, commercial, management, organization matters, particularly in the field of information technology, 
telecommunication and financial / payment transactions; data input and processing services; distribution of prospectuses
and samples for advertising purposes; accounting; document reproduction services; data management processing; 
organization of exhibitions for commercial or advertising purposes; computerized file management; computer file rental; 
outsourcing of document and data processing of a company, namely, collection of data in a central file, input and 
processing of data, information, images and documents, updating of image bases and databases.

Cl.38;Telecommunications; communications between computer terminals; provision of access to online services; 
electronic messaging services; provision of access for computerized management of systems for data transmission and 
telecommunication for data processing; electronic messaging; computer-assisted data transmission; communication 
services for commercial interaction in the field of global computer networks; rental of access time to computer database 
servers; provision of access for users to computers for business management; provision of secure access to computer 
networks, servers and the Internet; telecommunication services for secure payment and remote transactions; provision of 
access for computerized management of secure remote transaction and payment systems; electronic transmission of 
data and information on e-commerce transactions; provision of temporary access to software; provision of temporary 
access to software which cannot be downloaded online; rental of access time to a site on the Internet.

Cl.41;Education; entertainment; training; organization of conferences, seminars and exhibitions for cultural or 
educational purposes; televised and radio program production; sporting and cultural activities; editing services for 
books, newspapers; production of shows and films; organization and conducting of conferences, symposiums, 
congresses; conducting of exhibitions for cultural or educational purposes; seat reservation for entertainment shows.

Cl.42;Programmer services namely computer programming services; design, development, maintenance and updating 
of software, computers and computer peripheral devices; computer programming, software programming, integration of 
computer systems and networks; the aforesaid services provided in the fields of information technology, 
telecommunication, payment transactions and cloud computing; computer server management, facility management, 
namely hosting of computer servers; programming of software for securing financial transactions; consultancy and 
information relating to the aforesaid services; technological consulting services in connection with computer programs; 
design, installation, testing and maintenance of software and information security services relating to commercial 
interaction via the information network (programming); technical project studies in the field of computer hardware and 
software; consulting relating to computers; computer system analysis services; advice and assistance relating to Internet 
use; rental of computers and software; duplication of computer programs; scientific and industrial research services 
namely research services and development of new products for others and technical research services; Internet website 
services, namely design of Internet sites, hosting of sites on the Internet, setting up Internet sites.

7839



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

 

Priority claimed from 29/08/2016; Application No. : 87154581 ;United States of America 

3574946    02/12/2016
[International Registration No. : 1349770]
CHASE 'N YUR FACE, LLC
2973 Harbor Blvd, Suite 301 Costa Mesa CA 92626 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Aprons; belts; bottoms; chef's coats; chef's hats; coats; dresses; footwear; gloves; headwear; jackets; 
loungewear; neckwear; nightwear; pants; scarves; shirts; shoes; shorts; skirts; sleepwear; socks; sweaters; tops; 
underclothes.

Cl.35;Promoting the public awareness of special needs children through a blog.

Cl.41;Blog services, namely, on-line publication of journals featuring a cooking show and information on travel, food, 
books, movies, art, sports and entertainment.
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Priority claimed from 31/07/2015; Application No. : 17558503 ;China 

3574957    24/12/2015
[International Registration No. : 1350089]
LE SHI INTERNET INFORMATION & TECHNOLOGY (BEIJING) CORPORATION
Room 6184, 6th Floor, Building 19, No. 68 Xueyuan South Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.20;Trestles [furniture]; stands for television; audio stand (furniture); office furniture; chests for toys; mirrors [looking
glasses]; plaited straw, except matting; works of art, of wood, wax, plaster or plastic; resinoid artware; curtain rings.

Cl.45;Security consultancy; chaperoning; clothing rental; funerary undertaking; dating services; on-line social 
networking services; marriage agencies; licensing of intellectual property; copyright management.
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Priority claimed from 30/06/2016; Application No. : 2016/17996 ;South Africa 

3575459    28/12/2016
[International Registration No. : 1349156]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software, namely, a full line of computer software for business, business 
management, accounting, marketing and e-commerce applications; computer software for supply side management, 
customer relationship management, financial management and accounting.

Cl.16;Publications, namely, user manuals, instruction guides, reference guides, books, all about computers, computer 
software, computer systems, business, business management and accounting.

Cl.35;Business services, namely, business consultation services, business advice and information services; business 
marketing services; and business consulting services.

Cl.38;Services offered over wireless networks, namely, providing online chat rooms and electronic bulletin boards for 
transmission of messages among users concerning business management services and software and computer systems 
for use in managing business enterprises and customer relationships.

Cl.41;Education services, namely, arranging and conducting educational conferences and exhibitions, providing 
classes, seminars and workshops all in the field of computers, computer software, computer systems, business, business
management and accounting; training services in the field of computers, computer software, computer systems, 
business, business management and accounting; education services, namely, providing online tutorial sessions in the 
field of computers, computer software, computer systems, business, business management and accounting; education 
and training services, namely, conducting classes and seminars in the field of computers, computer software, computer 
systems, business, business management and accounting.

Cl.42;Software as a service (SaaS) services; computer services, namely, providing specific information online 
regarding customer support and enterprise resource management as requested by customers; online technical support in 
the field computers, computer software and computer systems; computer and computer software consultation; computer 
diagnostic services; updating of computer software for others; technical support, namely, troubleshooting of computer 
hardware and software problems; providing online updating of computer software for others via the Internet; and 
providing information in the field of computers, computer software and computer systems.
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Priority claimed from 18/05/2016; Application No. : 302016000051124 ;Italy 

3577257    06/10/2016
[International Registration No. : 1351546]
Cinello S.r.l.
Via Giambattista Finetti, 15 I-29122 Piacenza (PC) Italy

Proposed to be Used
IR DIVISION
Cl.9;Hardware and electronic devices for storing and use digital art products; electronic equipment and electronic 
devices for viewing and reproduction of digital and multimedia artistic content, authenticated, numbered, non-
reproducible and technologically protected by encryption systems; USB; monitors; TVs; computers, laptops and 
notebook computers: digital and multimedia file readers; digital copies of original non-digital artworks; digital and 
multimedia artistic content, authenticated, numbered, non- reproducible and technologically protected by encryption 
systems.

Cl.35;Database management services; compilation, updating, maintenance and management of computerized 
databases, digital archives and structured catalogs of multimedia and digital files; sales services or purchase, made on-
line, also included on-line auctions, digital and multimedia artistic content, authenticated, numbered, non-reproducible 
and technologically protected by encryption systems; promoting the artwork of others by means of providing online 
portfolios via a website.

Cl.38;Automatic transfer of digital data using telecommunications channels; digital transmission services for audio and 
video data; Internet access provider services to exchange digital content; transmission of digital files; transmission of 
digital information; digital platform that allow the creation, collection, organization and making available to the public, the 
intermediation and sale of digital and multimedia artistic content, authenticated, numbered, non-reproducible and 
technologically protected by encryption systems; providing access to databases, digital archives and structured catalogs 
of multimedia and digital files.

Cl.40;Digitization of artworks; digital printing; printing of digitally stored pictures and photographs; printing of 
photographic images from digital media; printing services, including 3D, of digital and multimedia artistic content, 
authenticated, numbered, non-reproducible and technologically protected by encryption systems.

Cl.42;Electronic storage services for archiving databases, images and other electronic data; electronic storage services
of digital and multimedia artistic content, authenticated, numbered, non-reproducible and technologically protected by 
encryption systems; encryption and cryptography services of digital and multimedia artistic content; provision of a 
website for the electronic storage of digital and multimedia artistic content, authenticated, numbered, non-reproducible 
and technologically protected by encryption systems; certification of digital and multimedia artistic content; assigning 
unique digital identity to digital and multimedia artistic content; grant of digital and multimedia artistic content, 
authenticated, numbered, non-reproducible and technologically protected by encryption systems on the Internet; design 
and development services of computerized databases, digital archives and structured catalogs of multimedia and digital 
files.
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Priority claimed from 03/03/2016; Application No. : m201604355 ;Ukraine 

3577260    25/07/2016
[International Registration No. : 1350763]
Limited Liability Company SMM MACHINE LTD
Kokkinotrimithia, Ilektras 19-102 CY-2660 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.35;Search engine optimization for social web platforms for sales promotion; advertising services, public relations, 
brand creation and management services, publicity, development of loyalty programs, direct marketing, sponsorship 
search, sales promotion, sales promotion for others, marketing and design of advertising materials namely: creation of 
creative ideas for advertising materials (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations), copywriting; production of advertising films by integrated marketing communications to promote 
goods, services, brands and blogs in social networks and the internet.

Cl.41;Arranging of educational courses to promote goods and services in social media.

Cl.42;Software as a service [SaaS]; computer software consultancy and consultancy regarding the development of 
application software for mobile phones; development, maintenance, updating, design, installation, rental of computer 
software and mobile applications; graphic design of advertising materials.
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Priority claimed from 28/04/2016; Application No. : 2016-048375 ;Japan 

3577415    19/10/2016
[International Registration No. : 1351295]
TERRADA WAREHOUSE COMPANY
2-6-10 Higashi-Shinagawa, Shinagawa-ku Tokyo 140-8615 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable and recorded electronic data featuring music scores used for musical performances; computer 
software for viewing, operating, transmitting or receiving electronic music score data; computer software for creating and 
editing music and sounds; computer software for creating music scores, and other computer software; personal digital 
assistants especially for electronic music score data for viewing, operating, transmitting or receiving electronic music 
score data; electronic machines, apparatus and their parts; telecommunication machines and apparatus; music score 
electronic publications and other electronic publications; downloadable music files; downloadable image files; 
metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical 
instruments; electric and electronic effects units for musical instruments.

Cl.39;Physical storage of electronically stored archived data; physical storage of data carriers containing stored music 
scores and other information on musical performances; warehousing services.

Cl.41;Providing digital music scores and other electronic publications, non-downloadable, from the Internet; 
publication of music scores and other musical texts; rental of music score electronic publications.

Cl.42;Providing electronic music score data for musical performances, non-downloadable; providing computer 
software for viewing, operating, transmitting or receiving electronic music score data; rental of electronic music score 
data for musical performances; rental of computer software for viewing, operating, transmitting or receiving electronic 
music score data; rental of personal digital assistants especially for electronic music score data for viewing, operating, 
transmitting or receiving electronic music score data; rental of computers; providing computer programs on data 
networks; on-line music score data storage services; computerized music score data conversion services; conversion of 
data used for musical performances or of music scores from physical to electronic media.
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Priority claimed from 01/07/2016; Application No. : 015603665 ;European Union 

3577463    22/12/2016
[International Registration No. : 1350824]
spannverbund GmbH
Auf der Lind 13 65529 Waldems-Esch Germany

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal.

Cl.17;Seals, sealants and fillers; insulation, damping and barrier materials, in particular for protection against moisture, 
heat and fire, or for soundproofing and electric insulation purposes.

Cl.19;Building and construction materials and elements, not of metal.

Cl.37;Consultancy and information relating to construction; building construction supervision; building construction 
supervision; providing of construction information.

Cl.42;Engineering services in the field of construction; scientific and technological services in the field of construction; 
conducting of structural analysis; construction surveying; civil engineering planning services.

Cl.45;Licensing of technology in the field of construction.
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Priority claimed from 03/10/2016; Application No. : UK00003188938 ;United Kingdom 

3577465    23/01/2017
[International Registration No. : 1350766]
MOYY LIMITED
91 Lichfield Grove LONDON N3 2JL United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Creams (cosmetic -); creams (non-medicated -) for the body; creams for firming the skin; perfumery and 
fragrances.

Cl.5;Creams for dermatological use.
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Priority claimed from 13/10/2015; Application No. : 86786249 ;United States of America 

3577466    12/04/2016
[International Registration No. : 1350809]
VCE Company LLC
Suite 1100, 1500 North Greenville Avenue Richardson TX 75081 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer servers; storage servers; networking servers; computer hardware and software, 
namely, data storage and retrieval apparatus, comprising processors, networks, memories, operating software and data 
storage units; computer software for data management, data storage, networking and virtualization.

Cl.42;Computer services, namely, computer consultation, customization of computer software, computer hardware and 
software design and development, deployment and installation of computer software; computer services, namely, 
customization of computer hardware.
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Priority claimed from 01/02/2017; Application No. : 7020170000118 ;Republic of Korea 

3577492    08/02/2017
[International Registration No. : 1350820]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, Sandan-ro 163 Beon-gil, Danwon-gu, Ansan-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Vegetable cultivation machines (other than for household purposes); crop planting machines for agricultural 
purposes; metalworking machines for manufacturing 3d model; 3D printers; UV printer (printing machines).

Cl.9;Apparatus for controlling the growth of plants; apparatus for measuring the growth of plants; sunshine and 
temperature controllers for plants; counterfeit money detecting apparatus; 3D scanners; printer for industrial purposes; 
printers and their parts; led package; chipled; LED modules; LED driving devices; LED circuit; photodiodes; light 
measuring devices; light sensors; computer application software (downloadable); downloadable smart phone application 
(software); computer software applications, downloadable; smart phone application (software); electric skin measuring 
instruments for use in medical analysis; electric scalp measuring instruments for esthetic purposes.

Cl.10;Esthetic skin massage apparatus; skin diagnostic apparatus (not for medical purposes); esthetic skin massaging 
apparatus; electric scalp massaging apparatus for household purposes; electrical facial equipment for household 
purposes; vibration massaging apparatus for household purposes; electric massage apparatus for personal use; medical 
apparatus and instruments for skin improvement with LED light; medical skin wrinkle remover with LED light; skin 
diagnosis equipment for medical purposes; medical skin diagnostic instruments; skin moisture meter; skin measuring 
instruments; skin treatment apparatus and instruments.

Cl.11;Light emitting diodes (LED) lamps; light emitting diodes (LED) bulbs; germicidal lamps for purifying air; 
ultraviolet ray lamps, not for medical purposes; germicidal lamps; electric lighting apparatus; electric humidifiers for 
household use; refrigerators; electric water purifiers for household purposes; drying installations; dryers for industrial 
purposes; paint dryers for industrial purposes; adhesive dryers for industrial purposes; apparatus for drying or hardening
varnishes and paints on varnished or painted articles, in particular, vehicle bodies; apparatus for drying or hardening 
adhesives; UV LED curing heaters; UV LED hardening lamp; LED nail drying apparatus.

Cl.21;Plant growth incubators for domestic purposes; flower and plant cultivation trays; planters [pots]; indoor 
terrariums [plant cultivation]; electric vegetable cultivation apparatus for household purposes; sprout growing containers 
for household purposes; incubators for hydroponic plant growing for domestic purposes.
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Priority claimed from 08/06/2016; Application No. : 1775340 ;Australia 

3577875    07/12/2016
[International Registration No. : 1350992]
Opthea Limited
S0403 L4, 650 Chapel St SOUTH YARRA VIC 3141 Australia

Proposed to be Used
IR DIVISION
Cl.5;Biological preparations for pharmaceutical purposes; chemical preparations for pharmaceutical purposes; 
chemical preparations for pharmaceutical use; chemicals for pharmaceutical use; pharmaceutical compositions; 
pharmaceutical creams; pharmaceutical drugs; pharmaceutical preparations; pharmaceutical preparations for animals; 
pharmaceutical preparations for human use; pharmaceutical preparations for personal use; pharmaceutical preparations 
for veterinary use; pharmaceutical products; pharmaceutical products for use by humans; pharmaceutical substances; 
veterinary medicaments; veterinary preparations; veterinary products; biological preparations for medical purposes; 
biological preparations for use in biotechnology (medical); biological preparations for use in cell cultures (medical); 
biological preparations for veterinary purposes; biological products for medical use; biological reagents for use in 
molecular biology; biological substances for medical use; biological tissue cultures for medical purposes; biological 
tissue cultures for veterinary purposes; chemical products for use in biology (medical or veterinary use); therapeutic 
biological products (medical); medical preparations; substances for use in genetic probe assay kits (for medical use); 
substances for veterinary use produced by genetic engineering; cultures of cell media for medical use; cultures of cell 
media for veterinary purposes; chemical products for laboratory use (medical or veterinary); chemical analysers 
(preparations) for medical use; chemical preparations for medical analysis purposes; chemical preparations for medical 
purposes; chemical preparations for veterinary purposes; chemical products for analysis (medical); chemical products 
for analysis (veterinary); chemical products for biotechnological purposes (medical); chemical products for 
biotechnological purposes (veterinary); chemical products for diagnostic purposes (medical or veterinary); chemical 
products for diagnostic use (medical); chemical products for diagnostic use (veterinary); chemical products for medical 
use; chemical products for use in medical science; chemical products for use in science (medical or veterinary); 
chemicals for use in analysis (medical and veterinary).

Cl.42;Advisory services relating to scientific research; laboratory services (scientific research or analysis); scientific 
research services in the nature of operation of scientific research projects; medical research (scientific research for 
medical purposes); preparation of reports relating to scientific research; preparation of scientific reports; providing 
information, including online, about scientific and technological services and research and design relating thereto; 
provision of information relating to scientific research; provision of scientific information; scientific advisory services; 
scientific and technical analysis; scientific and technological services; scientific consultancy; scientific laboratory 
services; scientific research; scientific research in the field of pharmacy; scientific research into the development of new 
products; scientific research relating to bacteriology; scientific research relating to biology; scientific research relating to 
chemical products; scientific research relating to chemistry; scientific research relating to genetics; scientific testing 
services; bacteriological research; biochemistry research services; biological research; biotechnological research; 
biotechnology research; chemical research; chemical technological research; genetic research; laboratory research; 
medical research; pharmaceutical research services; providing information, including online, about industrial analysis 
and research services; provision of research services; research and development of new products for others; research 
and development of products; research into the development of new products; research laboratories; research relating to 
bacteriology; research relating to biotechnology; research relating to chemicals; research relating to chemistry; research 
relating to medicine; research relating to molecular sciences; research relating to pharmaceuticals; research relating to 
science; research to develop new products; services for assessing the efficiency of pharmaceuticals; services for 
assessing the safety of pharmaceuticals; chemical analysis; laboratory analysis; product analysis; analysis of tissues for 
medical research; design of medical apparatus; medical research laboratory services; analytical laboratory services; 
chemical laboratory services; laboratory testing services; laboratory testing services; veterinary laboratory services; 
information in the field of chemical research; testing of chemicals.
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3577901    01/12/2016
[International Registration No. : 1350527]
Piotr Gronski
ul. Chopina 6/30 PL-78-230 Kalino Poland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, coffee-based beverages, tea-based beverages, herbal and flavored teas, cocoa and cocoa-based 
products, chocolate, chocolates, chocolate-based beverages, cocoa and chocolate-based products, confectionery, 
chocolate bars, cereal bars, fruit jellies, bakery products, confectionery products, pastry and cakes, waffles, biscuits, 
sweets, lollipops, ice cream, ice cream desserts, fancy sweet boxes, sugar, rice, tapioca, sago, flour and cereal products, 
bread, buns, sweet buns, honey, molasses (syrups), vanilla sugar, table salt, spices, natural or artificial ice.

Cl.33;Alcoholic beverages, spirits, vodka, whiskey, cognacs and brandies, alcoholic cocktails, wines, cider.

Cl.34;Tobacco, tobacco products, cigarettes, cigars, accessories for smokers, matches, lighters, pipes, cigarette cases, 
ashtrays for smokers, tobacco bags, cigar cutters, electronic cigarettes, e-cigarettes, tobacco surrogates - products 
imitating cigarettes, cigarette paper pads, herbs for smoking, tobacco for chewing.
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Priority claimed from 29/08/2016; Application No. : 015784226 ;European Union 

3577904    01/02/2017
[International Registration No. : 1351358]
Tricentis GmbH
Leonard-Bernstein-Straße 10 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software packages; downloadable software; testware for software testing; recorded computer 
software; business technology software.

Cl.42;Computer software design; software creation; software engineering; software development; installation of 
software; software engineering services for data processing programs; computer programming and software design; 
software design and development; updating of computer software; computer software technical support services; 
computer aided testing services.
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Priority claimed from 10/08/2016; Application No. : UK00003179687 ;United Kingdom 

3577905    21/12/2016
[International Registration No. : 1350466]
Angle Europe Limited
3 Frederick Sanger Road, Surrey Research Park Guildford, Surrey GU2 7YD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations and reagents for scientific or research use; chemical reagents for non-medical purposes; 
reagents for in vitro use; buffer solutions and reagents for use with laboratory apparatus, namely, separation apparatus 
and analysis apparatus; biomarkers namely nucleic acids, proteins and other biochemical ligands for scientific or 
research use; test kits for scientific or research use.

Cl.5;Diagnostic reagents and assay components for clinical, medical and medical laboratory use; diagnostic kits 
comprised of diagnostic reagents and assay components for clinical, medical and medical laboratory use; not including 
any such goods that are prescription only pharmaceuticals, but including such non-pharmaceutical goods that are for 
companion diagnostics.

Cl.9;Apparatus, equipment and instruments for scientific, laboratory, diagnostic or general research use; apparatus, 
equipment and instruments for cytology, histology and for use in detecting cancerous conditions not for medical use, and 
all for laboratory use, diagnostic or general research use; apparatus in the nature of cassettes for use in laboratory, 
diagnostic or general research use; cell analyser providing quantitative cell analysis for scientific, laboratory or general 
research use and disposable cassettes therefor; apparatus for use in testing and analysing blood and blood cells not for 
medical use, and all for laboratory use, diagnostic or general research use; diagnostic reagent kits not for medical use 
and all for laboratory use consisting primarily of medical diagnostic reagents and assays for use in detecting cancerous 
conditions and other conditions involving somatic genetic changes; biological analysis computer software; parts and 
fitting for the aforesaid goods.

Cl.10;Medical apparatus, equipment and instruments for laboratory analysis and clinical diagnosis of human diseases; 
medical testing apparatus, equipment and instruments; medical testing kits; testing kits for use in detecting cancerous 
conditions; parts and fittings for the aforesaid goods.
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Priority claimed from 05/08/2016; Application No. : 4292158 ;France 

3577956    27/12/2016
[International Registration No. : 1351495]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; computer database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be processed by
machine and concerning computers or computer programs, interfaces and peripherals for computers.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products; printed matter relating to computer equipment, software and related services; manuals, pamphlets, magazines, 
information bulletins, inserts for newspapers, booklets, all in connection with software, computers, computer system 
hardware, equipment for networks, telecommunications, information technology, word processing, database 
management, multimedia, entertainment and e-commerce equipment.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes, services for associations, namely, promotion of the interests of computer hardware manufacturers, software 
developers and of any other third party interested in the design, development or implementation of computer hardware 
and software.
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3578053    30/09/2016
[International Registration No. : 1350446]
SCSK Corporation
3-2-20, Toyosu, Koto-ku Tokyo 135-8110 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; electronic control apparatus and instruments for motor vehicles; 
electronic machines and their parts [not including geiger counters, high frequency apparatus for welding, cyclotrons [not 
for medical purposes], industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical 
use], magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, 
hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door 
closing control systems and electron microscopes]; computer programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; phonograph records; metronomes; electronic circuits and CD-
ROMs recorded with automatic performance programs for electronic musical instruments; downloadable music files; 
exposed cinematographic films; exposed slide films; slide film mounts; downloadable image files; recorded video discs 
and tapes; electronic publications.

Cl.12;Automobiles and their parts and fittings.

Cl.35;Advertising; business management analysis or business consultancy; market surveys; providing information 
concerning commercial sales; administrative hotel management; business management using computer systems; 
consultancy relating business management using computer systems; business management and administration 
concerning data processing and telecommunication networks; mediation of contracts for others relating to the sale of 
goods; operation and management of telephone call centers for others; job placement; employment agency services 
relating to information technology engineers; copying of documents; filing documents or magnetic-tapes [office 
functions]; office functions; computerized file management; keypunching [office functions]; systematization of data in 
computer databases; providing business assistance to others in the operation of data processing apparatus namely, 
computers, typewriters, telex machines and other similar office machines.

Cl.37;Repair and maintenance of motor vehicle parts.

Cl.40;Custom manufacture of motor vehicles and parts thereof to the order and specification of customers.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications.

Cl.42;Design services; computer programming; provision of information relating to computer programming; electronic 
data back-up services in computer systems; providing information and consultancy regarding data processing programs; 
consultancy relating to the design and programming of computer systems; technological advice relating to computers, 
automobiles and industrial machines; rental of computers; providing computer programs on data networks; providing 
information and consultancy regarding the provision of computer programs on data networks; rental of memory space on 
servers.
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Priority claimed from 22/06/2016; Application No. : 87080555 ;United States of America 

3578062    09/12/2016
[International Registration No. : 1350946]
athenahealth, Inc.
311 Arsenal Street Watertown MA 02472 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Strategic business consulting services, business networking services and business administrative services, 
namely, patient registration, scheduling, bill generation and tracking, accounts receivable and accounts payable 
administration, purchasing administration, and financial reporting services for healthcare providers; billing support 
services and medical practice management services, namely, verifying patient eligibility, enrolling providers in payer 
processing systems, submitting medical claims to payers, tracking medical claims submitted to payers, and following up 
on denials of medical claims; physician order support services and medical practice management services relating to 
medical tests and procedures, namely, verifying patient eligibility and benefits, handling scheduling requests, obtaining 
insurance pre-certifications, handling patient pre-registrations, and collecting self-pay balances from patients; business 
document management services, namely, processing documents received and sent by medical practices; patient 
communication services, namely, telephone answering services; providing business intelligence services.

Cl.38;Patient communication services, namely, electronic automated messaging services.

Cl.41;Training services in the field of configuration, implementation, optimization, and effective use of internet-based 
software for use in medical practice management, for use in communications between physicians, patients, and other 
participants in the health care system, and for use in automating, entering, accessing, querying, analyzing, and 
transmitting clinical data and medical practice data.

Cl.42;Software as a service (saas) services featuring software that permits data input and connectivity for patient 
registration, scheduling, bill generation and tracking, financial and business administration services, and healthcare 
practice financial reporting; software as a service (saas) services featuring electronic health record (ehr) management 
software for use in automating, entering, accessing, and transmitting clinical data; software as a service (saas) services, 
namely, providing an online portal that enables patients and physicians to communicate with each other outside the 
examination room; software as a service (saas) services featuring software for use in communications between 
physicians and other participants in the health care system with respect to orders for medical tests and procedures; 
software as a service (saas) services featuring software for use in accessing, querying, analyzing, and sharing medical 
practice data; technical consulting services in the field of deployment, design, customization, management, and 
optimizing the performance and functionality of internet-based software for use in medical practice management, for use 
in communications between physicians, patients, and other participants in the health care system, and for use in 
automating, entering, accessing, querying, analyzing, and transmitting clinical data and medical practice data; rating the 
performance of health care payers by assigning numeric rankings based on days in accounts receivable, payer payment 
speeds, denial rates and transparency, and adherence to medicare standards.
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Priority claimed from 01/02/2017; Application No. : 7020170000121 ;Republic of Korea 

3578065    08/02/2017
[International Registration No. : 1350911]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Vegetable cultivation machines (other than for household purposes); crop planting machines for agricultural 
purposes; metalworking machines for manufacturing 3D model; 3D printers; UV printer (printing machines).

Cl.9;Electronic control apparatus for regulating plant growth; apparatus for measuring the growth of plants; sunshine 
and temperature controllers for plants; counterfeit money detecting apparatus; 3D scanners; computer printers for 
industrial purposes; printers and their parts.

Cl.11;Drying installations; dryers for industrial purposes; paint dryers for industrial purposes; adhesive dryers for 
industrial purposes; apparatus for drying or hardening varnishes and paints on varnished or painted articles, in 
particular, vehicle bodies; apparatus for drying or hardening adhesives; UV LED curing heaters; UV LED hardening lamp; 
LED nail drying apparatus.

Cl.21;Plant growth incubators for domestic purposes; flower and plant cultivation trays; planters [pots]; indoor 
terrariums [plant cultivation]; electric vegetable cultivation apparatus for household purposes; sprout growing containers 
for household purposes; incubators for hydroponic plant growing for domestic purposes.
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Priority claimed from 20/06/2016; Application No. : 1334574 ;Benelux 

3578074    20/12/2016
[International Registration No. : 1351493]
INTERNATIONAL DRUG DEVELOPMENT INSTITUTE, en abrégé "IDDI", Société Anonyme
Avenue Provinciale 30 B-1340 Ottignies Louvain-la-Neuve

Proposed to be Used
IR DIVISION
Cl.35;Statistical analyses in the field of medical research and clinical trials; gathering and aggregation of medical and 
clinical data in a central file; gathering of medical and clinical data and analysis of statistical results aimed at optimizing 
inspections of clinical facilities and improving data quality; administrative data management in the field of medical and 
clinical research; consulting services in the field of drug approval for commercial purposes; statistical analysis in the 
field of clinical research for commercial purposes; collection of data for research in the field of clinical trials and medical 
research, namely, collection of information on clinical trials and medical research in databases.

Cl.42;Design, planning, conducting of clinical trials and analysis of data from clinical trials; design and development of 
computer programs and programs for the preparation of statistics related to clinical research.
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3578075    15/02/2016
[International Registration No. : 1350949]
Bitmain Technologies Inc.
Floor 2, Building 6, Aobei Cultural and Creative Garden, Baosheng South Road, Haidian District 100192 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computers; computer peripheral devices; couplers [data processing equipment]; 
integrated circuit cards [smart cards]; calculating machines, integrated circuits; chips [integrated circuits]; printed circuit 
boards; printed circuits.

Cl.36;Credit bureau; capital investment; financing services; financial management; financial analysis; financial 
consultancy; electronic funds transfer; issuance of tokens of value; investment of funds; online banking.
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Priority claimed from 28/06/2016; Application No. : T201651625 ;Finland 

3578084    10/11/2016
[International Registration No. : 1350927]
F-Secure Oyj (F-Secure Corporation)
Tammasaarenkatu 7 FI-00180 HELSINKI Finland

Proposed to be Used
IR DIVISION
Cl.9;Security software; software for anti-virus protection, anti-theft protection, backup, online banking protection, 
electronic messaging protection, Internet browsing protection, filtered Internet browsing, anonymous Internet browsing, 
remote device management, software updates, computer and device performance enhancement, use of virtual private 
networks (VPN), anti-tracking, privacy protection, virtual location management, information network protection and data 
leakage prevention; software for vulnerability management, risk assessment and information security policy compliance; 
software for scanning, monitoring and analysis of software applications, computer systems and information networks; 
software for assessment of information security vulnerabilities and data protection risks; software and hardware for 
protecting routers; scanning software for securing data; computers and peripherals for anti-virus protection, Internet 
browsing protection, filtered Internet browsing, anonymous Internet browsing, remote device management, use of virtual 
private networks (VPN), anti-tracking, privacy protection, information network protection, and data leakage prevention.

Cl.38;Telecommunication services in the field of private and secure Internet browsing; private and secure electronic 
messaging; providing virtual private network (VPN) services; communication via virtual private networks; data transfer re-
routing.

Cl.42;Researching, designing, implementing and updating software; support and maintenance services for security 
software; information security services; information security services for computer networks; services for internet and 
information network analytics; scanning services for detecting information security vulnerabilities; consulting in the field 
of information security; computer programming; monitoring and assessing information security risks of computer 
networks, websites and devices; monitoring computer network systems; information, advice and reporting services in the 
fields of information security and information technology.
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Priority claimed from 10/06/2016; Application No. : 87067442 ;United States of America 

3578104    22/11/2016
[International Registration No. : 1350939]
Foundation Medicine, Inc.
150 Second Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Providing online portal featuring links to medical and scientific research in the field of cancer treatment and 
diagnosis and clinical trials information.

Cl.44;Providing online information featuring patient medical test results from medical testing for diagnosis or treatment 
purposes, all via an online portal; providing medical information via links from a website.
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Priority claimed from 03/05/2016; Application No. : UK00003162594 ;United Kingdom 

3578948    25/10/2016
[International Registration No. : 1350974]
Vortexa Ltd
200 Aldersgate Street London EC1A 4HD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software (including software downloadable from the Internet); portable computer 
software; tablet software; mobile phone software; interactive electronic communications software; above mentioned 
goods for use in accessing information databases, tracking activities and performing computing applications in the areas 
of finance, commodities, energy, metals, agriculture, commercial shipping, market data, pricing indices, news, 
international business, insurance, trade financing, brokerage, analytics, exchange and over-the-counter markets; 
computer databases; downloadable information; electronic publications; data processing equipment; computer 
programming apparatus; application programming apparatus; apparatus for checking (supervision); apparatus for 
recording, transmission and reproduction of sound or images; magnetic data carriers; recording discs; calculating 
machines; computer software development tools; above mentioned goods for use in the areas of finance, commodities, 
energy, metals, agriculture, commercial shipping, market data, pricing indices, news, international business, insurance, 
trade financing, brokerage, analytics, exchange and over-the-counter markets.

Cl.35;Provision of database management services; provision of data processing and data entry and verification 
services; provision of business and market data collection, compilation, handling and management services; compilation 
of information into computer databases; provision of business and commercial information services; provision of 
business and market intelligence services; provision of business and market data retrieval services; provision of 
business and market data research, analysis, forecasting and reporting information services; business and marketing 
information, advisory and consultancy services; supply chain management and optimisation consultancy services; 
business and knowledge management consultancy services for business purposes; auctioneering services; opinion 
polling services; organisation, promotion and operation of trade fairs; advertising services; promoting the goods and 
services of others by disseminating advertisements over, by or through local or wide area computer networks, wireless 
communication networks, global computer information networks and other electronic communication networks; provision
and dissemination of statistical market information, research and indices on-line from a computer database or the 
Internet; market analysis services; providing and updating financial indexes; information, consultancy and advisory 
services related to the aforementioned services.

Cl.36;Financial and insurance services; on-line financial and investment information services; financial analysis 
services; valuation services; loans and financing services; financial management services; financial investment services; 
money transmission services; algorithmic trading and financial services related to asset optimisation; provision of 
financial information through integration of financial, commodity, shipping and transactional data into client systems; 
providing financial information featuring financial data and financial analysis regarding finance, commodities, energy, 
metals, agriculture, commercial shipping, market data, pricing indices, news, international business, insurance, trade 
financing, brokerage, analytics, exchange and over-the-counter markets; financial valuation services in the nature of 
providing financial valuation instruments, namely, models that objectively rate securities, assets and companies; financial
trading services provided through trading systems and/or transaction networks; providing financial services via 
exchange and over-the-counter markets for trading, clearing and confirmation in the fields of commodities futures, 
options and other derivative contracts as well as spot, forward and term physical contracts for financial, commodity and 
shipping markets; financial management and brokerage services; electronically providing the services of a trading 
broker; providing financial services in the nature of electronic trade processing services; financial services in the nature 
of facilitating, processing and completing transactions for trades of securities, derivatives, commodities and shipping 
contracts; electronic trade matching and clearing services; provision of information for settlement prices, trading prices, 
bid and ask prices, price ranges, volume data and other market data with respect to commodity futures, options and other 
derivative contracts as well as physical spot, forward and term contracts for commodities and shipping; provision of 
pricing services regarding spot, forward and average indices for financial, commodity and shipping markets; provision of 
pricing information in the nature of pricing guidelines and pricing quotations relating to the financial, commodity and 
shipping markets; preparation and quotation of derivatives exchange and over-the-counter prices and indices; provision 
of information and data for use in relation to risk management and trading; provision of syndicated loans and stock 
exchange price quotations; information, consultancy and advisory services related to the aforementioned services.

Cl.41;News reporting services.

Cl.42;IT consultancy services in the nature of application management services.
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Priority claimed from 06/05/2016; Application No. : 1331943 ;Benelux 

3578957    31/10/2016
[International Registration No. : 1351662]
TRAVELSIFY S.A.
63-65, rue de Merl Luxembourg L-2146

Proposed to be Used
IR DIVISION
Cl.35;Online business services aiming to facilitate the sale of goods and services by others on a computer network and 
providing data for evaluation and rankings in connection with sellers' goods and services, the value and prices of sellers' 
goods and services, the performance of buyers and sellers, and the overall business experience in connection therewith; 
compilation of information in computer data bases, concerning evaluative feedback and ratings of hotels, apartments, 
restaurants and other goods and the business experience in general; advertising and information distribution services; 
provision of information on consumer goods and services via the Internet; computerized database management; 
compilation of online computer databases and online searchable databases; compilation of online computer databases 
and online searchable databases containing information intended for consumers on a wide range of topics of general 
interest to consumers; commercial business management; commercial administration; compilation of online computer 
databases and online searchable databases containing information regarding hotels, apartments, restaurants and other 
goods; providing and compilation of business information directories for publishing on the Internet; compilation of 
business information directories for publishing on the Internet; providing business information in the nature of 
compilations, rankings, evaluations, reports, references and recommendations relating to business organizations, service 
providers, via a global computer network; subscription services; retail sale services for personal data; providing a list of 
hotels, apartments, restaurants and other goods intended for and near users; administrative data processing; providing 
information relating to hotel rate comparison.

Cl.38;Providing online interactive bulletin boards for transmission of messages between computer users in the field of 
hotels, apartments and restaurants and information and advice relating to hotels, apartments and restaurants regarding 
the description, ranking, evaluations, reviews, references and recommendations in the field of business organizations and
service providers; electronic messaging services; telecommunication services, namely, electronic transmission of data 
and information; telecommunications.

Cl.39;Travel agency services, particularly travel reservation and travel consultancy, ticket reservation and reservation 
services provided by a travel agency, provision of information regarding travel and travel destinations; consulting and 
assistance in all the aforesaid fields, including provision of all the aforesaid services online.

Cl.42;Design and development of software, computer programming; data automation services related to hotels and 
users and content management; design, development and providing of search engines for obtaining data on hotels, 
including on a global computer network; hosting of a website featuring reviews of hotels; electronic storage.

Cl.43;Provision of information regarding hotels; hotel reservation services, reservation services for holiday 
accommodation and reservation services for places of residence; information services related to hotels, holiday 
accommodation and places of residence; providing information relating to hotel rooms; consulting and assistance in all 
the aforesaid fields, including provision of all the aforesaid services online; providing reviews relating to hotels.
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3578964    12/10/2016
[International Registration No. : 1350980]
CONTEC CO., LTD.
9-31, Himesato 3-chome, Nishiyodogawa-ku, Osaka-shi Osaka-fu 555-0025 Japan

Proposed to be Used
IR DIVISION
Cl.9;Temperature gauges; actinometers; illuminometers; flowmeters; program control machines and instruments; 
automatic control machines and instruments; automatic control machines and remote monitoring machines for 
measuring, monitoring and control of air conditioning; automatic control machines and remote monitoring machines for 
automatic control of transportation and production process; measuring or testing machines and instruments; electric 
switches; power controllers; current rectifiers; electric connectors; condensers [capacitors]; switchboards; electric 
voltage transformers; power distribution or control machines and apparatus; rotary converters; phase modifiers; electric 
converters; inverters [electricity]; terminals [electricity]; electrical terminal blocks; electrical terminal blocks for power 
distribution or control; electrical terminal blocks for wiring; electrical power supplies; touchless power supply units; 
photovoltaic apparatus and installations; photovoltaic modules for generating electricity; solar cells; dry cells; electric 
batteries; batteries; lithium batteries; rechargeable batteries; batteries and cells; watt-hour meters; voltmeters; 
wavemeters; ammeters; electricity meters; oscillographs; oscilloscopes; electric or magnetic meters and testers; 
telecommunication cables; connectors for telecommunication cables; cable harnesses; cables for data communication; 
electric wires and cables; remote controllers for telecommunication machines and apparatus; remote control apparatus; 
remote control telemetering machines and instruments; image signal processors for remote monitoring system; 
camcorders for remote monitoring system; telecommunication machines and apparatus for remote monitoring system; 
remote power monitoring equipment; telecommunication machines and apparatus for contactless power supply and 
contactless transmission of detection and control signals; telecommunication machines and apparatus for local area 
network [LAN]; telecommunication machines and apparatus for wireless local area network; data communication 
apparatus and instruments; interfaces for data communication; analog signal processors for telecommunications; digital 
signal processors for telecommunications; adapters for telecommunication machines and apparatus; telecommunication 
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machines and apparatus; computer network adapters; computer network switches; computer network routers; computer 
network hubs; LCD monitors; display screens; electronic notice boards; digital signage; liquid crystal touch panels for 
computers; computer touchscreens; display units for computers; electronic machines, apparatus and their parts for 
wireless local area network; electronic machines, apparatus and their parts for wired local area network; computer 
connected adapters; interfaces for computers; interface cards for computers; interface boards for computers; printed 
circuit boards; printed wiring boards; microcontrollers; microprocessors; microcomputers for industrial purposes; 
microcomputers; computer programs for connecting to remote computers and computer networks; computers for 
remote-monitoring the status of photovoltaic power supplies via communication network; computer programs for remote 
monitoring system; computer programs for remote control system; recording carriers with computer programs for remote 
monitoring system; recording carriers with computer programs for remote control system; computers for remote 
monitoring system; computers for remote control system; computers for product management; computers for 
merchandise management; computers for stock management; computers for management of entering and dispatching 
from warehouse; computers for logistics services; computers for access control; computers for management of medical 
and care supports in medical and care facilities; computer programs for product management; computer programs for 
merchandise management; computer programs for stock management; computer programs for management of entering 
and dispatching from warehouse; computer programs for logistics services; computer programs for access control; 
computer programs for management of medical and care supports in medical and care facilities; CD-ROMs, magnetic 
disks and tapes, and other media recorded with computer programs; computer programs; electronic machines, apparatus 
and their parts.

Cl.42;Design and development of telecommunication equipment for others; design and development of electronic 
machines, apparatus and their parts for others; designing of machines, apparatus, instruments [including their parts] or 
systems composed of such machines, apparatus and instruments; design services; remote-monitoring of computer 
systems; remote-monitoring of computer security systems; remote-monitoring of telecommunication signals; 
programming or maintenance of operating software for access to and use with a cloud computing network; computer 
software design, computer programming, or maintenance of computer software; technological advice relating to 
computers, automobiles and industrial machines; research on building construction or city planning; testing or research 
on prevention of pollution; testing or research on electricity; testing or research on civil engineering; leasing of 
measuring apparatus; rental of computers; providing computer programs on data networks; providing computer 
programs by application service providers; providing temporary use online of non-downloadable operating software for 
access to and use with a cloud computing network; rental of operating software for access to and use with a cloud 
computing network.
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Priority claimed from 03/03/2016; Application No. : m201604360 ;Ukraine 

3578966    25/07/2016
[International Registration No. : 1350762]
Limited Liability Company SMM MACHINE LTD
Kokkinotrimithia, Ilektras 19-102 CY-2660 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.35;Search engine optimization for social web platforms for sales promotion; advertising services, public relations, 
brand creation and management services, publicity, development of loyalty programs, direct marketing, sponsorship 
search, sales promotion, sales promotion for others, marketing and design of advertising materials namely: creation of 
creative ideas for advertising materials (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations), copywriting; production of advertising films by integrated marketing communications to promote 
goods, services, brands and blogs in social networks and the internet.

Cl.41;Arranging of educational courses to promote goods and services in social media.

Cl.42;Software as a service [SaaS]; computer software consultancy and consultancy regarding the development of 
application software for mobile phones; development, maintenance, updating, design, installation, rental of computer 
software and mobile applications; graphic design of advertising materials.
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Priority claimed from 27/09/2016; Application No. : 015875313 ;European Union 

3579008    15/11/2016
[International Registration No. : 1350950]
Test and Verification Solutions Ltd
39 Seymour Avenue, Bishopston Bristol BS7 9HH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and computer software for use in testing and/or verifying circuits, apparatus, devices and 
computer software; computer hardware and computer software for use in testing and/or verifying the design and/or 
implementation of circuits, apparatus, devices and computer software.

Cl.41;Training and education services relating to the testing and/or verification of circuits, apparatus, devices and 
computer software; training and education services relating to the testing and/or verification of the design and/or 
implementation of circuits, apparatus, devices and computer software; training and education services relating to the use 
of computer hardware and computer software tools in connection with the testing and/or verification of circuits, 
apparatus, devices and computer software; training and education services relating to the use of computer hardware and 
computer software tools in connection with the testing and/or verification of the design and/or implementation of circuits, 
apparatus, devices and computer software; organizing and conducting conferences, exhibitions, seminars and 
presentations relating to the testing and/or verification of circuits, apparatus, devices and computer software; organizing 
and conducting conferences, exhibitions, seminars and presentations relating to the testing and/or verification of the 
design and/or implementation of circuits, apparatus, devices and computer software; organizing and conducting 
conferences, exhibitions, seminars and presentations relating to the use of computer hardware and computer software 
tools in connection with the testing and/or verification of circuits, apparatus, devices and computer software; organizing 
and conducting conferences, exhibitions, seminars and presentations relating to the use of computer hardware and 
computer software tools in connection with the testing and/or verification of the design and/or implementation of circuits, 
apparatus, devices and computer software; preparation and provision (dissemination) of educational and training 
information (know-how) and material (technical and commercial papers) relating to the testing and/or verification of 
circuits, apparatus, devices and computer software; preparation and provision (dissemination) of educational and training 
information (know-how) and material (technical and commercial papers) relating to the testing and/or verification of the 
design and/or implementation of circuits, apparatus, devices and computer software.

Cl.42;Testing of circuits, apparatus, devices and computer software; testing and/or verification (quality checking) of the 
design and/or implementation of circuits, apparatus, devices and computer software; consultancy services relating to the 
testing and/or verification (quality checking) of circuits, apparatus, devices and computer software; consultancy services 
relating to the testing and/or verification (quality checking) of the design and/or implementation of circuits, apparatus, 
devices and computer software; analysis services relating to the testing and/or verification of circuits, apparatus, devices 
and computer software; analysis services relating to the testing and/or verification of the design and/or implementation of 
circuits, apparatus, devices and computer software; consultancy services relating to the use of computer hardware and 
computer software tools in connection with the testing and/or verification of circuits, apparatus, devices and computer 
software; consultancy services relating to the use of computer hardware and computer software tools in connection with 
the testing and/or verification of the design and/or implementation of circuits, apparatus, devices and computer software.

7867



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

Priority claimed from 22/02/2016; Application No. : 015140668 ;European Union 

3579334    19/08/2016
[International Registration No. : 1350440]
rommelag - Kunststoff - Maschinen Vertriebsgesellschaft mbH
Mayennerstraße 18-20 71332 Waiblingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Container filling systems (machines); feeding machines for containers; aseptic feeding machines for containers; 
filling machines for containers; aseptic filling machines; moulding and blow moulding machines for producing plastic 
containers from injection-moulded, thermoplastic blanks; machines for producing ampoules, pouches, cans, boxes and 
containers; injection moulding, injection blow moulding, extrusion blow moulding, stretch blow moulding and blow 
moulding machines for producing hollow bodies of plastic, in particular containers; machines for processing 
thermoplastic plastics and for making plastic articles, in particular for producing, filling and closing containers of plastic 
and for producing films of plastic; blow-moulding, filling and sealing machines; machines for preparing plastics and 
machines for processing plastics; container rinsing machines; aligners (machine parts); conveyors (machine parts) for 
container filling systems; positioning machines and orientation machines for containers; locking machines and sealing 
machines for containers; automatic accumulation tables (parts of machines) for containers, and other buffering devices 
(parts of machines); packaging machines and wrapping machines; erectors (machine parts) for plastic bottles and plastic 
containers; pallet unloaders (conveyor machines); palletisers and depalletisers (conveying machines); industrial robots; 
labellers (machines); installations (machines) for treating fluids; mixing machines; homogenising machines; agitators; 
stirring machines for liquids and gases, in particular saturators.

Cl.20;Packaging containers and packaging of plastic; container closures (not of metal); valves or sliding valves (not of 
metal), other than parts of machines; closures, not of metal, for connecting, in particular docking of bags, flexible tubes 
and other at least partially flexible containers, included in this class; containers in form of bags and pouches, not of 
metal, for transport purposes, including the aforesaid with connections and couplings for connecting and joining to filling 
or emptying devices, in particular for use in the chemical, pharmaceutical or food industry; closures of all types, of plastic 
materials or mainly containing plastic, applicable for the aforesaid goods.

Cl.21;Plastic ampoules, plastic containers and band-like products consisting of the aforesaid ampoules and containers, 
in particular all of the aforesaid goods being produced using a blow moulding, filling and sealing process.

Cl.22;Bags and pouches for transport and transport purposes, including the aforesaid with connections and couplings 
for connecting and joining to filling or emptying devices, in particular for use in the chemical, pharmaceutical or food 
industry; bindings, not of metal, for connecting, in particular docking of bags, flexible tubes and other at least partially 
flexible containers.

Cl.35;Retailing and wholesaling in relation to container filling installations, including blow moulding, filling and sealing 
machines, charging machines for containers, aseptic charging machines for containers, filling machines for containers, 
aseptic filling machines, moulding and blow moulding machines for producing plastic containers made of injection-
moulded thermoplastic blanks, machines for producing ampoules, bags, cases, boxes and containers, injection moulding,
injection blow moulding, extrusion blow moulding, stretch blow moulding and blow moulding machines for producing 
hollow bodies of plastic, in particular containers, machines for processing thermoplastics and for producing plastic 
products, in particular for producing plastic films and for producing, filling and sealing plastic containers, blow moulding, 
filling and sealing machines, cooling devices and devices for controlled heat dissipation of extruded and filled container 
products for the purposes of protecting heat-sensitive fillings, sterilising installations and machines, and the aforesaid 
devices and parts therefor, machines for preparing and processing plastics, container rinsing machines, aligners, 
conveying devices for container filling systems, machines for positioning and orienting containers, machines for locking 
and sealing containers, automatic accumulation tables for containers, and other buffering devices, packaging and 
wrapping machines, erectors for plastic bottles and plastic containers, pallet unloaders, palletisers and depalletisers, 
industrial robots, labellers, installations for treating fluids, mixers, homogenising machines, agitators, stirring machines 
for liquids and gas, in particular saturators.

Cl.37;Installation, maintenance and repair of container filling systems, including blow moulding, filling and sealing 
machines, machines for processing thermoplastics and for producing plastic products, in particular for producing plastic 
films and for producing, filling and sealing plastic containers; installation, maintenance and repair of blow moulding, 
filling and sealing machines; installation, maintenance and repair of cooling devices and devices for controlled heat 
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dissipation of extruded and filled container products for the purposes of protecting heat-sensitive charges; installation, 
maintenance and repair, and leasing and rental of sterilising systems and machines, and devices and parts therefor; 
installation, maintenance and repair of machines for preparing and processing plastics, palletising machines, 
depalletising machines, packaging machines, unpacking machines, sorting machines, cleaning machines, inspection 
machines, filling machines, sealing machines, labellers and packing machines; leasing and rental of machines for filling 
and sealing container rinsing machines; leasing and rental of aligners and conveying devices for container filling 
installations.

Cl.42;Technical consultancy and development, engineering, and research in the fields of container filling installations, 
including blow moulding, filling and sealing machines, charging machines for containers, aseptic charging machines for 
containers, filling machines for containers, aseptic filling machines, moulding and blow moulding machines for producing 
plastic containers from injection-moulded, thermoplastic blanks, machines for producing ampoules, pouches, cases, 
boxes and containers, injection moulding, injection blow moulding, extrusion blow moulding, stretch blow moulding and 
blow moulding machines for producing hollow bodies of plastic, in particular containers, machines for processing 
thermoplastics and for producing plastic products, in particular for producing plastic films and for producing, filling and 
sealing plastic containers, blow moulding, filling and sealing machines, cooling devices and devices for controlled heat 
dissipation of extruded and filled container products for the purposes of protecting heat-sensitive fillings, sterilising 
systems and machines, and devices and parts therefor, machines for preparing and processing plastics, container rinsing 
machines, aligners, conveying devices for container filling systems, machines for positioning and aligning containers, 
machines for locking and sealing containers, automatic accumulation tables for containers, and other buffering devices, 
packaging and wrapping machines, erectors for plastic bottles and plastic containers, pallet unloaders, palletisers and 
depalletisers, industrial robots, labellers, systems for handling liquids, mixers, homogenising machines, agitators, 
agitators for liquids and gas, in particular saturators.
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3580502    18/11/2016
[International Registration No. : 1351573]
Joint Stock Company «Russian Helicopters»
ul. Vereyskaya, 29, bldg. 141 RU-121357 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Simulators for the steering and control of vehicles; interfaces for computers; computer software, recorded; 
teaching apparatus; computer programmes [programs], recorded; audiovisual teaching apparatus; steering apparatus, 
automatic, for vehicles; computer software applications, downloadable.

Cl.12;Aircraft; aeronautical apparatus, machines and appliances; doors for vehicles; hoods for vehicle engines; ejector 
seats for aircraft; caps for vehicle petrol [gas] tanks; bodies for vehicles; propulsion mechanisms for land vehicles; air 
pumps [vehicle accessories]; upholstery for vehicles; windows for vehicles; parachutes; head-rests for vehicle seats; 
vehicle running boards; chairlifts; reduction gears for land vehicles; safety belts for vehicle seats; rudders; vehicle seats; 
hydraulic circuits for vehicles; air vehicles; vehicles for locomotion by land, air, water or rail; ambulances; electric 
vehicles; remote control vehicles, other than toys; windscreens; windshield wipers; hubs for vehicle wheels; brakes for 
vehicles; torsion bars for vehicles; military vehicles for transport; aerial conveyors; seat covers for vehicles; vehicle 
covers [shaped]; vehicle chassis; vehicle wheel tires [tyres]; timbers [frames] for ships.

Cl.35;Import-export agencies; cost price analysis; business auditing; computerized file management; business 
efficiency expert services; demonstration of goods; marketing studies; business information; compilation of statistics; 
business investigations; business management and organization consultancy; professional business consultancy; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; business appraisals; business management assistance; commercial or industrial management 
assistance; economic forecasting; auctioneering; sales promotion for others; publicity material rental; publication of 
publicity texts; distribution of samples; dissemination of advertising matter; advertising; compilation of information into 
computer databases; business inquiries; systemization of information into computer databases; psychological testing for 
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the selection of personnel; business management of hotels; relocation services for businesses.

Cl.37;Repair information; vehicle maintenance; painting or repair of signs; vehicle breakdown assistance [repair]; 
vehicle service stations [refuelling and maintenance].

Cl.42;Computer system analysis; technical project studies; engineering; mechanical research; research and 
development of new products for others; scientific research; technical research; material testing; quality control; 
computer software design; surveying; styling [industrial design].
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Priority claimed from 13/06/2016; Application No. : 015539034 ;European Union 

3580536    13/12/2016
[International Registration No. : 1350996]
Lotties GmbH & Co. KG
Ortsstraße 50 93354 Biburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Body care products, in particular for babies or toddlers.

Cl.5;Diapers; nappy liners; breast-nursing pads; nappies for incontinence; incontinence pads; all the aforesaid goods 
produced from natural goods or natural fibres; napkin pants (clothing).

Cl.11;Heated pads, in particular cherry stone or heated spelt cushions, not for medical purposes.

Cl.18;Slings for carrying infants produced from natural goods or natural fibres.

Cl.20;Changing mats; mattresses; nursing pillows; nesting pillows; neck pillows; all the aforesaid goods produced 
from natural goods or natural fibres; bed casters.

Cl.24;Sleeping bags for babies and small children; receiving blankets; wrapping blankets; crawling blankets; bed linen; 
fitted bed sheets; mattress protectors; bed and edge protectors with fastening bands for cots; towels of textile; swaddles; 
sleeping bags for babies; sleeping bags for infants; washing bags for diapers; diaper sacks; all the aforesaid goods 
produced from textiles, natural goods or natural fibres; training diaper pants made from natural materials (clothing).

Cl.25;Clothing, apparel; headgear; overpants; leotards; underwear; sleepsuits; trousers; tee-shirts; rompers; 
sleepsuits; turtle neck shirts; hooded jackets; mock turtle necks; waistcoats; long-sleeved vests; combinations [clothing];
bathrobes; bath ponchos; leggings being undergarments; jackets [clothing]; gowns; leggings; shirts; skirts; socks; 
tights; bonnets; neckerchiefs, in particular scarves (clothing); caps [headwear]; bibs; mittens; gloves [clothing]; all the 
aforesaid goods produced from textiles, natural goods or natural fibres; hand warmers.

Cl.35;Wholesaling, retailing, mail order trading and online or catalogue mail order trading, including via the internet, in 
the fields of washing preparations, descalers, body care products, care products, goods produced from natural goods or 
natural fibres, namely diapers, diaper inserts, breast-nursing pads, incontinence diapers, incontinence inserts, diaper 
pants, training diaper pants, heating cushions, in particular cherry stone or heated spelt cushions, not for medical 
purposes, hand warmers, goods produced from natural goods or natural fibres, namely slings for carrying infants, 
changing mats, mattresses, nursing pillows, nesting pillows, neck pillows, diapers, diaper inserts, breast-nursing pads, 
incontinence diapers, incontinence inserts, sleeping bags for babies and toddlers, paper fleece for diapers, baby 
blankets, wrapping blankets, play mats, bed linen, fitted bed sheets, mattress protectors, bed casters, bed and edge 
protectors with fastening bands for cots, towels, wraparound blankets, sleeping bags for babies, sleeping bags for 
infants, washing bags for diapers, slings for carrying infants, diaper sacks, clothing, headgear, diaper pants (clothing), 
training diaper pants (clothing), diaper covers, undergarments, underwear, sleepsuits, trousers, t-shirts, romper suits, 
sleepsuits, roll-neck shirts, hooded jackets, roll-neck jumpers, vests, long-sleeved shirts, combinations (clothing), bath 
robes, bath ponchos, leggings being undergarments, jackets, dresses, leggings, shirts, skirts, socks, tights, bonnets, 
neckerchiefs, in particular scarves, caps, bibs, mittens, gloves.
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3580542    11/05/2016
[International Registration No. : 1351237]
Sunmoonstars Film Studio, LLC
16515 Hedgecroft Drive, Suite 316 Houston TX 77060 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio books in the nature of novels; audio books in the nature of historiographic metafiction; computer screen 
saver software; decorative magnets; downloadable motion pictures and television shows about historiographic 
metafiction; downloadable ring tones, graphics and music via a global computer network and wireless devices (terms too 
vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); motion picture films about 
historiographic metafiction; mousepads; pre-recorded DVDs featuring historiographic metafiction; digital media, namely, 
pre-recorded DVDs, downloadable audio and video recordings, and CDs featuring and promoting historiographic 
metafiction and motion picture film soundtracks.

Cl.16;Graphic novels; manuscript books; paintings; paintings and calligraphic works; paintings and their 
reproductions; paintings in mixed media; picture books; printed materials, namely, journals featuring historiographic 
metafiction; romance novels; a series of fiction works, namely, novels and books featuring historiographic metafiction; a 
series of fiction works, namely, novels and books featuring historiographic metafiction; watercolours.
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Priority claimed from 30/01/2017; Application No. : 87317325 ;United States of America 

3580583    01/02/2017
[International Registration No. : 1350617]
Cambria Company LLC
805 Enterprise Drive East, Suite H Belle Plaine MN 56011 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Sinks; surrounds for bathroom and vanity units.

Cl.19;Non-metal building materials, namely, tiles, flooring, fireplace surrounds and slabs made primarily of quartz, 
rocks and stones.

Cl.20;Work surfaces made primarily of composite stone.
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Priority claimed from 27/09/2016; Application No. : VA 2016 02339 ;Denmark 

3580591    27/10/2016
[International Registration No. : 1350990]
NNE Pharmaplan A/S
Nybrovej 80 DK-2820 Gentofte Denmark

Proposed to be Used
IR DIVISION
Cl.35;Implementation of efficiency initiatives within management administration and related consultancy services for 
others.

Cl.36;Financial consultancy for planning and producing constructions; financial consultancy in relation to construction 
of medical and biotechnical installations, risk evaluations.

Cl.37;Construction activities, installation of ventilations and consultancy in construction in the pharmaceutical and 
biotechnical field, related to healthcare enterprises and hospitals.

Cl.41;Providing education and courses customized within GMP "general manufacturing process" in relation to services 
and guidance in production of pharmaceutical and biotechnical products.

Cl.42;Engineering consultancy; consultancy in architecture and environmental planning; providing quality assurance 
services in the construction industry, including definition of concepts and strategies; heating and electricity engineering 
all in the pharmaceutical and biotechnological field, related industries and hospitals.
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Priority claimed from 18/11/2016; Application No. : 87241239 ;United States of America 

3580899    22/11/2016
[International Registration No. : 1350520]
Jacobs Vehicle Systems, Inc.
22 E DUDLEY TOWN RD BLOOMFIELD CT 06002 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Engine parts in the nature of engine retarders and parts thereof, namely, housing assemblies, cover spacers, 
control valves, spool valves, solenoid valves, master pistons, slave pistons, automatic clearance adjusters, resets, clip 
valves, anti-rotation pins, control modules, relays, clutch switches, pump switches sold as a unit, hydraulic tappets, 
rocker arms, push tubes, springs, hydraulic fluid accumulators, valve bridges, and poppet valve actuators; engine parts in
the nature of engine retarders for land vehicles and parts thereof, namely, housing assemblies, cover spacers, control 
valves, spool valves, solenoid valves, master pistons, slave pistons, automatic clearance adjusters, resets, clip valves, 
anti-rotation pins, control modules, relays, clutch switches, pump switches sold as a unit, hydraulic tappets, rocker arms, 
push tubes, springs, hydraulic fluid accumulators, valve bridges, and poppet valve actuators.

Cl.12;Engine retarders for land vehicles and parts thereof, namely, housing assemblies, cover spacers, spool valves, 
automatic clearance adjusters, resets, clip valves, anti-rotation pins, relays, clutch switches and pump switches all sold 
as a unit, hydraulic tappets, rocker arms, push tubes, springs, hydraulic fluid accumulators, valve bridges and automatic 
clearance adjusters.
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Priority claimed from 29/08/2016; Application No. : 015776545 ;European Union 

3580929    01/02/2017
[International Registration No. : 1351360]
Tricentis GmbH
Leonard-Bernstein-Straße 10 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software packages; downloadable software; testware for software testing; recorded computer 
software; business technology software.

Cl.42;Computer software design; software creation; software engineering; software development; installation of 
software; software engineering services for data processing programs; computer programming and software design; 
updating of computer software; computer software technical support services; computer aided testing services.
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3581317    15/02/2016
[International Registration No. : 1352717]
Bitmain Technologies Inc.
Floor 2, Building 6, Aobei Cultural and Creative Garden, Baosheng South Road, Haidian District 100192 Beijing China

Proposed to be Used
IR DIVISION
Cl.36;Credit bureau; capital investment; financing services; financial management; financial analysis, financial 
consultancy; electronic funds transfer; issuance of tokens of value; investment of funds; online banking.

Cl.42;Computer programming; computer software design; creating and maintaining web sites for others; rental of 
computer software; recovery of computer data; maintenance of computer software; computer system analysis; computer 
system design; duplication of computer programs; conversion of data or documents from physical lo electronic media.
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Priority claimed from 27/07/2016; Application No. : 2016-80409 ;Japan 

3581356    14/12/2016
[International Registration No. : 1353014]
SHINDENGEN ELECTRIC MANUFACTURING CO., LTD.
2-1, Ohtemachi 2-chome, Chiyoda-ku Tokyo 100-0004 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; chemical processing machines and apparatus; 
textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or 
veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working machines and 
apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural machines, agricultural 
implements other than hand-operated; shoe making machines; leather tanning machines; tobacco processing machines; 
glassware manufacturing machines and apparatus; painting machines and apparatus; packaging or wrapping machines 
and apparatus; power-operated potters' wheels; plastic processing machines and apparatus; semiconductor 
manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone working 
machines and apparatus; non-electric prime movers [not for land vehicles]; pneumatic or hydraulic machines and 
instruments; adhesive tape dispensing machines; automatic stamping machines; dishwashers; electric wax-polishing 
machines; washing machines [laundry]; vacuum cleaners; electric food blenders [for household purposes]; repairing or 
fixing machines and apparatus; mechanical parking systems; vehicle washing installations; power sprayers for 
disinfecting, insecticides and deodorants [not for agricultural purposes]; machine elements [not for land vehicles]; 
lawnmowers; curtain drawing devices, electrically operated; waste compacting machines and apparatus; waste crushing 
machines; starters for motors and engines; ac motors and dc motors [not including those for land vehicles but including 
"parts" for any ac motors and dc motors]; AC generators [alternators]; DC generators; dynamo brushes; electric arc 
welding machines; electric metal cutting machines (by arc, gas or plasma); vending machines; fuel dispensing machines 
for service stations; electric welding apparatus; electric door openers.

Cl.9;Diodes; light-emitting diodes; integrated circuit modules; memory expansion modules; transistors; thyristors; 
semiconductors; semi-conductor chips; semi-conductor memory devices; photovoltaic apparatus for converting solar 
radiation to electrical energy; battery chargers for electric cars; DC/DC converters; video surveillance systems; electrical 
power supplies; solenoid valves; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; 
cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs or 
the like; photo-copying machines; manually-operated calculators; mathematical instruments; time and date stamping 
machines; time clocks [time recording devices]; punched card office machines; voting machines; billing machine; 
postage stamp checking apparatus; mechanisms for coin-operated car parking gates; life saving apparatus and 
equipment; fire extinguishers; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; batteries and 
cells; electric or magnetic meters and testers; electric wires and cables; electric buzzers; telecommunication machines 
and apparatus; electronic machines, apparatus and their parts; magnetic cores; resistance wires; electrodes for 
laboratory research; fire boats; fire engines; gloves for protection against accidents; dust masks; gas masks; welding 
masks; fireproof garments; spectacles [eyeglasses and goggles]; weight belts [for scuba diving]; wet suits for scuba 
diving; air tanks [for scuba diving]; regulators [for scuba diving]; phonograph records; metronomes; slide-rules; exposed 
cinematographic films; exposed slide films; slide film mounts; recorded video discs and video tapes.

Cl.11;Electric lamps and other lighting apparatus; household electrothermic appliances.

Cl.12;Torque converters for automobiles; ropeways for cargo or freight handling; tipping apparatus, parts of railway 
freight cars; mine-car pushers; mine-car pullers; traction engines; non-electric prime movers for land vehicles [not 
including "their parts"]; mechanical elements for land vehicles; parachutes; anti-theft alarms for vehicles; wheelchairs; ac 
motors or dc motors for land vehicles [not including "their parts"]; vessels and their parts and fittings; aircraft and their 
parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled 
motor vehicles, bicycles and their parts and fittings; baby carriages [prams]; rickshaws; sleighs and sleds [vehicles]; 
trolleys; carts; horse drawn carriages; bicycle trailers [riyakah]; adhesive rubber patches for repairing tubes or tires; cigar 
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lighters for automobiles.

Cl.26;Electric hair curlers.

Cl.28;Home video game machines; slot machines [amusement machines]; arcade video game machines; inflatable 
swimming floats; swimming flutter boards.
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Priority claimed from 24/08/2016; Application No. : 30 2016 024 254 ;Germany 

3581406    23/02/2017
[International Registration No. : 1350561]
FEMO Healthcare & Supply Germany UG (haftungsbeschränkt) & Co. KG
Garnstraße 3 14482 Potsdam Germany

Proposed to be Used
IR DIVISION
Cl.9;Oxygen masks, filters for oxygen masks.

Cl.35;Online-retail services related to oxygen masks and filters for oxygen masks.

Cl.38;Access supply to content, websites and internet portals, particularly in the field of design of oxygen masks.
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Priority claimed from 27/01/2016; Application No. : UK00003146628 ;United Kingdom 

3581448    28/01/2016
[International Registration No. : 1350689]
CPA Global Limited
Liberation House, Castle Street, St Helier, Jersey JE1 1BL Channel Islands United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including computer server software; computer network management software; computer utility 
programs; computer software development programs; computer security and authentication software for controlling 
access to and communications with computers; parts and fittings for all the aforesaid; all relating to intellectual property 
and the management and maintenance thereof.

Cl.16;Publications, namely, books, newsletters, magazines and user manuals in the fields of computers, computer 
networks, computer software, business management and financial applications, and the development of computer 
systems, networks and software; all relating to intellectual property and the management and maintenance thereof.

Cl.35;Business management assistance; business research; provision of business information; business information 
management services; data processing services; all relating to intellectual property and the management and 
maintenance thereof.

Cl.41;Education and training services, relating to business management, computers and computer programs; arranging
and conducting conferences, exhibitions and seminars, relating to business management, computers and computer 
programs; publishing services; all relating to intellectual property and the management and maintenance thereof.

Cl.42;Computer services; computer programming; rental of computers; computer services for searching of data; 
intellectual property rights maintenance services, including but not limited to, arranging for appropriate supporting 
documentation and payment of fees; all the above services relating to intellectual property and the management and 
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maintenance thereof.

Cl.45;Legal support services; intellectual property watching services; legal research; licensing of computer software 
[legal support services]; registration of domain names [legal support services]; intellectual property consultancy 
services; searching investigation, enquiries and advice, all relating to intellectual property, trade names, business names, 
company names, businesses and to companies.

7883



Trade Marks Journal No: 1806 ,   17/07/2017           Class 99 
 

Priority claimed from 20/06/2016; Application No. : 30 2016 105 642 ;Germany 

3581463    29/11/2016
[International Registration No. : 1351553]
Big Dutchman AG
Auf der Lage 2 49377 Vechta Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal, in particular breeding, 
feeding and laying batteries for agricultural purposes; feed silos and cattle stalls of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; pipes and tubes 
of metal; goods of common metal, not included in other classes.

Cl.7;Machines for agriculture and machine tools; mechanically driven apparatus for collecting, sorting and transporting 
eggs; mechanical feeding systems for animals, in particular feeding machines; mills (machines) for animal feed; mixing 
machines for animal feed; feed conveyor belts; mechanically driven conveyors for dung and liquid manure, in particular 
screw conveyors, conveyor belts, feeders, spreaders; mechanically driven apparatus for processing dung and liquid 
manure, in particular mincers and prefabricated wind tunnels of metal or plastic for drying dung; motors and engines 
(except for land vehicles); machine coupling and transmission components (except for land vehicles); agricultural 
implements (not hand operated); incubators for eggs; elevators, trough chain conveyors, round bottom conveyors, round 
bottom segment conveyors, pipe screw conveyors, trough screw conveyors, pneumatic feeders, plug conveyor systems; 
hammer mills; pellet presses; greasing machines; filters for machines, packaging machines; vacuum cleaning 
installations; biomass gas production apparatus.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking, life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and reproduction of sound and 
images; magnetic data carriers; calculating machines, data processing equipment and computers, in particular computers
for controlling of feeding systems; computer software; electronic weighing machines for animal feed and animals; fire-
extinguishing apparatus; weighing machines for hopper, dosing scales.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water supply and 
sanitary purposes; air-conditioning apparatus for animal stalls.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; transportable 
buildings (not of metal), in particular of plastic in the form of breeding, feeding and laying batteries for agriculture; feeding
silos made of plastic; cattle stalls made of wood or plastic.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory and substitutes for all these materials, or of plastics; feed storage containers and mixing hoppers, not made 
of metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); articles for 
cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware (not included in other classes); feeding troughs, feeding bowls and drinking troughs.

Cl.37;Construction, in particular the construction of animal stalls; installation, repair and maintenance of silo systems, 
fish breeding tanks, bioreactors, fish feeding systems, biogas systems, biomass gas generation systems; demolition of 
buildings; building sealing; asphalting; information on construction matters; building construction supervision; rental of 
construction machines; installation and repair of irrigation systems; maintenance and repair of burners; roofing services; 
building insulating; electric appliance installation and repair, interference suppression in electrical apparatus; installation 
of doors and windows; fire alarm installation and repair; heating equipment installation and repair; servicing of tanks for 
breeding fish; air- conditioning apparatus installation and repair; plumbing; freezing equipment installation and repair; 
warehouse construction and repair; painting; machinery installation, maintenance and repair, masonry; furnace 
installation and repair; pump repair; rust protection services; drilling of hoppers and wells; bricklaying; underwater 
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construction; underwater repair; rental of excavators, construction equipment bulldozers, cranes [construction 
equipment] and cleaning machines.

Cl.41;Education; providing of training.

Cl.42;Technological services; industrial analysis and research services; design and development of computer 
hardware and software; construction drafting; material testing; technical project studies; quality control; surveying.
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Priority claimed from 09/02/2017; Application No. : 698855 ;Switzerland 

3581583    17/02/2017
[International Registration No. : 1352985]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foodstuffs, beverages and substances for medical and clinical use; food and food substances for babies; 
food for babies; food preparations for infants; lacteal flour for babies; powdered milk for babies; foodstuffs and food 
substances for medical use for children and patients; foodstuffs and food substances for medical use for nursing 
mothers; nutritional supplements for medical use for pregnant women and breastfeeding mothers; nutritional 
supplements; dietetic supplements for medical use; nutritional and dietetic supplements for medical use; vitamin 
preparations, mineral-based preparations; dietary fibers; vitamins; vitamin preparations and substances; nutritional and 
food supplements.

Cl.29;Cooked dishes based on vegetables, potatoes, fruits, meat, poultry, fish and seafood products; preserved, frozen, 
dried and cooked fruits and vegetables; milk and dairy products; powdered milk; milk-based beverages and preparations; 
milk substitutes; milk beverages, milk predominating; milk-based beverages containing cereals and/or chocolate; 
yogurts; soy milk.

Cl.30;Malt-based preparations for human consumption; cocoa and cocoa-based beverages and preparations; 
chocolate, chocolate products, chocolate-based beverages and preparations; cereal-based beverages and preparations 
included in this class; cereals, breakfast cereals; cereal bars; ready-to-eat cereals; cereal preparations; cereal-based 
snacks; food products based on rice, flour, oat meal or cereals, also in the form of cooked dishes.
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Priority claimed from 28/07/2016; Application No. : 15703242 ;European Union 

3581592    27/01/2017
[International Registration No. : 1351891]
MAPAL Fabrik für Präzisionswerkzeuge Dr. Kress KG
Obere Bahnstrasse 13 73431 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.35;Computerised file management; computerised data processing; data management services; electronic data 
processing; data processing; provision of an on-line marketplace for buyers and sellers of goods and services; records 
management services, namely, document indexing for others; digital asset management; enterprise content management; 
media asset management.

Cl.38;Telecommunication services provided via Internet platforms and portals; providing access to platforms and 
portals on the Internet; provision of access to an electronic marketplace [portal] on computer networks; 
telecommunication services provided via platforms and portals on the Internet and other media; services of an internet 
service provider; Internet service provider services; telecommunications access services; providing access to databases; 
providing access to databases in computer networks.

Cl.42;Design and development of software for importing and managing data; design and development of computer 
software for supply chain management; design services for data processing systems; design and development of 
computer software for logistics, supply chain management and e-business portals; development of software solutions for 
Internet providers and Internet users; development of computer software for logistics, supply chain management and e-
business portals; software engineering; computer programming for data processing; design services for data processing 
systems; software engineering services for data processing programs; programming of data processing programs; 
programming of software for e-commerce platforms; engineering services relating to data processing; engineering 
services relating to computers; engineering services relating to machine tool design; installation and maintenance of 
computer programs; hosting platforms on the Internet; hosting of e-commerce platforms on the Internet; cross-platform 
conversion of digital content into other forms of digital content; cloud computing; providing temporary use of non-
downloadable computer software for shipment processing over computer networks, intranets and the internet; providing 
virtual computer environments through cloud computing.
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3582280    08/04/2016
[International Registration No. : 1351654]
Yunitsky Anatoli
ul. Sovetskaya, d. 103, kv. 23 246007 Gomel Belarus

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; anchors, anchor plates 
of metal; buildings of metal, including elevated structures, pile trestles and stilted roads; badges of metal for vehicles; 
crash barriers of metal for roads; bins, boxes of metal; paving blocks of metal; braces of metal for handling loads; non-
electric cables and wires of common metal; telpher cables; chains of metal; clips of metal for cables and pipes; closures 
of metal for containers, non electric; door closers and openers, non-electric; packaging containers of metal; fittings of 
metal for buildings; frames, framework of metal for building; ironmongery, small items of metal hardware; cable joints of 
metal, non-electric; junctions of metal for pipes; locks of metal for vehicles, other than electric; tension links; reinforcing 
materials of metal for building; cable-railway material of metal; materials of metal for railway tracks; ores; handling pallets 
of metal; loading pallets of metal; transport pallets of metal; sheet piles of metal; pillars of metal for buildings; pipes and 
tubes of metal; pipework of metal; identity plates of metal; registration plates, of metal; platforms, prefabricated, of metal; 
railway points; posts of metal; props, stops of metal; rails of metal; reservoirs of metal; loading gauge rods, of metal, for 
railway wagons; ropes of metal; safes; signs, non-luminous and non-mechanical, of metal; signs, non-luminous and non-
mechanical, of metal, for roads; silos of metal; slings of metal for handling loads; stops of metal; straps of metal for 
handling loads; rope thimbles of metal; railroad ties of metal; devices of metal, non-electric and non mechanical, for 
regulation of expense of liquids, steam, gas [other than parts of machines]; vats, casks of metal.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; cable transport apparatus and installations; tipping 
apparatus, parts of trucks and waggons; bodies for vehicles; brakes for vehicles; cars for cable transport installations; 
handling carts; tilting-carts; lifting cars; vehicle chassis; aerial conveyors; engines for land vehicles; funiculars; trailer 
hitches for vehicles; locomotives; propulsion mechanisms for funicular railways; propulsion mechanisms for land 
vehicles; brake pads for automobiles; telpher railways [cable cars]; brake shoes for vehicles; rolling stock for vehicles; 
transmissions, for land vehicles; vans [vehicles]; vehicles with electric motors; vehicles for locomotion by land, air, water 
or rail; wagons, tilt trucks, carriages [railways]; vehicle wheels.

Cl.39;Arranging of travel tours; freight forwarding; stevedoring; storage of goods; transport; freight transport; 
passenger transport; transport brokerage; transport by pipeline; wrapping of goods.
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3582288    22/12/2016
[International Registration No. : 1351709]
STILNOVO S.R.L.
Via della Siderurgia, 1 VERONA (VR) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; wrought iron decorative artwork. 

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting apparatus and installations; light diffusers; lamps; light bulbs; lanterns for lighting; torches 
for lighting; luminous tubes for lighting; magnesium filaments for lighting; lighting apparatus for vehicles; chandeliers; 
lamp reflectors; lamp glasses; ceiling lights; lamp shades; lamp globes; burners for lamps; luminous house numbers; 
laboratory lamps; lamp chimneys; street lamps; safety lamps; electric lamps; luminaires; lighting installations; light-
emitting diode [LED] luminaires; lighting apparatus for showcases; stage lighting apparatus; lighting apparatus; electric 
luminaires; filters for lighting apparatus; filters for stage lighting; electric lighting fixtures; floodlights; mobile light 
towers; uplights; lighting apparatus incorporating optical fibers; color filters for lighting apparatus; electric night lights; 
light-emitting diode [LED] luminaires; light-emitting diode [LED] lighting installations.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, ivory whalebone or mother-of-pearl; 
shells; meerschaum; yellow amber; furniture; coatstands; benches [furniture]; trolleys [furniture]; index cabinets 
[furniture]; trestles [furniture]; flower-stands [furniture]; school furniture; inflatable furniture; furniture of metal, screens 
[furniture]; doors for furniture; standing desks; furniture shelves; desks; showcases [furniture]; head-rests [furniture]; 
office furniture; screens for fireplaces [furniture]; towel stands [furniture], shelves for file cabinets; washstands 
[furniture]; furniture fittings, not of metal; mobiles [decoration]; edgings of plastic for furniture; wind chimes [decoration]; 
statues of wood, wax, plaster or plastic; ladders of wood or plastics; woven timber blinds [furniture]; works of art of wood,
wax, plaster or plastic; furniture chests; furniture for camping; garden furniture; living room furniture; upholstered 
furniture; mirrors [furniture]; furniture frames; movable office partitions [furniture]; drawers [furniture parts]; fitted 
furniture covers of fabric, rice chests; combination kneeler and seat for gardening; garden furniture of plastic; furniture 
made of wood or wood substitutes, bedroom furniture; computer furniture; furniture for displaying goods; outdoor 
furniture; bathroom furniture; seating furniture; furniture, mirrors, picture frames; furniture moldings; computer 
workstations [furniture]; bumper guards for furniture; paper racks [furniture]; recliners [furniture]; freestanding office 
partitions [furniture]; furniture partitions; point-of-purchase displays [furniture]; ceramic pulls for furniture; furniture 
handles, not of metal; furniture made from steel tubing; screens made of reed or reed substitutes [furniture];bathroom 
vanities [furniture]; tool boxes, not of metal [furniture]; ceramic pulls for cabinets, drawers and furniture; indoor window 
blinds of metal; carpet coasters for protecting furniture legs; wooden beds; knobs of wood; crates of wood; door stops of 
wood; barrels of wood; wood carvings; works of art made of wood; holders of wood for signboards; statues of wood; tubs
of wood; letter boxes of wood; drawer pulls of wood; wall plaques made of plastic or wood; doorknobs of wood; drawer 
pulls of plastics or wood, cork, reed, cane, wicker, horn, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and
substitutes for all these materials; furniture parts; futons [furniture]; arm rests for furniture; entertainment centers 
[furniture]; cast stone household and garden furniture; fitted furniture covers, not of fabric. 
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Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; anti-perspirants and personal 
deodorants; perfumes; cosmetic preparations; body care products; beauty care products; skin care creams, lotions and 
oils; hair care products; hair shampoos, conditioners, sprays and gels; eau de cologne; false nails; make-up; mascara; 
lipstick; lip gloss; lip pencils; lip liner; lip balm; nail care preparations; toiletries; nail varnish; shower/bath gel; bubble 
bath; bath foams, oils and salts; tanning, sun protection and after-sun creams, lotions and oils; make-up remover; 
shaving preparations; room fragrances; cosmetic pens; cosmetic decorative motifs; cosmetics for animals; parts and 
fittings for all the aforesaid goods; bleaching preparations and other substances for laundry use; parts and fittings for all 
the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; bicycle lamps; bicycle lights; bicycle reflectors for attachment to spokes; lamps; lamp shades; lighters
(gas); parts and fittings for all the aforesaid goods.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; imitation jewellery; precious stones; horological and chronometric instruments; clocks and 
watches; key rings [trinkets or fobs]; badges of precious metal; cufflinks; cases and holders for jewellery, cufflinks and 
watches; figurines of precious metal; parts and fittings for all the aforesaid goods; jewellery rolls; key rings.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
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brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; printed publications; 
periodical publications; books, brochures; newspapers; magazines; journals; comics; labels; stickers; decalcomanias; 
posters; ring binders; calendars; address books; diaries; annuals; notebooks; autograph albums; photo albums; cards; 
greeting cards; catalogues; programmes; writing paper; envelopes; pads; notepads; stamps and stamp pads; writing 
implements; letter paper; drawing materials; napkins of paper; rubber erasers; pens; pencils; erasers; rulers; pencil 
sharpeners; staplers; paper hole punches; highlighter pens; felt-tip pens; glue sticks for stationery purposes; mats 
[coasters] of card; tablecloths of paper; wrapping paper; paper napkins; bags of paper or plastic materials; push pins; 
paper articles, cardboard articles and wrapping and packaging materials; paintings; parts and fittings for all the aforesaid 
goods.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery; suitcases; 
rucksacks; bags; leather bags; school bags; back packs; briefcases; attaché cases; portfolio cases; sports bags; 
shoulder bags; satchels; messenger bags; purses; wallets; business card cases and holders; credit card cases and 
holders; key wallets; cosmetic cases; makeup bags; cosmetic bags; bags and cases for cosmetics and toiletries; vanity 
cases; articles of clothing for animals; handbags; clutch bags; school satchels; travel cases and handbags; luggage 
labels and tags; clothing for pets and animals; collars for pets and animals; leashes for pets and animals; blankets for 
pets and animals; riding whips, harnesses for horses, and saddlery; coverings of skins [furs]; leather trimmings for 
furniture; furniture coverings of leather; straps for skates; leather straps; leather thread; valves of leather; leather 
shoulder straps; leather, unworked or semi-worked; imitation of leather; animal skins; moleskin (imitation of leather); fur; 
bands of leather; curried skins; gut for making sausages; parts and fittings for all the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
bedding, except linen; bins of wood or plastic; magazine racks; beds; bunk beds; wardrobes; desks; chests of drawers; 
pillows; sleeping bags; chairs; chest for toys; coat hangers; figurines and statuettes of wood, wax, plaster or plastic; 
nameplates; statues of wood, wax, plaster or plastic; parts and fittings for all the aforesaid goods; leather cushions.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; hair brushes; drinking glasses; mugs; 
drinking cups; brushes; egg cups; food trays; coasters, not of paper and not being table linen; drink coasters [other than 
of paper or table linen]; plastic coasters; dishes; bowls; plates; drinking vessels; lunch boxes; soap dispensers; leather 
coasters; toothbrushes; water bottles; plastic water bottles; tableware; money boxes; insulating flasks; bottle openers; 
horse brushes; paper drinking cups and plates; parts and fittings for all the aforesaid goods; straws for drinking; drinking 
straws.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; bed linen; bedding; woven fabrics;
day throws; pillowcases; table linen; table cloths; table napkins of textile; bath linen; towels; beach towels; face towels; 
tea towels; flannels; face cloths; pillow covers; duvet covers; pillow cases; bed sheets; bed blankets; handkerchiefs; 
curtains; cloth pennants; banners; bunting; flags, not of paper; place mats, not of paper; quilts; parts and fittings for all 
the aforesaid goods; bed sheets of leather; textile coasters.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees; toys; balls for games; balls for play; balloons; dolls; board games; card games; ordinary playing cards; electronic 
games not included in other classes; play figures; action figures; automatic amusement apparatus; automatic gaming 
machines; clothing for toy figures; clothing for dolls; dolls accessories; computer games apparatus; construction games; 
construction toys; costume masks; pet toys; rocking horses; cuddly toys; surfboards; sail boards; skateboards; inline 
skates; parts and fittings for all the aforesaid goods.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice; salt; mustard; fruit sauces; pasta and pasta products; puddings; bakery desserts; cereal preparations; breakfast 
cereals; cereal snacks; spaghetti; canned spaghetti; macaroni; noodles; canned pasta foods; boiled sweets, gum sweets, 
sweets [candy]; chocolate; coffee, tea, cocoa, artificial coffee and beverages based thereon.

Cl.32;Beers; mineral and aerated waters and other non- alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; carbonated drinks; fizzy drinks; soft drinks; fruit squashes.

Cl.33;Alcoholic beverages (except beers); spirits.

Cl.35;Office functions; business management; business administration; commercial management assistance; 
advertising; advertising services provided via the internet; marketing services; accountancy services; business 
appraisals; business consultancy; business management and organisation consultancy; efficiency experts; business 
management consultancy; personnel recruitment; provision of business statistical information; compilation and provision
of business information; conducting of trade fairs; data processing; the bringing together for sale of a variety of goods, 
for the benefit of others, enabling customers conveniently to view and purchase these goods, the goods being cleaning 
preparations, soaps, perfumery, cosmetic preparations, makeup, beauty care products, hair care products, toiletries, 
apparatus for lighting and heating, jewellery and costume jewellery, clocks and watches, glasses, electronic apparatus 
and instruments, mobile phones, computers, software, cases, covers and holders for electronic devices, paper, 
cardboard, printed matter, printed publications, books and notebooks, photographs, stationery and writing instruments, 
artists' materials, paint boxes for children, dinnerware, glass, porcelain or earthenware, figurines, key rings, magnets, 
clothing, footwear and headgear, badges for wear, games and playthings, bags, cases, wallets, furniture, household and 
kitchen utensils, textiles, confectionery, food, drink and alcoholic beverages.

Cl.36;Financial affairs; monetary affairs; real estate affairs; real estate management; arranging letting of real estate; real
estate investment advice; financial services; financial services relating to investment; financial services relating to asset 
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management; financial investment fund services; financial management; raising of finance; project financing; financing of 
property development; property investment; property portfolio management; property management; financing of 
acquisitions; corporate finance services; leasing of property; unit trust management services; management of investment 
funds; fund management; real estate agency services; capital investment; real estate management of commercial 
property, residential accommodation, retail premises and offices; rental of commercial property; rental of residential 
accommodation; rental of retail premises; rental of offices; leasing of commercial property; leasing of residential 
accommodation; leasing of retail premises; leasing of offices; advisory services relating to debt; information, consultancy 
and advisory services relating to the foregoing including such services provided online from a computer database or via 
the internet or extranets.

Cl.37;Property renovation; renovation and maintenance of real estate developments; building and renovation of 
commercial property, residential accommodation, retail premises and offices; building project management; building 
maintenance and cleaning services; advisory and consultancy services relating to all the aforesaid.

Cl.38;Telecommunications services; chat room services; portal services; e-mail services; providing access to online 
databases; telecommunication of information [including web pages], of computer software and any data or images; 
provision of access to an electronic on-line network for information retrieval; telex, telegram, facsimile communication 
services; information and advisory services relating to the aforesaid.

Cl.41;Education; entertainment; cultural activities; providing of training; sporting and cultural activities; arranging and 
conducting of conferences, seminars and workshops; instruction services; publication of books and texts; publication 
services; information and advisory services relating to all the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software; computer consultancy services; electronic data storage; commissioned writing of 
computer programs, software and code for the creation of web pages on the Internet; creating, maintaining and hosting 
the web sites of others; design services; temporary electronic storage of information relating to electronic mail systems.

Cl.43;Café, bar, restaurant and catering services; provision of food and drink; reservation and booking services; 
welcoming and hospitality services, namely providing food and drink; accommodation services; temporary 
accommodation services; provision and rental of temporary accommodation; provision of information relating to the 
availability of temporary accommodation; temporary accommodation booking and allocation services; hotel and motel 
services; hotel and motel reservation services; travel agency services for booking accommodation; information services 
in the field of tourism, namely information concerning the reservation of hotel rooms, accommodation, food and meal; 
provision of information relating to the aforesaid services.

Cl.45;Legal services; security services for the protection of property and individuals; conveyancing services; personal 
and social services rendered by others to meet the needs of individuals; social networking services; management, 
planning, administration, advice, assistance, appraisal, evaluation, information, research and consultancy services 
relating to all the aforesaid services.
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Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; mordants; raw natural 
resins; metals in foil and powder form for use in painting, decorating, printing and art; agglutinants for paints; annatto 
[dyestuff]; alizarine dyes; aluminium paints; aluminium powder for painting; aniline dyes; anti-corrosive bands; anti-
corrosive preparations; anti-fouling paints; anti-rust greases; anti-rust oils; anti-rust preparations; anti-tarnishing 
preparations for metals; asbestos paints; auramine; bactericidal paints; badigeon; binding preparations for paints; 
bitumen varnish; black japan; bronze powder for painting; bronzing lacquers; Canada balsam; caramel [food colorant]; 
carbon black [pigment]; carbonyl [wood preservative]; ceramic paints; coatings [paints]; coatings for roofing felt [paints]; 
coatings for tarred felt [paints]; cobalt oxide [colorant]; cochineal carmine; colophony; colorants for beer; colorants for 
beverages; colorants for butter; colorants for liqueurs; colorants; coloring [colouring] wood; copal; copal varnish; 
creosote for wood preservation; distempers; dyestuffs; dye-wood; dyewood extracts; edible ink cartridges, filled, for 
printers; edible inks; enamels [varnishes]; enamel paints; engraving ink; fireproof paints; fixatives [varnishes]; fixatives 
for watercolors [watercolours]; food colorants; food dyes; gamboge for painting; gold paint; glazes [paints, lacquers]; 
gum resins; gum-lac; indigo [colorant]; ink for leather; ink for skin-dressing; lamp black [pigment]; lime wash; litharge; 
malt caramel [food colorant]; malt colorants; marking ink for animals; mastic [natural resin]; metal foil for use in painting, 
decorating, printing and art; metals in powder form for use in painting, decorating, printing and art; minium; mordants for 
leather; oil paints for use in art; oils for the preservation of wood; orange lead; paper for dyeing Easter eggs; pigments; 
primers; printers' pastes [ink]; printing ink; protective preparations for metals; red lead; repositionable paint patches; 
saffron [colorant]; sandarac; shellac; shoe dyes; siccatives [drying agents] for paints; sienna earth; silver emulsions 
[pigments]; silver paste; silvering powders; soot [colorant]; stains for leather; sumac for varnishes; thickeners for paints; 
thinners for lacquers; thinners for paints; titanium dioxide [pigment]; toner cartridges, filled, for printers and 
photocopiers; toners [ink] for photocopiers; turmeric [colorant]; turpentine [thinner for paints]; undercoating for vehicle 
chassis; undersealing for vehicle chassis; varnishes; watercolor paints for use in art; white lead; whitewash; wood 
coatings [paints]; wood dyestuffs; wood mordants; wood preservatives; wood stains; yellowwood [colorant]; zinc oxide 
[pigment].
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Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasives; abrasive cloth; abrasive 
paper; adhesives for affixing false eyelashes; adhesives for affixing false hair; adhesives for cosmetic purposes; after-
shave lotions; air fragrancing preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera 
preparations for cosmetic purposes; alum stones [astringents]; amber [perfume]; ammonia [volatile alkali] [detergent]; 
antiperspirant soap; antiperspirants [toiletries]; antistatic preparations for household purposes; aromatics [essential 
oils]; astringents for cosmetic purposes; badian essence; balms other than for medical purposes; bases for flower 
perfumes; bath preparations, not for medical purposes; bath salts, not for medical purposes; beard dyes; beauty masks; 
bergamot oil; bleaching preparations [decolorants] for cosmetic purposes; bleaching salts; bleaching soda; breath 
freshening sprays; breath freshening strips; cake flavorings [essential oils]; cakes of toilet soap; canned pressurized air 
for cleaning and dusting purposes; carbides of metal [abrasives]; cleaning chalk; cleaning preparations; cleansing milk 
for toilet purposes; cloths impregnated with a detergent for cleaning; cobblers' wax; collagen preparations for cosmetic 
purposes; colorants for toilet purposes; color-brightening chemicals for household purposes [laundry]; color-removing 
preparations; corundum [abrasive]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic pencils; cosmetic 
preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for skin care; cosmetic preparations 
for slimming purposes; cosmetics; cosmetics for animals; cotton sticks for cosmetic purposes; cotton swabs for 
cosmetic purposes; cotton wool for cosmetic purposes; cream for whitening the skin; creams for leather; decorative 
transfers for cosmetic purposes; degreasers other than for use in manufacturing processes; dental bleaching gels; 
denture polishes; deodorant soap; deodorants for human beings or for animals; deodorants for pets; depilatory 
preparations; depilatory wax; detergents other than for use in manufacturing operations and for medical purposes; 
diamantine [abrasive]; douching preparations for personal sanitary or deodorant purposes [toiletries]; dry shampoos; 
dry-cleaning preparations; drying agents for dishwashing machines; eau de Cologne; emery; emery cloth; emery paper; 
essential oils of cedarwood; essential oils of citron; essential oils of lemon; ethereal essences; extracts of flowers 
[perfumes]; eyebrow cosmetics; eyebrow pencils; fabric softeners for laundry use; false eyelashes; false nails; flavorings 
for beverages [essential oils]; floor wax; floor wax removers [scouring preparations]; food flavorings [essential oils]; 
fumigation preparations [perfumes]; furbishing preparations; gaultheria oil; geraniol; glass cloth; glass paper; greases for 
cosmetic purposes; grinding preparations; hair colorants; hair conditioners; hair spray; hair straightening preparations; 
hair waving preparations; heliotropine; henna [cosmetic dye]; hydrogen peroxide for cosmetic purposes; incense; ionone 
[perfumery]; jasmine oil; Javelle water; jewellers' rouge; joss sticks; lacquer-removing preparations; laundry bleaching 
preparations; laundry blueing; laundry glaze; laundry preparations; laundry starch; laundry wax; lavender oil; lavender 
water; leather bleaching preparations; lip glosses; lipstick cases; lipsticks; lotions for cosmetic purposes; make-up; 
make-up powder; make-up preparations; make-up removing preparations; mascara; massage gels other than for medical; 
mint essence [essential oil]; mint for perfumery; mouthwashes, not for medical purposes; musk [perfumery]; mustache 
wax; nail art stickers; nail care preparations; nail polish; nail varnish; neutralizers for permanent waving; non-slipping 
liquids for floors; non-slipping wax for floors; oil of turpentine for degreasing; oils for cleaning purposes; oils for 
cosmetic purposes; oils for perfumes and scents; oils for toilet purposes; paint stripping preparations; parquet floor wax; 
pastes for razor strops; perfumes; petroleum jelly for cosmetic purposes; polish for furniture and flooring; polishing 
creams; polishing paper; polishing preparations; polishing rouge; polishing stones; polishing wax; pomades for cosmetic 
purposes; potassium hypochloride; potpourris [fragrances]; preparations for cleaning dentures; preparations for soaking 
laundry; preparations for unblocking drain pipes; preparations to make shiny the leaves of plants; preservatives for 
leather [polishes]; pumice stone; quillaia bark for washing; rose oil; rust removing preparations; sachets for perfuming 
linen; safrol; scale removing preparations for household purposes; scented water; scented wood; scouring solutions; 
shampoos; shampoos for pets; sharpening preparations; shaving preparations; shaving soap; shaving stones 
[astringents]; shining preparations [polish]; shoe cream; shoe polish; shoe wax; shoemakers' wax; silicon carbide 
[abrasive]; smoothing preparations [starching]; smoothing stones; soap for brightening textile; soap for foot perspiration; 
soda lye; stain removers; starch glaze for laundry purposes; sunscreen preparations; sun-tanning preparations 
[cosmetics]; tailors' wax; talcum powder, for toilet use; teeth whitening strips; terpenes [essential oils]; tissues 
impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; toilet water; toiletries; 
tripoli stone for polishing; turpentine, for degreasing; varnish-removing preparations; volcanic ash for cleaning; 
wallpaper cleaning preparations; washing soda, for cleaning; waxes for leather; whiting; windscreen cleaning liquids; 
windshield cleaning liquids.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; 3D spectacles; abacuses; accelerometers; accumulators, electric; 
accumulators, electric, for vehicles; accumulator boxes; accumulator jars; acid hydrometers; acidimeters for batteries; 
acoustic [sound] alarms; acoustic conduits; acoustic couplers; actinometers; adding machines; aerials; aerometers; air 
analysis apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; altimeters; ammeters; amplifiers; amplifying 
tubes; amplifying valves; anemometers; animated cartoons; anode batteries; anodes; answering machines; antennas; 
anticathodes; anti-glare glasses; anti-glare visors; anti-dazzle shades; anti-interference devices [electricity]; anti-theft 
warning apparatus; apertometers [optics]; apparatus and installations for the production of X-rays, not for medical 
purposes; apparatus and instruments for astronomy; apparatus and instruments for physics; apparatus for changing 
record player needles; apparatus for editing cinematographic film; apparatus for fermentation [laboratory apparatus]; 
apparatus for measuring the thickness of skins; apparatus for recording distance; apparatus to check franking; apparatus 
to check stamping mail; appliances for measuring the thickness of leather; armatures [electricity]; asbestos clothing for 
protection against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; audio- and video-
receivers; audiovisual teaching apparatus; automated teller machines [ATM]; automatic indicators of low pressure in 
vehicle tires [tyres]; azimuth instruments; baby monitors; bags adapted for laptops; balances [steelyards]; balancing 
apparatus; bar code readers; barometers; batteries for lighting; batteries, electric; batteries, electric, for vehicles; battery 
boxes; battery chargers; battery jars; beacons, luminous; bells [warning devices]; betatrons; binoculars; blinkers 
[signalling lights]; blueprint apparatus; boiler control instruments; branch boxes [electricity]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; bulletproof clothing; bullet-proof waistcoats; 
buzzers; cabinets for loudspeakers; cables, electric; calculating machines; calibrating rings; calipers; calorimeters; 
camcorders; cameras [photography]; capillary tubes; carpenters' rules; carriers for dark plates [photography]; cases 
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especially made for photographic apparatus and instruments; cases for smartphones; cash registers; cassette players; 
cathodes; cathodic anti-corrosion apparatus; cell phone straps; cell switches [electricity]; cellular phones; centering 
apparatus for photographic transparencies; chargers for electric batteries; chargers for electronic cigarettes; chemistry 
apparatus and instruments; chips [integrated circuits]; choking coils [impedance]; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; cinematographic cameras; cinematographic film, exposed; 
circuit breakers; circuit closers; circular slide rules; cleaning apparatus for phonograph records; cleaning apparatus for 
sound recording discs; clinometers; close-up lenses; clothing especially made for laboratories; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; coaxial cables; coils, electric; coin-operated 
mechanisms for television sets; coin-operated musical automata [juke boxes]; collectors, electric; commutators; compact 
disc players; compact discs [audio-video]; compact discs [read-only memory]; comparators; compasses [measuring 
instruments]; computer game software; computer hardware; computer keyboards; computer memory devices; computer 
operating programs, recorded; computer peripheral devices; computer programmes [programs], recorded; computer 
programs [downloadable software]; computer software applications, downloadable; computer software, recorded; 
computers; condensers [capacitors]; conductors, electric; connected bracelets [measuring instruments]; connections, 
electric; connections for electric lines; connectors [electricity]; contact lenses; contacts, electric; containers for contact 
lenses; containers for microscope slides; control panels [electricity]; converters, electric; copper wire, insulated; cordless
telephones; correcting lenses [optics]; cosmographic instruments; counterfeit [false] coin detectors; counters; couplers 
[data processing equipment]; couplings, electric; covers for electric outlets; covers for smartphones; crash test 
dummies; crucibles [laboratory]; cupels [laboratory]; current rectifiers; cyclotrons; darkroom lamps [photography]; 
darkrooms [photography]; data processing apparatus; decompression chambers; decorative magnets; demagnetizing 
apparatus for magnetic tapes; densimeters; densitometers; detectors; diagnostic apparatus, not for medical purposes; 
diaphragms [acoustics]; diaphragms [photography]; diaphragms for scientific apparatus; dictating machines; diffraction 
apparatus [microscopy]; digital photo frames; digital signs; directional compasses; disk drives for computers; disks, 
magnetic; distance measuring apparatus; distillation apparatus for scientific purposes; distribution boards [electricity]; 
distribution boxes [electricity]; distribution consoles [electricity]; divers' masks; diving suits; DNA chips; dog whistles; 
dosage dispensers; dosimeters; downloadable image files; downloadable music files; downloadable ring tones for mobile 
phones; drainers for use in photography; dressmakers' measures; drying apparatus for photographic prints; drying racks 
[photography]; ducts [electricity]; dynamometers; ear plugs for divers; editing appliances for cinematographic films; egg 
timers [sandglasses]; egg-candlers; electric apparatus for commutation; electric apparatus for remote ignition; electric 
discharge tubes, other than for lighting; electric door bells; electric installations for the remote control of industrial 
operations; electric loss indicators; electrical adapters; electricity conduits; electrified fences; electrified rails for 
mounting spot lights; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for 
the remote control of signals; electrolysers; electromagnetic coils; electronic agendas; electronic book readers; 
electronic collars to train animals; electronic notice boards; electronic pens [visual display units]; electronic pocket 
translators; electronic publications, downloadable; electronic tags for goods; encoded identification bracelets, magnetic; 
encoded key cards; encoded magnetic cards; enlarging apparatus [photography]; epidiascopes; ergometers; exposure 
meters [light meters]; eyepieces; facsimile machines; false coin detectors; fibre optic cables; film cutting apparatus; 
films, exposed; filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; fire alarms; 
fire beaters; fire blankets; fire boats; fire engines; fire escapes; fire extinguishers; fire extinguishing apparatus; fire hose; 
fire hose nozzles; fire pumps; flash-bulbs [photography]; flashing lights [luminous signals]; flashlights [photography]; 
floppy disks; flowmeters; fluorescent screens; fog signals, non-explosive; food analysis apparatus; frames for 
photographic transparencies; frequency meters; furnaces for laboratory use; furniture especially made for laboratories; 
fuse wire; fuses; galena crystals [detectors]; galvanic batteries; galvanic cells; galvanometers; garments for protection 
against fire; gas testing instruments; gasoline gauges; gasometers [measuring instruments]; gauges; glazing apparatus 
for photographic prints; Global Positioning System [GPS] apparatus; gloves for divers; gloves for protection against 
accidents; gloves for protection against X-rays for industrial purposes; goggles for sports; gradient indicators; graduated 
glassware; grids for batteries; hands-free kits for telephones; head cleaning tapes [recording]; head guards for sports; 
headphones; heat regulating apparatus; heliographic apparatus; hemline markers; high-frequency apparatus; high 
tension batteries; holders for electric coils; holograms; horns for loudspeakers; hourglasses; hydrometers; hygrometers; 
identification sheaths for electric wires; identification threads for electric wires; identity cards, magnetic; igniting 
apparatus, electric, for igniting at a distance; inclinometers; incubators for bacteria culture; inductors [electricity]; 
instruments containing eyepieces; integrated circuits; intercommunication apparatus; interfaces for computers; inverters 
[electricity]; invoicing machines; ionization apparatus not for the treatment of air or water; jigs [measuring instruments]; 
joysticks for use with computers, other than for video games; juke boxes for computers; junction boxes [electricity]; 
junction sleeves for electric cables; kilometer recorders for vehicles; knee-pads for workers; laboratory centrifuges; 
laboratory trays; lactodensimeters; lactometers; laptop computers; lasers, not for medical purposes; lens hoods; lenses 
for astrophotography; letter scales; levelling instruments; levelling staffs [surveying instruments]; levels [instruments for 
determining the horizontal]; lever scales [steelyards]; life belts; life buoys; life jackets; life nets; life saving apparatus and 
equipment; life-saving capsules for natural disasters; life-saving rafts; light regulators [dimmers], electric; light-emitting 
diodes [LED]; light-emitting electronic pointers; lightning arresters; lighting ballasts; lightning conductors [rods]; limiters 
[electricity]; locks, electric; logs [measuring instruments]; loudspeakers; magic lanterns; magnetic data media; magnetic 
encoders; magnetic tape units for computers; magnetic tapes; magnetic wires; magnets; magnifying glasses [optics]; 
manometers; marine compasses; marine depth finders; marking buoys; marking gauges [joinery]; masts for wireless 
aerials; material testing instruments and machines; materials for electricity mains [wires, cables]; mathematical 
instruments; measures; measuring apparatus; measuring devices, electric; measuring glassware; measuring 
instruments; measuring spoons; mechanical signs; mechanisms for counter-operated apparatus; megaphones; memory 
cards for video game machines; mercury levels; metal detectors for industrial or military purposes; meteorological 
balloons; meteorological instruments; meters; metronomes; micrometer screws for optical instruments; micrometers; 
microphones; microprocessors; microscopes; microtomes; milage recorders for vehicles; mirrors [optics]; mirrors for 
inspecting work; mobile telephones; modems; money counting and sorting machines; monitoring apparatus, electric; 
monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; mouse pads; mouth guards 
for sports; nautical apparatus and instruments; naval signalling apparatus; navigation apparatus for vehicles [on-board 
computers]; navigational instruments; needles for record players; neon signs; nets for protection against accidents; nose 
clips for divers and swimmers; notebook computers; objectives [lenses] [optics]; observation instruments; octants; 
ohmmeters; optical apparatus and instruments; optical character readers; optical condensers; optical data media; optical 
discs; optical fibers [fibres] [light conducting filaments]; optical glass; optical goods; optical lamps; optical lanterns; 
optical lenses; oscillographs; ovens for laboratory use; oxygen transvasing apparatus; ozonisers [ozonators]; parking 
meters; particle accelerators; pedometers; peepholes [magnifying lenses] for doors; periscopes; personal stereos; petri 
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dishes; petrol gauges; photocopiers [photographic, electrostatic, thermic]; photographic racks; phonograph records; 
photometers; phototelegraphy apparatus; photovoltaic cells; pince-nez; pipettes; pitot tubes; plane tables [surveying 
instruments]; planimeters; plates for batteries; plotters; plumb bobs; plumb lines; pocket calculators; polarimeters; 
portable media players; precision balances; precision measuring apparatus; pressure gauges; pressure indicator plugs 
for valves; pressure indicators; pressure measuring apparatus; printed circuit boards; printed circuits; printers for use 
with computers; prisms [optics]; probes for scientific purposes; processors [central processing units]; projection 
apparatus; projection screens; protection devices against X-rays, not for medical purposes; protection devices for 
personal use against accidents; protective films adapted for computer screens; protective helmets; protective helmets for 
sports; protective masks; protective suits for aviators; protractors [measuring instruments]; punched card machines for 
offices; push buttons for bells; pyrometers; quantity indicators; radar apparatus; radio pagers; radiology screens for 
industrial purposes; radiological apparatus for industrial purposes; radios; radiotelegraphy sets; radiotelephony sets; 
railway traffic safety appliances; range finders; readers [data processing equipment]; record players; reducers 
[electricity]; reflecting discs for wear, for the prevention of traffic accidents; reflective safety vests; refractometers; 
refractors; regulating apparatus, electric; relays, electric; remote control apparatus; resistances, electric; respirators for 
filtering air; respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching apparatus]; 
retorts; retorts' stands; revolution counters; rheostats; riding helmets; road signs, luminous or mechanical; rods 
[surveying instruments]; rods for water diviners; rulers [measuring instruments]; rules [measuring instruments]; 
saccharometers; safety nets; safety restraints, other than for vehicle seats and sports equipment; safety tarpaulins; 
salinometers; satellite navigational apparatus; satellites for scientific purposes; scales; scanners [data processing 
equipment]; screens [photography]; screens for photoengraving; screw-tapping gauges; selfie sticks [hand-held 
monopods]; semi-conductors; sextants; sheaths for electric cables; shoes for protection against accidents, irradiation 
and fire; shutter releases [photography]; shutters [photography]; sighting telescopes for firearms; signal bells; signal 
lanterns; signalling buoys; signalling panels, luminous or mechanical; signalling whistles; signals, luminous or 
mechanical; signs, luminous; simulators for the steering and control of vehicles; sirens; sleeves for laptops; slide 
calipers; slide projectors; slide-rules; slides [photography]; slope indicators; smart cards [integrated circuit cards]; 
smartglasses; smartphones; smartwatches; smoke detectors; sockets, plugs and other contacts [electric connections]; 
solar batteries; solar panels for the production of electricity; solderers' helmets; solenoid valves [electromagnetic 
switches]; sonars; sound locating instruments; sound recording apparatus; sound recording carriers; sound recording 
discs; sound recording strips; sound reproduction apparatus; sound transmitting apparatus; sounding apparatus and 
machines; sounding leads; sounding lines; spark-guards; speaking tubes; spectacle cases; spectacle chains; spectacle 
cords; spectacle frames; spectacle lenses; spectacles [optics]; spectrograph apparatus; spectroscopes; speed checking 
apparatus for vehicles; speed indicators; speed measuring apparatus [photography]; speed regulators for record players; 
spherometers; spirit levels; spools [photography]; sprinkler systems for fire protection; stage lighting regulators; stands 
for photographic apparatus; starter cables for motors; steering apparatus, automatic, for vehicles; step-up transformers; 
stereoscopes; stereoscopic apparatus; stills for laboratory experiments; styli for record players; stroboscopes; 
sulfitometers; sunglasses; surveying apparatus and instruments; surveying chains; surveying instruments; surveyors' 
levels; switchboards; switchboxes [electricity]; switches, electric; tablet computers; tachometers; tape recorders; 
taximeters; teaching apparatus; teeth protectors; telegraph wires; telegraphs [apparatus]; telemeters; telephone 
apparatus; telephone receivers; telephone transmitters; telephone wires; teleprinters; teleprompters; telerupters; 
telescopes; telescopic sights for artillery; telescopic sights for firearms; teletypewriters; television apparatus; 
temperature indicator labels, not for medical purposes; temperature indicators; terminals [electricity]; test tubes; testing 
apparatus not for medical purposes; theft prevention installations, electric; theodolites; thermionic tubes; thermionic 
valves; thermometers, not for medical purposes; thermostats; thermostats for vehicles; thread counters; ticket 
dispensers; time clocks [time recording devices]; time recording apparatus; time switches, automatic; tone arms for 
record players; toner cartridges, unfilled, for printers and photocopiers; totalizators; traffic cones; traffic-light apparatus 
[signalling devices]; transformers [electricity]; transistors [electronic]; transmitters [telecommunication]; transmitters of 
electronic signals; transmitting sets [telecommunication]; transparencies [photography]; transparency projection 
apparatus; transponders; triodes; tripods for cameras; urinometers; USB flash drives; vacuum gauges; vacuum tubes 
[radio]; variometers; vehicle breakdown warning triangles; vehicle radios; verniers; video baby monitors; video cassettes; 
video game cartridges; video recorders; video screens; video telephones; videotapes; viewfinders, photographic; 
viscosimeters; voltage regulators for vehicles; voltage surge protectors; voltmeters; voting machines; wafers for 
integrated circuits; waling glasses; walkie-talkies; washing trays [photography]; water level indicators; wavemeters; 
wearable activity trackers; weighbridges; weighing apparatus and instruments; weighing machines; weights; whistle 
alarms; wind socks for indicating wind direction; wire connectors [electricity]; wires, electric; wires of metal alloys [fuse 
wire]; workmen's protective face-shields; wrist rests for use with computers; X-ray apparatus not for medical purposes; X-
ray films, exposed; X-ray photographs, other than for medical purposes; X-ray tubes not for medical purposes.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; agates; 
alarm clocks; alloys of precious metal; amulets [jewellery]; anchors [clock- and watchmaking]; atomic clocks; badges of 
precious metal; barrels [clock- and watchmaking]; beads for making jewellery; boxes of precious metal; bracelets 
[jewellery]; brooches [jewellery]; busts of precious metal; cabochons for making jewellery; chains [jewellery]; charms 
[jewellery]; chronographs [watches]; chronometers; chronometric instruments; chronoscopes; clasps for jewellery; clock 
cases; clock hands; clocks; clocks and watches, electric; clockworks; cloisonné jewellery; coins; control clocks [master 
clocks]; copper tokens; cufflinks; dials [clock- and watchmaking]; diamonds; earrings; figurines [statuettes] of precious 
metal; gold thread [jewellery]; gold, unwrought or beaten; hat ornaments of precious metal; ingots of precious metals; 
iridium; ivory jewellery; jet, unwrought or semi-wrought; jewellery; jewellery boxes; jewellery findings; jewellery of yellow 
amber; jewellery rolls; key chains [trinkets or fobs]; lockets [jewellery]; medals; movements for clocks and watches; 
necklaces [jewellery]; olivine [gems]; ornamental pins; ornaments [jewellery]; ornaments of jet; osmium; palladium; paste 
jewellery; pearls [jewellery]; pearls made of ambroid [pressed amber]; pendulums [clock- and watchmaking]; peridot; pins 
[jewellery]; platinum [metal]; precious metals, unwrought or semi-wrought; precious stones; presentation boxes for 
jewellery; presentation boxes for watches; rhodium; rings [jewellery]; ruthenium; semi-precious stones; shoe ornaments 
of precious metal; silver thread [jewellery]; silver, unwrought or beaten; spinel [precious stones]; split rings of precious 
metal for keys; spun silver [silver wire]; statues of precious metal; stopwatches; straps for wristwatches; sundials; 
threads of precious metal [jewellery]; tie clips; tie pins; trinkets [jewellery]; watch bands; watch cases [parts of watches]; 
watch chains; watch crystals; watch glasses; watch hands; watch springs; watch straps; watches; wire of precious metal 
[jewellery]; works of art of precious metal; wristwatches.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
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walking sticks; whips, harness and saddlery; alpenstocks; attaché cases; backpacks; bags; bags [envelopes, pouches] of 
leather, for packaging; bags for campers; bags for climbers; bags for sports; beach bags; bits for animals [harness]; 
blinders [harness]; blinkers [harness]; boxes of leather or leatherboard; boxes of vulcanised fibre; bridles [harness]; 
bridoons; briefcases; business card cases; butts [parts of hides]; card cases [notecases]; cases of leather or 
leatherboard; casings, of leather, for plate springs; casings, of leather, for springs; cat o' nine tails; cattle skins; chain 
mesh purses; chamois leather, other than for cleaning purposes; chin straps, of leather; clothing for pets; collars for 
animals; covers for animals; covers for horse saddles; credit card cases [wallets]; curried skins; fastenings for saddles; 
frames for umbrellas or parasols; fur; furniture coverings of leather; fur-skins; game bags [hunting accessories]; garment 
bags for travel; girths of leather; goldbeaters' skin; halters; handbag frames; handbags; harness fittings; harness for 
animals; harness straps; harness traces; hat boxes of leather; haversacks; head-stalls; horse blankets; horse collars; 
horseshoes; imitation leather; key cases; kid; knee-pads for horses; leather laces; leather leads; leather leashes; leather 
straps; leather thongs; leather thread; leather trimmings for furniture; leather twist; leather, unworked or semi-worked; 
leatherboard; luggage tags; moleskin [imitation of leather]; mountaineering sticks; music cases; muzzles; net bags for 
shopping; nose bags [feed bags]; pads for horse saddles; parasols; parts of rubber for stirrups; pocket wallets; pouch 
baby carriers; purses; randsels [Japanese school satchels]; reins; riding saddles; rucksacks; saddle trees; saddlecloths 
for horses; saddlery; school bags; school satchels; shopping bags; shoulder belts [straps] of leather; skins of chamois, 
other than for cleaning purposes; sling bags for carrying infants; slings for carrying infants; stirrup leathers; stirrups; 
straps for skates; straps for soldiers' equipment; straps of leather [saddlery]; suitcase handles; suitcases; tool bags, 
empty; traces [harness]; travelling bags; travelling sets [leatherware]; travelling trunks; trunks [luggage]; umbrella 
covers; umbrella handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; 
vanity cases, not fitted; walking cane handles; walking stick handles; walking stick seats; wheeled shopping bags.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, ivory, whalebone or mother-of-pearl; 
shells; meerschaum; yellow amber; air cushions, not for medical purposes; air mattresses, not for medical purposes; air 
pillows, not for medical purposes; ambroid bars; ambroid plates; animal claws; animal hooves; animal horns; armchairs; 
baby changing mats; bakers' bread baskets; bamboo; bamboo curtains; barrel hoops, not of metal; barrels, not of metal; 
bassinettes; baskets, not of metal; bathtub grab bars, not of metal; bead curtains for decoration; bed bases; bed casters, 
not of metal; bed fittings, not of metal; bedding, except linen; beds; beds for household pets; bedsteads of wood; 
beehives; benches [furniture]; binding screws, not of metal, for cables; bins, not of metal; bins of wood or plastic; 
bolsters; bolts, not of metal; book rests [furniture]; bottle caps, not of metal; bottle casings of wood; bottle closures, not 
of metal; bottle racks; boxes of wood or plastic; brush mountings; bungs, not of metal; busts of wood, wax, plaster or 
plastic; cabinet work; carts for computers [furniture]; cases of wood or plastic; cask hoops, not of metal; cask stands, not 
of metal; casks of wood for decanting wine; casks, not of metal; chairs [seats]; chests for toys; chests of drawers; chests, 
not of metal; chopping blocks [tables]; clips, not of metal, for cables and pipes; closures, not of metal, for containers; 
clothes hangers; clothes hooks, not of metal; coat hangers; coathooks, not of metal; coatstands; coffin fittings, not of 
metal; coffins; collars, not of metal, for fastening pipes; comb foundations for beehives; containers, not of metal [storage, 
transport]; containers, not of metal, for liquid fuel; coral; corks; corks for bottles; corozo; costume stands; cots; counters 
[tables]; covers for clothing [wardrobe]; cradles; crates; cupboards; curtain holders, not of textile material; curtain hooks; 
curtain rails; curtain rings; curtain rods; curtain rollers; curtain tie-backs; cushions; deck chairs; decorations of plastic 
for foodstuffs; desks; dinner wagons [furniture]; dispensers for dog waste bags, fixed, not of metal; display boards; 
display stands; divans; dog kennels; dowels, not of metal; door bells, not of metal, non-electric; door bolts, not of metal; 
door fasteners, not of metal; door fittings, not of metal; door handles, not of metal; door knockers, not of metal; door 
stops, not of metal or rubber; doors for furniture; drafting tables; drain traps [valves] of plastic; dressmakers' dummies; 
dressing tables; easy chairs; edgings of plastic for furniture; embroidery frames; fans for personal use, non-electric; 
figurines [statuettes] of wood, wax, plaster or plastic; filing cabinets; fishing baskets; floating containers, not of metal; 
flower-pot pedestals; flower-stands [furniture]; fodder racks; footstools; freestanding partitions [furniture]; funerary urns; 
furniture casters, not of metal; furniture fittings, not of metal; furniture of metal; furniture shelves; garment covers 
[storage]; gun racks; hairdressers' chairs; hampers [baskets]; hand-held mirrors [toilet mirrors]; handling pallets, not of 
metal; hat stands; head-rests [furniture]; high chairs for babies; hinges, not of metal; honeycombs; hooks, not of metal, 
for clothes rails; hospital beds; house numbers, not of metal, non-luminous; hydrostatic [water] beds, not for medical 
purposes; identification bracelets, not of metal; identity plates, not of metal; index cabinets [furniture]; indoor window 
blinds [shades] [furniture]; infant walkers; inflatable furniture; inflatable publicity objects; interior textile window blinds; 
jewellery organizer displays; kennels for household pets; keyboards for hanging keys; knobs, not of metal; ladders of 
wood or plastics; latches, not of metal; lecterns; letter boxes, not of metal or masonry; library shelves; loading gauge 
rods, not of metal, for railway waggons [wagons]; loading pallets, not of metal; lockers; locks, not of metal, for vehicles; 
locks, other than electric, not of metal; magazine racks; mannequins; massage tables; mats for infant playpens; 
mattresses; meat chests, not of metal; medicine cabinets; mirror tiles; mobile boarding stairs, not of metal, for 
passengers; mobiles [decoration]; moldings [mouldings] for picture frames; mooring buoys, not of metal; nameplates, not
of metal; nesting boxes; nesting boxes for household pets; newspaper display stands; numberplates, not of metal; nuts, 
not of metal; office furniture; oyster shells; packaging containers of plastic; paper blinds; partitions of wood for furniture; 
pegs [pins], not of metal; pet cushions; picture frames; picture frame brackets; picture rods [frames]; pillows; placards of 
wood or plastics; plaited straw, except matting; plastic key cards, not encoded and not magnetic; plate racks; playpens 
for babies; plugs, not of metal; plugs [dowels], not of metal; poles, not of metal; pulleys of plastics for blinds; racks 
[furniture]; rattan; reeds [plaiting materials]; reels of wood for yarn, silk, cord; reels, not of metal, non-mechanical, for 
flexible hoses; registration plates, not of metal; removable mats or covers for sinks; reservoirs, not of metal nor of 
masonry; rivets, not of metal; sash fasteners, not of metal, for windows; saw benches [furniture]; saw horses; school 
furniture; scratching posts for cats; screens [furniture]; screens for fireplaces [furniture]; screw tops, not of metal, for 
bottles; screws, not of metal; sealing caps, not of metal; seats of metal; seats; sections of wood for beehives; settees; 
shelves for file cabinets; shelves for storage; shelves for typewriters; shelving units; shoulder poles [yokes]; showcases 
[furniture]; sideboards; signboards of wood or plastics; silvered glass [mirrors]; slatted indoor blinds; sleeping mats; 
sleeping pads; sofas; split rings, not of metal, for keys; stag antlers; stair rods; stakes for plants or trees; standing desks; 
stands for calculating machines; statues of wood, wax, plaster or plastic; staves of wood; step stools, not of metal; steps 
[ladders], not of metal; stools; stoppers for bottles, not of glass, metal or rubber; stoppers, not of metal; straw edgings; 
straw mattresses; straw plaits; stuffed animals; stuffed birds; table tops; tables; tables of metal; tailors' dummies; tanks, 
not of metal nor of masonry; taps, not of metal, for casks; tea carts; tea trolleys; tent pegs, not of metal; tool boxes, not of 
metal, empty; tool chests, not of metal, empty; tortoiseshell; tortoiseshell imitation; towel dispensers, fixed, not of metal; 
towel stands [furniture]; transport pallets, not of metal; trays, not of metal; trestles [furniture]; trolleys [furniture]; trolleys 
for computers [furniture]; troughs, not of metal, for mixing mortar; typing desks; umbrella stands; valves, not of metal, 
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other than parts of machines; vats, not of metal; vice benches, not of metal; wall-mounted baby changing platforms; wall 
plugs, not of metal; washstands [furniture]; water-pipe valves of plastic; wickerwork; wind chimes [decoration]; winding 
spools, not of metal, non-mechanical, for flexible hoses; window fasteners, not of metal; window fittings, not of metal; 
window stops, not of metal or rubber; wood ribbon; work benches; works of art of wood, wax, plaster or plastic; woven 
timber blinds [furniture]; writing desks.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware; abrasive pads for kitchen purposes; abrasive sponges for scrubbing the 
skin; aerosol dispensers, not for medical purposes; animal bristles [brushware]; apparatus for wax-polishing, non-
electric; aquarium hoods; autoclaves [pressure cookers], non-electric; baby baths, portable; baking mats; barbecue mitts; 
basins [receptacles]; baskets for domestic use; basting brushes; basting spoons [cooking utensils]; beaters, non-electric;
beer mugs; bird baths; birdcages; blenders, non-electric, for household purposes; bootjacks; boot trees [stretchers]; 
bottle openers, electric and non-electric; bottles; bowls [basins]; boxes for dispensing paper towels; boxes for 
sweetmeats; boxes of glass; bread baskets, domestic; bread bins; bread boards; brooms; brush goods; brushes; brushes 
for cleaning tanks and containers; brushes for footwear; buckets; buckets made of woven fabrics; buckskin for cleaning; 
bulb basters; busts of porcelain, ceramic, earthenware or glass; butter dishes; butter-dish covers; buttonhooks; cabarets 
[trays]; cages for household pets; cake molds [moulds]; candelabra [candlesticks]; candle extinguishers; candle jars 
[holders]; candle rings; candy boxes; car washing mitts; carboys; carpet beaters [hand instruments]; carpet sweepers; 
cauldrons; ceramics for household purposes; chamber pots; chamois leather for cleaning; cheese-dish covers; china 
ornaments; chopsticks; cinder sifters [household utensils]; cleaning instruments, hand-operated; cleaning tow; closures 
for pot lids; cloth for washing floors; clothes-pegs; clothes-pins; coasters, not of paper and other than table linen; 
cocktail shakers; cocktail stirrers; coffee filters, non-electric; coffee grinders, hand-operated; coffee percolators, non-
electric; coffee services [tableware]; coffeepots, non-electric; comb cases; combs for animals; confectioners' decorating 
bags [pastry bags]; containers for household or kitchen use; cookery molds [moulds]; cookie [biscuit] cutters; cookie 
jars; cooking pins of metal; cooking pot sets; cooking pots; cooking skewers of metal; cooking utensils, non-electric; 
coolers [ice pails]; corkscrews, electric and non-electric; cosmetic spatulas; cosmetic utensils; cotton waste for cleaning; 
covers for dishes; covers, not of paper, for flower pots; crockery; cruet sets for oil and vinegar; cruets; crumb trays; 
crushers for kitchen use, non-electric; crystal [glassware]; cups; cups of paper or plastic; currycombs; cutting boards for 
the kitchen; decanters; deep fryers, non-electric; demijohns; deodorising apparatus for personal use; dishes; dishes for 
soap; dishwashing brushes; disposable table plates; drinking bottles for sports; drinking glasses; drinking horns; 
drinking troughs; drinking vessels; dripping pans; drying racks for laundry; dustbins; dusting apparatus, non-electric; 
dusting cloths [rags]; earthenware; earthenware saucepans; egg cups; electric brushes, except parts of machines; 
electric combs; electric devices for attracting and killing insects; enamelled glass, not for building; epergnes; eyebrow 
brushes; feather-dusters; feeding troughs; fiberglass other than for insulation or textile use; fiberglass thread, not for 
textile use; figurines [statuettes] of porcelain, ceramic, earthenware or glass; fitted picnic baskets, including dishes; fitted 
vanity cases; flasks; flat-iron stands; floss for dental purposes; flower pots; fly swatters; fly traps; food steamers, non-
electric; fruit cups; fruit presses, non-electric, for household purposes; frying pans; funnels; furniture dusters; fused 
silica [semi-worked product], other than for building; garbage cans; gardening gloves; garlic presses [kitchen utensils]; 
glass bowls; glass bulbs [receptacles]; glass caps; glass flasks [containers]; glass for vehicle windows [semi-finished 
product]; glass incorporating fine electrical conductors; glass jars [carboys]; glass stoppers; glass vials [receptacles]; 
glass wool other than for insulation; glass, unworked or semi-worked, except building glass; glasses [receptacles]; glove 
stretchers; gloves for household purposes; glue-pots; graters for kitchen use; griddles [cooking utensils]; gridiron 
supports; grill supports; grills [cooking utensils]; hair for brushes; heaters for feeding bottles, non-electric; heat-insulated
containers; heat-insulated containers for beverages; hip flasks; holders for flowers and plants [flower arranging]; horse 
brushes; hot pots, not electrically heated; ice buckets; ice cube molds [moulds]; ice pails; indoor aquaria; indoor 
terrariums [plant cultivation]; indoor terrariums [vivariums]; insect traps; insulating flasks; ironing board covers, shaped; 
ironing boards; isothermic bags; jugs; kettles, non-electric; kitchen containers; kitchen grinders, non-electric; kitchen 
mitts; kitchen utensils; knife rests for the table; lamp-glass brushes; large-toothed combs for the hair; lazy susans; 
liqueur sets; litter boxes [trays] for pets; lunch boxes; majolica; make-up brushes; make-up removing appliances; make-
up sponges; mangers for animals; menu card holders; mess-tins; mills for domestic purposes, hand-operated; mixing 
spoons [kitchen utensils]; molds [kitchen utensils]; mop wringer buckets; mop wringers; mops; mosaics of glass, not for 
building; mouse traps; mugs; nail brushes; napkin holders; napkin rings; nest eggs, artificial; non-electric portable 
coldboxes; noodle machines, hand-operated; nozzles for watering cans; nozzles for watering hose; opal glass; opaline 
glass; oven mitts; pads for cleaning; pails; painted glassware; paper plates; pastry cutters; pepper mills, hand-operated; 
pepper pots; perfume burners; perfume sprayers; perfume vaporizers; pie servers; pig bristles; piggy banks; pipettes 
[wine-tasters]; pitchers; plate glass [raw material]; plates to prevent milk boiling over; plungers for clearing blocked 
drains; polishing apparatus and machines, for household purposes, non-electric; polishing gloves; polishing leather; 
polishing materials for making shiny, except preparations, paper and stone; porcelain ware; pot lids; potholders; pots; 
pottery; poultry rings; powder compacts; powder puffs; powdered glass for decoration; rags [cloth] for cleaning; rails and 
rings for towels; rat traps; refrigerating bottles; refuse bins; rings for birds; rolling pins, domestic; roses for watering 
cans; salad bowls; salt cellars; salt shakers; saucepan scourers of metal; saucers; scoops [tableware]; scouring pads; 
scrubbing brushes; services [dishes]; shaving brush stands; shaving brushes; shoe horns; shoe trees [stretchers]; 
sieves [household utensils]; sifters [household utensils]; signboards of porcelain or glass; siphon bottles for carbonated 
water; ski wax brushes; skins of chamois for cleaning; smoke absorbers for household purposes; soap boxes; soap 
dispensers; soap holders; soup bowls; spatulas [kitchen utensils]; spice sets; sponge holders; sponges for household 
purposes; spouts; sprinklers; sprinklers for watering flowers and plants; sprinkling devices; statues of porcelain, 
ceramic, earthenware or glass; steel wool for cleaning; stew-pans; strainers; strainers for household purposes; straws for 
drinking; stretchers for clothing; sugar bowls; syringes for watering flowers and plants; table plates; tableware, other 
than knives, forks and spoons; tankards; tanks [indoor aquaria]; tar-brushes, long handled; tart scoops; tea balls; tea 
caddies; tea cosies; tea infusers; tea services [tableware]; tea strainers; teapots; thermally insulated containers for food; 
tie presses; toilet brushes; toilet cases; toilet paper dispensers; toilet paper holders; toilet sponges; toilet utensils; 
toothbrushes; toothbrushes, electric; toothpick holders; toothpicks; tortilla presses, non-electric [kitchen utensils]; trash 
cans; trays for domestic purposes; trays for domestic purposes, of paper; trivets [table utensils]; trouser presses; urns; 
utensils for household purposes; vacuum bottles; vases; vegetable dishes; vessels of metal for making ices and iced 
drinks; vitreous silica fibers [fibres], not for textile use; waffle irons, non-electric; washing boards; washtubs; waste paper 
baskets; water apparatus for cleaning teeth and gums; watering cans; watering devices; wax-polishing appliances, non-
electric, for shoes; whisks, non-electric, for household purposes; window-boxes; wine tasters [siphons]; wool waste for 
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cleaning; works of art of porcelain, ceramic, earthenware or glass.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; bed blankets; adhesive fabric for application by 
heat; banners; bath linen, except clothing; bath mitts; bed clothes; bed covers of paper; bed linen; billiard cloth; blankets 
for household pets; bolting cloth; brocades; buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; 
chenille fabric; cheviots [cloth]; cloth; cloths for removing make-up; coasters [table linen]; cotton fabrics; coverings of 
plastic for furniture; coverlets [bedspreads]; covers [loose] for furniture; covers for cushions; crepe [fabric]; crepon; 
curtain holders of textile material; curtains of textile or plastic; damask; diaper changing cloths for babies; diapered linen; 
dimity; door curtains; drugget; eiderdowns [down coverlets]; elastic woven material; esparto fabric; fabric; fabric for 
footwear; fabric of imitation animal skins; fabric, impervious to gases, for aeronautical balloons; fabrics for textile use; 
face towels of textile; felt; fiberglass fabrics, for textile use; filtering materials of textile; fitted toilet lid covers of fabric; 
flags, not of paper; flannel [fabric]; frieze [cloth]; furniture coverings of textile; fustian; gauze [cloth]; glass cloths 
[towels]; gummed cloth, other than for stationery; haircloth [sackcloth]; handkerchiefs of textile; hat linings, of textile, in 
the piece; hemp cloth; hemp fabric; household linen; jersey [fabric]; jute fabric; knitted fabric; labels of cloth; linen cloth; 
lingerie fabric; lining fabric for shoes; linings [textile]; marabouts [cloth]; mattress covers; moleskin [fabric]; mosquito 
nets; net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow shams; pillowcases; place mats, not of 
paper; plastic material [substitute for fabrics]; printed calico cloth; printers' blankets of textile; quilts; ramie fabric; rayon 
fabric; sanitary flannel; serviettes of textile; sheets [textile]; shower curtains of textile or plastic; shrouds; silk [cloth]; silk 
fabrics for printing patterns; sleeping bag liners; table linen, not of paper; table napkins of textile; table runners; 
tablecloths, not of paper; tablemats, not of paper; taffeta [cloth]; tapestry [wall hangings], of textile; textile material; tick 
[linen]; ticks [mattress covers]; towels of textile; traced cloth for embroidery; travelling rugs [lap robes]; trellis [cloth]; 
tulle; upholstery fabrics; velvet; woollen cloth; woollen fabric; zephyr [cloth].

Cl.25;Clothing, footwear, headgear; albs; ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas 
[neckerchiefs]; bath robes; bath sandals; bath slippers; bathing caps; bathing drawers; bathing suits; bathing trunks; 
beach clothes; beach shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; 
boots; boots for sports; boxer shorts; braces for clothing [suspenders]; brassieres; breeches for wear; camisoles; cap 
peaks; caps [headwear]; chasubles; clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; 
collars [clothing]; combinations [clothing]; corselets; corsets [underclothing]; cuffs; cyclists' clothing; detachable collars;
dress shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for 
footwear; football boots; football shoes; footmuffs, not electrically heated; footwear uppers; fur stoles; furs [clothing]; 
gabardines [clothing]; gaiter straps; gaiters; galoshes; garters; girdles; gloves [clothing]; gymnastic shoes; half-boots; 
hat frames [skeletons]; hats; headbands [clothing]; heelpieces for footwear; heelpieces for stockings; heels; hoods 
[clothing]; hosiery; inner soles; jackets [clothing]; jerseys [clothing]; jumper dresses; knickers; knitwear [clothing]; lace 
boots; layettes [clothing]; leggings [leg warmers]; leggings [trousers]; liveries; maniples; mantillas; masquerade 
costumes; miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; 
neckties; non-slipping devices for footwear; outerclothing; overalls; overcoats; panties; paper clothing; paper hats 
[clothing]; parkas; pelerines; pelisses; petticoats; pinafore dresses; pocket squares; pockets for clothing; ponchos; 
pullovers; pyjamas; ready-made clothing; ready-made linings [parts of clothing]; sandals; saris; sarongs; sashes for 
wear; scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve shirts; shower caps; ski boots; ski gloves; 
skirts; skorts; skull caps; sleep masks; slippers; slips [undergarments]; smocks; sock suspenders; socks; soles for 
footwear; spats; sports jerseys; sports shoes; sports singlets; stocking suspenders; stockings; studs for football boots; 
stuff jackets [clothing]; suits; sweat-absorbent socks; sweat-absorbent stockings; sweat-absorbent underclothing; sweat-
absorbent underwear; sweaters; swimsuits; teddies [undergarments]; tee-shirts; tights; tips for footwear; togas; top hats; 
topcoats; trouser straps; trousers; turbans; underclothing; underpants; underwear; uniforms; valenki [felted boots]; veils 
[clothing]; vests; visors [headwear]; waistcoats; waterproof clothing; welts for footwear; wet suits for water-skiing; 
wimples; wooden shoes; wristbands [clothing].

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; appliqués 
[haberdashery]; arm bands [clothing accessories]; artificial fruit; artificial garlands; artificial plants; badges for wear, not 
of precious metal; beads, other than for making jewellery; belt clasps; binding needles; birds' feathers [clothing 
accessories]; blouse fasteners; bobbins for retaining embroidery floss or wool [not parts of machines]; bobby pins; 
bodkins; bows for the hair; boxes for needles; braids; brassards; brooches [clothing accessories]; buckles [clothing 
accessories]; buttons; chenille [passementerie]; collar supports; competitors' numbers; cords for clothing; cords for 
rimming, for clothing; corset busks; crochet hooks; crochet needles; darning lasts; darning needles; decorative articles 
for the hair; dress body fasteners; edgings for clothing; elastic ribbons; embroidery; embroidery needles; entomological 
pins; expanding bands for holding sleeves; eyelets for clothing; false beards; false hair; false hems; false moustaches; 
fancy goods [embroidery]; fastenings for braces; fastenings for clothing; fastenings for suspenders; feathers [clothing 
accessories]; festoons [embroidery]; frills [lacework]; frills for clothing; fringes; gold embroidery; haberdashery, except 
thread; hair bands; hair barrettes; hair coloring caps; hair curlers, other than hand implements; hair curling papers; hair 
curling pins; hair extensions; hair grips; hair nets; hair pins; hair slides; hat ornaments, not of precious metal; heat 
adhesive patches for decoration of textile articles [haberdashery]; heat adhesive patches for repairing textile articles; 
hook and pile fastening tapes; hooks [haberdashery]; hooks for corsets; human hair; knitting needles; lace for edgings; 
lace trimmings; letters for marking linen; mica spangles; monogram tabs for marking linen; needle cases; needle 
cushions; needles for wool combing machines; numerals for marking linen; numerals or letters for marking linen; 
ornamental novelty badges [buttons]; orsedew [trimmings for clothing]; ostrich feathers [clothing accessories]; 
passementerie; picot [lace]; pin cushions; pins, other than jewellery; plaited hair; prize ribbons; ribbons [haberdashery]; 
rosettes [haberdashery]; rug hooks; saddlers' needles; sewing boxes; sewing kits; sewing needles; sewing thimbles; 
shoe buckles; shoe eyelets; shoe fasteners; shoe hooks; shoe laces; shoe ornaments, not of precious metal; 
shoemakers' needles; shoulder pads for clothing; shuttles for making fishing nets; silver embroidery; skirt flounces; slide 
fasteners [zippers]; snap fasteners; spangles for clothing; tapes for curtain headings; tassels [haberdashery]; tinsels 
[trimmings for clothing]; top-knots [pompoms]; toupees; tresses of hair; trimmings for clothing; trouser clips for cyclists; 
whalebones for corsets; wigs; woollen laces; wreaths of artificial flowers; zip fasteners; zip fasteners for bags; zippers; 
zippers for bags.
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3583089    21/10/2016
[International Registration No. : 1350514]
KiK Textilien und Non-Food GmbH
Siemensstr. 21 59199 Bönen Germany

Proposed to be Used
IR DIVISION
Cl.12;Fitted footmuffs for prams, strollers and baby carriages.

Cl.20;Baby bouncers; changing mats; traveling changing mats; cushions; pillows; nursing pillows; thermal pads, non-
electric, not for medical purposes; tubular cushions for the neck; mobiles (decoration objects); crib bumpers; chests for 
toys; mattresses; mats for playpens; steps stools and stools for children.

Cl.24;Textile goods as far as not included in other classes; blankets for babies and children; crawling blankets; play 
blankets; bed blankets; cot canopies; table and bed linen; covers for changing mats; towels, wash cloths and washing 
mitts, hooded bath towels; bed inserts for children; prams liners; changing table covers; mattress covers.

Cl.25;Sleeping bags for babies and infants; romper bags.
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3583091    03/02/2017
[International Registration No. : 1353026]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; 
luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; filter paper; paper; 
blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, not for dental 
purposes; signboards of paper or cardboard; patterns for making clothes; sewing patterns; newspapers; electrotypes; 
hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; document holders 
[stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for stamps [seals]; diagrams; 
engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of paper or 
cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money clips; 
tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for drawing purposes; periodicals; printed 
publications; cardboard articles; paper shredders for office use; graphic representations; credit card imprinters, non-
electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; gums [adhesives] 
for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil lead holders; 
charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp board 
[stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; geographical 
maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games; perforated 
cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; paintbrushes; painters' 
brushes; writing brushes; typewriter keys; glue for stationery or household purposes; gluten [glue] for stationery or 
household purposes; starch paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds 
[stationery]; comic books; drawing pins; cigar bands; envelopes [stationery]; cases for stamps [seals]; cardboard boxes 
or paper boxes; paint boxes [articles for use in school]; correcting fluids [office requisites]; stencils [stationery]; French 
curves; paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household 
purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for 
stationery or household purposes; self-adhesive tapes for stationery or household purposes; drawing rulers; square 
rulers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; bookbinding material; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
folders [stationery]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; 
bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; 
hand-rests for painters; writing cases [stationery]; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; cords for bookbinding; paper knives [cutters] [office requisites]; numbering 
apparatus; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; 
embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; 
postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs 
[drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; 
pen wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals 
[stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for 
wrapping; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper 
clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
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biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; envelope sealing machines for 
offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses [office 
requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; flyers; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; compasses for drawing; numbers [type]; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.18;Mountaineering sticks; pocket wallets; business card cases; reins; harness fittings; parts of rubber for stirrups; 
chamois leather, other than for cleaning purposes; saddlery; handbag frames; cases of leather or leatherboard; valves of 
leather; whips; imitation leather; leather, unworked or semi-worked; leatherboard; casings, of leather, for springs; hat 
boxes of leather; boxes of leather or leatherboard; boxes of vulcanised fibre; chain mesh purses; purses; fastenings for 
saddles; butts [parts of hides]; saddle trees; bags [envelopes, pouches] of leather, for packaging; moleskin [imitation of 
leather]; travelling sets [leatherware]; knee-pads for horses; muzzles; halters; vanity cases, not fitted; leather thread; 
furniture coverings of leather; clothing for pets; trimmings of leather for furniture; collars for animals; music cases; slings 
for carrying infants; goldbeaters' skin; cat o' nine tails; leather leashes; pads for horse saddles; horseshoes; girths of 
leather; coverings of skin [furs]; horse blankets; shoulder belts [straps] of leather; briefcases; traces [harness]; fur; 
haversacks; leather straps; straps for soldiers' equipment; harness straps; straps for skates; straps of leather [saddlery]; 
chin straps, of leather; stirrup leathers; walking stick handles; suitcase handles; rucksacks; travelling bags; riding 
saddles; net bags for shopping; stirrups; bags; bags for climbers; sling bags for carrying infants; garment bags for travel; 
portmanteaux; handbags; leather tool bags, empty; beach bags; bags for sports; bags for campers; shopping bags; 
wheeled shopping bags; school satchels; pouch baby carriers; travelling trunks; nose bags [feed bags]; bridoons; 
walking sticks; walking stick seats; bits for animals [harness]; bridles [harness]; harness for animals; key cases; horse 
collars; trunks [luggage]; valises; attaché cases; covers for horse saddles; kid; curried skins; animal skins; cattle skins; 
leather laces; blinkers [harness]; game bags [hunting accessories].
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3583094    19/07/2016
[International Registration No. : 1350924]
Roblox Corporation
60 East 3rd Ave., Suite 201 San Mateo CA 94401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software; computer software for interactive games; interactive entertainment software, namely, 
computer and video game software; computer software downloaded or downloadable, namely, computer and video game 
software; downloadable computer software publications in the nature of manuals and user guides; data recorded 
electronically from the internet, namely, downloadable audio files and downloadable video recordings featuring computer 
and video game play; website applications, namely, downloadable computer and video game software; electronic game 
programs; software for downloading, transmitting, receiving, providing, publishing, extracting, encoding, decoding, 
reading, storing and organizing audiovisual, video-graphic and written data, namely, software for managing computer and 
video games for use in social networking; computer software for gathering, processing, monitoring, analyzing, managing 
and/or reporting information, namely, database management software, antivirus software; computer software for 
gathering, processing, monitoring, analyzing, managing and reporting information concerning usage and performance of 
software, computer software applications, computer and video games, websites, virtual worlds and audio visual content 
for use in the field of computer software design and computer game programming; computer software for gathering, 
processing, analyzing, managing and reporting information concerning online, internet and web site activity, namely, 
database management software, antivirus software; electronic notice boards; online database in the field of computer 
software, computer game programs; computer game software for use on mobile telephones; mobile fitted plastic covers 
known as skins for protecting mobile telephones, mobile telephone cases, and covers; pre-paid gift and debit cards that 
are magnetically encoded; parts and fittings for the aforesaid goods; computer software to enable uploading, 
downloading, accessing, posting, displaying, editing, blogging, and otherwise providing electronic media and information 
via computer and communication networks; software for sending and receiving electronic messages, graphics, images, 
audio and audio visual content via global communication networks; computer software for the collection, editing, 
organizing, modifying, transmission, storage and sharing of data and information; computer software for editing, 
modifying, compiling, storing and sharing video.

Cl.28;Plush dolls; action figures; toys; construction toys; stuffed toys; accessories for action figures; toy figures and 
accessories; toy cars; toy sporting equipment, namely, toy dart shooters and toy darts for use therewith, toy ball shooters 
and toy balls for use therewith; card games; board games; toy boxing playsets and accessories therefor; games and toys, 
namely, toy figures having radio frequency identification (RFID) chips or tags; action figures having radio frequency 
identification (RFID) chips or tags; collectible game pieces; puzzles; toy shields; virtual reality headsets for use in playing 
video games and using video game software, software for communicating and interacting with others, and virtual reality 
software.

Cl.41;Entertainment services, namely, providing an online interactive video game via electronic, optical, and wireless 
communications networks; entertainment services, namely, providing temporary use of non-downloadable interactive 
video games via electronic, optical, and wireless communications networks; entertainment and education services, 
namely, providing online electronic, computer and video games provided by means of the internet, online video, computer
game services provided via a computer network; organizing of games in the nature of computer and video game 
competitions; providing non-downloadable games and/or educational entertainment services, namely, providing online 
computer games, providing temporary use of non-downloadable video games; education and entertainment services 
provided by computer networks, television, mobile telephone, cable and other electronic means, namely, providing online 
computer games; presentation, preparation of special effects, editing and production of cinematographic, televisual, 
digital and motion picture films, radio and television programs; multimedia publishing of computer and video games and 
computer and video games software; entertainment information in the nature of customized web pages featuring game 
player information, including information regarding a player's identity and the player's preferences; multimedia publishing
of entertainment and/or educational software; arranging, organizing and conducting conferences and seminars for 
educational purposes; entertainment services in the form of television programs, radio, cable, satellite and internet 
programs about computer and video games; production and presentation of television programs, shows, films, and 
videos about computer and video games; providing games through online non-downloadable computer and video game 
software, via website; online computer and video games; educational services relating to entertainment, namely, 
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providing entertainment information about online non-downloadable computer and video games; information about 
entertainment and education provided on-line from a computer database or the internet or by communications satellite, 
microwave or other electronic, digital or analogue media; magazine and newspaper publishing; organization, production 
and presentation of events for educational, cultural or entertainment purposes, namely, organizing and conducting 
computer game competitions and educational conventions; organization, production and presentation of competitions, 
contests, games, game shows, quizzes, fun days, exhibitions, shows, roadshows, staged events, live performances and 
participation events, namely, organizing events in the field of computer games for education purposes; internet based 
games, namely, providing online computer games, providing online video games; information and advisory services 
relating to any of the aforesaid services; advisory and consultancy services in connection with the foregoing.

Cl.42;Providing temporary use of non-downloadable software for editing, modifying, compiling, storing and sharing 
video.
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3583102    14/12/2016
[International Registration No. : 1353015]
SHINDENGEN ELECTRIC MANUFACTURING CO., LTD.
2-1, Ohtemachi 2-chome, Chiyoda-ku Tokyo 100-0004 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; chemical processing machines and apparatus; 
textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or 
veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working machines and 
apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural machines, agricultural 
implements other than hand-operated; shoe making machines; leather tanning machines; tobacco processing machines; 
glassware manufacturing machines and apparatus; painting machines and apparatus; packaging or wrapping machines 
and apparatus; power-operated potters' wheels; plastic processing machines and apparatus; semiconductor 
manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone working 
machines and apparatus; non-electric prime movers [not for land vehicles]; pneumatic or hydraulic machines and 
instruments; adhesive tape dispensing machines; automatic stamping machines; dishwashers; electric wax-polishing 
machines; washing machines [laundry]; vacuum cleaners; electric food blenders [for household purposes]; repairing or 
fixing machines and apparatus; mechanical parking systems; vehicle washing installations; power sprayers for 
disinfecting, insecticides and deodorants [not for agricultural purposes]; machine elements [not for land vehicles]; 
lawnmowers; curtain drawing devices, electrically operated; waste compacting machines and apparatus; waste crushing 
machines; starters for motors and engines; ac motors and dc motors [not including those for land vehicles but including 
"parts" for any ac motors and dc motors]; AC generators [alternators]; DC generators; dynamo brushes; electric arc 
welding machines; electric metal cutting machines (by arc, gas or plasma); vending machines; fuel dispensing machines 
for service stations; electric welding apparatus; electric door openers.

Cl.9;Diodes; light-emitting diodes; integrated circuit modules; memory expansion modules; transistors; thyristors; 
semiconductors; semi-conductor chips; semi-conductor memory devices; photovoltaic apparatus for converting solar 
radiation to electrical energy; battery chargers for electric cars; DC/DC converters; video surveillance systems; electrical 
power supplies; solenoid valves; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; 
cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs or 
the like; photo-copying machines; manually-operated calculators; mathematical instruments; time and date stamping 
machines; time clocks [time recording devices]; punched card office machines; voting machines; billing machine; 
postage stamp checking apparatus; mechanisms for coin-operated car parking gates; life saving apparatus and 
equipment; fire extinguishers; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; batteries and 
cells; electric or magnetic meters and testers; electric wires and cables; electric buzzers; telecommunication machines 
and apparatus; electronic machines, apparatus and their parts; magnetic cores; resistance wires; electrodes for 
laboratory research; fire boats; fire engines; gloves for protection against accidents; dust masks; gas masks; welding 
masks; fireproof garments; spectacles [eyeglasses and goggles]; weight belts [for scuba diving]; wet suits for scuba 
diving; air tanks [for scuba diving]; regulators [for scuba diving]; phonograph records; metronomes; slide-rules; exposed 
cinematographic films; exposed slide films; slide film mounts; recorded video discs and video tapes.

Cl.11;Electric lamps and other lighting apparatus; household electrothermic appliances; fireplugs.

Cl.12;Torque converters for automobiles; ropeways for cargo or freight handling; tipping apparatus, parts of railway 
freight cars; mine-car pushers; mine-car pullers; traction engines; non-electric prime movers for land vehicles [not 
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including "their parts"]; mechanical elements for land vehicles; parachutes; anti-theft alarms for vehicles; wheelchairs; ac 
motors or dc motors for land vehicles [not including "their parts"]; vessels and their parts and fittings; aircraft and their 
parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled 
motor vehicles, bicycles and their parts and fittings; baby carriages [prams]; rickshaws; sleighs and sleds [vehicles]; 
trolleys; carts; horse drawn carriages; bicycle trailers [riyakah]; adhesive rubber patches for repairing tubes or tires; cigar 
lighters for automobiles.

Cl.26;Electric hair curlers.

Cl.28;Home video game machines; slot machines [amusement machines]; arcade video game machines; inflatable 
swimming floats; swimming flutter boards.
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3583444    28/09/2016
[International Registration No. : 1346714]
John Zox
Church St. Sta. - PO Box 3236, New York NY 100083236 United States of America
Daniel Zox
Church St. Sta. - PO Box 3236, New York NY 100083236 United States of America
Andrew Zox
Church St. Sta. - PO Box 3236, New York NY 100083236 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Prerecorded video cassette tapes, audio and video (both DVD and CD) discs and digital files, motion picture and 
documentary film, and other recorded media, all featuring live action, computer generated, animated and/or musical 
entertainment and educational subject matter.

Cl.41;Entertainment and education services; production, development and distribution of motion picture films, 
television programs, documentary films, music videos, virtual/augmented reality videos, concert video production; live 
performance of said works; theatrical or musical works performed in a live or pre-recorded setting; providing a website 
featuring entertainment/education information (terms considered too vague by the International Bureau - Rule 13(2)(b) of 
the Common Regulations); publication of books and screenplays; production of audio and audiovisual recordings.
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3584284    20/12/2016
[International Registration No. : 1352600]
TSAI, CHEN-HAO
No. 17, LN. 673, Zhongshan Rd., Shalu Dist. Taichung City 433, Taiwan China

Proposed to be Used
IR DIVISION
Cl.3;Facial cleanser; soap; laundry preparations; detergent; aromatics [essential oils]; beauty masks; perfumes; 
cosmetics; skin whitening cream; incense.

Cl.25;Clothing; underwear; baby sleeping bag; layettes [clothing]; shoes; headgear for wear; gloves [clothing]; scarfs; 
girdles.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; advertising planning; business 
management consultancy; outsourcing services [business assistance]; providing business information via a web site; 
import-export agency services; marketing; business auditing; provision of an on-line marketplace for buyers and sellers 
of goods and services.
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Priority claimed from 25/08/2016; Application No. : 692652 ;Switzerland 

3584490    20/02/2017
[International Registration No. : 1352086]
Creaholic SA
Rue Centrale 115 CH-2500 Biel/Bienne Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Commercial business management; commercial administration; office functions.

Cl.41;Education; training.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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3584770    17/11/2016
[International Registration No. : 1351298]
Sarah Haywood Limited
Old Barn,14 The Green Drayton, Oxfordshire OX14 4HZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Entertainment services; entertainment services relating to weddings and civil partnerships; television 
entertainment services; education, instruction, tuition and training services; educational services relating to wedding 
design; organisation of events, cultural activities, competitions and shows; production, presentation and distribution of 
television and radio programmes, interactive entertainment, films, sound and videos recordings; publication of books; 
providing on-line electronic publications (not downloadable); information related to entertainment planning provided on-
line from a computer database or the internet; electronic reservation and planning of seats for entertainment shows 
provided by means of the internet; wedding planning services for the supply of photographers and entertainers; 
photography and video recording services; planning and provision of other celebratory events including parties and live 
performances; organising, arranging and conducting exhibitions, shows and fairs relating to weddings and civil 
partnerships for cultural or educational purposes; electronic wedding organisation services in the nature of organisation 
of entertainment, provided by means of the internet; organisation of entertainment for weddings; entertainment 
organisation services for wedding ceremonies, provided by means of the internet; information, advice and consultancy in 
respect of the aforesaid services.

Cl.43;Arranging of wedding receptions (food and drink); wedding planning services for the supply of caterers; 
arranging of wedding receptions (venues); venue finding; honeymoon planning services (term considered too vague by 
the International Bureau - rule 13(2)(b) of the Common Regulations).

Cl.44;Florists' services provided in relation to wedding ceremonies; arranging the provision of flowers and floral 
arrangements; flower arranging.
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Cl.45;Wedding planning services for the supply of fashion stylists; arrangement of marriage and civil partnership 
ceremonies; preparation of wedding guest lists, invitations, orders of service and place settings; arranging and 
coordinating of wedding present lists; arranging hire and provision of bridal or other occasion wear and jewellery; 
dressing assistance services; hire of clothing; planning and arranging of wedding ceremonies; electronic wedding 
ceremony planning services provided by means of the internet; wedding ceremony arranging services; electronic 
wedding ceremony arranging services provided by means of the internet; information related to wedding planning 
provided on-line from a computer database or the internet.
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3584919    20/12/2016
[International Registration No. : 1352326]
NOVARTIS AG
CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
digital recording media; data processing equipment; computer programs, software; computer hardware, particularly 
digital projectors; computer peripheral devices; interfaces [for computers]; hand held computers, tablet computers, 
personal digital assistants and handheld personal computers and software related thereto, particularly for use in the 
fields of medicine, health, fitness, exercise and wellness; telecommunication apparatus for mobile networks for the 
sending, receiving and storing of digital data, particularly for use in the fields of medicine, health, fitness, exercise and 
wellness; software and application software for use on electronic telecommunication apparatus, particularly handheld 
personal computers or tablet computers for use in collecting and storing patient data and medical information, such as 
drug ingestion information, pulse, heart rate, respiratory rate, body temperature, electric pressure in the body, human 
motion, human position or sleeping condition; software for accessing, browsing and searching downloadable audio and 
video files, information and commentary available online from databases or the Internet; chemistry apparatus and 
instruments; reusable scientific laboratory apparatus; optical lenses; contact lenses ; measuring apparatus for values 
concerning fitness and exercise; data processing apparatus for use in collecting and storing patient data and medical 
information, such as drug ingestion information, pulse, heart rate, respiratory rate, body temperature, electric pressure in 
the body, human motion, human position or sleeping condition; data communication apparatus that transmit data and 
information to databases.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; medical apparatus and instruments, particularly testing apparatus for medical use or diagnostic apparatus for 
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medical use; medical apparatus for introducing pharmaceutical preparations into the human body, particularly for the 
deferred, controlled or immediate release of medicated substances; inhalers; syringes for injections for medical use; 
syringes and medical measuring apparatus, particularly such that can directly transmit data to a database, particularly 
thermometers, pulse meters and apparatus for measuring respiratory rates and sleeping conditions.

Cl.41;Education, training, providing training on-line, particularly in the fields of medicine, health, fitness, exercise and 
wellness; sporting and cultural activities; teaching; arranging and conducting of conferences, congresses, seminars, 
symposiums, lectures, lessons and training courses; provision of information relating to education, training; practical 
training [demonstration]; organization and conducting of training workshops; provision of non-downloadable online 
electronic publications; provision of non-downloadable videos online; organization and conducting of non-virtual 
educational forums; services provided by consultants relating to education and training, particularly for healthcare 
professionals.

Cl.42;Scientific and technological services as well as research and design relating thereto; design and development of 
computers and software; chemical analysis; chemistry services; chemical research; software development [design]; 
scientific laboratory services; providing support services, particularly on-line, on the use of software, computer 
applications, apparatus and instruments in the fields of medicine, health, fitness, exercise and wellness; hosting 
customized web pages, particularly for regular processing of customized information, particularly blog posts, multimedia 
content and other on-line content and on-line web links to other websites; provision of information relating to medical and 
scientific research in the field of pharmaceutical products, programming of software for Internet portals, chat rooms, chat 
lines and Internet forums, particularly in the fields of medicine, health, fitness, sports and wellness; hosting platforms on 
the Internet, hosting web portals, particularly in the fields of medicine, health, fitness, exercise and wellness.

Cl.44;Medical services, particularly personalized medical services; services provided by consultants in the field of body
and beauty care; medical consultancy services; medical and health care services; medical assistance; provision of 
information relating to medical services; providing health care information; consultancy services relating to 
pharmaceutical products; medical information services provided via the Internet; consultancy and information services 
provided via the Internet relating to pharmaceutical products; medical imaging services.

Cl.45;Providing emotional support to cancer patients and their families via interactive on-line forums; social networking
services provided via the Internet.
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Priority claimed from 28/07/2016; Application No. : 015703234 ;European Union 

3584929    27/01/2017
[International Registration No. : 1352358]
MAPAL Fabrik für Präzisionswerkzeuge Dr. Kress KG
Obere Bahnstrasse 13 73431 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.35;Computerised file management; computerised data processing; data management services; electronic data 
processing; data processing; provision of an on-line marketplace for buyers and sellers of goods and services; records 
management services, namely, document indexing for others digital asset management; enterprise content management; 
media asset management.

Cl.38;Telecommunication services provided via internet platforms and portals; providing access to platforms and 
portals on the internet; provision of access to an electronic marketplace [portal] on computer networks; 
telecommunication services provided via platforms and portals on the internet and other media; services of an internet 
service provider; Internet service provider services; telecommunications access services; providing access to databases; 
providing access to databases in computer networks.

Cl.42;Design and development of software for importing and managing data; design and development of computer 
software for supply chain management; design services for data processing systems; design and development of 
computer software for logistics, supply chain management and e-business portals; development of software solutions for 
internet providers and internet users; development of computer software for logistics, supply chain management and e-
business portals; software engineering; computer programming for data processing; design services for data processing 
systems; software engineering services for data processing programs; programming of data processing programs; 
programming of software for e-commerce platforms; engineering services relating to data processing; engineering 
services relating to computers; engineering services relating to machine tool design; installation and maintenance of 
computer programs; hosting platforms on the internet; hosting of e-commerce platforms on the internet; cross-platform 
conversion of digital content into other forms of digital content; cloud computing; providing temporary use of non-
downloadable computer software for shipment processing over computer networks, intranets and the internet; providing 
virtual computer environments through cloud computing.
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3584930    28/11/2016
[International Registration No. : 1351889]
NEW SILK ROAD GROUP LTD.
ROOM 618, WEST BLOCK, QIUSHI CENTER, ZHUZILIN ROAD, SHENZHEN CITY GUANGDONG China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; layettes [clothing]; dance clothing; shoes; hats; hosiery; gloves [clothing]; scarfs; leather belts 
[clothing]; wedding dresses.

Cl.35;Advertising; commercial administration of the licensing of the goods and services of others; import-export 
agencies, sales promotion for others; marketing; provision of an on-line marketplace for buyers and sellers of goods and 
services; sponsorship search.
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3585002    27/12/2016
[International Registration No. : 1352485]
SEMIR GROUP CO., LTD.
No. 1189 Liuhongqiao Road, Xinqiao, Ouhai District, Wenzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; valises; sling bags for carrying infants; backpacks; leather straps; school 
satchels; pocket wallets; umbrellas; canes; clothing for pet.

Cl.25;Baby body suits; clothing; neckties; girdles; shoes; hats; hosiery; gloves [clothing]; caps (shower -); wedding 
dresses.

Cl.35;Advertising; on-line advertising on a computer network; marketing research; business management and 
organization consultancy; providing assistance in the management of franchised businesses; procurement services for 
others [purchasing goods and services for other businesses]; sales promotion [for others]; marketing management; 
computer databases (systemization of information into -); management consultancy (personnel -).
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3586499    20/12/2016
[International Registration No. : 1353906]
Klubert + Schmidt Verwaltungs- und Beteiligungs- GmbH+Co. KG
Am Langen Berg 30 91278 Pottenstein Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves or gate valves of metal, except those used as machine parts; raw or partially processed common metals; 
raw or partially processed cast iron; raw or partially processed steel; raw or partially processed iron; raw or partially 
processed copper; raw or partially processed brass; metal pipes and accessories of metal; elbows of metal for pipes; 
metal tubing; junctions of metal for pipes; steel pipes; rods of metal; sheets of metal; steel sheets; pressure pipe lines of 
metal; pipe muffs of metal; clamps of metal for pipes; bolts of metal; containers of metal for compressed gas or liquid air.

Cl.7;Motors and engines, drives and general machine parts; exhaust manifolds for motors and engines; pressure 
regulators used as machine parts; pressure-reducing valves used as machine parts; pressure valves used as machine 
parts; electric motors and engines, except for land vehicles; hydraulic drives for machines, motors and engines; hydraulic
motors and engines; machine valves; fuel savers for motors and engines; cooling radiators for motors and engines; 
machine housings; axles for machines; pneumatic drives for machines, motors and engines; mufflers for motors and 
engines; valves used as machine parts; carburettors; exhausts for motors and engines; regulators used as machine 
parts; compressed air machines; compressed air motors and engines; heat exchangers; tools used as machine parts; 
cylinders for machines.

Cl.12;Drives, including motors and engines and propulsion mechanisms, for land vehicles; electric motors and engines 
for land vehicles; brakes for vehicles; housings for land vehicle components [except for motors and engines]; hydraulic 
circuits for vehicles.

Cl.40;Metal processing; grinding; abrading; welding; milling; custom-made manufacturing and production services.

Cl.42;Engineering services; technical research; research in the field of mechanical engineering; research and 
development services regarding new products for third parties; services of physicists; technological consultancy.
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Priority claimed from 27/07/2016; Application No. : 2016-80410 ;Japan 

3586519    14/12/2016
[International Registration No. : 1353913]
SHINDENGEN ELECTRIC MANUFACTURE CO., LTD.
2-1, Ohtemachi 2-chome, Chiyoda-ku Tokyo 100-0004 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; chemical processing machines and apparatus; 
textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or 
veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working machines and 
apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural machines, agricultural 
implements other than hand-operated; shoe making machines; leather tanning machines; tobacco processing machines; 
glassware manufacturing machines and apparatus; painting machines and apparatus; packaging or wrapping machines 
and apparatus; power-operated potters' wheels; plastic processing machines and apparatus; semiconductor 
manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone working 
machines and apparatus; non-electric prime movers [not for land vehicles]; pneumatic or hydraulic machines and 
instruments; adhesive tape dispensing machines; automatic stamping machines; dishwashers; electric wax-polishing 
machines; washing machines [laundry]; vacuum cleaners; electric food blenders [for household purposes]; repairing or 
fixing machines and apparatus; mechanical parking systems; vehicle washing installations; power sprayers for 
disinfecting, insecticides and deodorants [not for agricultural purposes]; machine elements [not for land vehicles]; 
lawnmowers; curtain drawing devices, electrically operated; waste compacting machines and apparatus; waste crushing 
machines; starters for motors and engines; ac motors and dc motors [not including those for land vehicles but including 
"parts" for any ac motors and dc motors]; AC generators [alternators]; DC generators; dynamo brushes; electric arc 
welding machines; electric metal cutting machines (by arc, gas or plasma); vending machines; fuel dispensing machines 
for service stations; electric welding apparatus; electric door openers.

Cl.9;Diodes; light-emitting diodes; integrated circuit modules; memory expansion modules; transistors; thyristors; 
semiconductors; semi-conductor chips; semi-conductor memory devices; photovoltaic apparatus for converting solar 
radiation to electrical energy; battery chargers for electric cars; DC/DC converters; video surveillance systems; electrical 
power supplies; solenoid valves; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; 
cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs or 
the like; photo-copying machines; manually-operated calculators; mathematical instruments; time and date stamping 
machines; time clocks [time recording devices]; punched card office machines; voting machines; billing machine; 
postage stamp checking apparatus; mechanisms for coin-operated car parking gates; life saving apparatus and 
equipment; fire extinguishers; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines and 
instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; batteries and 
cells; electric or magnetic meters and testers; electric wires and cables; electric buzzers; telecommunication machines 
and apparatus; electronic machines, apparatus and their parts; magnetic cores; resistance wires; electrodes for 
laboratory research; fire boats; fire engines; gloves for protection against accidents; dust masks; gas masks; welding 
masks; fireproof garments; spectacles [eyeglasses and goggles]; weight belts [for scuba diving]; wet suits for scuba 
diving; air tanks [for scuba diving]; regulators [for scuba diving]; phonograph records; metronomes; slide-rules; exposed 
cinematographic films; exposed slide films; slide film mounts; recorded video discs and video tapes.

Cl.11;Electric lamps and other lighting apparatus; household electrothermic appliances.

Cl.12;Torque converters for automobiles; ropeways for cargo or freight handling; tipping apparatus, parts of railway 
freight cars; mine-car pushers; mine-car pullers; traction engines; non-electric prime movers for land vehicles [not 
including "their parts"]; mechanical elements for land vehicles; parachutes; anti-theft alarms for vehicles; wheelchairs; ac 
motors or dc motors for land vehicles [not including "their parts"]; vessels and their parts and fittings; aircraft and their 
parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled 
motor vehicles, bicycles and their parts and fittings; baby carriages [prams]; rickshaws; sleighs and sleds [vehicles]; 
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trolleys; carts; horse drawn carriages; bicycle trailers [riyakah]; adhesive rubber patches for repairing tubes or tires; cigar 
lighters for automobiles.

Cl.26;Electric hair curlers.

Cl.28;Home video game machines; slot machines [amusement machines]; arcade video game machines; inflatable 
swimming floats; swimming flutter boards.
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Priority claimed from 22/08/2016; Application No. : VA 2016 02004 ;Denmark 

3586536    06/01/2017
[International Registration No. : 1353915]
Coloplast A/S
Holtedam 1 DK-3050 Humlebaek Denmark

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated preparations and substances for protection and care of the skin; adhesive remover preparations.

Cl.5;Pharmaceutical preparations and substances for protection and care of the skin; pharmaceutical preparations and 
substances for the treatment of skin disorders; pharmaceutical preparations and substances for the treatment of wounds; 
plasters and material for dressings; hygienic, medical and surgical bandages and dressings for wound care; medical 
wound filling material, namely paste, powder, alginate, gel and granulate; medical adhesive plaster; medical adhesive 
tape; medical absorbent tape; medical elastic tape; medical mouldable paste; protective skin barrier lotion for medical 
use, protective skin barrier cream for medical use, protective skin barrier paste for medical use, protective skin barrier 
film for medical use; lubricating deodorant for stoma pouches for medical purposes; deodorizers for ostomy bags; urine 
absorbing pads and diapers for incontinence; wound cleanser for medical use; room deodorant; anti-septic hand 
cleanser; biological implants; shampoo and body wash, medicated.

Cl.9;Computer applications for mobile phones, tablets and other similar instruments; software for computer 
applications.

Cl.10;Medical and surgical instruments and apparatus; instruments and apparatus for the surgical and medical 
treatment of ostomy and incontinence; instruments and apparatus for the medical and surgical treatment of the urinary 
tract system and for pelvic floor reconstruction; urology instruments and apparatus; gynecology instruments and 
apparatus; instruments and apparatus for the medical and surgical treatment of wounds; surgical and medical devices in 
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the form of stimulating apparatus for the rehabilitation of muscles; ostomy bags; urine bags; envelopes and receptacles 
for the collection of excretions from the human body; ostomy appliance odour filters; catheters; irrigators and their parts 
and fitting in the form of drainage tubes, pumps, sleeves, bags and regulators for medical purposes; suction and rinse 
instruments for laparascopy; medical probes; urine condoms, urisheaths; ostomy belts; anal plugs for medical use; 
stents; guidewires; ureteral access sheaths; biopsy needles; injection needles; surgical urology dilators; kidney stone 
extractors; prostheses; implants of artificial material; urethral slings; elastic bandages, supportive bandages, orthopedic 
bandages; artificial limbs; suture material; anti-microbial sterile textile sheets for medical use.

Cl.16;Magazines, printed matter, instructional material, teaching material not including apparatus.

Cl.41;Education; providing of training; conducting of workshops and seminars.

Cl.42;Scientific research services.

Cl.44;Health care services; providing of medical information in relation to health care.
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3586544    15/12/2016
[International Registration No. : 1353900]
Karle,Stefan
Danklstr. 4 81371 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for evaluating film and video recordings; 
magnetic data carriers; compact discs, DVDs and other digital recording media; voltage converters; control apparatus for 
lights; transformer; tripods, tripod heads and suspensions; lenses; compendiums (sun shades, for camera lenses with 
filter rings); optical filters and filter stages (metal frames for moving optical filters); adapters; monitor screens; follow 
focus marking discs; meters; blimps (sound protection hoods for cinematographic cameras); anamorphic lenses; electric 
ballasts for lights, spotlights, headlights and other lighting elements; flashlights and flash bulbs (for photography); light 
sources (flashbulbs) for photographic purposes; dimmers; optic fibres, namely light guides; apparatus for transmitting, 
receiving and converting control signals for lights and lamps; light modulators; light dimmers; films, exposed; film 
cutting apparatus; blueprinting machines; optical lamps, light diodes; optical light beam deflectors; optical negatives; 
optical reflectors.

Cl.11;Illumination devices, in particular cinematographic lighting, video lighting and stage lighting apparatus and 
installations consisting thereof and accessories therefor; lamps; lamps and parts therefor, included in class 11; air 
devices for ventilation; light shapers, in particular softboxes, light tents and light cubes for lighting apparatus; light 
diffusers; filter rings for lighting apparatus; lighting apparatus and installations; lighting apparatus for film sets; lighting 
fittings; light-emitting diodes [LED] lighting apparatus; light fittings for industrial purposes; electric lighting fittings; 
electric lighting apparatus; electric lighting fittings; filters for lighting apparatus; reflectors adapted for lighting apparatus;
lightbanks; reflector umbrellas for lighting apparatus; honeycomb filters for lighting apparatus; barn doors for lighting 
apparatus; light grids; luminous tubes for lighting; lamp chimneys; flexible lamps; diffusers being parts of lighting 
apparatus; fluorescent light tubes; bulbs; filaments for electric lamps; guard devices (casings) for lighting apparatus; 
light panels for lighting purposes, light surfaces for lighting purposes; lamellas (lamp shades) for lamps; louvres for light 
control (part of lighting apparatus); louvres for light deflection (part of lighting apparatus); lamps for lighting purposes; 
lighting apparatus; filters for lighting; filters for use with lighting apparatus; lampshades; self-luminous light sources; 
portable lamps for lighting; lamp chimneys; opaque casings for lights; opaque casings for lamps; light projectors; light 
filters [other than for medical or photographic use]; fixtures for lighting; lamps, headlights; luminaires; light diffusers.

Cl.24;Textiles and textile goods, not included in other classes; transparent (sheer) and opaque fabric; linen cloth; 
flame-retardant textiles (not of asbestos); fabrics for textile use; synthetic fiber fabrics; fabric and textiles.
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Priority claimed from 09/02/2016; Application No. : 86902826 ;United States of America 

3586580    05/05/2016
[International Registration No. : 1353979]
Lola Travel Company, Inc.
250 Summer St., Suite B1 Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Cl.39;Travel search and booking services, via the web, mobile applications, mobile technologies, and phone-based 
travel agents, for business and leisure travel for flights, rental cars, cruises, and vacation packages, travel activities, 
namely travel agency services (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations).

Cl.43;Travel search and booking services, via the web, mobile applications, mobile technologies, and phone-based 
travel agents, for hotels and meal reservations for business and leisure travelers (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations).
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Priority claimed from 07/02/2017; Application No. : T201700057 ;Finland 

3586599    16/02/2017
[International Registration No. : 1354652]
Planmeca Oy
Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; extra-oral dental light system; operation 
lights for medical, surgical and dental use; lights for examination use in the medical, surgical and dental fields; lamps 
used in the dental profession.

Cl.11;Apparatus for lighting; LED lighting apparatus.
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Priority claimed from 15/12/2016; Application No. : 87269463 ;United States of America 

3586600    20/12/2016
[International Registration No. : 1354504]
Land O'Lakes, Inc.
4001 Lexington Avenue North Arden Hills MN 55126 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services for retailers in agricultural, crop protection, crop nutrients, farming, seed, dairy and 
animal feed industries.

Cl.41;Agricultural training, namely, providing training regarding the application of fertilizer and agricultural chemicals 
in the nature of crop nutrients; training in the areas of animal nutrition, crop nutrients, crop protection, dairy, farming, 
agriculture.

Cl.44;Providing information on planting crop seed, application and use of crop protection products and agronomics; 
consulting services in the field of animal nutrition; agricultural advice, namely, providing advice and information 
regarding the application of fertilizer and agricultural chemicals in the nature of crop nutrients; consulting in the areas of 
animal nutrition, crop nutrients, crop protection, dairy, farming, agriculture.
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3586601    17/11/2016
[International Registration No. : 1354496]
Sarah Haywood Limited
Old Barn,14 The Green Drayton, Oxfordshire OX14 4HZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Entertainment services; entertainment services relating to weddings and civil partnerships; television 
entertainment services; education, instruction, tuition and training services; educational services relating to wedding 
design; organisation of events, cultural activities, competitions and shows; production, presentation and distribution of 
television and radio programmes, interactive entertainment, films, sound and videos recordings; publication of books; 
providing on-line electronic publications (not downloadable); information related to entertainment or organisation of 
entertainment for wedding celebrations, provided on-line from a computer database or the internet; electronic reservation 
and planning of seats for entertainment shows provided by means of the internet; wedding planning services for the 
supply of photographers and entertainers; photography and video recording services; planning and provision of other 
celebratory events including parties and live performances; organising, arranging and conducting exhibitions, shows and 
fairs relating to weddings and civil partnerships for cultural or educational purposes; electronic wedding organisation 
services in the nature of organisation of entertainment, provided by means of the internet; organisation of entertainment 
for weddings; entertainment organisation services for the wedding ceremonies, provided by means of the internet; 
information, advice and consultancy in respect of the aforesaid services.

Cl.43;Arranging of wedding receptions (food and drink); wedding planning services for the supply of caterers; 
arranging of wedding receptions (venues); venue finding; honeymoon planning services (term considered too vague by 
the International Bureau - rule 13(2)(b) of the Common Regulations).

Cl.44;Florists' services provided in relation to wedding ceremonies; arranging the provision of flowers and floral 
arrangements; flower arranging.

Cl.45;Wedding planning services for the supply of fashion stylists; arrangement of marriage and civil partnership 
ceremonies; preparation of wedding guest lists, invitations, orders of service and place settings; arranging and 
coordinating of wedding present lists; arranging hire and provision of bridal or other occasion wear and jewellery; 
dressing assistance services; hire of clothing; planning and arranging of wedding ceremonies; electronic wedding 
ceremony planning services provided by means of the internet; wedding ceremony arranging services; electronic 
wedding ceremony arranging services provided by means of the internet; information related to wedding planning 
provided on-line from a computer database or the internet.
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3586818    23/11/2016
[International Registration No. : 1354505]
Brabbler Secure Message and Data Exchange Aktiengesellschaft
Ria-Burkel-Straße 26 61249 Munich Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for receiving information data from the Internet, for the output of information data and for 
displaying information data on screens; computer programs for providing information on the Internet, in particular 
product information with user instructions, consumer information, news and editorial articles about online services, in 
particular via portal services, catalogue services, message services, gaming and entertainment services, sales services, 
auction services, financial and payment services, data storage services and Internet communications services; computer 
programs for the input of data, for comparing data with recorded data, and for the output of data and information, in 
particular search engines for the Internet; computer programs for searching for, and providing, data and information, in 
particular text data, image data, audio data or video data; computer software, in particular for the providing and 
transmitting of data on the Internet; multimedia computer programs; online computer systems, consisting of software and 
interfaces for the interactive retrieval and exchange of data; computer software; downloadable audio files; downloadable 
video recordings; computer software and computer application software for mobile telephones and pocket computers, 
application software; mobile applications, computer hardware.

Cl.35;Business and organisation consultancy with regard to the development and conducting of business cooperation 
and business-to-business concepts; business information; merchandising; public relations services; online e-commerce 
provider services, namely the presentation of goods and services, order placement, order delivery and invoice 
management; business consultancy with regard to creating multimedia products, with regard to Internet and 
communications technology, and with regard to audio-visual productions; presentation of goods on communications 
media, including for retail purposes; arranging and concluding commercial transactions, for others, via online shops, 
online platforms and virtual department stores; computerised data processing; including all the aforesaid services via 
telecommunications networks, the internet or other online networks; providing of product information for consumers via 
the internet or other computer or communications networks.

Cl.36;Financial affairs; monetary affairs; real estate affairs; cash card services; automated payment services; bank 
card, credit card, debit card and electronic payment card services; electronic payment services; finance services; credit 
card transaction processing services; issuance of tokens of value.

Cl.38;Telecommunications; providing access to online portals or online search engines; providing on-line chat rooms 
for transmission of messages among computer users; providing on-line electronic bulletin board services; provision of 
access to Internet portals; data transfer by telecommunications; electronic mail; communication services for access to 
information, text, sound, images and data via communication and computer networks; telecommunications; providing 
access to computer databases via global computer networks; providing access to data networks (the Internet) and online 
message sending services for digital messaging services; transmission and distribution of data or audio visual images 
via a global computer network or the Internet; transmission of information on/via the Internet; transmission of messages, 
in particular, in regard to financial transactions; web messaging; telecommunication services; video and audio streaming; 
streaming of audio, visual and other multimedia works via the Internet or other computer or communications network; 
streaming of data; electronic communication by means of chatrooms, chat lines and Internet forums; providing 
telecommunications connections to the Internet or databases; electronic messaging; providing access to Internet 
platforms; providing a website where users can post ratings and recommendations.

Cl.42;Software design for others; design and development of computer software; design and development of computer 
software for operating online services for providing or exchanging information via the internet, or for operating search 
engines or online portals with information provided via the internet, in particular text data, image data, audio data or video 
data; design and development of computer software for operating telecommunications services and digital services, in 
particular online services for communications via the internet by means of text data, image data, audio data, speech data 
and/or video data; design, maintenance and updating of a telecommunications network search engine; greeting card 
services, anti-spam and anti-virus services by means of the creating, maintenance and adaptation of software; rental of 
storage space on the internet; rental and maintenance of memory space for use as websites for others (hosting); rental of 
webservers; providing memory capacity for external use (webhosting); providing of memory space on the internet; 
providing web space (web-hosting); research and development services relating to computer software; computer 
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software design, computer programming, or maintenance of computer software; consultancy in relation to design, 
development and use of computer software; hosting webpages for others; providing internet search engines; design and 
development of internet security programs; professional consultancy relating to computer security; rental and provision 
of internet security programs; electronic data storage; cloud computing; provision of computer software (not 
downloadable) via lnternet website; hosting memory space on the internet.
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Priority claimed from 01/12/2016; Application No. : 2016745513 ;Russian Federation 

3586910    06/02/2017
[International Registration No. : 1353383]
OBSCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "EDEM"
Tverskoy bulv., 3 RU-123104 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Perfumes.

Cl.25;Bodices [lingerie]; corsets [underclothing]; suits; swimsuits; masquerade costumes; beach clothes; jackets 
[clothing]; stuff jackets [clothing]; leggings [trousers]; camisoles; coats; sleep masks [clothing]; furs [clothing]; muffs 
[clothing]; fur stoles; ear muffs [clothing]; beach shoes; footwear; outerclothing; ready-made clothing; clothing of 
imitations of leather; clothing of leather; waterproof clothing; clothing; topcoats; knickers; parkas; pelerines; gloves 
[clothing]; pyjamas; scarfs; pocket squares; dresses; headbands [clothing]; garters; sock suspenders; stocking 
suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing [suspenders]; 
lace boots; half-boots; pullovers; sweaters; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes [clothing]; 
heelpieces for stockings; welts for footwear; shirts; wooden shoes; sandals; bath sandals; boots; pinafore dresses; saris; 
sarongs; footwear uppers; bath slippers; togas; knitwear [clothing]; underpants; gymnastic shoes; slippers; shoes; 
headgear for wear; aprons [clothing]; tee-shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; 
shawls; caps [headwear]; paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; 
hats; babies' pants [clothing]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.
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Priority claimed from 17/12/2015; Application No. : 2015/08752 ;Sweden 

3586923    13/06/2016
[International Registration No. : 1353509]
Nanologica AB
Forskargatan 20G SE-151 36 Södertälje Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances for use in manufacture; chemical substances for use in the biochemical industry; silicon 
dioxide; silicates; chromatography chemicals; chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes.

Cl.5;Drug delivery agents; capsules for medicines; dragees (medicines).

Cl.42;Technology research services; research and development services; research and development for the 
pharmaceutical industry; scientific advisory services relating to chemical reagents; biomedical research services; 
technological consultancy.
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Priority claimed from 01/02/2017; Application No. : AM 50165/2017 ;Austria 

3586967    16/02/2017
[International Registration No. : 1354702]
Dr. Georg Eisenberger
Hilmgasse 10 A-8010 Graz Austria

Proposed to be Used
IR DIVISION
Cl.19;Works of art, statues, statuettes, busts of stone, concrete or marble.

Cl.41;Cultural activities.
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3587020    07/02/2017
[International Registration No. : 1353932]
VIETNAM AIRLINES JSC
No.200, Nguyen Son Street, Bo De Ward, Long Bien District Hanoi City Viet Nam

Proposed to be Used
IR DIVISION
Cl.36;Issuance of credit cards; financial information; banking services; financing services; financial consultancy; 
insurance brokerage; insurance consultancy; insurance information; insurance underwriting.

Cl.39;Transport services; agency for issuing passenger tickets; transport reservation; travel reservation; delivery of 
goods; services of guiding aviation procedures for passengers; lost and found baggage services; pick up and see off 
passengers; providing information relating to flights (flight schedules, time of taking of/landing, passenger's name, flight 
status); arranging for travel visa.

Cl.43;Rental of temporary accommodation; bar services; cafeterias; cafés; hotels; restaurants.
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3587311    16/11/2016
[International Registration No. : 1354572]
Limited Liability Company «SVEZA»
69th km of MKAD, build. 17, Putilkovo, Krasnogorsky region RU-143441 Moscow district Russian Federation

Proposed to be Used
IR DIVISION
Cl.19;Folding doors, not of metal; doors, not of metal; door frames, not of metal; lintels, not of metal; door panels, not 
of metal; wood panelling, wall linings; furrings of wood; wood for making household utensils; veneer wood; moldable 
wood; wood, semi-worked; wood pulp board for building; framework, not of metal, for building; moldings, not of metal, for 
cornices; cornices, not of metal; manufactured timber; cladding, not of metal, for building; coatings [building materials]; 
wood panelling; windows, not of metal; building panels, not of metal; parquet flooring; partitions, not of metal; planks; 
slabs, not of metal; slabs, not of metal, for building; wooden floor boards; chipboard; coated chipboard; veneer 
chipboard; panels, slabs, sheets, not of metal, for building; compressed slabs of wood dust; plywood; wood veneers.

Cl.20;Furniture; doors for furniture; partitions, wall units of wood for furniture; head-rests [furniture]; furniture shelves; 
trestles [furniture]; furniture casters, not of metal; office furniture; school furniture; wood ribbon; furniture slabs of 
plywood; furniture slabs of wood-chip boards; furniture slabs of compressed wood dust; ply-curve pieces for furniture.

Cl.35;Computerized file management; cost price analysis; rental of advertising space; auctioneering; issuance of 
advertising materials; organization of exhibitions for commercial or advertising purposes; demonstration of goods; 
business investigations; business appraisals; business inquiries; business efficiency expert services; document 
reproduction; accounting; transcription of communications; opinion polling; market studies; import-export agency 
services; commercial information agency services; business information; compilation of statistics; commercial or 
industrial management assistance; business management consultancy; personnel management consultancy; compilation 
of information into computer databases; professional business consultancy; tax preparation; typing; public relations; 
dissemination of advertising matter; drawing up of statements of accounts; payroll preparation; business management 
assistance [in the development of projects, plans, cost estimates]; economic forecasting; advertising; radio advertising; 
television advertising; publishing of advertising texts; business intermediary services in the field of product sales; 
secretarial services; photocopying; personnel recruitment; employment agencies; systemization of information into 
computer databases; business management of performing artists; distribution of samples; publication of publicity texts; 
accounts supervision; dissemination of advertising matter by mail [booklets, brochures]; shorthand; organization of trade 
fairs for commercial or advertising purposes; sales promotion for others.

Cl.40;Woodworking; sawing; planing [on the saw machines]; providing information relating to woodworking; wood 
waste treatment [transformation].

Cl.42;Industrial design; quality control; technological consultancy [excluding business matters].
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Priority claimed from 22/08/2016; Application No. : 015764939 ;European Union 

3587340    17/02/2017
[International Registration No. : 1354630]
Leichtbau-Zentrum Sachsen GmbH
Marschnerstrasse 39 01307 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.7;Plastics moulding machines; injection plastic molding machines; machines for processing plastics; moulds for 
injection moulding tools; moulds for casting plastic products; material production and processing machines; engines, 
powertrains, and generic machine parts; opening and closing mechanisms; textile production machines; packaging 
machines; machines and accessories for processing of fibre materials and producing of preforms, in particular winding 
machines and braiding machines, winding pins and machine guides, namely guiding or leading eyes [parts of machine]; 
machines for making tools.

Cl.40;Treatment of materials, namely processing or treatment of plastics, natural fibres, organic and inorganic fibres, 
textiles, leather, wood, cardboard, paper, bamboo, metals, glass and ceramics, and composite materials and processing 
of compounds of materials in the production of semi-finished products and components; treatment of materials, namely 
manufacture of semi-finished products and components for lightweight construction; 3d printing services; treatment of 
fabrics and scrims; treatment of textiles and woven material; providing of information concerning treatment of materials; 
injection molding; milling; edging of textiles; extruding of plastics; moulding of textiles; treatment for flame proofing; 
impregnating textiles; providing material treatment information; custom manufacture and assembly services; custom 
construction of machines; custom manufacture of prototypes and demonstrators; treatment of plastic materials to 
produce plastic mouldings; recycling of plastics; laminating of textiles; laminating of plastic; surface coating; recycling of 
textiles; custom manufacture of moulded components; processing and treatment of plastics, metals, ceramics and natural
materials; joining of components, including bonding; custom manufacture of test benches, test installations, testing 
machines and testing devices.
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Cl.42;Scientific and technological services, and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; consultancy with regard to software; 
installation of software; development and programming of routines for simulation or evaluation of test results; analytical 
laboratory services; engineering drawing; measurement evaluation services; consultancy in the fields of technological 
development and research, construction technology, product testing, simulation, processes, manufacturing processes 
and technologies, scientific research, industrial design, technological design; IT consultancy services; providing 
information in the field of product development, product design; design services; computer aided design services; new 
product design; research laboratories; engineering services; engineering consultancy services; conducting industrial 
tests, technical feasibility studies, technical measuring and testing; development of new technology for others; 
conducting engineering feasibility studies; development of new products, processes and manufacturing processes; 
development of coatings for metals and non-metals of industrial machines; design of parts for motor vehicle, industrial 
products and industrial machines; mechanical research; material testing; technical project planning; technical drawing; 
design and development of test benches, test installations, testing machines and testing devices; development of testing 
methods; technological services, namely development of prototypes and demonstrators.
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Priority claimed from 09/09/2016; Application No. : UK00003184905 ;United Kingdom 

3587608    10/01/2017
[International Registration No. : 1354168]
Haynes Publishing Group Plc
Sparkford Nr Yeovil, Somerset BA22 7JJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs; computer software platforms; software and software platforms for 
provision of access to online documents; software for data analysis, processing, modelling and reporting; software for 
cloud computing services; application software for mobile phones; downloadable computer software; downloadable 
electronic publications, printed publications in electronic form; electronic publications; downloadable digital material; 
downloadable digital media; digital sound and video recordings, digital music, digital text, digital audio, digital pictures, 
digital graphics, digital animation downloadable from the Internet; pre-recorded DVDs; memory cards and memory sticks; 
computer accessories and peripheral devices including mouse mats; covers, cases, fasciae and accessories for mobile 
telephones; headphones; radios; sunglasses; frames for glasses and sunglasses.

Cl.37;Provision of information regarding maintenance, servicing and repair of vehicles, machines and engines; 
consultancy, advisory and information services relating to maintenance, servicing and repair of vehicles, machines and 
engines.

Cl.42;Scientific and technological services and research and design relating thereto; research, design, development, 
customization, adaptation, updating, upgrading, maintenance and repair of computer software; computer software 
support services; technical data analysis services; computerised systems analysis of data; computer systems analysis; 
services relating to data testing, protection and security; providing temporary use of non-downloadable computer 
software; providing temporary use of non-downloadable computer software for preparing invoices, cost estimates, work 
orders; hosting of digital content; programming of software for information and e-commerce platforms for the internet; 
hosting of platforms, portals, blogs and podcasts; maintenance and hosting of on-line web facilities for others; cloud 
computing; software as a service; rental and leasing of computer software; database design and development; hosting of 
weblogs; consultancy, advisory and information services in connection with all of the aforementioned.
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Priority claimed from 01/02/2017; Application No. : 4020170012831 ;Republic of Korea 

3587989    06/02/2017
[International Registration No. : 1353923]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Vegetable cultivation machines (other than for household purposes); crop planting machines for agricultural 
purposes; metalworking machines for manufacturing 3d model; 3D printers; UV printer; printing machines; industrial 
printing machines.

Cl.9;Apparatus for controlling the growth of plants; apparatus for measuring the growth of plants; sunshine and 
temperature controllers for plants; counterfeit money detecting apparatus; 3D scanners; printers and their parts; diodes; 
semi-conductors; light emitting diodes (LEDs); semiconductor elements; led package; LED chips; LED modules, other 
than lighting modules; LED driving devices; LED circuit; photodiodes; light measuring devices; light sensors; computer 
application software (downloadable); downloadable smart phone application (software); computer software applications, 
downloadable; smart phone application (software); skin diagnostic apparatus (not for medical purposes).

Cl.10;Esthetic skin massage apparatus; esthetic skin massaging apparatus; electric scalp massaging apparatus for 
household purposes; electrical medical devices for face treatment for home use; vibration massaging apparatus for 
household purposes; electric massage apparatus for personal use; medical apparatus and instruments for skin 
improvement with LED light; medical skin wrinkle remover with LED light; skin diagnosis equipment for medical 
purposes; medical skin diagnostic instruments; medical devices for skin moisture diagnostics; diagnostic apparatus for 
medical purposes for diagnostics of skin; skin treatment apparatus and instruments; electric scalp diagnostic 
instruments for use before hair transplantation and cosmetic treatment; skin measuring sensors for use in medical 
analysis.

Cl.11;Drying installations; dryers for industrial purposes; paint dryers for industrial purposes; adhesive dryers for 
industrial purposes; apparatus for drying or hardening varnishes and paints on varnished or painted articles, in 
particular, vehicle bodies; apparatus for drying or hardening adhesives; UV LED curing heaters; UV LED hardening lamp; 
light emitting diodes (LED) lamps; light emitting diodes (LED) bulbs; germicidal lamps for purifying air; ultraviolet ray 
lamps, not for medical purposes; germicidal lamps; electric lighting apparatus; sterilizers; electric humidifiers for 
household use; refrigerators; electric water purifiers for household purpose; water sterilizers; tap-water purifying 
apparatus; water filtering apparatus; household air cleaners; air sterilizers; air deodorising apparatus; air purifying 
apparatus and machines; LED nail drying apparatus; incubators for hydroponic plant growing for domestic purposes in 
the nature of closed environment equipped with lights, exhaust system.

Cl.21;Plant growth containers for domestic purposes; flower and plant cultivation trays; planters [pots]; indoor 
terrariums [plant cultivation]; sprout growing containers for household purposes; insect habitats; roach traps; non-
electronic apparatus for suppressing insects; non-electronic insect killers; non-electronic apparatus for destroying 
vermin; non-electronic apparatus for preventing vermin; non-electronic apparatus for suppressing vermin; fly swatters; 
fly traps; insect traps; insect killers.
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Priority claimed from 28/04/2016; Application No. : 30 2016 012 668 ;Germany 

3587990    31/08/2016
[International Registration No. : 1353693]
LF GmbH & Co. KG
Marie-Curie-Straße 8 51377 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Filter materials made of chemical and non-chemical substances included in this class; chemical products and 
materials for films [photography], photography and print; plastics, unprocessed; adhesives for industrial purposes; 
fertilizers and chemicals for use in agriculture, horticulture and forestry; detergents for use in manufacture and industry; 
chemical substances, chemical materials and chemical preparations; salts for industrial purposes; unprocessed and 
artificial resins; starch for manufacturing processes and industrial purposes; putties and fillers and pastes for use in 
industry; chemical and organic compositions for use in the manufacture of food and beverages as far as it is enclosed in 
this class; chemical compounds for the manufacturing of clutch linings, chemical compounds for the manufacturing of 
brake linings, chemical products for the manufacturing of clutch linings, chemical products for the manufacturing of 
brake linings.

Cl.2;Dyes, colorants, pigments and printing inks, dry inks, metallic inks; thinning agents and thickening agents for 
coatings, dyes and printing inks, dry inks, metallic inks; coatings; raw natural resins; additives in connection with the 
above-mentioned goods included in this class.

Cl.7;Agricultural, earthmoving, construction, oil and gas extraction and mining equipment; pumps, compressors and 
fans; robots; transporting machines; generators of electricity; machines and machine tools for material machining and 
production; engines, powertrains and generic machine parts as far as enclosed in this class; dispensing machines; 
sweeping, cleaning and washing machines; clutches for machines; parts and accessories for all above-mentioned goods 
included in this class.

Cl.12;Vehicles and conveyances; brakes for vehicles; brakes for land vehicles; clutches for land vehicles; parts and 
accessories for all above-mentioned goods included in this class.

Cl.17;Non-metallic flexible pipes, tubes, hoses and fittings therefor, including valves of rubber or vulcanized fiber; 
seals, sealants and fillers; insulation and barrier articles and materials; unprocessed and partially processed materials, 
not specified for use, included in this class, namely polyester, mineral fibers, elastomers, cellulose, fibers impregnated 
with natural resins, synthetic materials and composite materials, namely carbon fibers, cellulose acetates, glass fibre and 
glass wool, cast nylon, for use in manufacture, chemical fibers not for textile purposes, microporous synthetic foils for 
the manufacturing of protective clothing, protective workwear, waterproof clothing as well as for use in manufacturing, 
microporous synthetic stripes for the manufacturing of protective clothing, self-lubricating cast polyamide for use in 
manufacturing, synthetic fibers, excluding textile purposes, viscose sheets, other than for wrapping, viscose sheets 
[semi-finished products], yarns made of ceramic fibers [not for textile purposes]; synthetic resins as semi-finished 
products; clutch linings; brake lining materials, partly processed; partly-processed friction materials for brake linings.
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3588027    17/12/2015
[International Registration No. : 1354120]
Hound Labs, Inc.
6114 LaSalle Avenue, 507 Oakland CA 94611 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, namely, sensors for detecting the levels of THC and other drugs, electronic calibrators for 
breath-THC testing devices; electronic sensors for drug testing; electronic device for collecting and detecting levels of 
THC and other drugs; electrochemical breath testing units; computer software to test THC levels, to enable uploading, 
downloading, accessing, posting, displaying, processing, streaming, linking, sharing or otherwise providing electronic 
data or information via computer and communication networks, and to otherwise transmit data and information between 
fixed and remote sites; computer application software for the collection, transmission, storage and sharing of images, 
photos, text, data and information to others via the global computer network.

Cl.10;Sensors for drug testing; breathalyzers and sensors for testing levels of THC; electrochemical drug sensors.

Cl.41;Providing educational information and other content related to effects of marijuana use, via a global computer 
network; educational services, namely, providing displays, exhibits, workshops, and educational information regarding 
the effects of marijuana use.
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3588090    18/01/2017
[International Registration No. : 1354618]
HEIAN SHINDO KOGYO CO., LTD.
4F, 1-22-17, Edobori, Nishi-ku, Osaka-shi OSAKA 550-0002 Japan

Proposed to be Used
IR DIVISION
Cl.6;Steel tubes; balustrades of metal; brackets of metal for building; building or furniture fittings of nickel-silver; 
cladding of metal for building; fittings of metal for building; partitions of metal; poles of metal; cabanas of metal; 
containers of metal [storage, transport]; collars of metal for fastening pipes; buckles of common metal [hardware]; fittings 
of metal for furniture; hardware of metal, small; hooks [metal hardware]; wall plugs of metal; bands of metal for tying-up 
purposes; baskets of metal; boxes of common metal; bathtub grab bars of metal; clothes hooks of metal; hooks of metal 
for clothes rails; tool boxes of metal, empty; tool chests of metal, empty; towel dispensers, fixed, of metal; cashboxes of 
metal; chests of metal; chests of metal for food; trays of metal.

Cl.20;Containers, not of metal [storage, transport]; curtain hooks; curtain rings; furniture casters, not of metal; furniture
fittings, not of metal; poles, not of metal; wall plugs, not of metal; bins of wood or plastic; cases of wood or plastic; bins, 
not of metal; baskets, not of metal; plugs, not of metal; clothes hangers; hooks, not of metal, for clothes rails; tool boxes, 
not of metal, empty; tool chests, not of metal, empty; towel dispensers, not of metal, fixed; chests for toys; chests, not of 
metal; coatstands; costume stands; covers for clothing [wardrobe]; cupboards; furniture; furniture partitions of wood; 
furniture shelves; hat stands; magazine racks; plate racks; racks [furniture]; shelves for file cabinets; shelves for storage; 
towel stands [furniture]; trays, not of metal; trestles [furniture]; trolleys [furniture]; umbrella stands; screens [furniture].

Cl.21;Containers for household or kitchen use; kitchen containers; drying racks for laundry; boxes for dispensing 
paper towels; towel rails and rings.
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Priority claimed from 05/04/2016; Application No. : 2016/00688 ;Ireland 

3588091    21/09/2016
[International Registration No. : 1354558]
Homer Technology Holdings, Limited
Atlantic Avenue, Westpark Business Campus Shannon, Co. Clare Ireland

Proposed to be Used
IR DIVISION
Cl.9;Electronic devices and systems comprised of hardware and software for locating, tracking and/or authenticating 
inanimate and animate objects of value and help desk services related thereto; electronic devices for locating and 
tracking inanimate and animate objects of value using gps, blue tooth, wifi and/or rfid technology; electronic security and 
surveillance devices, namely, electronic security tags and labels; gps tracking devices; computer software for the 
monitoring, tracking, locating and/or authentication of animate and inanimate objects.

Cl.42;Services for the monitoring, tracking, locating and/or authentication of inanimate and animate objects of value 
(terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); platform as a service 
(PAAS) featuring computer software platforms for monitoring, tracking, locating and/or authenticating people and animate 
and inanimate objects of value; providing on-line non-downloadable software for monitoring, tracking, locating and/or 
authenticating animate and inanimate objects of value; authentication in the field of objects of value (terms considered 
too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); providing a web site featuring 
technology that enables users to register, track, and locate animate and inanimate objects of value; computer technology 
support services, namely, help desk services.

Cl.45;Anti-counterfeiting consulting in the fields of product and document authentication and tracking, and brand 
monitoring and protection, to protect against counterfeiting, tampering, and diversion, and to ensure the integrity of 
genuine products and documents, tracking of stolen property; electronic monitoring services for security purposes in the 
field objects of value, monitoring of security systems, security services, namely, providing a website notifying individuals 
of a changed status or condition of a sensing device in a security system via electronic message alerts; tracking, locating 
and monitoring and/or authenticating services for recovering lost or stolen objects of value; assisting in the locating, 
monitoring, tracking and/or authenticating of inanimate and animate objects of value for security and safety purposes 
using a global positioning system, blue tooth, wifi and/or rfid technology.
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